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LOKSABHADEBATES

LOKSABHA
Thursday, April22 1893/ Vaisakha2, 1915
{Saka)
The Lok Sabha metat Eleven ofthe Clock
[MR. SPEAKER inthe Chair]

WELCOME TO PARLIAMENTARY
DELEGATION FROMMEXICO

Mr. Speaker: Hon. Members atthe outset, |
havetomake an announcement.

Onmy own behalf and onbehaif of the Hon.
Members of the House, | have greatpleasure in
welcoming Senator Mr. Alfonso Martinez
Dominguez andthe Hon.Members of the Mexican
Parliamentary Delegationwhoare onavisittv
India as our honoured guests.

The other Hon.Members of the Delegation
are:-

1. Mr.Luis Danton Rodriguez. Deputy

2 SenatorJoseJoanguin Gonzalez

3. SenatorMr. Caros Jimenez Macias
4. SenatorHector TeranTeran

5 Mr.MauelTerrazas, Deputy

6. Mr. Martin Tavira Uriostegui, Deputy
7. Mrs. Yolanda Elizondo Maltos, Deputy

The Delegation arrived Delhi yesterday

avening. Theyare now seatedin the specialbox.
We wish them a happy and fruitful stay in our
country. Through them we convey our greetings
and best wishes tothe President, Parliament,
Governmentandthe friendly people of Mexico.

[ Translation)
MR. SPEAKER: Question Number: 701.

RAM VILAS PASWAN (Rosera): Mr.
Speaker, Sw, before | ask my question, | would
like to know regarding my questionthat.

[English]
MR. SPEAKER: Let us notdiscuss that here.
[ Translation]

SHRIRAM VILAS PASWAN: i wouldlketo
raise a procedurat question. My questionhas
beenreterredtothe Ministry of Welfare, butthe
issue raisedthereinis of the killings. My question
iswhetheritis afact.

[Engiish}

MR. SPEAKER: You can ask that as a
supplementary also. Don'tyouwantthis question
tobe answered? You are following aprocedure
whichwe neverfoliowed.

[ Transiation]

SHRI RAM VILAS PASWAN: It has been
followed. When I was the Minister of Welfare,
ShriRabiRaywas the Speaker. Once, when
rosetoreply toaquestion, alotof hullobalo was
madeinthe House ontheissue, thatthe Minister
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of Welfare was responsible for looking after
welfare andnotthe matters pertainingtokillings.
This question is regarding the incidents of
murders of the people belongingtothe Scheduled
.¢hstesandthe Scheduled Tribes. Howcanthe

Ministry of Welfare look into the incidents of-

killings? Only the person looking after the work
of the Ministry of Home Affairs can look into
theseincidents of killings. Thisis aprocedural
matter. Itis nowhere méntioned_ in the book-
“Responsibility of the Government of India-
Demarcation”. Please go through my question
itis aboutthe numberof persons belongingtothe
Scheduled Castes andthe Scheduled Tribes
killed after the imposition of the President’s
Rule.

MR. SPEAKER: Instead of asking the main
question you are muddling itin such a way that
itis not repliedto atall.

SHRIRAM VILAS PASWAN: Iwouldliketo
submit oly thatthis question may be transferred
to the Ministry of Home Affairs.

MR. SPEAKER: PLease sitdown.
SHRI RAM VILAS PASWAN: Question
Number. 701. :
ORALANSWERS TOQUESTIONS
[Translation] |
Atrocitieson SCs/STsinU.P.

701.SHRIRAMVILAS PASWAN: Willthe
Minister of WELFARE be pleasedto state:

(a) whetherit is afact thatthe incidents of
murders of and atrocities on Scheduled Castes
and Scheduled Tribes in Uttar Pradesh have
increased after the imposition of President’s
ruleinthe State;

(b)if so, the special steps beingtaken by the
Govemnmentin this regard; and
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{c)thenumberofpersonsbelongingto Scheduled
Castes and Scheduled Tribes killed between
December?, 1992 andMarch 31, 19937

[English]

THE MINISTER OF WELFARE: (SHRI
SITARAMKESRI):

(a) No, Sir.
(b} Intensive monitoring is goingon.

(c) The number of persons belonging to
Scheduled Castes killed between December 7,
1992 and March 31, 1993 was 135 in Uttar
Pradeshasagainst 151 during August, 1992to
November, 1992.

[Transiation]

SHRIRAMVILAS PASWAN: Mr. Speaker,
Siriwouldliketo reiterate that noinformation is
beingfurnishedto the Ministry of Welfare.

[English]

MR.SPEAKER: Youunderstandthatthe law
and order is the responsibility of the State
Govemments. Central Government does not
have its police inthe States.

SHRI RAM VILAS PASWAN: There is the
President’s rule inthat States.

MR. SPEAKER: This hasto be applicableto
all the States, not only to the states where
President's ruleisthere. Please letus notgointo
that controversy. You can discuss it with the
Home Minister and others lateron.

[Translation]

SHRIRAMVILAS PASWAN: Mr. Speaker,
Sir, the Ministry of Home Affairs had always
beenlooking after the matters pertainingto the
Scheduled Castes andthe Scheduled Tribes. |
would like to again submit to you to get it re-
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examined.
[Englsit)

MR. SPEAKER: Youask thatquestion. Why
doyouputittothe HomeMinister? Now, instead
of askingthe question tothe Mirjster, you are
askingthe questionto the Speaker.

[Translation)

SHRIRAMVILAS PASWAN: Mr. Speaker,
Sir, my question was regardingthe incidents of
atrocities acommitted during the President’s
rule between 7th December, 1992 and 31st
March, 1993 andwhetherthese incidents have
increased incompanson tothe periodwhenthe
State was notunder the President’s rule? The
reply is “No, Sir". The comparison was to be
made with the period from 7th December, 1991
to31stMarch, 1992butithasbeenmadewiththe
periodfrom August, 1992to November, 1392.
Youmade the comparison with the periodwhich
suited you the most.

Mr. Speaker, Sir, time and again | have
raisedtheissue of atrocities on the Scheduled
Castes andthe Scheduled Tribesinthe HOuse
andhave aisostatedthatdespite the President’s
ruleinthestate the atrocities onthe Scheduled
Castes, Scheduled Tribes and the minorities
have beenincreasing. Same Officers are on
duty there. ShriMuftsiMohammed Sayeed, the
former Home Minister and myself have come
from Meerut only yesterday. Houses of the
Scheduled Castes and Scheduled Tribes have
been demolished there even when they enjoy
propertyrights.

Mr. Speaker, Sir, ‘Prevention of Atrocities
Act'was notified during our regime. | would like
to know trom the Govemment the number of
special courts which have been setupin Uttar
Pradesh as perthe provisions of the ‘Prevention
of Atrocities Act’ and the number of cases
referred to the special courts and decided by
them andthe number of persons prosecuted?
Sincethe question pertains to the Uttar Pradesh
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that's why | am asking specific question about
Uttar Pradesh.

SHRISITARAMKESRI: Sir, ShriPaswan
has asked the question regarding the atrocities
committed between 7th December, 1992 and
31stMarch, 1993. (interruptions) ’

SHRIRAMVILASPASWAN: Mr. Speaker,
Sir, thisis regarding atrocities and we aretaking
itvery seriously. | wouldliketo submitthatthe
Govemmentshould alsotake it quite seriously
as thisis no otherissue but of the kitlings.

MR. SPEAKER: All right.

(Interruption)

SHRISITARAMKESRI: Mr. Speaker, Sit,
he wanted to seek information for the period-
between 7th December, 1982 and 31stMarch,
1993 andfurtherwantedto know whetherthere
hasbeen any decline in the number of killings
during the President’s rule or not. The
comparative information supplied does not
pentain to that penod. We. have fumished
comparative figures that during the BJP
Govemment 151 persons were killed and under
the President’s rule 135 persons were killed.
The number of killings has gone down.

(Interruptions)

The numberofkiflings has gone downasis
evidentfrom the figures that during the 4 months
periodin the B.J.P's regime 151 persons were
killed and during the same 4 months period

-under the President’s rule 135 persons were

killed.

Mr. Speaker, Sir, despite all this, itis our
endeavourto bringdown the rate of the heinous
atrocities of this nature.

Regarding special courts | woutd like to
mentionthatthe former Govemment converted
the ordinary courtsinto the special counts instead
of setting up separate special courts. i would like
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toassurethatspecial courts willbe setuponthe
desiredlines.

{Englsih}

SHRI RAM VILAS PASWAN: Sir, | want
protection fromthe Chair.

MR. SPEAKER: Mr. Minister, | think you
should collect the statistics asked forandgive
ittoMr. Paswan in writing.

{Interruptions)
[ Translation)

SHRIi SITARAM KESRI: (Interruptions)
Thereply has already been given.

[English]

“There are no speciaicourtsin UP as such.
however, the District and Sessions judges of
(interruptions)

[ Translation)

MR. SPEAKER: He has askedastohow
many courts have been setup, howmany cases
were filed. in how many cases judgment was
delivered andin how many cases punishment
awarded. lfthese satistics are notavailable with
you at present, you may supply itinwritinglater
on.

SHRI SITARAM KESRI: The direction
issued by us was notfollowed duringthe rule by
B.J.P.whenyouareinsisting, we will getspecial
courts setup now..(interruptions)

SHRIRAMVILAS PASWAN: Mr. Speaker,
Sir, the governmentis govemment. Itis laways
written on official papers ‘Government of India’
or ‘Government of Uttar Pradesh’. ‘Government
of Congress’ or Government of Janata Dal’ or
‘Governmentof B.J.P." isneverwritienonpapers.
Had we wantedto have this reply fromthe hon.
Minister, we would have raised it in the Zero
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Hour. The Home Minister mighthave said that
the Governmentis worriedoveritanditis doing
this thing or that thing and the special Courts
wouldbe setup. | have askeda specific question
thatinU.P....(Interruptions) Through you | would
liketo askbutwe will neverreceivedinformation.
Iwouldlike to submitthat within the period of 11
months, 425 special Courts had been set up
during our period. | am saying with full
responsibility that if these special Courts are not
functioning, then itmay be 6n paper. | doubtthe
sincerety ofthe Govemment. The Government
is not sincere. Murders are being commitied
daily andan assurance is given by the Minister
of Home Affairs daily that he would make a
statement. But that statement is nevermade.
Afterproclaimation of the President’s Rule two
major incidents have occurred in U.P. One
incidenthad occurred on 7th April, inwhich a
body was thrown aftercuttingoffhands and legs
andtakingouteyes. Priorto this, anincidenthad
occurred in Kumher and another Chundur. |
wouldliketo askthe Govemment whetherithas
takenactionagainst any personwhileitishaving
reportwith it. Since itis a policy matter, twould
like to askthe Minister of Home Affairs whether
hewouldliketoassure the House to suspend the
D.M. andthe S.P.ofthe areaconcemed where
atrocities are committed on Scheduled Castes
and Scheduled Tribes. if they are efficient no
suchincident cantakeplace.

(English]

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI
K.V.THANGKABALU): According to the
available reports with us with regardto Mathura,
on 28.2.93 an altracation between two
communities took place which leftthree persons
dead, one from caste Hindus and two from
Scheduled Castes. Six houses were aiso
damaged duetoarsonandsabotage. The State
Govemmenthas furtherinformed that conflicting
reports were filed by both the communities. We
wouldlike to inform the House that on behait of
the Scheduled Castes, case No.18A/93/5147/
148/149/307/436/427/3021PC and 3(1) Sub-
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Section 11 and 3(2) Sub-Section 4 underthe
Scheduled Castes andthe Scheduled Tribes
(Prevention of Atrocities) Act, 1989 was
registered. Duringthe investigationofthecase,
" 41persons of caste Hindus were found guitty of
whom 11 werearrested. Efforts arebeingmade
toarrestthe remaining accused. Anothercase
was filed by caste Hindus Cr.No.18/93 u/s323/
3021PC, in which one accused Neksha was
killed'on the spot and another was absconding
for his home. From security point of view, a
platoon of PAC was deployedinthe village and
orders have been issued to deposit arms
immediately inthe areas near Anduavillage.
The families of two Schaduled Caste
persons burnt alive inthe incident were given
Rs.10,000 eachand asum of Rs. 11434 was
distributed among the affected families of
Scheduled Castes as immediate relief.

Secondly, Sir, withregardto Kanpur, the
casewasinvestigatedby S.P. Rural, Kanpuron
9.3.93. in which four persons belonging to
Scheduled Caste community weremurderedby
the upper castes. Inthis connection, acase of
murderunder Section 147/148/302/34-IPCand
3(1) (x)underthe Scheduled Castes and the
Scheduled Tribes (Prevention of Atrocities)
Act, 1989 was registredin Rush Police Station,
District Kanpur (Rural). Ofthe 12 people named
in FIR, 8 including leader of the gang Navin
Dubey alias Guddu, have beenarrestedby the
police. The murders were a sequel to an old
enmity betweenthe members of uppercasteand
ScheduledCastes, It was reportedthatabout 10
month ago, the Scheduled Castes had allegedly
kiled one, raja Dubey of the same village
belongingtothe uppercaste. Several Scheduled
Castes hadbeenarrestedinconnactionwiththe
murder, when arrested persons belongingto
Scheduled Caste were releasedfrom jail, the
brother of deceased Raja Dubey determinedto
take revenge on the Scheduled Caste persons
andaccordingly on7.3.93, 12 persons including
the brother of late Raja Dubey named in FIR
murderedthe members of Scheduled Castes.
Thefourmurdered persons have beenidentified
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as Ram Gopal, Kallo, Dhruvapal and SriChand.

Thefamilies of the deceasedpersons were
given Rs.10,000 each and efforts are being
made to grovide old age pension and other
economic relieftothe members ofthe deceased
families.

TheSuperintendentof police, Rural Kanpur,
alongwith the additional force are investigating
thecase. The PACis campingin the village to
instil a sense of security amongthe Scheduled
Castepersonsinthe village.

[ Translation]

SHRI RAM VILAS PASWAN: | had said
thatwe hadtaken a policy decision that the atea
D.M. and S.P. will be held responsible for
attrocities on the people belonging to Scheduled
Castes and Scheduled Tribes. Isthe Govemment
of indiaready toformulate such a policy?

SHRISITARAMKESARI: ShriRam Vilas
Paswan’s suggestionis quite constructive. The
Government will think over it.

[English)

DR. KARTIKESWAR PATRA: Sir, the
Minister has given a comparative statement of
the killing and action taken onthe incident. |
wouldfiketoknowfromthe hon. Ministerwhether
he has ascertained the mainreasons leading to
this incident and murder. | wouid also like to
know the type of intensive monitoringbeipg done
inorder tobnng downthe numberof murderana
also atrocities onthe SC/ST people.

SHR! K.V.THANGKABALU: Sir, the
causes of atrocities are different butthey canbe
divided under two main headings. Thefirstis
Agrariancauses whichinciude landiessness
among the Scheduled Castes and Scheduled
Tribes, small holdings of SCs and STs, land
disputesiandgrabbing andtrespassingby higher
castes, disputes about irngation facilities,
demandtor minimum wages, objection of higher
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castes tothe allotment of surplus landto SCs
and STs and share croppingrights.

And the other is Social and Educational
causes which include spread of educationinthe
SCs and STs, increase of social awareness
among SCs and STs, economic bettermentand
improvements inthe living standards of Scs and
Sts, political awakeningamong SCs andSTs
and participation in common socio-political
activitiesby SCs and STs.

So, these arethe major factors contributing
to the atrocities on SCs and STs. This is a
nationalissue. Anissue of such aserious nature
cannotbe solvedby Govemmentalone. Alithe
politicai parties will have to jointogetherandsee
that this community atlarge is helped. We have
to create awakeningamong SCs and STsfor
which the House as well as the society should
cometorward. Then only wecanhelpthe society
atlarge. Time and again Government is taking
stepsinthisregard. Infactwe have gotacontrol
roominthe Welfare Ministry which is monitoring
the situation. We are advising the State
Governmentto see thatthe problemis sorted out
thenandthere.

[Translation)

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker, Sir, | feel happy that the hon. Minister
has laid emphasis on it in his reply that if the
atrocities are comitted on SCs and STs or if
thereis anyincreasein suchcasesthenitisa
nationglissue. Actually itis notaparty issue as
Shri Sitaram Kesariis trying to make it so.

Mr. Speaker, Sir, there are twoparts of my
question. Recently, riots took placeinU.P. in
which attacks were made onHarijans andtheir
houses were set on fire in Lohta village near
Varanasi. Does the Government have any
information in this regard? The second thing, |
would ke to know, andforwhich |am addressing
Shri Kesari, whether itis a fact that the poison
of casteism that is being spreadin the country
is affecting the administration as well? Even
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policeforceis notimmune toit. Wheneversuch
incidents of atrocities take place, the Police and
the District Administratior: do nottake action as
quickly and as strictly as they shouldbecause
the casteism is affectingthemin some way or
the other. Mr. Kesari, what are you doing to
overcome such situation, please throw som
lightonit. .

SHRISITARAM KESARI: Sir, Shri Atalji
has rightly said thatthe nation is badly affected
by casteism, anditis also afactthat feeling of
casteismbecomes more violentwhenever an
attackis made on SCs and STs. Therefore, the
word “constructive” used bty me for ShriRam
Vilas Paswan’s suggestion is very mild. Infact,
strictaction shouldbetakenagainstsuchpeople.
They mustnot only be dismissed from service
but punished also. As he has said that this
question may or may not be related to the
Ministry of Home Affairs, as far as collective
responsibility is concerned, | express my
personal opinion. {Interruptions)

SHR! NiTISH KUMAR: How are you
expressing your personal opinior/ Are you not
expressing it as aMinister?

{Englsih]

SHRI SITAFiAM KESARI: lwithdraw that
comment.

[Translation)

I realise this responsibility as a Minister. |
have to say with great sorrow that the virus of
communal feelings is working behind all such
incidents. Inunderstandthat theleaders belonging
to allthe parties shouldsit together at national
level and find out its solution. Until and uniess
some solution s found out, suchincidents would
continue to occur. | may say one thing again. it
is nota new incident. Such incidents have been
taking place since time immemorial. | agree
with Shri Atalji that this problem sould be taken
asnational problemandsolvedat national level.
ltis also otrue thatthe feelings of casteism are
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assuming alarmingpropositionsinthe country.
As aresult, a large number of murders of the
weaker sections of the society are takingplace
in villages. Therefore, | would like that guilty
persons should be punished immediately so
thatsuchincidents may not recur. (Interruptions)

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker, Sir,Ihadaskedaboutthe Lohtaincident
occurrednear Varanasiin which excesseswere

. committed onHarijans. If he hasthe details, he

may please place them.

SHRI SITARAM KESARI: Sir, though
detailedinformationis not available with me, yet
thave heard of it. As such, we condemnsuch
incidents and will conduct an inquiry into
it..(Interruptions)

PROF. PREM DHUMAL: Mr. Speaker,
Sir, the original question was asked with regard
to Utttar Pradesh..(/nterruptions)
SHRISITARAMKESARI: | amsayingthat
the Govemmentwould place detailedinformation
before the House. (Interruptions).
[English}

MR. SPEAKER: The other questions are
equallyimportantyouwilicometoknow.
[Translation]

Strategy to Tackie Terrorism

702, DR.RAMESH CHAND TOMAR:
SHRIRAMNAIK:

Wilt the Minister of HOME AFFAIRS be
pleasedtostate:

{(a) whether the Govemment propose to
formulate an intemational strategy totackle the
problem ofterrorism;

(b)if 50, the details thereof,
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{c)whetherthe Govemment also propose to
obtain the help of some friendly countries in
sharing vital information regarding intermnational
terrorism; and

(d) it 30, the details alongwith the names of
such cogntn%”
[English]

THE MINISTER OF HOME AFFAIRS
(SHRIS.B.CHAVAN): (a)to(d). Govemmentof
India have constantly sought to heighten
intemational awareness regarding the global
threatposed by terrorism. Organisations such
asthe NAM, SAARC and the UN, of which India
is a member, have expressed their strong
condemnation of terrorism.

Assistance ot friendly countnies, willing to
cooperate, is sought for the exchange of
information, sharingofintelligence and the need
to develop common strategies regarding
terrorism. Govemnment seeks such assistance
from time to time, depending on the
circumstances of each case andthe expertise
required. itis notinthe national secunty interest
tofumish turther details.

MR. SPEAKER: Before you put a
question, | would like to explainto you that this
is a very good question, butit has international
connotations. Please bear that in mind while

puttingsupplementaries.
| Transiation)

DR. RAMESH CHAND TOMAR: Mr.
Speaker, Sir, the Govemment has reiterateda
numberof times that Pakistan is responsible for
terrorist activities in Kashmir and Punjab. Sir,
the statements by the Home Minister yesterday
decries theinvolvement of Pakistan in the bomb
blasts in Bombay. He has termed it as an

" intemational conspiracy and addedthatinstead

of giving information. Pakistan is hiding the
facts. | would ke to know from the hon. Minister
when Pakistan is behind most of the terronst
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activities, what efforts are being made by our
Govemment at the intemational level to get
Pakistan declared as terrorist country?

|Engisit]

SHR!S.B.CHAVAN: The entire matteris
being lookedinto by the major political powers.
Accordingtomy information, Pakistanis on the
watch list of some of these major powers. Every
effortisbeing to see that wateverinformation that
wehave, wecansupplytothemsothatnecessary
actionin furtherance of their activities can be
takenbytheirrespective States.

[Transiation}

DR.RAMESH CHAND TOMAR: Mr.
Speaker, Sir, my next supplementary is that
hon. Minister has said in his reply that
Govemmentof india has been making constant
effortsto create awareness atintemationallevel
againstthe universal danger ofterrorism. India
has raisedthisissue in NAM, UN and SAARC
and these organisations have condemned it
strongly. Condemnation helpsincontainingthe
incidents of terronism buton the contrary such
incidents are onincrease. | would liketoaskthe
hon. Minister, what effective steps are being
taken by the Governmentto cuibtorrorism and
protectthelife of innocentand poor people?

[Englishj

SHRI S.B.CHAVAN: These are
exhortations madeby either UN council orNAM
orevenby SAARC. Thishastobetranslated into
congrete planof action. by havingbilateral treaties
with differentcountries.

So far as SAARC countries are
concemed, a committee of experts have
submitted their report and also a draft legistation.
Accordingto myinformation, which was supplied
to me by the Extemnat Affairs Ministry, most of
the countries are taking further steps in this
matter.
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[Translation]

SHRIRAMNAIK: Mr. Speaker, Sir, |have
anobjection. He has mentioned NAM, UNO and
SAARC butthe names of organisations like has
made no mention of the I.P.U. Conference,
hosted by us last week. A resolution was
adoptedthere after alongdiscussion, butlam
sorryto state that he has not made a mention
aboutthat here.

MR.SPEPAKER: Probably, suchtypeof
question was asked two-three days ago.

[English]

SHRIRAMNAIK: Thismustbethe latest
reply. He could have corrected here itself.

[ Transiation)

Secondly, this question is about terronsm
at interational level but while giving reply
interstate aspects are also beingtakenup. Asit
was reported here earlier Maharashtra
Govemmentdidnotaskthe Centreforanequiry,
therefore we are nothanding overthis case to
C.B.1. for further investigation. When it can
happen at international level, why can'tit be
appliedatthe interstate level?

MR.SPEAKER: itold you eariieralso not
to rake up inter state issues while dealing with
aquestion aboutintemational affairs.

SHR! RAM NAIK: The bomb blasts at
Bombay is anintemationalincidentandif Home
Minister says thatthe Maharashtra Government
does notprovide facts regardingthatintemational

-

MR.SPEAKER: Thatis notrelevant.

SHRIRAMNAIK: | would like toknowwhat
steps are being taken by the Government
regardingsuch dreadfulincident. |am of the firm
opinion that West Asian Islamic Fundamental
Groupis behindthisincident and everybodyis
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aware of it. Forthe last somanyyears Isrealhas
been fighting against this West Asian Islamic
Fundamentat Group and for this purpose she
has avery competent andstrong secretagency.
We have Intelligence bureau and RAW and
these two agencies have totally failed to combat
theterrorism. Inview of this, willthe Govermment
establish aspecialagencytocombatterrorism
which is spreading from Punjab and Kashmirto
othgrparts of the country? While forming such
anagency doesthe Govemmentintendtoconsuit
the expertcountries in this fieldlike Isreal the
name of which | have mentioned justnow. You
have notprovided any information regarding
Interpol here.

[English)

SHRI S.B.CHAVAN: So far as the first
part ofthe questionis concerned, | donotagree
with the hon. Member that our intelligence
agencies aswellas RAW ave failed andsome
substitute agency should be appointed. The
Government does not agree with this pointof
view. Whereverthe technology is available and
friendly countries are preparedtocooperate with
us, we try to approach them and see that we
succeedincurbingthe terrorist activity by taking
whatever appropniate steps that are necessary
through the international agencies.

SHRIRAM NAIK: The hon. Ministerhas
notsaidwhetherthey have approached interpol
ornot.

SHRI S.B.CHAVAN: interpol supplies
infomation. So far as the terrorist activity is
concemedthe kind of legislation whichis required
canbe enactedby the respective Government
andnotby interpol.

| Translation)

SHRISUDHIR SAWANT: Mr. Speaker,
Sir,ononehandwe say thatitisthe responsibility
of State Governmentsto maintainlawandorder
andonthe othercrime is beinginternationalised.
All of us know that terrorism is an off shoot of
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drug-trade which s also called Narco-terrorism.
Ouragencies working atinternational level are
facinga lot of difficulty in performing theirwork
withinthe country. For example, due to provision
of Custom Act our State police and other
agencies kke C.B.1. Intelligence Bureaucannot
investigateintoandprosecutethemattersrelating
to smuggling which is the cradle of crime i.e.
where crimeflourishes. Theincident of Bombay
took place dueto this because the State police
didnothave arnghttoinvestigate intothatmatter.

My questionis whetherthe Government
have received any demand from ditferent
agencies and States regarding amending the
Custom Actin orderto empower State police
and other agencies combating International
terrorism to investigate and prosecute in the
smuggling cases, specially the drugsmuggling
cases.

[English]

SHRIS.B.CHAVAN: it willbe difficultforme
to answer. | require another notice.

[ Translation)

SHRIRAB! RAY: Mr. Speaker, Sir,lam
very sotry to state that the reply given by the
Home Minister in connectionwith the question
askedherets hopeless. We arefortunate enough
that Minister of External Affairs is also present
inthe House. | wouldlike toaskthe hon. Minister
whetherhe knows asto whatwas publishedin
the Washington Post yesterday. Generally we
donot get such types of news here butit was
published in the Washinton Post that some
proofs have been recovered regarding a
conspiracybetweeen!.S. 1. of Pakistanandan
officerof C.L.A. during Afghan war.

[English]
Itsays:

“Westernforces familiar’ with CiA’s reports
and aformer official of Pakistan's InterServices
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Intefligence (1S!) wera today reported to have
confimed India’s charge of Pakistani support
forterrorists in Punjab and Kashmir..”

Itfurther Says: .

" “Western forces have further said that the
State Department has solid information that
Pakistan hastrained, funded and suppliedsuch
rebels.”

[Transtation]

Keeping in view the news items
published inthe Washington Post. | would like
to submit to the Governmentthataconference
ofthe Heads of the Govemmentis goingtobe
convened by UNO te discuss the subject of
human rights. Indian delegation raised the
problem of terrorism spreading all over the
world in 1he prepartory committee of this
conference butmade no mention ofthis particular
point. Therefore, white fumishing this information
to the Government, | would like toknow as to
why, despite having an ample evidence against
Palkistananda vastscope tousethose evidences
formaking propaganda againstthatcountin our
friendly countries like United States etc, as Shri
Singhvihas done, wefailedtotake advantage of
it? Inthis context | would like to know from Shri
Chavan sucha propagendais fikely to help us
alottotry checkterriorismatintemational level
in future what steps does the hon. Minister
propose totakeinthis regard?

[English}

SHRI S.B. CHAVAN: Sir, at the
interational level, whereverthe countries are
preparedto co-operate with us, we are pursuing
the matter with them. The hon. Member has
given some information. | am sure the State
Depariment must be aware of what has been
publishedinthe Washington Post. Thisin fact
will strengthen their position because they are
now already moving in the matter to declare
Pakistan as aterronist State. First, Pakistanis
on the Watchlist and they have given them
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sufficient time to prove thatthey arein fact not
involved in sponsoring terrorism in the
neighbouring country. thatis, india. Andthatis
being seriously consideredby them. lwould not
be able to say anthing more on this.

[ Transiation)

SHRI RABI RAY: Mr.Speaker. Sir, my
questionhas notbeen replied toMy submission
isthatwhen ShriSinghviis sayingclearly.......

[English]

“tocreate an effective intemationallegal
regime againstterrorism.”

[ Translation]

then why does the Government speak
indirectly, why does it not take the matter
directly? Whenthere are solid evidencesto this
effect, why does the Government not speak
directly? When Pakistan can dare to speak
againstusin ourowncontry, why can't we have
the couragetotake up the matterin astraight
forward manner? Why the hon. Minister is
speakingindirectly, this is my simple question?
The hon. Minister has said nothing aboutit.

MR. SPEAKER: What he has said. itis
notknown.

SHRIRABIRAY:Mr. Speaker, Sir. lam
statingclearly that he has said

“to create an effective international legal
regime againstterrorism.”

[ Translation)

and thus instead of raising the matter
indirectly, he shouldraise it directly.

[English}

SHRISHARAD DIGHE: Mr. Speaker,
Sir, inthis respectthe hon. Minister has referred
to the assistance regarding exchange of
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information, sharing ot intelligence, etc.| would
like to know in this connection, with how many
countries we have gotextraditiontreaty andwhat
istheexperience ofthe Govemment. { also want
toknowwhetherthose countries are cooperating
withus or not asfar as honouring those treaties
areconcerned, particularly with referencetothe
investigation of the bomb blastin Bombay.

SHRIi S.B. CHAVAN: Sir, sotfaras the
extraditiontreaty is concemed, we had a very
detailed discussion andthereafter atreaty was
signed between Govemment of india and
Govemmentof U.K. We have asimilarkind of
treaty with Canda. The third country with which
we hadtheintentiontosignatreatywas Russia.
But akind of protocol was signed with Russia.
Andthe fourthcountryis Spain. These are the
four countries where either we have signedthe
treaty or we are in advance stage of signing the
treaty.

Sofarasthetreatywith U.K.isconcemed,
we are getting a useful information from that
country.

SHRICHANDRAJEET YADAV:|agree
with the Home Ministerthat duringthe last few
months, the Govemmentofindia has succeeded
atleastincreatinganinternational atmosphere
againstthis intemational terrorism, particularly
about Pakistan'sinvolvementin alithe terrorists
activitiesin ourcountry. Thisis anachievement.
Certain international organisations have
condemned it. But, Pakistanis very successfuliy
using, for example, Organisation of islamic
Conference and certain Gulf countries, onthe
basis of religion and also on other compuision.

Iwouldlike to know fromthe hon. Minister
whether Government of India has taken any
initiative atleast with such Organisations. For
example, Organisation of Istamic Conterence
had also made an attempt with some Guif
countries where Pakistan is able to exploitthe
situation sothat public opinioncanbecreatedto
1solate Pakistanin these areas also.
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SHRiS.B. CHAVAN: Sofaras Islamic
Organisationis concemed, every effortis being
madetoseethatweare abletotake upthisissue
on diplomatic channels and first create the
necessaryatmosphere so thatin the name of
religion, this kind of atmosphereis not vitiated
by Pakistan. t

Asfar asthe other part of the question of
the hon. Member is concemed, | willcertainly
lookintoit. cannotstraightway givethe answer.

[Transiation]

Medical Facilities To SCs/STsin Rural
Areas

704. SHRI ANAND AHIRWAR: Will the
Minister of HEALTHAND FAMILY WELAFARE
be pleasedtostate:

(a) the steps taken by the Government to
provide medical facilities to the scheduled
Castes, Scheduled Tribes and backward people
residing in remotarural areas; and

(b)thetotalnumber ot pimary healthcentres,
sub-centres and community health centres”
functioninginMadhya Pradesh?

[English)

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI PABAN SINGH
GHATOWARY): (a) and (b). A statement s laid
onthetable ofthe House.

(a) Special guideiines have beenissued
to the State to set up atleast 15% of the sub-
centres in Scheduled Caste bastis or villages
having 20% ormore Scheduled Caste population
and7.5% of theirannuaitargetsintribal areas.

The State Goverments have alsobeen
advisedtogive further relaxation for setting up
Sub-centres, Primary Health Centres in case of
tribathamiets and Scheduled Caste bastis which
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are 5 k.m. away from available Health and
Family Weltare delivery points.

Differential population norms have been
prescribedfor settingup of Sub-centres, Primary
Heatth Centres and Community Health Centres
in Tribal areas and hilly areas.

(b) 1,241 Primary Health Centres; 11.936
Sub-Centres; and 190 Community Health
Centres arefunctlioninginMadhya Pradesh.

[Translation]

SHRIANAND AHIRWAR: Mr. Speaker, Sir,
| belong to Sagar district where bidis are
manufactured on a large scale. Bidis cause
tuberculosis. Alarge number of the people get
infected by this disease and become victims of
untimely death. The maximum numberamong
them is that of children. Mine is a reserved
constituency. | had asked the number of health
centres openedin the villages predominantly
inhibited by Scheduled Castes, Scheduled
Tribes andbackwardclasses. The hon. Minister
in his reply has statedthat guidelines have been
issued to open Health centres in scheduled
Caste areas having 20% or more scheduled
caste population and 7.5% of their annualtargets
intribal areas. There are anumber of villagesin
Madhya Pradesh having more than 20%
Scheduled Caste population. But Health centres
have notbeenopenedthere, wouldliketoknow
fromthe hon. Minister whether a surveyto this
effectis proposedtobe conducted and whether
there is any scheme to open Healthcentresin
theseareas”?

{English]

SHRIPABAN SINGH GHATOWAR: Sir,
the healthis a State subject andthe publichealth
centres andsub-centres are establishedbythe
State Governments. But, from the Centrat
Govemment side, we have givenguidelinesto
the State Governments for establishing a
primary heatthcentre, the normatpopulation is
30000 tor sub-ceritre itis 5000; for establishing
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in the tribal area, the population is reduced to
20000 for P.H.C. and for the sub-centre it is
reducedto 3000.

Accordingly, we have asked the State
Govemments to establish those Pubiic Health
Centres and Sub-centres.

[Transiation}

SHRIANAND AHIRWAR: Mr. Speaker,
Sir, in Part (b) of my question. | have asked the
total number of primary heaith centres, sub-
centres and community heaith centres
functioningin Madhya Pradesh. With regardto
the reply given by the hon. Minister, | would like
to know the number ot such health centres
workinginthe areas predominantly inhabited by
Scheduled caste and Scheduled Tribe people?

{English]

SHRI PABAN SINGH GHATOWAR:
Sir. accordingto the guidelines giventothe State
Governments, atleastfifteen (15%) per cent of
the Sub-Centres shouldbe in Scheduled Caste
basis and villages having twenty per cent or
more Scheduled Caste population. The States
have alsobeen desiredtosetup 7.5 percent of
their annual targetforinfrastructure inthe tribal
area.

As regards the number of Sub-Centres
underthe Tribal Sub-PlaninMadhya Pradesh, it
is4,935andthat of PHCS. is 633.

[Translation}

SHRINITISH KUMAR: Mr. Speaker,
Sir, this question is about providing medical
facilities to the Scheduled Caste, Scheduited
Tribe and backwardclass people hvingin rurai
areas. The reply given by the hon. ministeris
aboutthe settingup of primary heaith centres
andsub-centres. However, medicalfacilities to
the people cannotbe ensuredby mereiy setting
uphealthcentresandsubcentres. Onthe basis
ofour experience we do know thatdoctors do not
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gotoruralareas, particularly, tothe areas having
popuiation of backward people and Scheduled
Castes and Scheduled Tribes people. The hon.
Minister has pointed outthatitis a State Subject.
Through you, | would like tosubmitthatcan the
Central Govemment only issue guidelinestothe
States? Can it monitor their working also?
Generally, doctors do notgoto these remote
areas nor dothemedical staffin requirednumber.
Buildings for Health centres are constructed, but
medicalfacilities are not available there. | would
like to know the steps proposed to be taken by
the Govemment to provide medical facilities to
the people in such areas.

[English}

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND): Sir, the observationmade
by the hon. Memberis absokutely correct. Though
we have created a large infrastructure in the
country, thoughthousands of Primary Health
Centres and Sub-Centres are created and
necessary factlities are provided, but who should
gothereto provide the services delivery tothe
people, thatis the question that comes and that
the hon. Memberhas asked. No doubt, wehave
created Primary Health Centres, we have given
the staff, but the monitoringis basically done by
the State Govemments. Monitoringby the Centre
is physically not possible because we have to
depend upon the State Govermnments for
monitoring aspect of the health care delivery.

The suggestion given by the hon.
Memberis very good. ltis true that we have to
create conditions so that the people who are
supposedto give the health care deliverytothe
people and also the healthfacilities, are asnear
as possible, to the doors of the people who are
tobe served. We have tocreate such conditions
and we will take the State Governments into
confidence to provide suchtacilities.

[ Transiation)

SHRIDILEEP SINGH BHURIA: Just
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now, the hon. Minister has stated that health s
a State subject and it is their responsibility to
monitor it. The Central Government has no
active role in it. The hon. Minister furnished
information with regardtothe setting up of health
centres andsub-centres. Shri Nitish Kumarbhas
rightly pointed out that neither the doctors, nurses
etc gototherecentres norother medicalfaciliies
are available in the health centres. Patients die

duetolack of proper medicaltreatment. lwould

like to know from the hon. Minister whetherthe

Govemmentproposeto adopt tribathealth policy

on the lines of tribalarea education policy

formulatedby it so as to ensure the availability

of the medicalstaff like doctors, nursesetcand

othermedicalfacilities inthose areas?

[English]

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHR!I B.
SHANKARANAND): Sir, perhaps the House is
awarethatthe National Health Policy was adopted
by Parliamentin1983, about 10yearsago. This

" Health Policy did take into account the

suggestions andthe recommendations made
by the Bhor Committee asback as in 1946. The
very purpose of this was to see that people
should not be denied the medical and health
faciities because they do nothave thepurchasing
capacity. It is not the case. The state has to
acceptthe responsibility ot givingmedical and
health care facilities which we accept. On this
basis the Health Policy was adopted. Alarge
infrastructure hasbeen created ltistrue thatthe
tribal areas and hanjan bastis are notgiventhe
necessaory facilities which were indended in
the Health Policy document Efforts willbe made
inthis regard. . .

SHRITARIT BARAN TOPDAR: What
arethey?

SHRI B. SHANKARANAND: It is
providing health care and medical facilities to
the people. This is the basic health policy.
Without the cooperation of the State
Govermnments this is simpty notachievable.
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[ Transiation}

SHRI LAKSHMI NARAIN MANI
TRIPATHI: Mr. Speaker, Sir, in his reply the
hon. Minister has stated that 15 percentthe sub-
centres and 7.5 per cent of the sub-centres will
be openedinthe areas having20 percentofthe
Scheduled Castes andthe Scheduled Tribes
population respectively. In many a districtin
Uttar Pradesh even two per cent of the sub-
centres have notbeen opened up andwherever
these have been opened neither medicines nor
doctors are available. The hon. Minister stated
inthe reply thatthis is a state subjectbutwhen
the State Govemmentis approacheditgivesthe
excuse of shortage of funds foi not making
available medicines and other facilities
.Therefore, will the Union Government issue
instructions to the State Governments to strictty
implement the guidelines and will also ponder
overproviding funds to the State Govemment?

[Engiist]

SHRIB. SHANKARANAND: Sir, all
that | can say in this regard is that this is a
suggestion for action

SHRIMATI MALINI
BHATTACHARAYA: Sir, malana, Kala azar
and tuberculosis are still killing diseases in our
country, particularly insituation of poverty. The
Centre has a number of programmes for the
eradication of malaria, kala azar and
tuberculosis. | would like to know from the hon.
Minister whether any special grants havebeen
made inthat areas specifiedinthe question, that
is scheduled castes andtribes and backward
areas for malania; kala azar and tuberculosis
eradication programme andif there are grants,
whetherthere has been any enhancement of
grants. Already the grants have beenreducedin
the recentpast.

SHRIPABAN SINGH GHATOWAR:
Sir, the questionrelatestoMadhy Pradesh and
thave the figures of Madhya Pradeshregarding
grant of allocations given intribal sub-plan and
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special component plan. Formalaria, in 1992,
undertribalsub-plan Rs.874.31 lakhs were given
and Rs. 1,088.84 lakhs given under central

sector special componentplan.

We have got the figures for leprosy
also, Sir.

MR. SPEAKER: You can supply the
information later.

EYECamps

705. SHRIYASHWANTRAQPATIL:
SHRIMOHAN RAWALE:

Willthe Ministerof HEALTHAND FAMILY
WELFARE be pleasedtostate:

(a) whetherithas cometothe notice ofthe
Govermnmentthat 50 persons have losttheir eye
sight afterbeingoperateduponin eye campsin
the villages of Aligarh in Uttar Pradesh in
February, 1993;

{b})ifso, the detailsinthis regard;
(c)thereaction ofthe Govemmentthereto;

(d) whether the Government have, from
time totime, issued guidelines to be observed
ineye camps;

(e)it so, the details ;thereof;

(f)the action taken/proposed to be taken
by the Government for these guidelines being
ignoredby the organisers of eye camps; and

(g)the amount of compensation andother
relief provided/ proposed to be provided tothe
victims of eye camps?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHR! PABAN SINGH
GHATOWAR): (a)to (c). Government of Uttar
Pradesh has reported that 60 eye operations
wereperformedby Gandhi Eye Hospital, Aligarh,
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aprivately managed trustin November, 1992in
three villages of Aligarh. The enquiry conducted
by the State Govemmenthas revealedthat out
of the 45 cases which could be contacted, ;5
cases havebeen unsuccessful duetoinfection,
patients’ own negigence ordueto post-operative
icat

(d)to (g). Government of india has laid
down detaidedtechnical guidelines fororganising
eye camps.The Chief Medical Officer of the
District grants permission for holding eyecamps
andensures strictcompliance of the guidefines.

[Translation]

SHRI YASHWANTRAO PATIL: Mr.
Speaker, Sir, inthis incident in Uttar Prdesh 50
persons lost eye sight. Such camps are
organisedmostly inrural areas andthe poorwho
are unabile to afford to go to reputed doctors and
hospitals visit these camps. The reply of the
Government has perturbed me because
negligence onthepart of the patients has been
assignedthe reason. Is the hon. Minister himselt
satisfied withthe reply? if so, thenitis a different
matter. Negligence onthe partof the doctors has
been shifted on to the patients. | wouid like to
know from the hon. Minister whether he is
prepared to institute a fresh inquiry into the
incident?

[English]

SHRIPABAN SIGH GHATOWAR: This
incident was widely reportedinthe newspapers
andthe State Government has constituted an
enquiry committee. This committee enquired
into the matter and they have given areport. On
ordered an enquiry intotheincident. The enquiry
team consisted of Dr. V.P. Agarwal, CMO,
Aligarh as ChairmanandDr. R. Gogi, chairman
of ophthalmology department, JawaharialNehru
Medical College, Aligarh Muslim University,
Dr.S.C. Jain, Deputy CMO and Mr. R.K. Singh
. SOM, Hathras Sub Division as members. The
enquiry committee has enquiredintothe incident
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andsubmitted a report.

[Trsnstator

SHRt YASHWANTRAO PATIL: |
would like to know Whether the Governmest
propose to give compensation to the persons
who have lost their eyesight. ’

[English]

SHRIPABAN SINGH GHATOWAR:
This operation was performed by a voluntary
organisationandthereis nosuchschemetogive
any compensationinthis case.

[ Translation]

SHRIDAUDAYAL JOSHI: Mr. Speaker,
Sir, it is a fact that due to nonavailability of
medical facilities inthe rural areas such medical
camps are time and again organised by
incompetent doctors in rural areas. This does
nothappenin Aligarh alone butis being seen all
overthe country Thousands of person lose their
eye sight after getting operated upon by
incompetent doctors. This is a common
phenomenon. Despite all the efforts, the State
Govemments have notbeen able to stop such-
camps from being organised. | would like to
know whether the Govemment will enact some
stringent laws to stop such camps from being
organisedandto prohibitincompetentdoctorsto
performsuch operations by makingthe provision
of lifeimprisionment or deterent punishement?
|would like to know whether such alaw will be
enactedbythe Government?

SHRIPABAN SINGH GHATOWAR: Mr.
Speaker, Sir, itis not just the question of the
operations being performed by incompetent
doctors. The Central Govememnt has issued
specific guidelines to the State Governmentsto
the effectthat operations shouldbe performedby
competent doctors alone and the State
Govemments have been instructedto strictly
implementthese guidelines.
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(English]

ltis the responsibility of the State Govemment
to see the strict compliance of the guideline
issuedby the Central Government.

[ Translation)

SHRI VISHWESHWAR BHAGAT: Mr.
Speaker, Sir, through you, | woldlike to know
fromthe hon. Minister the action likely be taken
against the officers who grant permissintothe
All India Organisations which do notobserve
guidelines, for organising eye camps, so that
this phenomenon of damaging eye sightcomes
toanend? .

[English)

SHRI PABAN SINGH GHATOWAR: The
organisersbelore organising theeyecamp have
totake the permission of the State Government.
The district Chief Medical Officer is the
appropriate personto give permission. Before
giving perr'nission for holding any eye camp,
they havetoseethat these guidelines are strictly
observed by the organisers.

WRITTEN ANSWERS TOQUESTIONS
{ Transiation)
Family Welfare Programme inBihar

*703.SHRIDEVENDRA PRASAD YADAV:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

{a) the amount earmarked by the Union
Govemment to Bihar for the family welfare

programmesduring 1993-94;

{b) whether the Government propose to
formulate any special programmes for the
backward and tribal areas of Bihar under the
tamily welfare programmes; and
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{c)if so, the detailsthereof?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRI B. SHANKARANAND): (a)
Statewise outlays for 1993-94. including for
Bihar are under finalisation.

{b) and(c}. Underthe World Bank assisted
social Safety Net Programme, in five districts of
Bihari.e. Nawda, Saharas, Samastipur, Katihar
and Gaya, Rs. 50 lakh has been released in
1992-93 for each district for promoting
institutional deliveries to reduce matemal
mortality by equipping Primary Health Centres
with Operation Theatre, Labour Room etc. Rs.
10lakh per PHC willbe spenton 5 PHCs tobe
selected in each of the above five districts,
Ancther Rs. 50lakhs per district willbe released
in 1993-94.

{English)
Royalty and Gradation of Cosl

*706. SHRI SRIBALLAV PANIGRAH!: Will
the Minister of COAL be pleasedto state:

(a) the criteria adopted for fixation of royaity
and gradation of coal for different States;

({b) whether the Government have received
any representation fromthe State Governments
against suchgradation and critenia;

(c)if so, the details thereof; and

{d) the action taken by the Government
thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT KUMAR
PANJA). (a) The criterion for gradationof coals
classified as non-coking is the Useful Heat
Value (UHV) andfor coals classified as coking -
coals is the ash content and further tor coals
classified as semi-coking andwealdy coking,
the ash plus moisture content of such coals.
Rates of royalty on coal are being fixad under
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Section 9 of Mines and Minerals (Regulation
and Development) Act, 1957. Coals havebeen
formed into several groups (depending on their
grades) fos fixation of royalty. Rates of royalty
aregenerally fixedbased onuseful heat valuefor
coalsinagroupwith adjustmentfor conservation
of highergrades of coal. Since allthe coals being
producedin Singareni Collieries Company LiG.
(SCCL)fallwithinafew mited grades, auniform
rate of royalty has been fixed for such coals
producedin SCCL. Coals producedinthe States
ot Anmachal Pradesh, Assam, Meghalay and
Nagalandwhich are notbeinggraded have been
placed in Group | and Group Il for fixation of
royalty depending upon whether coal is
handpicked or run of mine.

When the rates of royalty were last revised
w.e.f. 1.8.91, the cesses of coal had been
abolished in almost all States except Assam
andWest Bengal. As such rates of royalty were
notrevisedincase ofthese two States and oid
rates have been continued only sofar as these
Iwo states are concemed

(b)and (c). Yes Sir. After the rates of royalty
were increased with effect from 1.8.91,

inthe rates, specially as regards lower grades.
Some States have also requestedfor fixation of
coal royalty on advolorem basis.

(d) Section 9 (3) of the Mines and Minerals

VAISAKHA 2, 1915 (SAKA)
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(Reguiation and Development) Act, 1957 allows
upward revision in the rates of royaity only once
duringaperiod of 3years. Since the last revision
was done on 1.8.1991, any further increase
couldbe considered only after the period of 3
yearsisover. *

nvestment by CIL

*707. DR.D.VENKATESWARARAO:
SHRIBASUDEBACHARIA:

Will the Minister of COAL be pleased to
state: ’

(a)whemertheCoallndaLinitedhasadopted.
any strategy of investmentin projects of short

gestation periodto augment production capacity;
(b) it so, the details therect: and

(c) the extent to which it has nelpedincoal
production?

JTHE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI! AJIT KUMAR
PANJA): (a) to (c). Coal India Limited has
decidedto concentrate their efforts onthe on-
going projects and take up short gestation (upto
Syears)and viable new projectsforaugumenting
coal production. During 1992-93, 31.37 million
tonnes of coal production has beenrealisedfrom
such short gestation projects. The details of
suchprojects are giveninthe statementattached.
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Steel PlantinOrissa

*708. SHRIGOPINATH GAJAPATHI: Will
the Minister of STEEL be pleasedto state:

(a) whetherthe proposalofthe Governmentof
Orissato setup a steel plant at Daitariin Orissa
is pending for approval with the Foreign
Investment Promotion Board;

{b)sincewhenitis pending; and

(c) the steps taken to accord approval
expeditiously?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHANDEV): (a}to(c). The proposal submitted
by Kalinga Steels India Ltd. has already been
considered recently by the Foreign Investment
Promotion Board. It is now awaiting further
Governmentconsideration.

Health Problems Due to Computers

“709. DR. VASANT PAWAR: Will the
Ministerof HEALTH AND FAMILY WELFARE
bepleasedtostate:

(a)whethercontinuousexposuretocomputers
ny operators causes heaith problems;

(bywhetherthe Govemmenthave studiedthe
report of ILO pblished it 1989 confirming
agreement among various Government
agencies, Trade Unions. etc. that video display
units directly affectthe eyes and the skeleto-
muscularsystem: and

{c) if so, the action Government propose to
take to over-come the above problemfaced by
computerusers?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB.SHANKARANAND): (a)
to (c¢). Although ICMR has not conducted an
independent study onthe subject. ithasreported
that several authontative studies including that

VAISAKHA 2, 1915 (SAKA)
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of WHO bring out some discomforts to workers
on prolonged exposure to Visual Display
Terminals. The ILO study alsobroadly endorses
the same view andsuggests thatthese adverse
health affects are preventable by good work
practices inclu'ding appropriate work station
design anduse of correctfuniture and education
of operators.

[ Translation]
Noise Pollutionin Coal Mines

*710. SHRI TEJSINGH RAO BHONSLE:
Willthe Ministerof COAL be pleased to state:

(a)whetherthe Government are aware that
hearing capacity of the coal mine workers is
decreasingday by day duetoncise pollutionin
the coafimines:

{b)itso. whetheranystudy hasbeenconducted
inthisregard:

(c)the outcome thereof; and

(d) the remedialmeasurestakenbythe Union
Governmentinthis regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHR! AJIT KUMAR
PANJA): (a) No. Sir.

{b)to (d). A statementislaid onthe Table of
theHouse.

STATEMENT

(b)to(d). However. mview of some indications
of marginal hearing loss in case of workers
exposedtoveryhighnoiselevels foraveryliong
penod. Central Mining Research Stations
(CMRS). Dhanbad has done scientific studies
onthe effect of noise pollution in coalmines and
their recommendations and suggestions have
beentakennote ofbythe coalindustry. The mamn
features forreducingthe sound are generauy
integral partof the equipment desian.
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Some ofthe importantremedialmeasuresfor
controllingnoise pollutionin the coalmines are:-

(i) increasing the distance between the
operator and the sourece of noise;

(i} providing sound proof cabins to the
operators; ’

(iii) provisionof silencersinthe exhaustfans
and othersuch equipments;

(iv) providing suitable ear-muffs and ear-
plugs to workers exposedto noise;

(v) providing vibration absorbing
foundations and rubber linings for
vibrating equipment;

(vi) providing green belts between mines
andhousingcolonies, hospitals, schools
etc. forabsorpotion of axecessive noise.

Limestone DepositsinMaharashtra

*711. SHRI VILASRAO NAGNATHRAO
GUNDEWAR: Will the Minister of MINES be
pleasedtostate:

~ (a)whetherthere are deposits of limestonein
Maharashtra;

(b)if so, the details thereof; and

{c) the stepstaken/proposedtobetakenbythe
Governmentfor exploration of more deposits
andtheirexcavation?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRIBALRAMSINGH
YADAV): (a) Yes, Sir.

(b) The Government of Maharasthra have
estimated atotal reserves of 965 million tonnes
of imestone in the State out of which 623 million
tonnes are in Chandrapur district, 226 million
tonnes in Yavatmal. 82 million tonnes in

APRIL 22,1993
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Gadchiroli, 31 milliontonnes inNagpurand 3
milliontonnes in Nanded districts.

(c) The State Government has reported that
almostallthe majorlimestone bearing areas in
Maharashtra hae been explored and presently.
exploration work in Pimpalgaon Lakhmapur
areaof Chandrapurdistrictand Borda-Wagaon-
Dongragaon area in Yavatmal district is in
progress. 21 mining leases in Chandrapur
districtand 19in Yavatmal districtforexploitation
of limestone have been granted by the State
GovemmentirrMaharashtra State.

AllIndiaHospitals Post-Partum
Programme

*712.  SHRIHARIKEWAL PRASAD:
SHRIARJUNSINGH YADAV:

Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a)whetheran Allindia Hospitals Post-partum
programmeisbeingimplementedinthe country
withthe assistance fromthe Norwegian Agency
forthe Intermational Development(NORAD):

(b} it so, the names of places where the
programme has beenlaunched,; and

{c)the progress made inthisregard sofar?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
Yes, Sir.

{b) and (c). Partial financial assistance for
550 PostPartum Centres at National, State and
District Level hospitals has beenprovided by
NORAD from 1971 to 1985. From 1981 to
December, 1993, assistance has been provided
by NORAD for 1012 sub-district Level Post
Partum Centres. The names of places where
assistance has been given are shown in the
enclosedstatement. ‘
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Hospitals

Phase SiNo Taiuk/Sub-distt District
f 2 3 4 , 5 6
2 231 Civil Hospital Chopal Shimla
w 232. CivilHospital Sundemagar Mandi
4 233 RuraiHospial Ani Kulu
Vi 234 Cuwvil Hospital Rohiu Shimla
2 235, Rural Hospital Nalagarh Solan
3 236. RuralHospital Sandhole Mani
Jammu & Kashmir 1 237. Sub-Distt. Hospital, Kishtwar Jarmmmu
2 238 Sub-Distt. Hospital, Sopure Srinagar
/1 239. . Sub-Distt. Hospital, Deoru
2 240. Sub-Distt. Hospital, Kangan
/1 241 Sub-Distt. Hospital, Biltawar
2 242 Nowshara

Sub-Distt. Hospital,
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*713. SHRINAWAL KISHORE RAI: Willthe
Minister of COAL be pleasedto state:

(a) whether the cost of coal productioninthe
country is more in comparison to other coal
producingcountries;

(b) if so, the details thereof;

(c) the name of the country havingminimum
costof production alongwithamountthereofand
the techniques being adopted there for coal
production;

(d)whether any action is beingtaken by the
Governmentto adopt such techniques in India;
and ’

(e) if so, the details thereof?

THE *MINISTER OF STATE OF THE
MINSTRY OF COAL (SHRI AJIT KUMAR
PANJA): (a)to (e). Averagecostof production
of netsaleable rawcoalfor Coal Indialtd.forthe
year92-93was Rs.322.04 pertonne (Provisional).
The average cost for Singareni Collieries
Companyltd.for32-33was Rs.490.00 pertonne
(provisional). Mostoftheproducerstreatcost of
production as confidentialinformationanddo
notreadily divulgeit. Assuchnodataaboutcost
of productionin othercountriesis available.

Costofproductionofcoaldepends onseveral
factors including geo-mining conditions and
type of technology adopted. A particular
technology may not be cost effective in all
cases. Besides, highly mechanised, capital
intensive technologies may not always be
appropriate in view of the need for creating
employment opportunities for our large
labour force. However, continuous efforts are
made in Coal India Ltd. for cost reduction andcost control

- "Forthis purpose optimisation of outputinrelation to
investment manpower and other inputsisbeing
continuously strived. As aresult of efforts made the
rate ofincreaseinthe costof producion
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of coal during last six to seven years has been
peggedwellbelowthegeneralpricerise inthe
economy as measured by Wholesale price
Index.

Import of Oil

*714. SHRIMAT| SHEELA GAUTAM: Will
the Minister of PETROLEUM AND NATURAL
GASbe pleasedto state:

(a)the quantity of oilproposedto beimported
by India during 1993-94, country-wise;

(b) whether the Government have also
negotiated with some other countrieswhichare
willingtosuppyoilatcheaperratestolndia;qnd

(c)ifso, the details thereof?

THE MINISTER OF STATE OF THE
MNISTRY OF PETROLEUMANDNATURAL
GAS (CAPTAINSATISH KUMAR SHARMA):
(a)to(c). Theimportof crude oilandpetroleum
products willbe inaccordancewiththe approved
Oil Economy Budget forthe year 1993-94 both
under term contracts with National Oil
Companies of iran, Kuwait, Malaysia, Saudi
Arabia, UAE etc. and also through spot
purchases. Spot purchases are not always
relatable tospecific countries. Thenegotiations
for term contracts with various National Oil
Companies have not yetbeen completed.

CoalWasheries
*715.  SHRINITISHKUMAR:
DR. MAHADEEPAKSINGH
SHAKYA:

Willthe Minister of COAL bepleasedtostate:

(a) whether the availability of best quality of
coalinthe country is as per its demand in the
country;

{b)thepositioninthis regardduring 1992-93.

(c)whethercoal-washerieshavebeensetup

[
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forwashing coalduring 1992-93'

(d) it so, the details thereof alongwith their

(e) whether these washeries have been
utilising their full capacity;

_ (f)if not, the percentage of capacity utilised
during 1992-93; and

(g) the reasons for non-utilisation of full
capacity by these coal washeries?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT KUMAR
PANJA): (a) and (b). The current level of
production of best quality coal (‘A’ and ‘B’
grades)is adequateto meetits currentdemand.
However, there is shortage of coking coal
requiredfor steel plants andtomeetitsgapthe
integrated steel plants imported 6.33 million
tonnes (Provisional) of coking coal during 1992-
w, .

(c) No new washery has come on stream
during 1992-93 in the subsidiary companies
under Coal India Limited.

(d)and (e). Donotarise.

(f) and (g). During 1992-93 the capacity-

utilisation of existing 15 washeries of Coal India
Limited was 68 per cent. Main reasoris of lower
capacity utilisation were inadequdfe availability
of nghttype of raw coking coal matching withthe
designparameters ofwasheries, frequent power
trippings. bandns, economicblockades andstrike
bytruck transporters which disruptedwork fora
partofthe year 1992-93.

Import of Petrol, Kerosene and LPG by
Private Sector

*716. SHRIRAMPRASAD SINGH;
SHRICHITTABASU:

Will the minister of PETROLEUM AND
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NATURAL GAS bepleasedtostate:

(a) whetherthe Govemment have drawn up
any scheme regarding production, import and
marketing of petrol, kerosene oil and LPG by
private sector besides public sector;

(b)if so, the details thereof;

(c)menunberdoonpam&swhoéepfoposals
havebeenreceivedin this regard; and

{d)the time by which this scheme is likely to
beimplemented and LPGis likelytobe made
availabletothe consuniers, in the open market?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPTAINSATISHKUMARSHARMA):
(a)to (d). Inorderto increase the avaitability of
LPG and kerosene in the country, besides
allowingthe setting up of new refineries inthe
private joint sector, the Govt. have also permitted
import ang sale of these products at market
determined prices by the private sector. This
parallel marketing system is an enabling
measurefér&\épﬁvate enterprisetoenterthese
fields and no proposals are requiredto be sent
tothe Gowt. in this regard by them. The time by-
whichLPG wouldbe available underthis system
depends upon the efforts of the private
entrepreneursinthisregard.

Supply of Diesel to States

*717. SHRILALBABURAI: :
SHRIRAMLAKHAN SINGH YADAV:

Will the minister of PETROLEUM AND
NATURAL GAS bepleasedtostate:

{a)the criteria adopted for the allocation of
dieselto States:

(b) whether the diesel s being supplied to
States as per theirdemands;

(c)if not, the reasons therefor; and
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(d) the action taken by the Govermment to
meettheirdemandsin future?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMANDNATURAL
GAS (CAPTAINSATISHKUMAK SHARMA):
(a)and (b). Statewise allocation of diesel is not
being made. The demand of dieselin all States/
UTsis, by andlarge, being metin full.

(c)and (d). Donotarise.

[English]
Detection of Explosives

*718. DR.LAXMINARAYAN PANDEYA:
SHRIGURUDAS KAMAT:

Will the Minister of HOME AFFAIRS be
pieasedtostate:

~ (a)whetherthe bomb disposal squads are
well-equipped to deal with sophisticated
explosives;

(b) if not, the steps being taken by the
Govermnmentto remedy the situation;

(c)whetherany new technologieshave been
developed fordetecting concealed explosives;

(d)if so, the details thereof. and

(e)the advantage of new technologies over
the existingones?

THEMINISTER OF HOME AFFAIRS (SHRI
S.B.CHAVAN): (a)and (b). The bomb disposal
squads of some Central para-military forces are
provided with necessary equipmentandother
resources todeal with sophisticated explosives.
Cenrtain States have also constituted special
squads forthe detection and disposal of explosive
devices. These squads have technical
equipment like explosive detectors, metal
detectors, efc., for detection of explosive devices
andfacilities required for their disposal.
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(c) to (e). Technology upgradation is a
continuingprocess. Sophisticationin the field of
explosives and its consequent effect on
explosivedevices has ledto asearchforimproved
technology for the detection/disposal of
explosives/explosive devices. Equipments
usingthe latesttechnologies based onadvanced
principles of natural sciences havebeendevised
insome parts of the world.

Productionin Steel Plants

*719. SHRI BHOGENDRA JHA: Will the
Minister of STEEL be pleasedto referto the
reply givenonMarch4, 1993tostarred Question
No.157 andstate: ’

(a) the factors responsible for low output of
steelat Durgapur and Rourkela Steelplants as
comparedto Bhilai Steel Plant; and

(b) the steps proposed to be taken by the
Govemmentto ensure production in Durgapur
and Rourkela Steel Plants upto the optimum

capacity?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Durgapur Steelpiant.

Duringthe year 1392-93, the low crude steel
production at Durgapur Steel Plantwasprimariy
due to lower hot metal availability from the
running Blast Furnaces which are over-due for
modemisation.

Rourkela Steel Plant

Dunngtheyear 1992-93, crude steelproduction
was marginally lower at Rourkela Steel Plant
comparedtothe Annuat Plan, due to lower Hot
Metatl availability from the existing Blast
Furnance onaccount of unheatthy condition of
Blast Furnanc "io. 1 and 4 for which capital
repars have been plannedduringthe year 1993
94 and 1994-95 respectively.

{b) In orderto achieve the capacity production
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at Durgapur and Rourkela Steel Plant,
comprehensive schemes of Renovationand
Technological Upgradation (Modermisation) are
already under execution.

[Transiation}
CommissiontoLPG Dealers

*720. SHRI G.MADEGOWDA: Will the
Minister of PETROLEUMAND NATURAL GAS
bepleasedtostate:

(a} the present rate of commission being
given to LPG dealers on domestic and
commercial LPG cylinders;

(b) whether the LPG dealers have been
demanding increase inthe commission,;

(c) it so, the details thereof; and
(d) the actiontakenthereon?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS (CAPTAINSATISHKUMAR SHARMA):
{a) The presentrate of commissionis Rs.5.70
percylinderof 14.2kgandRs.7.63 per Cylinder
of 19Kg.

{b) to (d). The request for increased
commission is under the consideration of the
Govemment. *
|English}

Consumption of Petroleum Products

6351. SHRISYED SHAHABUDDIN:
SHRIBOLLABULLIRAMAIAH:

Will the Minister of PETROLEUM AND
NATURAL GAS be peasedtostate:
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(a)the estimatedbreak-up of consumgption of
petroleum products, during 1992-93 by
agriculture, industry, power, transport sector-
wise;

{b)the rate of growth of consumption. sector-
wise, during Seventh Five Year Plan;

{c) the relative scope for reduction of
consumptionin the various sectors; and

(d)the rate of growth of indigenous production
duringthe Seventh Five Year Plan?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM ANDNATURAL
GAS(CAPTAIN SATISHKUMAR SHARMA):
{a) The sector-wise consumption of petroleum
products for the period April. 1992 to January,
1993isin Statement |

(b) The sector-wise rate of growth of
consumptionof majorpetroleum products dunng
the Seventh Five Year Planisas in Statement-
i

(c) The Petroleum Conservation Reasearch
Associatigh and the Qil Companies have
identitied various areas where the use of
petroleum products can be optimised and
conservation achieved. These inciude
replacement of inefficient boilers and éngines,
introduction of iong-drain lubricants, interfuel
substitution, etc.

(d) The growth rate ofthe indigenous production
of petroleum products during the Seventh Five
Year Planis asunder:

production of Petroleum Products

85-86 85-87 87-88 88-89 8990

Growth 2000 750 466 254 653
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Promulgation of Disturbed Areas Act

6352. SHRIMANORANJAN BHAKTA: Will
the Minister of HOME AFFAIRS be pleasedto
state:

(a) whether the Government propose to
promulgate the Disturbed Areas Act in the
.insurgency ridden parts of the North-Easttocurb
the menace of various outfits active in the region;
and

(b) it so, the details thereof?-

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P.M.SAYEED): (a) and (b). The following
insurgency ridden areas of the North-Easthave

alreadybeendeclaredasdisturbedareasunder

the Armed Forces (Special Powers) Act, 1958.
Theseare:

(i) WholeofManipur;
(i) Whole of Assam;

(i) Tirap and Changlang districts of
Arunachal Pradesh;

(iv) Mondistrictin Nagaland;

(v) 5km.beftalongindo-Myanmarborder
in Nagaland and Arunachal Pradesh,

Nagaland andMeghalaya;

(vi) AZ20km.Dbeitfrom Assamborderinthe
States of Arunachal Pradesh, Nagaland
andMeghalaya.

Mobile Medical Vans

6353. SHRIRAJNATHSONKARSHASTRI:
Will the Minister of HEALTH AND FAMILY
ELFARE bepleasedtostate:

(a) whether several mobile vans sanctioned
under Medical education scheme of ruralhealth
services are lying unusedin the courtyards of
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various medical colleges;

(b) if so, the reasons therefor; and

(c)the steps taken by the Govenment to put
intousethesevans?

THEMINISTEROF HEALTH AND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
to (c). The utilisation of mobile vans were not
always satistactory asthey could notalways be
easily manouvered on many rural roads. On
receiving reports regarding non-utiksation of the
mobile vans supplied under the British
Assistance Programme to various medical
colleges, instructions areissuedtoalithe State
Govts. on 24.7.85 to utilise these vehicles in
implimentation of national programmes like the
Family Welfare Programmes control of
Tuberculosis, eradication of leprosy, control of
blindness, control of dianrhoel diseases. Further
instructions wereissuedon 19.3.87 toall State
Govts. that such mobile vans as cannot be
utilised properly, may be transterred to well
established voluntary agencies inthe Health
and Family Welfarefieldin accordance withthe
prescribed guidelines. On the basis of this
decision, 2 mobile vans in Tamil Nadu and 7
mobile vans in Kerala have beentrasnferredto

Voluntary organisations.

All India Entrance Exam for MBBS/BDS

6354. SHRIPHOOL CHAND VERMA:
DR.LALBAHADUR RAWAL.:
MAJ.GEN. (RETD.) BHUWAN
CHANDRA KHANDURL:
SHRISURYANARAYAN YADAV:

Will the Miniter of HEALTH AND FAMILY
WELFARE bepleasedtostate:

(a) the number of candidates competed and
passed the All India Entrance Examination,
1992, for admissionto 1styear All india MBBS/
BDS Course conducted by Central Board of

Secondary Education;
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(b) the number of successful candidates
allotted seats by his Ministry foradmissionin
the above coursesindifferentmedical Colleges
of the country and also actual number of
candidates joinedsofar;

(c) whether all the successful candidates
have been alloted seats for MBBS/BDS in
accordance with thetr preference;

{(d) it not, whether the Government are
consideringto reallocate seats, inaccordance
with the options givenbythe candidates against
the vacant seats of MBBS/BDS; and

(e)bywhattime the vacantseats are likely to
befilledup?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
The Central Bord ot Secondary Education
registered 1,35,322 candidates forthe All India
pre-medical/Pre-Dental Entrance Examination
1992. Amentlistof 1556 students and awaiting
listof 1056 students was declared by the Board.

(b) 1533 candidates were alloted seatsinthe
first aliotment, and 623 candidates did not join
the colleges aliotedtothem.

(c) Allthe successtul candidates of the merit
listincluding wait listed have beenoffered MBBS/
BDS seats in accordance with their rank and
preferencewithinthe guidelines laiddownby the
Supreme Courtupto rank number 2245.

(d)and (e). Thelast allotmentwas made on
29.1.93. Funther allocation is subject to the
orders of the Supreme Court who are seized of
the matter.

Sale of Kidneys
6355. SHRIMADAN LAL KHURANA: Will
the Minister of HEALTH AND FAMILY
WELFARE bepleasedto state:

(a)whether attention of the Govenrmenthas
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been drawntothe news item captioned ‘Probe
panelindicatestransplants surgeons’ appearing
inthe Indian Express dated March 26, 1993;

(b) if so, the reaction of the Govenrment
thereto; and

(c)theactiontakenbythe Govermmentagainst
the guilty persons?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHR!B. SHANKARANAND): (a)
Yes, Sir.

(byand(c). The Government ofthe National
Capital Territory of Delhiis taking appropriate
action regarding the alleged incidents in Delhi.

[ Translation)

Complaints Regarding Adulterationin
Petrol

6356. SHRIKASHIRAM RANA:
SHRICHITUBHAIGAMIT:

Will the Minister of PETROLEUM AND
NATURAL GAS bepleasedtostate:

(a) whetherthe Government have received
any complaintsin regardto adulterationof some
other oils in peterol by various petrolpumpsin
the country;

(b) f so, the number of such petrol pumpsin
Gujarat against whom complaints have been
received during 1992 andin 1993 (upto March);
and

(c) the steps taken to check such sort of
adulteration?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT.SATISHKUMAR SHARMA): (a)
Yes. Sir.

(b) Complaints were received against six
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ratailoutiets in Gujarat. Oneenquiry, nocomplaint
was established.

(c) Thefollowingmeasures are takentocheck
adulterationin petrol:

(i) regularand surprise inspections by Oil
Company officials.

(if) density checkunder MS & HSD Control
Ordar, 1990,

(iii) doping of kerosene with furfural at
selected locations.

{iv) surprise inspections by mobile
laboratories.

{(v) surpriseinspections of retail outlets by
State Govemment officials.

Fake LPG Cylinders

6357. SHRIN.J. RATHVA: Willthe Minister
of PETROLEUM AND NATURAL GAS be
pleasedtostate:

{(a)whetheralarge number ofthefake LPG
cylinders are being usedin Gujarat;

{b}if s0. the numberoffakecylinders seized
inthe State duringtheyear 1992; and

(c) the action taken by the Government to
check this malpractice?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPTAIN SATISHKUMAR SHARMA):
{a)and (b}. 319 suspected spurious cylinders
were detected atthe LPG bottling plants located
inGujaratduring 1992.
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{c) Field Officers of the Oil Companies keep
awatchon the circulation of spurious cylinders
inthe system. Raids are conductd on suspected
premises, Whenever spurious cylinders are
detected by the Gil Marketing Companies, they
are immediately destroyed. When such
cylinders afe detectedfromthe LPG agencies/
transporters, they are issued caution/waming
letters and a penalty of Rs. 1550 per spurious
cylinderislevied.

Supply and Demand of LPG

6358. SHRISHIKANTAJENA:
SHRIKHELAN RAM JANGDE:

Wil the Minister of PETROLEUM AND
NATURAL GASbepleeasedtostate:

{a) the total demand of LPG during the last.
three years and the extent of LPG supplied
againstit, State-wise; and

(b) the efforts made for smooth supply of LFG
inthe country? -

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS (CAPTAINSATISHKUMAR SHARMA):
(a) The State-wise demand of packed LPG inthe
country duringthelast three yearsis giveninthe
Statement. Demandisbeing, by andlarge, met
infull.

{b)Whenever any shontage is reported, prompt
actionis takenby the Oif Companiestoclearthe
backlogs at the earliest by augmenting LPG
supplies through operation of LPG Bottiing
Plants of the area duringextended hoursand on
holidays as well as from LPG Bottling plants
located elsewhere, formeeting the full demand
ofthe affected markets.

STATEMENT
LPG Supply
Fig. inMT
1990-91 1991-92 1992-33
Apr92-Jan 93
Andhra Pradesh 148946 179910 172260
Arunachal Pradesh 1288 1781 1649
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Fig. inMT
1990-91 . 1991-92 1992-93
Apr92-Jan83
Assam 34821 40580 36262
Bihar ' 60853 68470 6275
Goa 12472 13576 11805
Gujarat 175985 205526 180253
Haryana 64060 72853 64032
Himachal Pradesh 9065 12136 11671
Jammu & Kashmir 15343 20284 19662
Kamataka 100628 118678 100067
Kerala 57669 65102 58838
Madhya Pradesh 110456 124352 112361
Maharashira 415422 448771 409507
Manipur ] 3669 4737 4409
Meghalaya 72 3386 3080
Mizoram 1543 2198 230
Nagaland 2o 2589 2253
Ori.;sa 18181 22145 20762
Punjab 87203 102682 - 93508
Rajasthan 73761 B7265 80468
Sikkim e 87 ’ 904
Tamilnadu 191566 214806 191657
Tripurs 2446 é897 2455

A Lesn 24 276917 256456
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Fig. inMT

1980-91 1991-92 1992-93

Apr92-Jan93

_WastBengal 120850 Jat241 117785
Union Territories

Andaﬁanﬁ Nicobar 440 457 454

Chandigarh 14389 14666 12849

Dadra & Nagar Haveli 319 363 39

Delhi 202806 218647 191118

Daman & Diu 582 506 450

Lakshadveep 13 - .

Pondicherry 3641 4153 5681

Silvasia . - . .

Sale of LiquorinU.P.

6359. SHRISURENDRA PAL PATHAK: Will
the Minister of HOME AFFAIRS be pleasedto
state:

(a)whetherthere is anyproposaltoselitiquor

inUttar Pradeshthrough Pubtic or Co-operative
Sector to put an end to the possibilities of
adulterationandtocheckiflegalsale of liquoras
is beingdone inthe Union Territory of Delhi; and

(b) if so, the time by which this scheme is
likely tobe implemented?

THE MINISTER OF STATE IN TEH
MINISTRY OF HOME AFFAIRS (SHRIP .M.
SAYEED): (2) The State Government of Uttar
Pradesh have informed that a Policy of partial
prohibition is being followed in Almora,
Pithoragarh, Tehri Garhv. 2! Paun Garhwal,

Chamoli and Uttar Kashi districts and only
foreign liquor in regulated manner and fixed
quantitiesisbeingsoldto permitholders inthese
districts through Uttar Pradesh Cooperative
Sugar Factories FederationLtd.

In other districts of Uttar Pradesh, sale of
liquor is done by the private contractors. The
liquor shops inthese districts are begin settled
by public/Tender-cum-auction system. At
presentthereis no proposal under consideration
ofthe Government to sell fiquor through public
orcooperativesectorinthese remainingdistnicts.
The Government of Uttar Pradesh are fully
aware of the dangers of adulteration and vigilant
tocheckthemenace, with thisendinview . fiquor
shops arebeingreguarly nspecedandchecked
by teh authorised State Excise and police staff

(b) The question does not arise in the light of
the answergivenin Part {a)above.
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Oil and Gas Drilled from Krishna-
GodavariBasins

6360. SHRI M.V.V.S MURTHY: Will the
Minister of PETROLEUMAND NATURAL GAS
be pleasedto state:

(a)the details of crude oitand gas drilled from
the wells of Krishna-Godavaribasins of Andhra
Pradesh tilithe end of 1992; and

(b) the crude oiland gas estimatedtobe drifled
by the end of Eighth Five Year Plan?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT. SATISHKUMAR SHARMAY): (a)
About0.07 MMT ofcrude oiland about 585MMmM3
ofgas hasbeen producedupto December, 1992
fromthisbasin.

(b) Crude oil prodction of 0.160 MMT andgas
productionof 3.32MMSCMD isestimatedinthe
terminal year of the Eighth Plan.

Ram Manohar Lohia Hospital, New Delhi

6361. SHRI MULLAPPALLY
RAMACHANDRAN: Will the Minister of
HEALTHAND FAMILY WELFARE be pleased
tostate:

(a) whether the Government propose to
upgrade facilities at the Ram Manohar Lohia
Hospitalforthe care of newbornbabies; and

(b} if s0, the details thereot?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
and (b). Adequatefacilities for new borninfants
are already available atthe Dr. Ram Manohar
Lohia Hospital which inter-alia include the

APRIL 22,1993
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services of Paediatricians, a six-bedded nursery
unit equipped with a phototherapy unit and
incubators.

Aidto Voluntary Organisations in
Maharashtra

6362. SHRIARVIND TULSHIRAMKAMBLE:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a)the voluntary orgarisations inMaharashtra
which were provided grants by the Union
Government for family welfare during the Ias!
three years andcurrentyear;

(b) the amount given to each such
organisation;

{c)whetherthe Govemmenthave conducted
any inquiry to find out the utility of this
expenditure;

(d)if so, the details thereof; and
(e)if not, the reasons therefor?

THEMINISTER OF HEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
and (b). The names of the organisations in
Maharashtra who were givengrants forfamily
welfare work duringthelastthree years alongwith
amountofgrants releasedto each are shownin
the statement attached. No grant has been
releasedtosuchorganisations duringthe current
financial year.

(c) No, Sir.

(d)Does notarise.

(e) The utilisation of funds is checked by
getting audited statement of accounts and

utilisation certificates. Recommendations are
aiso obtained from the State Governments.
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Amendments to Durgah Khawaja Saheb
Act, 1955

6363. PROF. RASA SINGH RAWAT: Will
the Minister of WELFARE be pleasedto state:

(a)whetherthe Governmentpropose to make
some amendment in Durgah Khawaja Saheb
Act, 1955;

(b)if so, the details thereof;

(c) whether the post of Nazim in ‘Durgah
Committee’is fying vacant;

(d)if so, the reasons therefor; and

{e) the time by which the post is likely to be
filled?

THE MINISTER OF WELFARE (SHR!
SITARAMKESRI): (a) and (b) No proposal to
amendthe Durgah Khawaja Saheb Act, 1955is
under consideration of the Government.

(c)and (d). The postof Nazim fell vacaht with
effectfrom 20.2.1991 afterit was relinquish by
Lt. Col. (Retd.), Mohd. Usman. The Durgah
Committee held an interview for filling up the

VAISAKHA 2, 1915 (SAKA)
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post of Nazim on 10.9.1991 but none of the
candidateswasfoundsuitable. Thisnecessitated
holding of a fresh interview and selection.

(e) .The Ofticer selected by the Central
Government in consuitation with the Durgah
Committee to function as the Nazim has been
released by hisemployeron 12.4.93toenable
himtojoin his new assignment as Nazim.

{English}

Allocation for Health Centres and
Family Welfare Centres

6364. SHRI HARADHAN ROY: Will the
Ministerof HEALTH AND FAMILY WELFARE
be pleasedtostate:

(a)Theamountallocatedforthe healthcentres
andthe family planning centres in the country
duringeach of the last three years. State/Union
Territory-wise andits percentage of utilization?

THEMINISTEROF HEALTHAND FAMILY
WELFARE'(SHRiI B. SHANKARANAND): A
statement indicating the State/Union Territory-
wise position of release of funds for various
types of centres beingfinanced underthe Family
Welfare Programme andtherr utilization dunng
the lastthree yearsis annexed herewith.
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Surplus Employees of Census

- 6365. SHRI SUSHIL CHANDRA VERMA:
Willthe Ministerof HOME AFFAIRS be pleased
tostate: - ‘

(a) whether the Government of Madhya
Pradesh had absorbed all surpius employees
deployed for 1981 censusin the Govermment
Jobs;

(b) it so, whetherthe employees deployedfor
1991 census have also been absorbed in
GovemmentJobsby the GovemmentofMadhya
Pradesh;

(c) it so, the details thereof,
(d) if not, the reasons therefor; and

(e) the steps taken to absorb these

employees?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
*P.M.SAYEED): (a) to (d). The Govemment of
Madhya Pradesh have informed that for
obsorption of 1981 surplus census employees,
orders were issued giving them preference in
selection, all otherthings being equal. These
orders have also been extendedto coverthe
persons employed by the State Govermment
temporarily in connection with the Census work
of 1991 andwhoseservices were terminatedon
31.5.91. Nocountis howeverkept ofthepersons.

(e} The Government of India have issued
circular instructions giving concessions like
age relaxation priority in employment through
Employment Exchanges, absorption in
vacancies in Group ‘C’ posts in census
organisation providedthey futfil the recruitment
qualifications and the post is not otherwise
requiredto befilledinthrough the Staff Selection
Commission, etc. The Home Minister has also
addressed letters to Chief Minister/Lt. Govemors
of State/Union Territories for providing similar
concessions of age relaxation and priority in
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employment to such employees retrenched
recently.

[ Transiation]
Arms Licensing System

6366. SHRI MOHAMMAD ALI ASHRAF
FATMI: Willthe Minister of HOME AFFAIRS
pleasedtostate: :

(a)wheﬂ'verheGovemmrﬂp_roposetoaboﬁsh
the arms licensing system; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) No, Sir.

(b) Does notarise.
[English)
Police Academyin Assam

6367. SHRIPROBINDEKA: Willthe Minister
of HOME AFFARIS be pleasedto state:

(a) whether the Government of Assamhas
soughtany financial assistance for setting up of
aPolice Academyinthe State;

(b) itso, the details thereof; and
(c)the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFARIS (SHRI P.M.
SAYEED): (a) No proposal from the State
Govemment has been received. The Gentral
Govemment provides assistance to the State
Govemmentsinter-alia, for policetrainingunder
the Scheme of Modemisation of Police Forces.
Inthe currentfinancial year, Rs.95.43lakhs has
been allocated to Assam under the Scheme.

(b)and(c). The question does not arise.
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Delay in Post-Mortems

6368. SHRIMADAN LAL KHURANA: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a) whether there is inordinate delay in
conduction of the post-mortems in Delhias a
resultof which the citizens are inconvenienced;

(b) if so, thereasons therefor, and

(c}the stepstakento ensure their conduction
without any delay?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
Nosuchdelay hasbeen reportedbyconcemed
hospital authorities.

{b)and(c). Does notarise.

Financial Assistance to Widows

6369. SHRI RAMCHANDRAVEERAPPA:
Will the Minister of WELFARE be pleasedto
state:

{a) whetherthe Directorate of Sccial Weltare,
Delhi Administration, prowde financial
assistance towidows;

N

{b)if so, the details of the criteria adopted in
this regard; and

{c)the assistance provided duringeach ofthe
lastthree years?

THE MINISTER OF WELFARE (SHRI

SITARAM KESARI): (a) Yes Sir.

(b) Scheme: the types of fimancial assistance
provided exclusively to widows are:

(i) Solatium @ Rs.300/- percase.

(ii) Lump-sum assistance upto Rs. 1500/-

VAISAKHAZ, 1915 (SAKA)
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onceinlife for starting any income-generating
professionfvocation. R

Eligibility criteria: Widow shouldbe adomicile
of UT of Belhi and residing in Dethiforthe last
Syears.

In case of solatium the widow has to submit
her application within 90 days fromthe death of
herhusband.

For lump-sum assistance widow should not
have adequate means of livelihood and monthly
incorme of the family should notexceed Rs. 750/
- per month and she should be below 50 years

ofage.

(c)Theass&ancegwendunngtfelastthree
yearsis as under:-

Year  Amountofassistancegiven

1990-91 Rs. 4,07 800/
1991-92 Rs.9,89,700/-
198293 Rs. 6,39,900/-

Foreign Assistance for Coal Projects

6370. SHRIHARISH NARAY AN PRABHU
LANTYE: Willthe Minister of COAL be pleased
tostate:

(a) the total foreign assistance likely to be
received for the on-going and new projects
during 1933-94, project-wise;

(b} the monitoring arrangement forexecution
of these projects;

(c) the projects which have witnessed more
than 25 per cent of cost and time over run
alongwith the reasons therefor; and

{d) the names of tha countries and the coal
by them alongwith the review of working o such
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projects containing highlights of achievement
andfailures?

THE MINITER OF STATE OF THE
MINISTRY OF COAL (SHRI! AJIT KUMAR
PANJAY): (a) Theforeign assistance likelytobe
receivedforthe on-going and new coal projects
during 1993-94, Project-wise is indicated in
statement-1.(b) The progress of such projecisis
regularly reviewed at various levels by the
concemedcoal companies. All projectscosting
Rs. 20.00 crores and above are also regularly
monitored in the Ministry of Coal and by the
Ministry of Programme implementation.
Besides, the progress of allbilateral projectsis
reviewedduring the annual meetings ofthe Joint
Working Groupon Coal with the various donor
countries.

(c) The on-going externally aided projects
which are suffering cost and time over-run of
more than 25 percentare asfollows:-

I.Projects reporting cost and time over-runs:

1. JhanjraUderground, ECL

APRIL 22,1993
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2 Khadia Opencast, NCL.
3 SonopurBazari, ECL.

Il. Projects with only costover-runbutno
time over-run has been reportedsofar:

1. Rajmahal Opencast, ECL.
2. PiparwarOpencast, CCL.
3 Nigahi Opencast, NCL.

Themainreasons fortime over-runinprojects
are; delay in acquisition of land, adverse geo-
mining conditions, delayin supply of equipment
anddelay inexecution. Factors leadingto Cost
over-run of the Projects are the normalinflation
duringthe period of execution, andchangesin
the scope of the project.

(d) The names of the Countries andthe Coal
Projects beingfundeditechnologically supported
by them alongwith review of the working of these
projectsis given in Statement-1].
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Activities of TSR Drivers in Delhi

6371. SHRI JEEWAN SHARMA: Wil the
Minister_ of HOME AFFAIRS be pleased to
siate:

(a) whether the attention of the Government
has been drawn to the news item captioned
“Enter, goons on three wheels” appearinginthe
‘indian Express’ dated March 30. 1993;

{b) if 50, reaction of the Government thereto;
{c)the actiontaken against the culprits sefar;

(d)the numberof TSR drivers bockedbythe
Delhi Police duringeachofthe lastthree years;

(e) the accounts on whiéh they have been
booked;

(f) the action taken against them; and

(@) the steps taken/beingtakento assure the
passengers of safe and fearless travel inthese
vehicles?

THE MINSTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a)yes, Sir.

VAISAKHAZ2, 1915 (SAKA)
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{b) and (c). All the cases mentioned inthe
newsitem have beenregisteredinthe concermned
police stations and 11 persons arrested.

{d) The TSR drivers booked by the Delhi
Police duringthe years 1990. 1891, 1992 and
1993 (uptd31.3.93)isasunder: .

Year No.of TSR drivers

1980 15
1991 28
1982 H
1983 17
{upto31.3.83)

(e} and (f). The year-wise account on which
the TSR drivers were booked and action taken
againstthemis giveninthe enclosed statement.

{g) The patrolling/picket staff have been
briefed to check the TSR canrying passengers
especially at night. The passengers arebeing
advisedto note down the registration number of
the TSR while hiring the same. Patrolingin the
areas have also beenintensified. Round-the-
clock traffic complaints centre has been setsup
atTelephoneNo6.3318334. '
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Closure of Bauxite Mines in Orissa,
Biharand Madhya Pradesh

6372. KUMARI PUSHPA DEVISINGH: Will
the Minister of MINES be pleasedto state:

(a) whetheranumberofiron oreandbauxite
mines have beencloseddownin Orissa, Bihar
andMadhya Pradesh;

(b)if so, the details of such mines and since
when these mines have beenclosed down; and

(c) the stepstaken to revivethese mines?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRIBALRAM SINGH
YADAV): (a) to (c). The informationois being
collected and will be placed on the table of the
House.

National Leprosy Eradication
Programme

6373. DR. K.D.JESWANI: Willthe Minister of
HEALTHAND FAMILY WELFARE be pleased
tostate:

(a) the academic districts identified under the
National Laprosy Eradication programmeinthe
country;

VAISAKHA 2, 1915 (SAKA)
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(b)the funds earmarkedby the Govemment
toeach Statefor 1992-93;

(c)whetherany extemal assistance has been
received underthis programme;

(d)if so, the details thereof; and

(e) the time by which the laprosy is likely to
be eradicatedfromthe country?

THEDEPUTYMINISTERINTHEMINISTRY
OF HEALTHAND FAMILY WELFARE (SHRI.
PABAN SINGH GHATOWAR): {a) A total of
201 districts having disease prevalence rate of
5 ormore perthousand population have been
identified as endemic districts.

(b) Astatementis annexed.
(c) Yes, Sir.

(d) 29 endemic districts have received
assistance frominternational agencies under
various bilateral agreements. ’

(e) The National Leprosy Eradication
Programme aims to achieve elimination of
Leprosyby2000A.D., whichhasbeendefined
bythe WHO as bringing downthe prevalence
ratetoless than 1 pertenthousand population.
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C.G.H.S. UnaniDispensary

6374. SHRIAMAR ROYPRADHAN: Wilithe
Minister of HEALTHAND FAMILY WELFARE
be pleasedtostate: '

(a)whetherC.G.H.S. Unani Dispensaries in
the country are functioning without female
physicians,

(b)ifso, the reasons therefor,

(c}the number of such dispensarnies without
hefemale physicians; and

{d)the stepstakenbythe Govemmenttopost
female physicians?

THEMINISTER OF HEALTH AND FAMILY
WELFARE (SHRI B. SHANKARANAND): (a)
No. Sir.

(b} Does notarise.

(c} Fourdispensaries/units do not havefemale
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physicians.

(d) there are no seperate posts of female
physicians.

Survey forExplorationof Minerals in
States

6375. SHRI K. PRADHANI: Willthe Minister
of MINES be pleasedto state:

{a) whether the govemmenthave conducted
any survey in different States for exploration of
minerals; and

(b} it so. the details of places and outcome
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRIBALRAM SINGH'
YADAVY): {a) Yes, Sir.

(b} As a resuilt of surveys carried out by
Geological Survey of India (GSI} and other
agencies following reserves of major ores/
minerals have been estimated in the country:-

Ores/minerals Reserves

States
{inmitliontonnes)

Hematitic iron Ore: 10267.07

Magnetitic ron Ore: 1708.56

Maganese Cre: 154.16

Chromite: 10794

Lead-Zinc Ore: 160.48

Andhra Pradesh, Bihar, Goa,
Kamataka, Madhya Predesh, Orissa
andRajasthan.

Andhra Pradesh, Bihar, Goa,
Karnataka, Kerala and Tamil Nadu.

Andhra Pradesh, Bihar, Goa, Gujarat,
Karnataka, Madhya Pradesh,
Maharashira, Orissa, Rajasthan and
WestBengal.

Andhra Pradesh, Bihar, Kamataka,
Maharashira. Manipur, Orissa, and
Tamil Nadu.

Andhra Pradesh, Gujarat, Orissa,
Rajasthan, Sikkim, Tamil Nadu, Uttar
Pradeshand Wesi Baengal.
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Ores/minerals

Reserves

States
(inmilliontonnes)

CopperOre:

TinOre:
Tungsten Ore:

" RockPjosphate.
Apatite.

Asbestos:

Bauxite:

Diamond:

Dolomite:

Graphite:
Gypsun.

Limestone:

324.40

29.19
7.02

114.86

202

1.50

233340

1001.16(Carats)

4607.74

465

319.15

68353.76

Andhra Pradesh, Bihar, Gujarat,
Karnataka, Madhya Pradesh,
Kaharashtra, Meghalaya, Orissa,
Rajesthan, U.P. andWestBengal.

Madhya Pradesh and Orissa.

Kamataka, MaharashtraandRajasthan.

Madhya Pradesh, Rajesthan and Uttar
Pradesh.

Andhra Pradesh, Rajasthan, Tamil Nadu
and WestBengal.

Andhra Pradesh, Bihar, Karnataka,
Madhya Pradesh, Rajesthan and Uttar
Pradesh.

Andhra Pradesh, Bihar, Goa, Gujarat,
J&K, Karnataka, Kerala, Madhya
Pradesh, Maharashtra, Orissa, Tamil
NaduandU.P.

Madhya Predesh,

Andhra Pradesh, Bihar, Gujarat, haryana,
Karnataka, Madhya Pradesh,
Maharashtra, Uttar Pradesh, Oriss,
Rajasthan, TamilNaduandWest Bengal.

AndhraPradesh, Bihar, Gujarat, Kerala,
Madhya Pradesh, Orissa, Rajasthan and
Tamil Nadu.

Andhra Pradesh, Gujarat, Himachal
Pradesh, J&K, Rajasthan, Tamit Nadu
and Uttar Pradesh.

Andhra Pradesh, Gujarat, Assam,
Arunachal Pradesh, Bihar, Goad,
Haryana, Himachal Pradesh, J &K,
Karnataka, Kerala, Madhya Pradesh,
Maharashtra, Manipur, Meghalaya,
Onissa, PUnjab, Rajesthan, Tamil Nadu,
Tripura, Uttar Pradeshand West Bengal.
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Ores/minerals Reserves States
(inmilfion tonnes)

Magnestite: 221.80 Himachal Pradesh, J&K, Karnataka,
Kerala, Rajasthan, Tamil Naduand Uttar
Pradesh,

Gold: 15.552 Kamataka and Andhra Pradesh.

Coat 19377713 West Bengal, Bihar, Madhya Pradesh,
Maharashtra, Orissa, and Andhra
Pradesh.

Lionite: 6354.11 Tamil Nadu, Gujarat and Rajasthan.

[ Transiation] covering 639 hectares at Mainpat in Sarguja

Deposits of Bauxiteat Balco

6376. SHRIMOHAN LAL JHIKRAM: Wilithe
Minister of MINES be pleasedtostate:

(a) the total extent of bauxite deposits at
BALCO and the quantity of bauxite extractedso
far;

{b)the yearbywhich the remainingbauxite is
likelytobe extracted;

(c)the year by which the lease of BALCOis
likely to expire;

{d)the number of officers and workers likely
to be rendered unemployment after expiry of
lease; and

(e)the stepsthe Govemment proposetotake
to protectthe interests of the workers?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHR!I BALARAM
SINGH YADAV): (a) Bharat Aluminium
Company Limited (BALCO) holds mining lease
for 1052 hectares near Amarkantak in Mandia
District and 281 hectares at Phutkapahar in
Bilaspur District, bothin Madhya Pradesh.
BALCO has also acquiredin 1932 mininglease

District in Madhya Pradesh. in all about 6.0
miliontonnes of bauxite has been extracted from
Amarkantak and Phutkapahar. Regularmining
is yettobe started at Mainpat.

{b) The Phutkapahar and Amarkantak
deposits are almost depleted and would be
exhausted in about 4 to 5 years from now at
reducedrate of excavation.

(c} BALCO'S leases at Amarkantak,
Phutkapahar and Mainpat will expire .on
12.9.1999,30.6.1999and 9.7 2012 respectively.

(d) and {(e). It will be Company’s effort to
absorb most of its serving Executives and
Departmentworktorce inthe newmining project
at Mainpat and in other mines likely to be
acquired by the Company in Madhya Pradesh.

Seizure fo Arms and Explosives

8377. SHRILAKSHMINARAIN MANI
TRIPATHI:
SHRISATYADEO SINGH:
SHRIRAJENDRA AGNIHOTRI:
SHRIMOHAN RAWALE:
SHRIC.K. KUPPUSWAMY
MAJ.GEN.{RETD) BHUWAN
CHANDRAKHANDURL
SHRIBOLLABULLI RAMAIAH:
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SHRIMADAN LAL KHURANA:
SHRIMANIKRAOHODLYAGAVIT:

Will the Minister of HOME AFFAIRS be
pleasedtostate: '

(a) the quantity and type of amms, explosives
andbombs seizedinthe country afterthe recent
series of bomb blastesin Bombay and Caicutta,
State-wise;

(b) the details of such seizures made in
Bombay, Calcutta and Lucknow, separately;

(c) the number of persons arrested in this
connection, State wise;

(d)the action taken against them;

(e) whetherthe Govemment have identified
the sources of these materials;

(i so, the details thereof; and

(g) the steps being taken to remedytho
stuation?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESHPILOT: (a)to(g). Information is being
collected and will be laid on the Table of the
House.

[English]
Watch Over Foreign Remittances
6378.SHRiB.L. SHARMA PREM: Willthe
Minister ot HOME AFFAIRS be pleased to
state:

(a) whether any agency of the Govoemment
is responsile forkeepingan accountandwatch
overforeignremittancesto Associations/Private
Bodies and Political Parties;

(b)if so, the details thereof,

APRIL 22,1993
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(c) the action taken on the information
regarding the remittance during the last three
years;

(d) whetherthe remittances withthe names of
the receiving/donor organisations are available
inthe accessible documents;

(e)ifso, the details thereof: and
(f)if not, thereasons therefi)r'?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b). Foreign
Contribution (Regulation) Act, 1976 whichis
administered by the Ministry of HOme Affairs
reguiates inter-aliathe acceptance and utiiisation
offoreigncontribution by certaintypes of persons/
associations as specifiedin the said Act.

(c) The details of accounts relating to Foreign
contribution are scrutinised and necessary
follow-up action s taken where ever necessary
as providedinthe Act.

(d) to (f). The total amount of Foreign
Contribution as reported by the recipient
associations s reflected in the Annual Report of
the Ministry of Home Affairs. Itis notpossible to
include other details which are of volumnous
nature. :

lilegal Transportation of Cattles to
Bangiadesh

6379. SHRILOKANATHCHOUDHURY: Wil
the Minister of HOME AFFAIRS be pleasedto
siate:

(a)whetherthe Govoemment are aware ofthe
large scale illegal transportation of catties to
Bangladesh fromthe country;

(b)if so, the details of such cases detected by
the Border Security Force during 1992 and 1993
sofar,and
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(c) the steps taken/proposed to be takento
checksuchcases?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRi P.M.
SAYEED): (a)yes, Sir:)

{b) Number of cases detected by the Border
Security Force yearwiseis as follows-

1992 31,587
(uptoFeb.93)
1993 9,324

(c) The steps taken to prevent smuggling
include strengthening of Border Security Force
toreduce the gaps betweentheborder outposts,
intensified patrolling, erection of OP Towers

. along the intemational border and supply of
nightvision devices, binocuiars etc. forbetter
observations, patrollingintheriver-ine areas,
elc.

[ Translation)

ADmissionin Medical and Dental
Colleges ’

6380. SHR! BRIJ BHUSHAN SHARAN
SINGH: Will the Minister of HEALTH AND
FAMILY WELFARE be pleasedtostate:

(a)whetherthe Governmenthave received
complaints about the admission made onthe
basis of fake documents in the medical and
dental coleges coveredunderthe Centralquota;

(b) if so, the number of such complaints
receivedduring 1983,

(c)the actiontakenthereon; and

(d) the concrete measures taken by the
Governmentto checksuch admissions?

THEMINISTEROF HEALTHAND FAMILY

VAISAKHA?2, 1915 (SAKA)

Written Answers 430

WELFARE (SHRIB. SHANKARANAND): (a)
to (d). Complete of such cases have been
receivedin 117 cases todate which have been
taken upwiththe police authorities includingthe
CBiforinvestigation. The State Authorities and
the Principalg ofthe Colleges have been advised
to cancelthe admission of such students and
also to lodge reports with the Police directly.
They havebeen advisedto admitstudents onty
afterconfirmingthe candidature withthe aliotting
authority.
Eye Donation

6381. SHRI RAJENDRA AGNIHOTRI: Will
the Minister of HEALTH AND FAMILY
WELFARE be pieasedtostate:

(a)whetherthe Govemmerthavelauncheda
new scheme to promote eye-donation among
masses;

(b) it so, the details thereof; and
(c)the States coveredunder the scheme?

THEMINISTEROF HEALTH AND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
to(c). Underthe National Programmefor control
of Blindness financial assistance is being
provigedto all Statesin the country toestablish
Eye Banks. 92 Eye Banks have been established
inthe countrytittMarch, 1993 to encourage eye
donation amongst public forcomeal grafting.

Closure of MicaMines

6382. SHRI RAM TAHAL CHOUDHARY:
vvinuse vitniister of MINES be pleasedto refer
tothe replygivenonJaly 20, 1992 tothe Unstarred
Question No. 1693 regarding closure of mica:
mir. -s in Bihar State: )

(a) whether the information has since been
collected;

{b)ifs0, the details thereofand
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(c)if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRIBALRAMSINGH
YADAV): (a) Yes Sir.

{b) Ason 1.4.1992the numberof closedmica
mines inthe States of Andhra Pradesh, Bihar
andRajasthanwere 12, 162 and 79respectively.
Inordertocreate additionaljobs forthoseeffected
by closure of some mica mines the Govemnment
havetakensieps ke modificationof procurement
policy for mica scrap and establishment of
industries providing mica based value added
products so that mica miningcan get aboost.

‘(c)Doesnotarise.
[Enghish]

Homoeopathic Medical Collegein
Banglore :

6383. SHRIC.P.MUDALAGIRIYAPPA:Wil
4he Minister of HEALTH AND FAMILY
WELFARE bepleasedtostate:

{a)whetherthe Govemment Homoeopathic
Medical Cllage in Bangalore has not been
recognised by the Central Council of

Homoeopathy,
{b) if so, the reasons therefor; and
(c) the time by which itwould be recognised?

THEMINISTER OF HEALTHAND FAMILY
WELFARE (SHRI B. SHANKARANAND): (a)
the GovemmentHomoeopathic Medical College
isarecognised insitututionby the Central Council
of Homoeopathy. However the BHMS degree
awarded by the Bangalore University towhich

APRIL 22,1983
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this Insitutionis affifated hasbeen recommended
for recognition by Central Council of
Homoeopathy. Necessary notificationis being

{b) and (c) Question does not arise.
[Transiation]

Allegedirreguiarities by Delhi Police
Personnel

6384. SHRIGOVINDA CHANDRAMUNDA:
Will the Minister of HOME AFFAIRS be pleased
tostate:

{(a) whether Government have received any
representations/complaints regarding alleged
iregularities committed by the police personnel
inDethiduring 1992 and 1993 sofar;

(b} if so, the details thereof;

(c) whether any inquiry has been conducted
inthis regard;

{d) it so, the outcome thereof;

{e) the number of police personnsl found
guilty, and

(fthe action taken against them?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P.M.SAYEED): (a)to (f). The DelhiPolice has
reporedthat htere were eightcomplaintsin 1992
andonein 1993 (upto 31.3.93) of irregularities
committed by police personnel by misusing
their offices. 18 police officials were involvedin
these cases. The action taken against these
officials is as under:

1. Removaifrom Service

2 Dismissalfromservice

.1 Sub-inspector

:1Hd. Constable
2 Constables
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3. Censureawarded

4. Forefeitureof 5 Years'
approvedservice

5 Forefeitureof 10years
approvedservice

6. Payreducedbyonestagefor 1 year
1Constable

7. D.E.initiated

8 Placedunder suspension

1ASI

:1Costable

AHC

4840
1H.C.
1 Constable

-1 Inspector
1H.C.
1 Constable

Besides, the aforementionedcomplaints, 198
complaints were inquiredinto by the Vigilance
Department ofthe Delhi Policein 1992 and 37 in
1993 of these cases, allegations in 31 have
already beenfoundto be substantiated. Onthe
basis of the vigilance inquiries, action has been
taken/initiated against the eming officials.

Looting Of Petrol Pumps in Delhi

6385. SHRIPRABHUDAYAL KATHERIA:
SHRIBRIJ BHUSHAN SHARAN
SINGH:

Will the Minister of HOME AFFAIRS be
pleasedtostate:

(a) the number of cases of iooting of petrol
pumps reportedin Dethiduring 1990,1991,1992
and 1983 sofar;

{b) the number of cases solved and those

perding;

{c) the number of persons killed or injured
therein;

{d) the number of persons arrested in this
connection;

(e) the details of the amount looted and
recovered, separately;

and

{hythe eflective stepstaken by the Govemment
to check such cases in Dethi?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS:(SHRI P.M.
SAYEED): (a) 12 cases of looting of petrol
pumps have beenreporied in Delhi. The year-
wise break-upis as under:-

YEAR NOOFCASES

1980 3
1991 -
1992 6
1993 3

{upto31.3.93)
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(b} and (c): The number of cases solved; pending; number of persons Killed/ injuredis as under:

SOLVED UNTRACED PENDING INVESTIGATION NO.OF NO.OF
KILLED PERSONS
) INJURED
o 7 3 2 - 6
-_(d) 19.
(e) The year-wise details of the amountlooted and recovered is as under:
YEAR NO.OF CASES AMOUNTLOOTED AMOUNT RECOVERED
1980 (1) Rs. 1500/- Notrecovered
2 Nil. -
(3) Rs.6,500/- Notrecovered
1991 Nil.
1992 {1) Rs. 4100/ Recovered
(2) Rs.59,000¢- Notreovovered
(3 Rs.3,00,000/- do-
(4) Rs. 9,000/ ~do-
(5) Rs. 15,000/- -do-
(6) Rs.23,71%- -do-
1993 (1) Rs. 1,600/ Notrecovered
(2) Fis.35,000/- do-

3 -

(f) intensive patrolling is being done. Owners
of petrol pumps have been advisedto appointa
Security Guards at their petrol pumps. Beat
Constables and Division Officers have also
been directedto keep vigil over the petrol pumps
intheirrespective areas.

Foreigners involved in Sabotaging
Activities In Jammu And @shmir

6386. SHRI SURAJBHANU SOLANK!: Will
the Minister of HOME AFFAIRS be pleasedto
state:
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(a) whether some foreigners have recently
beenfoundtobeinvolvedinsabotagingactivites
inJammu and Kashmir;

(b)if so, the mannerinwhich and the extent
to whichthey areinvolved in these activities;

(c)the steps takenor proposedto betakento
check such activities;

{d)whetherthe Governmentproposeto expel
such elements fromthe country;

(e} it so, the details thereof; and
(f)if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (f) A statement is
annexed.

STATEMENT

1.According to available information some
foreign nationals have infiltratedinto the State of
Jammu andKashmir and, alongwith Pak trained
militants have indulged in various types of
terrorist activities. Fourteen foreign nationals
have been arrested and twenty one killed in
Jammu Kashmirsince 1991,

2. Theseforeign national didnotcometo india
onaviiddocuments, bulinfitratedinaclandesting
manner. As such, the question of their expulsion
does not arise. But action, as required underthe
law, istaken againstthem.

3. Aclose vigil is being kept onthe border o
checkinfiltration of andtofoil attempts tosneak
nto ourterritory.

[English)]
Planting of Bombs In Delhi

6387. SHRISATYADEOSINGH:.
SHRIN.K. BALIYAN:
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SHRIRAJENDRAAGNIHOTRL:
SHRIBRIUBHUSHAN SHARAN
SINGH:

Will the Minister of HOME AFFAIRS be
pleasedtostate:

{a) the nurber of telephone calls/information
received by the GBvemment regardingplanting
of bombs at various places in Delhidurning 1992
and 1993 sofar;

(b) the number of telephone calls whichwere
foundto be genuine and the number of those
whichtumned outto be hoax;

(c) the number of persons arrested in this
connecton; ‘

. (d)ythe actiontakenbythe Government against
the persons giving wrong information; and -

(e) the steps taken/proposedtobetakento
stemnly deal with the incidents of bomb planting?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) The number of telephone calls/
information received by Delhi Police regarding
planting of bombs at various places in Delhi
dunng 1992 & 1993 (upt0 31.3.93) isas under:.

Year No. ofcails

1982 432

1998 127

{b) No call/information received by Delhi
Police was foundgenuine.

(c)Nopersonhas beenarrestedinthis regard.

{d) Action as per law s imitiated agat'nst
persons giving wrong information, when
identified.

{e) Among the steps taken to de&i with the
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incidents of bomb planting in the capital are
deployment of armed pickets at vulnerable/
strategic points; intensive mobile patroling;
distribution of educative literature amongst the
people tomake them more vigilant, stationing
of PCR vehicles atstrategic places; coordination
meetings with the adjoining States etc. Strict
legal actionis taken against persons involvedin
bombblasts.

Accident Victims

6388. SHRIRAMASHRAY PRASAD SINGH:
Willthe Minister of HOME AFFAIRS be pleased
tostate:

(a) whether police proceedings are given
priorities over treatement of accident victims in
Delhi;

(b)ifso, the details of fatalities reported due
toitduringthe last three years:

(c)whetherthere is any proposalto change
this practice;

(d) if so, the details thereof; and
(e)if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a)to(e) No, Sir. The Delhi Police
has reported thataccident victims are removed
immediately to nearby hospitals for treatment
andpolice proceedings follows thereafter. The
Dethi Police hasfurther reportedthat noinstance
has come to their notice in which an accident
vicitim died due to delay in removing himtothe
hospital on account of police proceedings.

[ Translation]
Fire ln Bombay Refinery
6389. SHRI MOHAN SINGH (Ferozepur):

Will the Minister of PETROLEUM AND
NATURAL GASbepleasedto state:
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(a) whether the Committee constituted to
inquireinto the fireincident which occurredin a
unit of the Bombay refinery of the Hindustran
Petroleum Corporation LimitedonJune 28,1991
has since submittedits reportto the Govememnt,

(b) if so, the main recommendations of the
committee;

(c) the steps taken/being taken by the
Government to implement the
recommendations; and

(d) the measures proposed to be taken to
check the recurrence of suchincidents?

" THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT. SATISH KUMAR SHARMA): (a)
Yes, Sir.

(b) The main recommendaions of the
Committee include instaltation of additional satety
aidsandfire-fightingequipments; improved plant
layout, more nigorous systems and procedures;
use of superior specifications of matenals/
equipmnets; better communication systems;
bettertrainingin satety and emergency response
procedure, etc.

(c) Outofthe total 26 recommendations otthe
Committee, 18 have beenimplemented sofar.
Ofthe remaining 8 recommendations, 4 arein
advancedstage of implementation, 2have been
taken as long-term projects and the balance two
require review and follow-up by otheragencies.

(d) In addition to following the
recommendations of the Committee, HPCL has
incorported various additional safety featuresin
the plant.

[English)

Shortage Of Copper-Ts

6390. SHRISUDHIRGIRI:
SHRIJEEWAN SHARMA:
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SHRISANAT KUMARMANDAL:

willthe Ministerof HEALTHAND FAMILY
MWELFARE be pleasedtostate:

(a) whether there has been ashortage of
Coper-Tsinthecountry:

(b)ifso,the extent of the shortage:;

(c)whetherattention ofthe Govemmenthas
beendrawn tothe news-itemcaptioned ‘Five
Million copper-Ts languish in godowns'
appearinginthe ‘Indian Express’. New Delhi.
datedMarch 30, 1993;

(d) if so. the facts of the matter reported
therein:

(e)the reaction ofthe Government thereto;

(f)the reasons why sub-standard pieces
were accepted.

(g) howitis proposedto dispose ofthis huge
stock; and

(h) the set-back to the family planning
programme as a result of non-availability of
these Copper-Ts particularyto the populationin
semi-urbanandrural areasin the country?

THEMINISTEROFHEALTHANDFAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
Yes, :Sir.

(b) In 1992-93, 51.66 lakhs Copper-Ts
(80.9%) against63.84 lakhs were suppliedfor
useinthe Family Welfare Programme

(c) Yes. Sir.

(d) Components forassembhng 5.25million
copper-Ts were received as commodity
assistance by Hindustan Latex Ltd. (a Public
SectorUndenaking) through UNFPA between

VAISAKHA 2, 1915 (SAKA)

WrittenAnswers 442

December, 1990 and March, 1991. Some of
these compenents ontestin Indiawerefoundnot
conformingtothe US-FDA-Population Council
standard as per the terms of Agreement and
therefore could .not beused.

(e)to (g) UNFPA were requested to take
backthese components have regretted their
inability to do so. A Technical Committee under
the Chairmanship of Drug Controller has been
entrusted with the task of drawing samples for
testing the components whichconformtothe
prescribedstandards.

(h) Steps have been taken to ensure full
suppliesin 1993-94.

[Transiation)
AbductionincidentsinU.P

6391. SHRISATYAPAL SINGH YADAV:
Willthe Ministerof HOME AFFAIRS be pleased
tostate:

(a) the number of incidents of abduction
whichtook place in Uttar Pradesh dunngthe last
oneyear;

(b) thecomparative figures forthe previous
twoyears; ’

(c)whetherthe incidents of abductioninthe
State haveincreasedrecently:

(d)if so.the reasonstheretor; and
(e)the steps takento check suchincidents?

THE MINISTER OF STATE IN THE
MINISRY OF HOME AFFAIRS (SHRI P.M.
SAYEED) (a) to (c): A statement showing
incidents of kidnapping and Abduction tn Uttar
Pradeshduring 1990, 1991 and 1992is enciosed
Separate igurescon’Abduction’ arenotavaitable
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(d) and (e) ‘Police’ being a State subject, Territory Administrations. it is, for the

appropriate action for registration, investigation, Government of Uttar Pradesh to check the

detectionandprevention of crimesis primarily ~ incidents of abductioninthe State.

the responsibility of State Govemments/ Union
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[English]

National Academy Of Burns India

6392. SHRIG.DEVARAYANAIK:
SHRIV.SREENIVASA PRASAD:

Wiltthe Minister of HEALTH AND FAMILY
WELFAREbe pleasedto State:

(@) whether an Annual conterence of the
National Academy of Burns India was heldin
New Delhirecently;

(b) if so. the subjects discussed at the
conference;

(c) whether the experts in burns treatment
have urgedthe Governmentto setup low cost
centres forbumsin thecountry; and

(d) if so, the reaction of the Government
thereto?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRIB.SHANKARANAND): (a)
Yes, Sir.

(b)and(c): Thedeliberation atthe Conference
included the preventive aspects of burns,
improvement of existing burn units, training of
personnel, establishment of new units and
developmentoflow costcentres forthe treatment
ofburns.

(d)Stepsarealreadybeingintiatedtodisperse
the facilities for treatement of burn cases to
serve areas which have limited access to sucn
services. :

[Transiation)
Unauthorised LPG Connections
6393. SHR! MAHESH KANCDIA.

Willthe - Minister of "PETROLEUM AND
NATURAL:GAS be pleased to state:
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(a)thenumberof cases of unauthorised LPG
connections detected during each of the last
threeyears;

(b)whetherthe Govemment have regulansed
suchunauthorisedgas connections; and

tc)ifso,the details thereof?
THE MINISTER OF STATE OF THE

MINISTRY OF PETROLEUMAND NATURAL
GAS (CAP. SATISH KUMAR SHARMA):

Year . Numberofunathorised
Connections detected

(a)1990 11600 (Approx)
1991 12700 (Approx)
1992 12600 (Approx)

! (b) No, Sir.
(c)Does notarise.

[English]

Lifting Of Ban On Organisations -

6394. SHRISUDARSANRAY CHAUDHURI:
PROF.MALINIBHATTACHARYA:

Will the Minister ot HOME AFFAIRS be
pleasedtostate:

(a) whether there is any proposat toliftban
from some organisations in the country ; and

{b) ifso, thedetailsthereof?
THE MINISTER OF STATE IN THE
MINISTRY OF HOMEAFFAIRS (SHRI P.M

SAYEED):(a). No, Sir.

(b) Does not arise.
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OLD Age Homes and Orphanages

6395. SHRIKRISHANDUTT SULTANPURI:
will the Minister of WELFARE be pleased to
state:

(a) the .number of old age homes and
orphanages seperately functioninginthe country;

(b)the numberoutofthem openedduringthe
currentfinancial year;

(c) whether some of these homes are
managedby voluntary organisations; and

(d)ifso, the amount allocated by the Union
Govemmentto such voluntary organisations
during 1992-93?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a). So far 34 Old Age
Homes have beenfinancedbythe Govemmnet
of India. The financing of Orphanages and
Destitute Homesunderthe Centrally-Sponsored
Schemeis done onthe basis of sanctions made
by the State Governments and Union Territory
Administrationsconcemed. The Scheme, called
ChildreninNeed of Care and Protection, has
beentransferredtothe State Govemmentsand
Union Temitory Administrations with effect from
1.4.1992. Informationwith regardtothe number
of Orphanages functioningunderthe Schemeis
beingcollectedfromthe State Govemmentand
Union Territory Administrations.

(b) Out of 34 Oid Age Homes, 22 have been
openedduring 1992-93financialyear.

(c) Yes Sir.

(d) The amount released by the Union
Govemmenttothe voluntary organisations during
1992-93 financial year for Old Age Homes,
Omhanagesand Destitute Homesis Rs. 546.21
lakhs: Rs. 25.83 lakhs forOld Age Homes and
Rs. 520.38lakhsfor Orphanages and Destitute
Homes respectively.

[Translation]
Cataract Operations

6396. SHRICHETANP.S.CHAUHAN:
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SHRI SOBHANADRESWARA
RAOVAADE:
SHRIBOLLABULLIRAMAJAH:

Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a) the estimated number of persons who
have toundergo Glacoma Cataract operation;

{b)the number of persons who arejoiningthe
listevery year;

(c)thenumber of persons who arebecoming.
blind every year due to deficiency of vitamin A;
and

(d) the funds provided for prevention of
blindnessduring 1991-92and 1992-93?

THEMINISTEROFHEALTHANDFAMILY
WELFARE (SHRIB. SHANKARANAND)(a) A
WHO assisted Survey (1986-89) has estimated
thatthere are 12 million blind persons in india
outofwhich80.1 percentare biind on account of
cataractand 1.7 percent due to Glaucoma.

(b)and(c) No nation-wide survey has been
conductedon the annualincidence ofblindness
onaccountof Glaucoma, Cataractand vitamin
A deficiency. However, as per the survey of
Blindness prevalence of Vitamin A deficiency
amongchildrenunder6yearsis6.01%

(d) The funds released under National
programme for controlof Blindness during 1991-
92and 1992-93were Rs.9.70croresandRs.’
20.00crores respectively.

[Englhsh)

Hydrocarbons In Barak Valley Of Assam

6397. SHR!| UDDHAB BARMAN: Will the
Ministerof PETROLEUMANDNATURAL GAS

be pleasedto state:

(a) whether the Bark Valley of Assam s a
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highly potential source of hydrocarbons; and

(b)ifso, the steps taken/proposedto be taken

" tohamessthe source?

THE MINISTER OF STATE OF THE
MINISTRY OF PERTOLEUMAND NATURAL
GAS (CAPT.SATISHKUMAR SHARMA): (a)
and (b) Certain areas of Bark Valley have been
considered to be of good potential source of
hydrocarbons. Oil has been discovered at
BadarpurandHilerafields ;andgas at Adamtilla
and Banaskandi fields. One block has been
ofteredforexploration to private companies in
the 5th Round of bidding.

Inthe Eighth Planitis proposedto carry out
51,300 m. of exploratory drilling in Cachar
(includingpartof Meghalaya)

Aids control

6398. DR. AMRIT LALKALIDAS PATEL:
DR.LAXMINARAYAN PANDEYA:

Willthe Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

{a) whether the attention of the Govemment
has been drawn to the news-item captionad
“Test Plantsforanti-AlDS properties” appearing
inthe Statesmandated January 10, 1993;

(b) if so, the reaction of the Governmnet
theeto?

(c) whether any of these seven plants is
already knownto stimulate the immune system;

(d)if so, the details thereof;

(e) whether China and Japan have already
started chinical trials of their medical plants for
anti-AlDS medicines; and

(f)if so, the detaiis thereof?

THE MINISTEROF HEALTHAND FAMILY
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WELFARE (SHRIB. SHANKARANAND): (a)
Yes, Sir. )

(b)Some Indian laboratories are investigating
Indian medicinal plants for anti-AIDS activity.

(c) and (d) Anti-AIDS properties has been
reportedinalarge number of plants belongingto
the family of Cucurbitaceae. Some of them are
commonly usedvegetables such as Momordica
Charantia (Kerals); Luffaacotanquala and Luffa
cylindrica (Tori) and also Andrographis
panculate(Xalmegh).

(e)and (f) Noinformationis available onthe
clinical trials on medicinal plants for AIDS in
ChinaandJapan.

{Transiation}
Facilities ToHandicapped
6399. SHRIRATILAL VARMA:
SHRI RAJENDRA KUMAR
SHARMA:

SHR! SHIVRAJ
CHAUHAN:

SINGH

WilltheMinister of WELFARE be pleasedto
state:

(a) whether some instances of misuse of the
facilities being provided to the handicapped
persons inthe country have come to the notice
of the Govemment;

(b) if so, whether any inquiry has been
conductedinthisregard;

(c)if so, the outcome thereof;

(d)thestepstaken/proposedtobetakenbythe
Govemmentto ensure that the facilities meant
for handicapped persons are made available
onlytothem and are not misused?

(e)whetherthe World Bankhave alsoprovided
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some assistanceforthe welfare of handicapped
personsinthe country;and

(f)if so, the detaiis thereof?

THE MINISTER OF WELFARE (SHRI

SITARAMKESRI): (a) No, Sir.
(b)and(c) Doesnotarise.

{(d) The steps taken by the Government to
ensure thatthe facilities meantforhandicapped
personsaremade available onlytothemandare
notmisusedinclude recommendations onthe
proposals of the state Government alongwith
inspection repon, getting Audited Statement of
Accountsby a Chartered Accountant, progress
reports & Utilisation Certificate. If any malpracice
isreported, actionistakentosuspendthe release
ofgrant. '

{e)No. Sir.
{fyDoesnotarise.
{English]
Polymyositis Patients

6400. SHRIMAT! GIRIJA DEVI:Will the
Minister of HEALTH AND FAMILY WELFARE
bepleasedto state:

(a) the approximate number of patients of
Polymyositis (Steroid Resistant) in the age
group of 25-35inthe country;

(b) whether any specific research has been
carried outby medical centresinIndia/abroadin
this regard;

(c)if so, the details thereof;
(d)if not, the reasons therefor;
(e)whetherthe Govemment have formulated

anyplantosetup special research centreinthis
regard;and
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(f) itso, the detaiis thereof?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
to (d): The Indian Council of Medical Research
has not condutted any study to find out the
prevalance of polymyositis (steroid Resistant
Type).

(e) and(f) Thereis no such proposat.

Theft Of Water Meters In New Delhi

6401. DR. KARTIKESHWAR PATRA: Will
the Minister of HOME AFFAIRS be pleased to
state:

(a)whetherthe Govemment are aware ofthe
large scale theft of water meters from
Govemment quantersin New Delhiespeciallyin
LaxmiBaiNagar, SarojiniNagarand R K. Puram
areas;

(b) if so, the number of such cases reported
tothe police during 1992 and 1993 sofar;

(c) the number of cases solved and those

pending;

(d) the number of persons arrested in this
connection;and

(e)the measures being taken tocheck such
cases?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRi P.M.
SAYEED): (a)to(d; inall, 25casesin 1992 and
12casesin 1993 (upto 31.3.93) regarding theft
of water metres from Govemment quartersin
New Delhiarea havé beenregisteredin various
policestationsin Dethi. Ofthe 12cases of 1993,6
cases werereported from Sarojini Nagar and
LaxmiBaiNagar. The number of cases solved.,
pending and the number of persons arrestedin
thisregardis as under:- :
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Year No.of No.ot No.of Pendinginvesti- No.of
cases cases cases gation. persons arrested
reported solved filed

as
* untraced.
1992 . > 3 2 1 7
19493 12 3 9 -

(upto31.3.93)

(e) The staff detailed for night patrollinghas
been briefedtobe onthe look outfor suspicious
persons andapprehendthosecommittingthefts.
Patrolling by Beat Constables has been
intensified.

Kidnapping of Businessmenin Deihi

6402. SHRIB.N.REDDY:
SHRIMADAN LAL KHURANA:

Will the Minister of HOME AFFAIRS be
pleasediostate:

{a)whetherthe attention of the Government
has been drawn to the newsitem captioned
‘Kidnapping cases on the rise in city. Delhi
Police yetto solve anybig strike’ appearing in
the Indian Express datedMarch 26, 1993,

{b) if so, the reaction of the Government
thereto,

{c)the number of businessmen kidnappedin
Dethi during the first three months of 1993;

{d) the number of them rescued from the
clutches of the kidnappers and those stilt hetd
captiveby them;

{e) the number of businessmen killed by the
kidnappers; and

{{)the special measuresbeinglakentocheck
suchincidents in Delhi?

THE MINISTER OF STATE IN TEH
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) Yes, Sir.

{b) A special squad has been set up tor
dealingwith cases ofkidnapping for ransom.

{c) The Delhi Police has reported that during
the firstthree months of 1993, therewere 2cases
of kidnapping of businessmen.

(d) In one of these cases, the victim ws
rescued from the kidnappers and in the other
case the victim was freed by the kidnappers
themselves.

{e) No businessman was killed by the
kidnappers. ’

{fy Persons involvedin cases of kidnapping
are being kept under close surveillance
intefigence has beenstrengthenedandpatroling
intensified.

Border Security Force

6403. SHRIMRUTYUNJAYA NAYAK: Wil
the Minister of HOME AFFAIRS be pleasedto
slate: :

{a) whetherthe Govermnment have {aken by
decision notto usethe services of the Border
Security Forcefor internal security; and
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(b)if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESHPILOT): (a)No, Sir.

(b) Does not arise.
Liver Failure

6404. SHRI RAM KAPSE: Willthe Minister
of HEALTH AND FAMILY WELFARE be
pleasedto State:

. (@)whetherattention of the Govemmenthas
beendrawntothe news itemcaptioned ‘Foetus
cells can cure liver failure’ appearing in the
Times of India dated January 23, 1993;

{b) whether the liver cells retrieved from
aborted human foetuses are cheap and life
saving alternative to expensive livertransplants
for patients dying of liverfailure; and

(c)if so.the actiontaken by the Govemment
inthis regard?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
Yes, Sir. :

{b)and (c). The ICMR have reportedthata
study was conductedto assess the feasibility of
using human foetal liver to provide liver ceil
transplantationtherapy topatients. Whereas the
strategy showed complete recovery in some
cases. ithas been observedthat survival rates
increaseif the patients are takenup inthe early
stage of the disease.

Jobs toDisplaced Personsin Neyveli
Lignite Corporation

6405. SHRIP.P. KALIAPERUMAL: Willthe
Ministerof COAL be pleasedto state:

{a)the numberof persons claimedjobsinthe
Neyveli Lignite Corporation beifg displaced
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fromtheirlands forthe new projects otthe Neyeli
Lignite Corporation;

(b)the number of displaced persons towhom
jobshave beenprovided sofarinthe corporation,
class-wiee;

(c) Thetimebywhichthe remaining claimants
are likely to be provided jobs;

(d)whetherany criteriahas been laid down
inthis regard; and

(e)ifso, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT KUMAR
PANJA}: (a) 10617 persons under displaced
categoryare claimingjob opportunitiesin Neyveli
Lignite Corporation upto March, 1993 for first
Mine Expansion scheme, second mine and
second mine expansion schemes and second
themmal powerstation and secondthemmaipower
station expansion schemes.

(b) 1669 persons have been offered jobs in
NLC sofar. Theyareallindustrial workertrainees.

(c) The number of vacancies arisinginNLC
annually is about 200 inunskilled category. As
perthe policyfollowed by NLC, 60 percent of the
actual vacancies are reserved for displaced
persons. n addition tothe existingclaimants,
every year about 300 persons are added to this
list. Hence, twouldtake a very longtimetoclear
thebacklog.

(d) and (e). The criteria tor providing
employment to displaced families were laid
downin 1981. Four categones of persons efigible
foremploymentin order of prionty are:-

(i) whosehouse/s have been acquired
with house site/s; (prionty I)

(i) whose entire agricultural lands have
been acquired alongwith house and
house site: (priority I1)
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(iii) whose entire agriculturallands have
been acquired; (priority il)

(iv) whose agriculturallands have been
partly acquired:; (priority IV)
Withinthe above priorities the date of award
determines the inter-se priority of the applicants.
Only one member perfamily is eligible for offer
of employment.

[ Translation)
Demand of ironand Steel in States

6406. SHRIRAJENDRAKUMAR SHARMA:
Willthe Ministerof STEEL be pleasedtostate:

(a) the demandforiron and steei made by
eachstate during 1992-93;

(b) whether the demand of the State
Governments was fully met;

(c)ifnot, the reasons theretor; and

(d)the steps beingtaken to meetthe demand
as pertheir requirements”?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Atter de-regulation of pricing
anddistribution of Iron and Steel with affectfrom
16thJanuary, 1992, the requirement of only five
sectors, namely, Defence, Railways, Exporters
of Engineering Goods, Small Scale Sectorand
North eastemregionarebeingmeton prionty by
main producers.
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Demands 6f Smali Scale units for pig iron

and steel are received by the Development
Commissionerforiron and Steel (DCI&S) from
the small scale Industries corporations (SSICs}
of various States. The demand of pigiron and
steelas communicated by the respective Small
Industries Corporations and allocations made
by DCI &S inthe year 1992-93 is given inthe
Statement.

(byand(c). Since the demands indicated by
the SSICs are onthe higher side, allocations are
made by DCI&S keepingin viewthe actualtrend
of pastconsumption and availabilitytromthe
main producers. Apart from supplies made
throughthe Small Industries Corporations, steel
is aiso supplied directly to small scale units of
certain categories by the main producers.

The average inventory level of pigironand
steel with the main producers duringthe year
1392-93was much higherthanthe averageleve!
inthe preceding yearwhichindicates thatthere
was generaily no shortage ot pig ironand steet
inthe country except for some specific items
like thinnergauges of Hot Rolled and Cold Rolled
Coils.

(d)inorderto augumentthe supply ofronand
steelinthe country, Govemmentis encouraging
the creation of additional capacities inthe private
sector. Modernisation/expansion of the public
sector steel plants has alsobeentakenup. The
import of all items of iron and steel is freely
allowed. inthe recentbudget. the import duties
onanumber of iron and steelitems like Bileets,
Pigiron, Hot Rolled Coils, Cold Rolled Coils,
Galvanisedplain/corrugation sheetshave been
reduced, thereby makingimports cheaper.
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[English]

Drilling of wells

6407. SHRIMAT! VASUNDHAHRA RAJE:
Will the Minister of PETROLUEM AND
NATURAL GASbe pleased tostate:

(a)the number otwells ONGC hasdrilled so
tarbasinwise;

(b)the expenditure incurred thereon;
(c) the number of themproved dry;

(d) the procedure for release ofthese wells;
ad .

(e) the action contemplated in the event of
becomingsuch exploratory welfls dry?

THEMINISTER OF STATEOFMINISTRY
OF PETROLEUM AND NATURAL GAS
(CAPT.SATISHKUMAR SHARMA): () ONGC
ason 1.1.93 hasdrilled 5904 wells the basin-
wise area-wise details of which are an under:-

Basin/Area Wells
Cambay 213
Rajasthan 50
M.P. 1
Kutch-Saurashtra
(oushore+offshore) x
UpperAssam

Assam Araken

Fold belt @
Bergal

(onshore+oftshore) L
GangaValley(Bihar) 2
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- Basin/Area Wells
Ganga Valley (U.P.) 6
Himalayan Foothills 18
Krishna-Godavari
(onshore+offshore) 192
Cauvary
(onshare+oflshore) 194
Andarmnan (offshore) 12
Bombay offshore 1124
Kerala-Konkan
(oftshore) 6
Gulfof Cambay 5
Total 5904

(b) Upto 31.3.92 ONGC has incurredabout
Rs. 15,136 croresondrilling.

(c) As on 1.1.93. 1527 wells have been
declaredasflooded/dry andhave beenabadoned/
eamarkedforabondonment.

{d) The procedure is based on techno-
economic considerations like data acquisition.
processing and interpretation and the risks
invotved andcommercial viability of exploitation.

(e) The exploratory wells in the event of
becoming dry andfoundnottobe suitableforany
otherpurpose areabandoned.

Exploration of OiVlGasin Bihar
6408. SHRIGEORGE FERNANDES: Wiil
the Ministerof PETROLEUMANDNATURAL

GAS be peased1o state:

{a) whether ONGC has been engaged in
exploringoil/gas in Bihar,



469 Whnitten Answers
(b)if so, sincewhen and at what place; and

(c) the success achievedin this regard so
far?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS(CAPT. SATISHKUMAR SHARMA): (a)
to (c). ONGC hasbeen exploringfor oil/gas in
Bihar since 1960 and so far has drilled 6
exploratory wells (viz. Purnea-l, Raxual-l,
Gandak-l, Madhubani_|, Ganaoli-l and
Kadmaha-|,) which proveddry.

Filariasis Patients

6409. SHRIN.DENNIS:
SHRITHAYILJOHN ANJALOSE:

Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedto state:

(a) whether the incidents of filariasis is
increasinginthe country;

(b)thetotalnumberof patientstreatedineach
state and Unionterritory during the last theree

years; and

{c)the stepstakentokeeptheincidents of this

VAISAKHA2, 1915 (SAKA)
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disease undercheck?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHR!B. SHANKARANAND): (a)
Yes, Sir. There hasbeenamarginalincreasein
theincidents of Filaria.

(b) Astatementis appended.

(c) The following steps are being taken to
controlincidents of filaria:-

1. Anti-larvalmeasures

Recurrent weekly treatment of all
breeding places with larvicides such
asMosquito Larvicidal Oil, Temephos,
Fenthion.

2. Bio-Environmental controlmeasures

Use of larvivorous fish, source
reduction, engineering works to
facilitate proper water disposaletc.

3 Anti-Parasitic Measures

Detection andtreatmentof Micro-filana
(MF)carnier, acute chronic case with
anti-filaria drug namely Di-
ethycarbamazine Citrate (DEF)
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Elections in Uttar Pradesh

6410. SHR] SANTOSH KUMAR
GANGWAR: Will the Minister of HOME
AFFAIRS bepleasedto refertothe reply given
to starred Question No. 324 onMarch 18,1993
regarding crimes in Uttar Pradesh and state:

(a)whetherthelaw and order situationin Uttar
Pradeshis normal; and

(b) the time by which elections are likely to
be conductedinthe State keepingin view the
aforesaidsituation?

THE MINISTER OF STAVE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) and (b). The decision regarding
holding of elections in Uttar pradesh willbe taken
attheappropriate time. The lawandorder situation
inUttar Pradesh continues tobe sensitive and
needsawatch. -

World BankLoanto CheckFirein
Mines

6411. PROF. UMMAREDDY
VENKATESWARLU: Wilithe Minister of COAL
be pleasedtostate:

(a)whetherthe World Bank is extending a
loan of 300 million dollars to fight fire in Bihar
mines; and

(b) it so, the details thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (St~ *.iT KUMAR
PANJA): (a) and (b). The »/:+ii Bank has
agreed tofinance a detailed diat;1ostic study
which aims at developing a fire fighling
programmeforJhanacoalfield. Forthis purpose
acredit equivalentto US$ 12 million hasbeen

approved.

LPG Bottling Plantat Howrah

6412. SHRI HANNAN MOLLAH: Will the

APRIL 22,1993
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Ministerof PETROLEUMANDNATURAL GAS
bepleasedtostate:

(a) whetherthere is any proposalto setup
LPGbottlingplantinthe Howrah district of West
Bengal;

(b) it so. the details thereot; and
(c)thetime by which it is likely tobe set up?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPTAIN SATISHKUMAR SHARMA):
(a)to(c). Thereis aproposaltosetupan!.PG
bottling Plant with anannual capacity of 44 TMT
by M/s. Bharat Petroleumn Corporationin Howrah
District during the 8th pian period.

[ Translation)
Death Sentence

- 6413. SHRIKHELAN RAMJANGDE: Will
the Minister of HOME AFFAIRS be pleasedts
state:

- (a) the number of culprits awarded death
sentence in Madhya Pradesh during the last
threeyears;

(b) the number of culprits whose deatl:
sentence was condoned orconvertedinto life
imprisonment during that period; and

(c)the number of culprits awaiting execution
of death sentence as onJanuary 31, 19937

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c). According to the
intormation received from the Government ot
Madhya Pradesh, seventeen persons were
awarded death sentence in Madhya Pradesh
duringthe lastthree years. Ofthese, the death
sentence of eight persons was condoned, and
that of other eight was commuted to lite
imprisonment. Only one person was awaiting
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executionof deathsentence as onJanuary 31,
1993.

LPG Connections out of MPs Quota

6414 SHRIUPENDRANATHVERMA: Wil
the Ministar of PETROLEUMAND NATURAL
GAS bt? pleasedtostate:

‘;1 .

(a)thetotalnumber of personstowhomLPG
connections have been allotted out of theMP’s
Quata duringthefirstthree months of 1993 and
the number of such cases pending at present;

(b) whetheralithe LPG connections outofthe
MP’s Quota have been allotted for the year
1992.and

(c)if not, the reasonstherefor?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS (CAPT. SATISHKUMAR SHARMA): (a)
5649 LPG connections have been sanctioned
duringthe firstthree months of 1993 againstthe
recommendations received from Member of
Parliament. No such requests pertainingtothe
saidperiod are pending.

(b) and (c). The recommendations received
from MPs dunng 1992 for release of LPG
connections out of the 1982 quota have been
sanctioned. However, thoseconnectionsof 1992
quota against which recommendations have
beenreceivedin 1993 have notbeen sanctioned
sofar. :

(English]

Oil Refineries in Joint Venture with
Oman

'6415. SHRIDATTATRAYA BANDARU:
SHRIRAM NAIK:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleasedto state:

VAISAKHA2, 1915 (SAKA)
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(a) whether Oman is setting up two oil

<=refineries in Joint venture in India to supply

natural gas through a submarine pipeline;

(b) if so, whether any memoranda of
understanding has been signedin this regard;
ad '

(c)it so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMANDNATURAL
GAS (CAPT.SATISHKUMAR SHARMA): (a)
to (c). Three MOUs have been signed with
Oman. Twoofthese relateto the settingup of two
jointventure refineries, each with a capcity of 6
MMTPA, one with HPCL in Westem India and
the other with BPCL in Central India. Another
MOU is regarding the possibilities of supplying
naturalgas from Omantoindiathrough apipeline.

Projectin Cochin Refinery

6416.SHRIBOLLA BULLIRAMAIAH: Will
the Ministerof PETROLEUM AND NATURAL
GAS bepleasedto state:

(a) whether the Cochin Refinery has any
proposal for setting up project of Rs.300 crores
toinstal additional capacity forthe manutacture
ofbenzene andtoluene;

{b)if so, the detials thereot;

(c)whetherthe new policy affectsinsustaining
the manutacturing operations in the existing
unit,

{d)if so, the reasons theretor; and

(e)the stepstakentoimprove the functioning
of this unit?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT. SATISH KUMAR SHARMA):

- (a)and (b). Government's approvalforincuming

an expenditure of Rs.9.70 croresincludinga
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foreignexchangecompomentof Rs.7 50crores SI.No. States/U.Ts. Community Health
for the preparation of a Detailed Faasibility " Cenfres
Report by Cochin Refineries Limited for the
production of additional Benzene inthe Cochin 3 Assam
Refinery was givenon 31.3.1992 The detailed )
Feasibility Reportis awaited. 4 Bihar

{c)to (e). As per the new policy, import of 5 Goa 1
benzene hasbeendecanalised, and customs ’ '
duty reduced op thls |‘tem. Asa re‘sult, somg 6 Gujarat o
consumers arefindingitcheapertoimporttheir :
requirements of benzene. Existing units are 7 Hayana 2

accordingly taking various steps to make their

prices competitive. - 8 Himachal Pradesh 5

Communityﬂealth Centres 9. Jammu& Kashmir 15
6417, DR.IKRUPASINDHU BHO!: Will the 10, Kamataka o0
* Ministerof HEALTH AND FAMILY WELFARE )
be pleasedtostate: 1. Kerala a1
{a) the targets fixed for opening of new 12, MadhyaPradesh 100
Gommunity Health Centres during the Eigth ’
Plan, State/U.T-wise; and 13, Maharashira 5
{b)the numberof Community Healfh Centers 14, Manipur 4
openedduring 1992-93, State/U.T-wise?
15, Meghalaya 10
THEMINISTEROFHEALTHAND FAMILY egnaiay
WELFARE FSHRI B. SHANKARANAND}: {(a) 16, Mizoram 3
Statement lisenclosed.
17.  Nagaland 5
(b) Staternent llis enclosed. gala
' 18, Oris 1
STATEMENT-| fesa &
19 Punjab
MINIMUMNEEDS PROGRAMME
UNDERHEALTHTARGETSFORSTH 20, Rajasthan x5
PLAN (1992-93}
21, Sikkim 2
SlNo. States/U.Ts. Community Health
Centres 2. TamilNadu 78
1. 2. 3 23.  Tripura 14

1. AndhraPradesh 160 24.  UttarPradesh 165

2. Anunachal Pradesh 5 25 WestBengal 100
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SiNo. States/U.Ts. . CommunityHeaith ,
Centres 10.  Kamataka 2
26. Andaman& Nicobarlislands 1 11.  Kerala Nil
27. Chandigarh ' 12.  MadhygPradesh / do
28  Dadra8 NagarHaveli 2 13,  Maharashtra ) 2
29. Damané&Diu - 14, Manipur Nil
30. Delhi - 15.  Meghalaya do
31,  Lakshadweep 1 16.  Mizoram 1
% Pondichery 3 17.  Nagaland W
Total:- 1268 18. Orissa do
Source : Working Group discussions for Eighth 19.  Punjab Nil
Plan{1992-97)and Annual Plan 1992-93- States/
UTs. 20. Rajasthan 15
STATEMENT-I 21. Sikkim Nit
STATEMENT SHOWING THENUMEROF 2 1amilNadu INR
COMMUNICTYHEALTHCENTRES 23 Trpura 5
OPENED DURING 1992-93
24.  UttarPradesh Nil
StatesAUTs.
25,  WestBengal Nit
1. AndhraPradesh INR T
26. A&Nislands o
2 Arunachal Pradesh Nil
27.  Chandigarh do
3 Assal do
m 28 D&NHaveli &
4 Binar ® 29.  DamanandDue do
5 Goa do 80. Delh @
6. Gujarat 6 31, Lakshdweep do
7. Haryana Nil 32,  Pondicherry o o)
8  HimachalPradesh & Total- l

9  Ja&akK . INR: information Not Received.
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Burns Ward in Dalhi

6418. SHRI TARA CHAND KHANDELWAL-
Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(8) whetherthe attention of thé Govermnment
has been drawn to the news-item caplioned
‘Burns ward & much neglected depariment’
appearinginthe Indian Express datedMarch 7,
1983

{b) bif 50, the reaction of the Govemment
Hhereto;

{c) the number of bumn cases reportedinthe
hospitals in the capital during the last one year;

{d) the number out of them saved by the

hospital authorities; and

{e) thestepsthe Government propose totale
to modemise the bumns wards in the various
hospitals in Dethi?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRIB.SHANKARANAND): (a)
Yes, Sir.

{b)to(d). Thebums departments ofthemajor
Governmenthospitals are adequately equipped.
The number of patients admitted and saved in
nmﬁmnmhospnalsmmgttelstme
year are as under.-

No.ofpatients No. of patients saved
admitted
8157 68541

{e) Continuous efforts to up-grade the
departments of the hospitals including thebums
wards, are made withinthe overall availability of
FESOURCES.

Anti-TB Drugs

6419. SHRIMATI CHANDRA PRABHA

" APRIL 22,1993
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URS: Willthe Minister of HEALTH AND FAMILY

. WELFAREbe pleasediostate:

{a) the number of people infected with

‘Twerweosisbaciluinxamatakammgwsz;

{b) tha total requirement of anti-TB drugsin
Karnateka per year,.

{c)whetherthe ant-TB drugs arenotavailable
in Kamataka at prasent;

{d) #s0, the reasons therefor; and

(e)thesteps laken by the Union Government
toprovide anti-TB drugs to Kamataka/

THEMINISTER OF HEALTHAND FAMILY
WELFARE (SHRI B.SHANKARANAND): {a)
to {@). Number of New TB Cases reporied by
State T8 Officer during 1992-93i546533. The
Central share of anti-TB drugs supplied during
1982-93wasRs. 95.00kakhs ascomparedio Rs.
44.00 lakhs in the previous year under the
National T.B. Control Programme.

[ Transiation)
Profit earned by Coal Compeanies

6420. SHRIRAMESHWAR PATIDAR: Wil
the Minister of COAL bepleased lo state:

ta the total profit eamed by the Coal
Conpamesmrn'n1991-92and1992 -83, State-
vnse: and e

{(b)thetotal amount of royalty paidto Madhya
Pradesh and Bihar during 1991-92and 1992-
o .

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT KUMAR
PANJAY): (2) The State-wise profitioss accounts
arenolbeingmaintainedbythe coal companies.
Thecompanywise profithoss figures of various
coal companies duning the year 1991-92 are
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(Rs.incrores)
profit(+)Acss(-)
{after Coal Price Account)
Compary Requation
1. Eastemn Coalfisids Limited {+)38.90
2.~ BharatCoking Coallimited {-)48.12
3 CentralCoalfields Limited © +)10877
4. " Northem Coalfields limited {(+)34.24
5. Westem Coalfieids Limited (+)33.17
6. South Eastem Coafieids Limited {+)25.61
7. Central Mine Planningand Design Institute Limited . (+)2.12
8 CIL (HQ)/Dankuni Coal Complex/MNorth Eastemn
Coalfieids (-)22.62
TotalCiL (+)167.07

The profitloss figues of varnous coal
companes forthe year 1992-93willbe available
only afterthe accounts arefinalisedandaudited.

{b) According to coal India Limited total
amount of royalty paidiothe States of Madhya
Pradesh and Bihar during the years 1991-92
were as under -

(Rs.incrores)
MadhyaPradesh ~ Bihar
1991-92 24020 31780
1992-93 384.60 486.74
Birth/Death Rate

6421. SHRIMAT| KRISHNENDRA
KAUR(DEEPA): Will the Minister of HOME
AFFAIRS bepleasedtostate:

{(a)whether the birthrate and the deathrate
have increasedincountry’

{b) if 50, the details thereof; and

{c)the names o the States having the highest
andthe lowest birth rate and the death rate?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a)No, Sir.

(b)Doesnot arnise inview of {(a) above.

(c) The state havingthe highestbirthrate is
Madhya Pradesh; thethree yearmoving average
olthe binthrate being 36. 1 perthousandpopulation
during 1983-1991. The state having the lowest
birthrate is Goa; the three year moving average
ofthe birth ratebeing 16.1 perthousand population
during 1989-1991. The state having the highest
deathrateis Arunachal Pradesh; the three year
movinn average of the death rate being 13.6 per
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thousandpopulationduring 1989-1991. The state
having the lowest death rate is Nagaland; the
three year moving average of the death rate
being 3.9 perthousand population during 1989-
1991. .

[English)
Supreme Court Judgementon
Custodial Death incident

6422, SHRIRABI RAY: Will the Minister of
HOME AFFAIRS be pleasedto state:

(a) Whether his attention has been drawnto
the recent landmarkjudgementofthe Supreme
Court ruling that the state is not competentto
enjoy sovereigh immunity against custodial
deathor police excesses andawarding suitable
monetary compensationto an aggrieved person
for contravention of Fundamental Right under
Article 21;

(b} if so, the details thereof;

(c) whetherthe Govemmenthave studiedits
implication on custodial deaths as such; and

(d) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESHPILOT):

(a)and (b). The Government's attention has
been drawn to the judgment delivered by the
Supreme Courtonthe 24thMarch, 1993 in Wit
Petition (Civil) No. 488/1988 entitled Smt.
Nilabati Behera Versus State of Orissa and
others.

(c)and (d). The Governmentis studying the
implications of the judgment.

Acquisition of land for Rourkela Steel
Plant

6423. KUMARI FRIDA TOPNO: Will the
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WrittenAnswers 488
Minister of STEEL be pleasedto state:

(a) the total area of land acquired by the |
Govemment for setting up of Rourkela Stee}
Plant, '

(b) the details of the area acquired fromthe
tribals andthe areathat belongedto the State,
Govemment;

{c)the actual requirement of land for setting
up of Steel Plant in other establishments like
Bokaro, Durgapur, Bhiiaietc.; and

{d) the area of acquired land utilised by
Rourkela Steel Plant andthe proposalbeforethe
Govemment for utilisation of vacant land?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Atotal of about 32,567.71
acres of land was acquired/taken over by
Rourkela Steel! Plant for construction of Steel
Plant, DamMinesetc. Landmeasuring 19,785.22
acreswastaken possession for the settingup ot
the Steel Plant out of which land measuring
4,005.62 acres has already been/is being
surrenderedtothe State Governmentleavinga
balance of 15,779.60 acres oflandwith the plant.

{b)Outolatotal 19,785.22 acres ot landiaken
possession for setting up the Plant, about
11,241.11 acres ofland belongedto the tribals
and 5,010.65 acres of land belonged to
Govemment. .

{c) The details are given below:

(i) Bokaro Steel Plant 33,045.35acres
{it). Durgapur Stee! Plant 16,424.00 acres
(iii) Bhilai Steei Plant 33,420.84 acres

{d) Rourkela Steel Plant has so far utifised
11,300.00 acres of land . Qut of the balance
vacantiand available about 1,172.25acresin

' plant zoneis proposedto be utifised forfuture
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construction, expansion andmodemisation etc.
of the Plant, and about 1,470.29 acres oflandin
the township zoneis proposedto be utilisedfor
expansion of township zone is provision of
infrastructural and other public facilities. About
1,837.06 acres of land is under green belt,
coveredby nvers/nallahs etc. whichcannotbe
utilised.

Agreement Mth FrenchforTransfer of

Technology

6424. SHRI DHARMANNA MONDAYYA
SADUL: Will the Minister of PETROLEUM
AND NATURAL GAS be pleasedto state:

(a) whether the Indian Oil Corporaotion has
signed anagreement with French fortransfer of
technologyforcatalytic reformerunittobe setup
inHaryana; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS (CAPT. SATISHKUMAR SHARMAY): (a)
Yes, Sir.

(b} Indian Oil Corporation limited has signed
onagreementfortransfer of Frenchtechnology
forthe Catalytic Reformerunittobe setupasa
partofthe Kamal Refinery projectin Haryana,
now under execution. Thetechnology has been
jointly licensedby IFP of France & lIP, Dehradun.
EIL wouldbeapartnerwith IFP indevelopingthe
Engineering package. The unit, when
commissioned, will produce lead-free petrol.

[ Translation)
KidnappingsinJ &K
6425. SHRI SURYA NARAYAN YADAV:
Wilithe Minister of HOME AFFAIRS be pleased

tostate:

(a) the number of persons kidnapped by
militants inJammu and Kashmir during 1992

VAISAKHA 2, 1915 (SAKA)

Whitten Answers 490
and 1993 sofar;

(b) the number of incidents of kidnapping
reportedinthe state during the above period;

(c}whetherthe Governmenthave takenany
concrete steps to check suchincidents; and

(d)ifso, the details thereof;

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a)389personswereabducted
inJ &k during 1992 and 1993 upto April 15. -

(b)376incidents of abduction were reported
inthe J &K State during the period mentioned
above.

(¢) and (d). The terrorists frequently take
recourse to abduction and kidnappingof innocent
persons whoare generally dubbedas, informers,
in order to maintain terror among the people.
Sustainedpressure is being maintainedonthe
terrorists with a view to improving the situation
and reducing the fear of the gun. This will be
continued.

[English]
TRIFED

6426. MAJ.GEN. (RETD) BHUWAN
CHANDRA KHANDURI: Will the Minister of
WELFARE be pleasedtostate:

(a)whetherthe Tribal Cooperative Marketing
Development Federation of India Limited
(TRIFED)incurred aloss of over Rs. 1 crore on

alanddealin NOIDA;

(b) it so, the details thereot;

(@ whetherbay irquiyyiveg beep doadected
inthisregard;

(d) ifso, the outcome thereof; and

(e)theactiontakenthereon?
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" THE MINISTER OF WELFARE (SHRI
SITARAMKESARI): (a) yes, Sir.

{b) TRIFED ook aloan ol Rs. 7 crores from
the Syrelicate BanktopaytoNew Okhla industrial
Development Authority (NOIDA) towards cost
of 2 lakh sq. metres of land for the’proposed
international Research and Trade Centre and
Herbalman as resolvedbythe Boardof Direclors.
Subsequently, the proposal was given up.
TRIFED hadtopay Rs. 1 14lakhsasintereston
theloan it took from the Bank.

{c)to{e). Thisis being inquiredinto.

Nursing Homes
6427. SHRIRAINATHSONKAR SHASTRI:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedio state:

{a) whether the number of unregistered
Nursing Homes are increasing rapidly in Delhi;

(b) if 50, the reasons thersof;

(c) the steps taken by the Government to
punish them;

{d) the total population of Delhi as also the
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total bed capacity available in the hospitals,

- hospital-wise; and

{e) the steps taken by the Govemment 1o
meet the increasing demandiorhealthcarein
Delhi?

THE MINISTEROF HEALTHAND FAMILY
WELFARE (SHRI B. SHANKARANAND): (a)
to(c). Withincreasingpopulation, the numberof
Nursing Homes in Delhi is going up. Many of
these nursing homes canndt be registered due
to non-conformity wilh Zoning regulations of
DDA. iiis proposedicamgndthe DelhiNursing
Homes Act 1o make the enforcement more
effective. The Rules havealeadybeenamended
for this purpose:

{d) The population of Delhi as per 1991
census is 93,70,475. The total bed capacity
hospital wise in Dethi Hospitals is givenin the
Staternentatiached.

(e) New healthlacilities in Dethi are planned
keepinginmind the availability of health services
forthe peopie indifferentareas. One 500 bedded
hospital and eight 100 bedded hospitals are at
vanous stages of being set-up and continuous
efforts are being made o upgrade the quality of

‘services and also indoor and outdoor tacilities

inthe withinthe overall availability of resources.

STATEMENT
Lists of the hospitals wiht Beds

SNo.  Nameofthe Hospitai No. ofbeds
1. HinduRaoHospital, Delhi 880
2 “Infectious DiseaseHospital,

Kingsway Camp. Delhi 67
3 Mrs. Gridhari Lal Maternity Hospital,

Dethi 110
4. Rajan Babu T.B.Hospital, Delhi 1155




433 Written Answers VAISAKHA 2, 1915 (SAKA) Written Answers - 494

S.No. Na:lmeoﬂhe Hospital No. ofbeds ’
5 - SwamiDayanadHospital, Sha;1dra. Delhi 230
6. Kasturba Gandhi Hospital, Jama Masjid,

Debhi 450

7.. Balak RamHospital, Timarpu.r, Dethi '24 ‘
8 Civil Hospital, Shahdra, Delhi » 12
g Hudsom Lines Maternity Hospital, Kingsway

Camp, Dethi K4

10.  KatkajiHospital, New Delhi 31
1. L;lpat NagarHospital, New Dethi 4
12. '~ Malviya Nagar Hospital, New Dethi 31
13, MotiNagarHospital, New Delhi 31
14.  PatalNagarHospital, New Dethi
15.  Tilak Nagar Hospital, New Delhi
16.  T.B.Clinic, & Hospital, Kilokan,

Nehru Nagar, New Delhi

17.  T.B. Clinic, Narela, Dethi
18 NDMC Hospital, Moti Bagh, New Deity 152
19.  PalikaMatemity & Gynae. Hospital, .

Lodhi Road, Nevy Dethi. 0
20. Cantonment Board General Hospital,

Dethi Canit. Dethi 0
21.  DeenDayalUpadhyay Hospital,

Hari Nagar, New De:hi 430
22. G.B.PantHospital, new Delhi 350

23. HospitalforMental Diseases,
Shahdra, Dethi 604
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SNo.  Nameofthe Hospital

No. ofbeds

24.  K.N.J.P.Hospital, New Dethi
Jail Hospital, Tihar, Delhi

Dr. N.C. JoshiMemonal Hospital,
Karol Bagh, Dethi

27.  CivilHospital, Rajpur Road, Delhi
Guru TcgBehadur Hogpitai, Shahdra, Delhi
Guru Nar‘lalz Eye Centre, New Delhi
Poor House Hospital, Kingsway Camp, Dethi

31.  KasturbaNiketanHome, Lajpat Nagar,
New Delhi

S.G. Memorial Hospital, Mangolpuri, Delhi

CGHS Hospital, New Police Lines,
Kingsway Camp, New Delhi

34. CGHS Hospital, Oid Police Lines,
RaipurFoad, New Delhi

o]

CGHS Matemity & Gynae Hospital,
R.K. Puram, New Dethi

Safdarjung Hospital, New Dethi
S.K. Hospital, New Dethi

Dr. R.M. Hospital, New Delhi

g 8 3 8

Kalawati Saran Children’s Hospital,
New Delhi

8

Base Hospital, Delhi Cantt. Delhi

41, Northem Railway Central Hospital,
Cannuaght Place, New Delhi

42.  Northern Railway Divisional Hospital,
New Delhi

1345

84

748

150

16

1531

775

424
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SNo.  Nameofthe Hospital No. ofbeds
43.  ESIHospital, Basai Darapur, New Delhi 400
44.  Dr. RAjendra Prasad Centre for Opthalmic

Sciences, New Delhi 300

V.B.Patel Chest Institute, Delhi &

L.1.T. Hospital, Hauz Khas, New Dethi 14
47.  A.LLM.S.NewDelhi 871

ESlindira Gandhi Hospital, Shahdra, Delhi 200

Allindia Blind Relief Society Hospital,

Lajpat Nagar, New Delhi 40
50. Dr. B.L. Kapoor Memorial Hospital,

Pusa Road, New Delhi 150
51.  Dr. Shroff Charity Eye Hospital,

Daryagang, Delhi 7~

Holy Family Hospital Jamia Nagar, Delhi 311

Lalaram Srup T.B. Hospital,

Mehrauli Road, New Delhi 420
54.  NewDelhiT.B.Centre, D.L.N. Marg,

New Delhi 15
55. R.B.SethJessaRamHospital,

Karol Bagh,New Delhi 84
$6. JainTrustCharitable Hospital,

Lewrence Road, Delhi 21
57.  SantParmanad Blind Relliet Mission,

18, Alipur Road, Delhi &6
58. SirGangaRamHospital,

Rajinder Nagar, New Delhi 506
59.  SantParmanandBlind RelietMission,

18/53, Ramjes School Road,

Karol Bagh, New Delhi 7
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SNo.  Nameofthe Hospital No. otbeds

80.  SundarlalJainCharitable Hospital,

Ashok Vihar, Delhi 133
61.  ShriMultan Sewa Samity Eye Hospital,

FrashKhana, Dethi 48
82.  SunderLalJain EyeHospital,

Deputy Ganj. Delhi 12
83. St Stephen’sHospital

TisHazan, Delhi 585
64, Tweth Ram Safhai Hospital.

, Raijpur Road. Delht 180

65  Mate Chanan Dew Arya Charitable

Eye Hospital. Janakpun. New Dethi &
68, BatraHospital & Medical Research Centre,

New Delhi 234
67 Inchan RedCross Society Matemity F.W.

and Child Care Hospital, Seemapuri. Dethi 56
63 LeprosyMission Hospital. Naud Nagr,

Delhi b
65 EscortsHeartInstitute & Research Centre.

New Dethi 150
70 M.C.D Ayurvedic Hospital. Balimarae, Delh 40
71 M C.D. Ayurcedic Hospital Village Hydarpur.

Delhi &0
72 CGHS Ayurvedic Hospital, Lodhi Road,

New Delh: %
73 Central Researchinstitute for Ayurveda

PunjabiBagh. New Dethi 50
74 Moot Chand Kharat Ram Hospstal.

Lagpat Nagar. New Delh 316
75 A& U TobiaCollege, Aymal Khan Road

KarciBagh NewDelh 110
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SNo. NameoftheHospital No. of beds
76. MazeediaHospital, |. HM.M.R. Campus,
Hamderd Nagar, New Delhi 150
77.  NehruHomoeopathic Medical College &
Hospital, Defence Colony, New Delhi 100
78.  Dr.B.R.SurHomoeopathy
Charnitable Trust, Vasant Vihar. Delhi )
79. CGHS Matamity & Gynae Hospital,
Sriniwaspuri 24
80. Rao TulaRamHospital, Juffarpur. Dethi
81 LalBahadur Shastr Hospital.
Khichripurt, Detht
Listof registered private nursing homes n Defhiandtheirbed strengin
S.No. Name of NursingHome No. ofbeds
1. Agarwal Dharmarth Hosoital,
Shakii Nagar. Delh sl
2 Aggarwal Nursing Home & Children
Hospital, Vishai Enclave.
Rajour Garden. New Delh 2
3 AnjuMaternity & Nursing Home,
Saket. New Deihi 3
4 Arora NursingHome, Rajourn Garden
New Deln 6
5. Ashok NursingHome Pvt Ltd .
Satdanung Enclave. New Delh X
) Ashok Nursing Home, Krishna Nagar.
New Deitn Kt
7 Ashok Vihar Nursing Home
Ashok Vihar, New Delhi 3
8 Bansal NursingHome.
Sita RamBazar. Delh 8
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So. Nameof Nursing Home No. ofbeds
S. Bir NursingHome, East of Kailash,

New Delhi 5
10.  Capital NursingHome & Hospital,

RanaPratap Bagh, Delhi 10
11.  ChopraHospital & NursingHome,

GuimoharPark. Yusuf Saral, Delhi 0
12.  Comprehensive ModelFamily Planning Ciinic,

R.K. Puram, New Delhi sl
13. Deepak Memorial Hospital & Medical

Research Centre, Vikas Marg Ex tension-i,

Delhi 50
14.  Delhi Clinic Maternity & Surgical

Nursing Home, KamiaNagar, Delhi 8
15.  DelhiNursingHome, Darya Ganj,

New Dethi 2%
16.  DesrajNursingHome, Darya Ganj,

New Dethi 8
17.  DhawanClinics, LajpatNagar,

New Delhi 5
18.  DhawanNursingHome, Vishal Enclave,

New Dethi 10
19.  Dr.R. Maternity & Nursing Home,

Ashok Vihar-1t, Dethi 10
20.  Dr.Bhutani's Clinic, Safdarjung,

New Dethi 8
21.  DelhiMid Town Rotery Eye

Clinic-cum-Hospital,

Trilokpuri, Delhi 15
22.  Doctor'sclinic, Suryakiran Building,

19, K.C. Marg, New Delhi. 1
23.  Dr. Gupta's Community Matemnity

Nursing Home, Ashok Vihar, Delhi 4
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S.No. Name of Nursing Home -No. ofbeds ’
24.  Dr. Gupta's Nursing Home & Hospital,

Navin Shahdra, Dethi 100
25 Dr. Grover's NursingHome, inderpuri,”

New Delhi 12.
26.  Dr.Lal's Charitable Medical .

Weltare Society, GandhiNagar, Delhi-31. 9
27.  Dr.MehraNursing Home, Punjabi Bagh, '

New Detlhi 7
28.  Dr.Melick’s Nursing Home, Mode! Town, e

Delhi-9 3
29.  Dr.RoshanLalNursingHome,

Navin Shahdra, Dethi-32 9
30. Dr.SanNursingHome, Nizamuddin East.

New Dethi-13 10
31.  Sethi'snursingHome & Eye Clinic

KamlaNagar, Dethi-7 6
32.  Dr.Dr. Sethi's Panchsheel Maternity &

Nursing Home, Shakti Nagar, Dethi-7 6
33.  Dr.Sharma’sNursing Home, Kailash Colony

New Delhi-48 2
34.  Dr. TalwarNursing Home, Pusa Road

New Delhi 16
35, Dr.Trahan Nursing Home, Connaught Place )

New Delhi 2
3. EastWestMedical Centre (P} Lid..

Golt Links, New Delhi 20
37.  Friends Medical Centre. Kalindi,

New Delhi 0
38 Friends Medical Centre. Ring Road.

New Delhi 10

GouriNursingHome Pwvi. Ltd..

KamlaNagar, New Dethi
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S.No. Name of Nursing Home No. ofbeds
40,  GyatriNursingHome, Model Town,

Delhi-9 : 6
41, Gujarmal Modi Hospital, MandirMarg,

Saket, New Delhi [ro]
42, Dr.Gupta'sNursingHome, Shahdra,

Delhi 18
43.  Hem RajJain Hospital Matemity Home,

Janakpuri, New Delhi 12
44.  Holy Angles Hospital, Vasant Vihar,

Dethi 0
45.  HoliChild NursingHome, East Krishna Nagar

Delhi-51 18
46.  Jeevan Hosptial & Nursingh Home,

JeevanNagar, New Delhi 115
47.  JeevanHospital & NursingHome,

New Rohtak Road, New Dethi %
48.  JeevanMatemity and NursingHome,

Arya Samaj Road, New Dethi 2
49.  JeevanNursinghHome, Pusa Road.

New Delhu 15
50.  JivodayaHospital. Ashok Vihar,

Dethi-52 &5
51, JapurGolden Hospital, Rohini,

Delni X
52 KailashNursingHome, South Patel Nagar,

New Delhi 15
53 KamalaNursingHome, Kalkaji Extension,

New Delhi 5
54. K'atana Clinic & Nursing Home,

WestMathura Road, New Delhi 5
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S.No. NameofNursingHome No. ofbeds
55 KheraHospital, Opp. Shadipur Depot,

New Delhi-8 40
56. IndiraDeep, Wazirpurtindustnal Area,

Delhi st
57. Leokha’s NursingHome, Hauz Khas,

New Delhi 6
58, MannHospital Pvt. Ltd.,

RoopNagar, Dethi-7 0
59.  Reghvir Nursing Home, PunjabiBagh,

New Delhi 10
60. Dr.MarwahNursingHome, Kaitash Colony,

New Delhi 10
61.  MishraSurgical & Matemity Centre,

Knshna Nagar. Deihi 7
62. Mohan Eye Institute, Ganga Ram Hospital Marc

New Delhi 20
63. MohinderHospital, Green Perk Extension,

New Delhi )
64.  M.M.R. Eye Institute, Swasthya Vihar,

Delhi 10
65 MazarKanwar Surane Memonal Eye Hospital.

Gulabi Bagh, New Delhi 20
€6.  NationalHean Institute, East of Kaitash,

New Delhi a4
67.  Nirman Nursing Home, Model Town-Il.

Dethi-6 4
68.  NorthDelluNursingHome.

Ashok Vihar, Delhi 14
69.  Northend Medical Centre, Azad Pur,

Deihi ' g
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o ofNorsingHome No. ofbeds
<1 2rth Mission Hospital-cum-Nursing Home,

“haki Nagar, Delhi-7 0
bl Tre Private Clinic Dr. Sachdev,

GreaterKailash-I. New Dethi-48. 8
72, PunMaternity NursingHome,

RoopNagar, Delhi-7 4
73.  RehejaNursing Home, KarolBagh.

New Delhi 10
74.  Rajore Mission Hospital & NursingHome,

Bazar Site Ram. Delhi-6 10
75.  RamChandMemorial NursingHome.

Punjabi Bagh. New Detlhi 8
76.  RanaNursingHome. Rajouri Garden.

New Delhi 12°
77. - RoopNagarHospital & Research Centre,

Roop Nagar, Delhi-7 12
78.  Rosen Nursing Home, KarolBagh,

New Delhi 2
79.  Roshanlal BajajMemorial Hospital & Medicat

Research institute, New Rothak Road .

New Delhi 4
80. SachedevNursingHome & ENT Hospitat,

Tilak Nagar, New Dethi . 10
81.  SahiHospital, Jangpura.

New Delhi 2
& SaiNursingHome, Janakpu:

New Delhi 12
83 SanjeevanMedical Research Centre

Darya Gany. New Deltw 0
84, SanjivaniNursingHome.

FHoopNagar, Delhi-7 12
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S.No. NameofNursingHome No. ofbeds

85.  SanghiNursingHome, Green Park Extn..

NewDelhi-16 4
86. . SarojNursingHome, Roop Nagar,

Delhi-7 7
87. Sehgal's NursingHome. Kailash Colony.

New Delhi 24
88.  JankiDas. KapurMemorial Hospital,

_ Naraina, New Delh %

89. Marwari Ausdholaya Kiner Bazar.

Delhi-6 25
90.  Sh.Sumermal EyeHospuital. Najafgarh Road,

New Delhi-15 A
91.  Dr.Shrivastava NursingHome,

RoopNagar, Deihi-7 5
92, ShyamlaiNursing Home & Medical Research

Centre Pvt. Ltd., Darya Ganj. New Dethi *»
93.  ShyamtialEye Hospital MalkaGanj,

Dethi 10
94 Skininstitute & School of Dermatology,

Greater Kailash, New Delhi 4
85 SondhiNursingHome. Kamala Nagar.

Delhi g
96. South EndNursingHome,

Nehru Place, New Delhi 5
97.  South Dethi Polyclinic & NursingHome,

Safdarjung Development Area. New Delht 8
8.  SujanMohinder Charitable Hospital,

Friends Colony, New Delhi Al
99. _ SukhdaHospital, Pamposh Enclave.

Greater Kailash-1, New Delhi 5
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S.No. Name of NursingHome — _No.ofbeds
100.  Summit Glinic, Palam Marg,

Vasant Vihar, New Delhi 18
101, TempieNursing Home, Darya Ganj,

New Delhi - 9
102. City Clinic, Asaf Ali Road,

New Delhi B
103. TopDelhiClinic, Ring Road,

Lajpat Nagar-{V, N. Delhi 12
104.  Vrsurup international Hospital,

Chanakya Puri, New Delhi 2
105. VenuEye Clinic, South Extn,

Part-il, New Delhi 24
106.  VohraNursingHome, Rajouri Garden, .

New Dethi 19
19,7 WaliaNursing & Matemity Home,

- LaxmiNagar, Dethi K3

{ Transiation)

Foreign Assistance Sought By Gujarat
for Exploration and Processing Minerais

6428. SHRIN.J. RATHVA: Willthe Minister
of MINES be pleasedto state:

{a) whether any foreign assistance hasbeen
sought by the Govenrment of Gujarat for the
expiorationandprocessingof themingrals during
thetastthree years: and

{b) it s0, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAMSINGH
YADAV): (a) and (b). Noforeign assistance has
beensoughtierbythe Govemmentol Gujaratior

exploration of minerals during the last three

years. However, GujaratMineral Development
Corporation, a State Govt. Undertaking, has
soughttechnical assistance fromM/s. Mackay
and Schnelimann of U.K. for improving
beneficiation of Fluorspar.

[English]
import of POL

6429. SHRISYED SHAHABUDDIN: Willthe
Minisier of PETROLEUM ANDNATURAL GAS

bepleasedtostate:

{a) thetotal quantity of POL impontedduring
1992-93andits value inrupees,

{b) the estimated quantity of POL to be
imported during 1993-94 and its estimated
cost;
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{c)the balanceinthe oil poolaccount on April
1,1992and April1, 1993; and

(d)thecostof subsidy inrespect ofkerosene
and LPGduring 1992-93 and estimatedfor 1993-
94?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS (CAPT. SATISHKUMAR SHARMA): (a)
and (b). Animport of about 39.895 MMT of POL
foravalue of approximately Rs. 16,618 crores
was made duringthe eyar 1992-93. Theimport
of POLforthe year 1993-94 willbe inaccordance
with the approved Oil Economy Budgetandthe
value thereof will depend upon the quantity and
prevalentprice in the international market.

{c) While the balance inthe Oil Pool Account
hasbeeninthedeficiton 1.4.92 thereisnotlikely
to he deficitforthe year 1992-93.

{d) The subsidy onthe sale of Kerosene and
LPG (domestic) during the year 1992-93 was
about Rs.3276 crores and Rs.1145 crores
respectively. Subsidyfor 1993-94 would depend
upon the volume of consumption of these
products.

VAISAKHA 2, 1915 (SAKA)
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4
Productionin Viskhapatnam Steel
Plant

6430. SHRI M.V.V.S. MURTHI: Will the
Minister of STEEL be pleasedto state:

(a)whetherthe Govemment havefixed any
‘target for production of hot-metal. liquid stee!.
saleable stegl and other materials in the
Visakhapatnam Steel Plant during 1991-92 and
1992-83;

(b)if so, the details thereof;

{c) whether the fixed targets have been
achieved,

(d) # not, the reasons therefor; and

(e) the steps taken/proposed to be takento
boostthe production in the said steel plant?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHANDEV): {a)to(c). The productiontargets
fixed by the Board of Directors of Rashtriya ispat
NigamLid. andthe actual prodution durning 1991-
92 and 1992-93 at Visakhapatnam Stee! Plant
were asunder:

{in‘000tonnes)
) 1991.92 1992-93

ltem Target Actual %Achieve-  Target Acutal  YeAchieve-

ment ment
HotMetal 1370 1246 91 2600 1981 7B
Crude Steel 8& 587 67 1800 1082 5
Saleable Steel 779 517 1520 879 58
Pigironforsale 500 639 128 80 14 108

(d) Thoughthe targets could notbe achieved
as the production units are stillinthe process of
stabilisation yet there was satistaclory

improvement overthe results of 1991-92. The
operations were also adversely affected inview
ofthe overlappingof activities pertaining o the
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construction of production units under Stage- |l
andthe operation of units under Stage-| during
the same period.

(erThe Management of the Vigakhapatnam
Steel Plant has taken steps including
engagement offoreign specialists forremoval of
bottienecks andstabilistion of the production at
the optimumlevel.

Punnapra-VayaIarArmgd Revolt

6431, SHRI MULLAPALLY
RAMACHANDRAN: Will the Minister of HOME
AFFAIRS bepleasedtostate:

(a) whether the Pufinapra-Vayalar armed
revolt in Kerala has been considered by the
Government as part of freedomstruggle:;

(b) whether any representation has been
received by the Govenrmentin this regard;

(c)if so. the details thereof; and
(d) the reaction of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) Theissueregarding participation
in the eh Punnapra Vayalar Armed Revoltin
Kerala as a part of freedom struggle has been
considered several times in the past but the
same has notbeen recognised forthe prupose
of grant of the Swatantrata Sainik Samman
Pension.

(b) No, Sir. However, representations
receivedin the pasthadbeen considered and
decisioncommunicated.

(c)and(d). Donotarise.

Government Hosptialsin U.P.

6432. SHRIARJUNSINGH YADAV:
SHRIHARIKEWAL PRASAD:

APRIL 22,1993
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Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a)the number of the Government hospitals
locatedinrural areas of Uttar Pradesh;

(b)the number of hospitals having bed facility
forthe patients; .

(c) whether the Government propose to
increase the number of hospitals havingthe bed
facilify inthe rural areas of Uttar Pradesh, and

(d) if so, the details thereof?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHR!B. SHANKARANAND):-(a)
There are 248 Community Health Centresin
Uttar Pradesh.

(b) Altthe Community Health Centres have
been provided withbed facilities.

(c)and(d). The Planning Gommission has
laid down the target of opening of 165 more
Community Health Centres and 300 Primary
Health Centres during the 8th Five Year Pian
period in Uttar Pradesh under the Minimum
Needs Programme.

Retirement Age of Doctors -

6433. SHRISUSHIL CHANDRA VERMA:
Will the Minister of HEALTH AND FAMILY
WELFARE bepleasedtostate:

(a) whetherthere is aproposalto raise the
retirement age of medical personnel employed
in Government medical colleges from 53 years
to60years; . '

(b)whetheraCommittee of Secretarieshas
recommanded 60 years as the retirement age
for doctors working in medical colleges and
possessing post-graduate gualifications; and.

(c) it so, the final decision taken by the
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Governmentinthisregard?-

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
No. Sir.

(b) The Committee of Secretaries had
consideredaproposalforraisingtheretirernent
ageforail service doctors who are requiredto
have post graduate qualifications.

(c)Nodecision has beentaken inthe matter.

Poliution Control Scheme in Plants of
Noonmati Refinary

6434, SHRIPROBIN DEKA: Willthe Minister
of PETROLEUM AND NATURAL GAS be
pleasedtostate:

(a)whetherthe Noonmatirefinery (Guwahatti)
propose to introduce a Poliution Control Scheme
inits plants: and

(c}ifso. the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT.SATISHKUMAR SHARMA): (a)
and (b). The refinery hasfull fledged treatment
facilities forliquid effluents by way of physical,
chemical and biological systems to treat
pollutants. To minimise the treated effluent
dischargerate, the refinery has embarked upon
thecontrolschemeforre-using/reéyclingthe
same.

MCH Care Package by ICMR

6435. SHRIHARISHNARAYAN PRABHU
ZANTYE: Will the Minister ot HEALTH AND
FAMILY WELFARE bé pleasedtostate:

{a) whether the Indian Council tor Medical
Research (ICMR) has formilated a
comprehensive material and ChildHeatth (MCH)
care package with a focus on high risk pregnant

VAISAKHA2, 1915 (SAKA)
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womenforimplementation in 90 districts; --

(b)itso, saliantfeatures thereof; and
(c) the, time by which it is likely to be
implemented?

THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): {a)
TheIndian Councilof Medical Research (ICMR)
hadconducted a muiti-centre study in 1985-90
entitled "Care of mothers and infants with
comprehensive MCH care package utilising
high risk strategy at Primary Health Centre”. in
8districts of thecountry. -

{b)and{(c). The saliant suggestions, inter-
alia. include trainingand re-training of health
personnelinmanagementof high riskmothers
andnewborn, developing of afeasible referral
system and educating the community and
mobilising community resources indealingwith
suchcaseswhich are beingimplemented under
various Family Welfare Programmes. .

ChildrenHospitals in Delhi

6436. DR.K.D. JESWARI: Wiltthe Minister
of HEALTH AND FAMILY WELFARE be
pleasedtostate:

(a) whetherthe Governmentof Japanhave
shownkeen interestin providing assistance for
the establishmentof a state of the artchildren
hospitalsin Delhi:

(b)the estimatedcost of this project: and

(c)whetherthis projecthas beencleared by
the Govemment?

THEMINISTEROF HEALTH AND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
to(c). The Govemmenthavetorwarded aproject
proposal. estimated at aboutRs. 1.50 crores. for
obtainingJapaneese assistanceforachidrens
Hospitalin Delhi.
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Investment by USA inMining Sector

6437. DR.D. VENKATESWARA RAO: Wil
the Minister of MINES be pleasedto state:

{a) whether a US delegation visited india
during the month of February, 1993toexplore
avenues forinvestmentin mining sector;

(b)ifso, whetherany agreementwasreached
andsigned; and

{c)if so, the details thereof?
THE MINISTRY OF STATE OF THE

MINISTRY OF MINES (SHRI BALARAM
SINGH YADAV): (a) Yes, Sir.

APRIL 22,1993
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Letters of intent for Alumina

6438. SHRILOKANATHCHOUDHURY:Will
the Minister of MINES be pleasedto state:

{a) whether the Government have granted
letters of intent for setting up of 100 per cent
Export Oriented Units in Orissa to manufacture
aluminainthe private sector; and

(b}if so, the details of the manufacturers and
total capacity of the proposedunits?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALARAM
SINGH YADAV): (a)and{b). The Government
has approvedthefollowing projectsinthe Private

{b) No, Sir. Sector for settingup of the 100 percent export
oriented units for alumina in the State of
{c)Doesnotarise. QOrissa.
S.No. Name of Party Capacity
(lakh T.P.A)
(i) M/s. Larson & Toubro 100
(i) M/s. Indian Aluminium
Company Limited. 10.00
(iii) M/s. Kamnataka Telecables Limited 50

Workers in Coal Mines in Raigarh
Distriet
6439. KUMARI PUSHPA DEVI SINGH: Will
the Ministerof COAL be pleasedtosiate:

(a) the number of coal mines located in
Raigarh district of Madhya Pradesh; and

{b) the number of workers working in those
mines?

THE MINISTER OF STATE OF THE
MINISTRYOF COAL (SHRI AJIT KUMAR
PANJA): (a) and (b). There are four small

operating mines in Raigarh district of Madhya
Pradesh and the total number of personnel
workingintheseminesis 171.

[ Translation)
Use of Rubber Bullets/Water Crane

6440. SHR! MOHAMMAD ALI ASHRAF
FATMI: Willthe Minister of HOME AFFAIRS be
pleasedtostate:

(a)whether the Govemmenthave considered
the use of rubber bullets/water crane during
riots; and
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(b) if so, the details thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAtRS (SHRI
RAJESHPILOT): (a) and (b). The use of ruber
bullets, which areless lethal as comparedtothe
normal ammunition, has already been authorized
to the State/UT police forces for crowdcontrol
purposes. A proto-type of water cannon (not
watercrane)hasbeendevelopedbythe Bureau
of Police Research and Developmentand has
beenrecently tried out, on experimental basis.

Indian Citizenship to Sindhi Migrants

6441. SHRIRAMTAHAL CHOUDHARY:
SHRIKASHIRAM RANA:

Wil the Minister of HOME AFFAIRS be
pleasedtostate:

(a)whetherthe Govemment have received
applications from Sindhi migrants for grant of
Indian citizenship;

(b} if so, the numberthereof;

(c)the numberof migrants out of them granted
citizenship.

~ (d) the number of applications under
consideration andthose rejected; and

(e)the reasons for rejection of citizenshipto
the migrants who have appliedforthe same?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (e). 60 applications
have beenreceived from Sindhi migrants doctors
etc. for grant of Indian citizenship by way of
naturalisation under section 6 {1) of the

. Citizenship Act, 1955. 13 applications have
beenacceptedforthe grantof Indian citizenship
and the remaining 47 .ipplications have been
rejecied asthey donot tulfilthe requisite statutory
requirement.

VAISAKHA 2, 1915 (SAKA)
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Royalty onCoal

6442. SHRIDEVENDRA PRASAD YADAV:
Will the Minister of COAL be pleasedto state:

(a) the tdtal amount of royalty on coal of coal
mines in Bihar that is due from the Union
Govemment; and

(b)the time by which the payment of the said
amountis kikely to be made?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL(SHRI AJIT KUMAR
PANJA): (a) and (b). According to Coal! India
Limited, an amount of Rs. 486.74 crores has
been paidto Government of Bihar during 1992-
93 on account of royalty on coal. A sum of Rs.
6.17 crores is reportedly outstanding on account
of royalty which will be paid shortly.

{English]
C.G.H.S Doctors

6443. DR.VASANT PAWAR: Will the
Minister of HEALTHAND FAMILY WELFARE
be pleasedto state:

(a) the number of doctors recruited during
1992-93in C.G.H.S. dispensaries;

(b)whetherthe Govemmentare awarethat’
many C.G.H.S. dispensanes are functioning
with inadequate number of doctors; and

(c)the steps taken by the Govemment topost
doctors inthese dispensanes?

THEMINISTEROF HEALTH AND FAMILY
WELFARE (SHRI B. SHANKARANAND): (a)
45 regular Medical Officers, 16 Medical Officers
on adhoc basis, 6 Specialist Grade-|l doctors
and 4 Ayurvedic Physicians were posted in
C.G.H.S. dispensaries during 1992-93.

(b)and(c). 97 percentofthe sanctionedposts
for allopathic doctors and 88 per cent of the
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DoctorsinC.G.H.S. arefilledup.

Efforts are made tofiltup vacancies generally
by direct recruitment through U.P.S.C. or by
transfer ondeputation.

[ Translation)

Substitutes of DDT and BHC Pesticides °

6444  SHRITEJSINGH RAO BHONSLE:
Wwill the Minister of HEALTH AND FAMILY
WELFARE bepleasedtostate:

(a)whether D.D.T.andB.H.C. pesticides are
ineffectivein controlling the malarial parasites;

{bywhetherD.D.T.andB.H.C. pesticides are
harmfut forhealth;

(c) whether the Malaria Research Centre,
Delhihas invented othersubstltutes ofthese
pesticides:and

(d)ifso. the details thereof?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
of the nine types of mosquitoes, which transmit
malaria. three have reporedly developed
resistanceto DDT and BHC incertainparts ofthe
country.

(bYNohamtfuleffectofthe properuse ofthese
pesticides in heaith programmes has been

reported.
(c) No, Sir.
(dj Does not arise.
Assitanceto Disabled
6445. SHRIVILASRAONAGNATHRAO

GUNDEWAR:
SHRISYED SHAHABUDDIN:

APRIL 22,1993
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SHRIP.P. KALIAPERUMAL:

Willthe Minister of WELFARE be pleasedto
state:

. (a)the number of organisations functioning
for the weltare of disabled persons and the
beneficianiestherect, State/Union Territory-wise;

(b)the financial assistance provided bythe
Governmentinthis regardduringeachofthelast

" threeyears, State/Union Territory-wise;

(c)}the corresponding information regarding
the implementation of the scheme of assistance
todisabled persons forpurchase/fitting ot aids
andappliances; and

(d)thenumberof handicappedpersonsplaced
into employment by special employment
exchanges and special cells in regualr
employment excharges during each the fast
three yearsalongwiththe numberof handicapped
persons registeredinsuch exchanges?

THE MINISTER OF WELFARE SHRI
SITARAM KESARY): (a) and (b). Under the
scheme of Assistance to Organisations for
Disabled Persons, the details showing Staté/
Union-Territory-wise number of organisations,
beneficiaries andthe financial assistance duning
thelastthree years are at Statement |, 11 & 11,

{c) The correspondinginformationinrespect
ofthe scheme of assistance to disabled persons
for purchase/fitting of aids and appliances is at
statementIV,V VI. The information regarding
Statewise number of beneficiaries under the
schemeis not readily available.

{d) The number of handicapped persons
registered andplacedintoemploymentexchange
during the year 1985, 1990 and 1991 is as
follows. Separate information regarding
registration and placement of handicapped
personsin specialcelis s not readily avaitable.
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Year T Regisiration Placement

All Exch. ' Spl EXc. ' Alf Exch. Spl. Exch.
1969. 43497 . ‘9269 3949 1070
190, 408 10402 ' 3039 1220

1991 ‘ 42074 10598 4599 1059
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Contagious Diseases

6446. SHRISATIYADEOSINGH:
SHRIRAM SINGHKASHWAN:

Willthe Minister of HEALTH AND FAMILY
WELFAREDbepleasedtostate:

(a) the number of children deaths reported
duetocontagious diseases inthe country during
the lastthree years;

(b) the number of children deaths reported
due to tatatnus during the said period;

(c) whetherthe Government have prepared
any immunisation scheme to check the
contagious diseases; and

(d)ifso, the details thereot?

. THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
As per Registrar General of India’s datafor the
year 1987/19,133 outof total 79,450 deathsinthe
age-group of 0-4 years of age were due to
infectious and parasitic diseases. Data for
subsequent yearsis notavailable.

(b) The number of deaths due to neo-natal
tetanus reported by the State health authorities
in 1989, 1990 and 1991was 1653, 1837and 1101

respectively. Age specificdata for o¥jerchildren
and adults is not maintained.

{c) and (d). The Immunisation Programme
aims atthe control of diptheria, pertussis, tetanus,
poliomyelitis. measles and childhood
tuberculosis.

ironand Steel Plants in Uttar Pradesh

6447. 'SHRIHARI KEWAL PRASAD:
SHRIARJUN SINGH YADAV:

Wil the Minister of STEEL be pleased to
state:

(a)mmsa'yproposaltosawimn

APRIL; 22,1993
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and Steel Plantsin Uttar Pradesh; -

(b) it so, the detials along with locations
thereof; :

(c)tr;ehmebymumamimlybbesm
Lp')

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) to (c). Government do not
propose to set up new iron and steelplants in
Uttar Pradeshduringthe 8th Five Year Plan. The
new industrial policy announcedin July, 1991,
has removed ‘Iron and Steel’ from the list of
industries reserved for the public sectorand
also exampted it from the requirements of
compulsory licensing. No approval of

‘Government is, therefore, required for

establishment of iron and steel plants in the
private sector except for locations within 25
kms. of a city with a populationinexcess of 10
lakhs as perthe 1991 census.

Siddha System of Medicines

6448. SHRINAWAL KISHORE RAL
DR.CHINTAMOHAN:

Willthe Ministerof HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a) whether the Govermnment propose to set
up medical institutions in Siddha system of
medicines in Delhi;

(b)if so, the details thereof;

(c) whetherfinancial assistance is provided
bythe Govemmentto encourage research work
inSiddha System of medicines;

(d) if so, the assistance provided during the
lastthree yearto eachinstitution; and .

(e) the steps taken by the Government to
ensure that the benefits of this researchreach
the commonman?
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THEMINISTEROFHEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
and (b). No, Sir. Presently there is no such

proposal.

(c) and (d). Yes, Sir. Central Council for
Researchin Ayurveda and Siddhais runhing 14

Siddha Units/Institutes for conducting research
in Siddha system andthe financial assistance
providedto these units/Institutes duringthe last
3yearsis given inthe statementenclosed. =

(e) Al practitioners of Siddha System of
medicine aretree to adopt any such research

 gains for the benefit of their patients.
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Conversion of ONGC into Public
Limited Company

6449. SHRI SUDHIR GIR!: Will the Minister
of PETROLEUM AND NATURAL GAS be

pleasedtostate:

(a) whether the conversion of ONGCintoa
public fimited company would enhance the
production of crude oil; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS (CAPT. SATISHKUMAR SHARMA): (a)
and (b). The decisiontoconvertONGCintoa
public limited company would enable ONGCto
function more efficiently and give it flexibility to
raise resources. This should eventually enabe
itto performbettertomeetits productiontargets.

Children Paralysed by inje-tions

6450. SHRIG. DEVARAYANAIK:
SHR{VSREENIVASA PRASAD:

Willthe Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a)whether attention ofthe Govemmenthas
beendrawntothe news-temcaptioned ‘Children
paralysed by injections’ appearing in the
Hindustan Times datedMarch 8, 1993;

(b) if so, the reaction of the Government
thereto; '

(c)whetherthe Govnemmenthave conducted
any inquiry inthis regard; and

(d) if so, the outcome thereot?
THEMINISTEROFHEALTHAND FAMILY

WELFARE (SHRI B. SHANKARANAND): (a)
to (d). Unimmunized childrenincubating polio

APRIL 22, 1993
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viruses would be at risk of paralysis if given
injections. The risk is now low as high
immunization coverage againstpolio hasbeen
achieved. Injections given by private
practitioners are not monitored. Noinquiryinto
suchinjections practices has been conducted.

[Transiation]
Capacity of Cochin Refinery

6451. SHRIMATI SHEELA GAUTAM: Will
the Minister of PETROLEUM AND NATURAL
GAS bepleasedto state:

(a) whetherthere isany sdheme toincrease
the production of LPGinthe Cochin Oil Refinery;

(b) if so, the details thereof along with the
estimatedincrease in production; and

(c)the amount allocated for the purpose?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT.SATISHKUMAR SHARMAY): (a)
Yes, Sir.

(b) and (¢). Gowvt. of India has approved the
exapanion of the refining capacity of the Cochin
Refineries Limited fromthe existing 4. 5SMMTPA
to 7.5 MMTPA. As aresult of this, the increase
in LPG production is expected to be from the
presentdesign level ot 143000tonnesto 231000
tonnes perannum. Teh estimatedcost ofthe
entire capacity expansion projectis Rs. 481.24
crores.

Fireincidents in Government Offices

6452. DR. MAHADEEPAK SINGH
SHAKYA: Willthe Minister of HOME AFFAIRS
be pleasedto state:

(a)thenames of the Govenrment offices and
Public Undertakings offices in Delhi wherefire
incidents occurred during 1992;
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{b) the loss of life and property as aresult
thereof, .

()t main causes forthese incidents; and

(d) the steps taken to prevent recurrence of
suchindents? :

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M
" SAYEED): (a) The Delhi Fire Service has
reportedthat during 1992fire incidents occurred
in 133 Govenrment offices and Public
Undertakings Offices in Delhi.

{b) inthese fire incdents no loss of life was
reported. Property worth Rs.16,63,280/-
approximately was damaged. The preciseloss
of propentyinthe fire incidents in Kidwai Bhawan
has notyetbeen determined.

{c) The main causes were electric short-
circuit or over loading of electrical system.

(d) The Delhi Fire Service has reported that
the following steps have been taken to prevent
recurrence of such fire incidents:

(i) Providingotfiresatety guidance atthetime
of sanctioning of plans.

(i) Issue of instructions to afl Government
buildings for sale use of electricity.
Mentally Retarded Children

6453. SHRIRAMPRASAD SINGH: Willthe
Minister of WELFARE be pleasedto state:
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(a)the number of mentally retarded children

inthe country, State/Union Territory-wise;

{b) the number of schools institutions
available forthem, State/Union Termitory-wise;
@

(¢) the numebr of schools pfoposed to be
opened by the Govenrment for these children
during 1993-94; and

(d)the other measures taken/proposedtobe
taken for the welfare of these children?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) No precise information
about the number of mentally retarded children
is available. However, estimates of prevalence
of mental retardation by research studies
onductedin differentparts ol thecountryindicate
that 2% of the populationhave mental retardation.

(b) AState/Union Temitory-wise listof number
of schools in States or UTs avaiableforpersons
with mental retardation is giveninthe statement
enclosed. ‘

{¢) Anew Central schemne for establishment
of special schools for handicapped children
including mentally handicapped childrenis under
consideration in Eighth Plan. The opening of
Schoots for mentally handicapped children
during 1993-94 would be considered after
finalisation of the scheme.

{d) The other measures are grants-in-aid of
90% financial assistance to such valuentary
organistions who provide education, training
and rehabilitation facilities to disabled persons
including mentally retarded children.

STATEMENT

State wise list of institutions/Special Schools for Persons with Mental Retardation in India

S.No. Name ofthe State/U.T.

No. of institutions/ Special Schools

1. Andaman & Nicobar islands

2 Andhra Pradesh

o

-




567  Written Answers

APRIL 22,1893

Whritten Answers 568

SNo.  Nameofthe State/U.T. No. of Institutions/ Special Schools
3 Assam ®
4, Bihar 10

. 5 Chandigarh @
6. Dethi 2
7 Goa 04
8 Gujarat K<)
9 Haryana C2

; 10. HimachaiPradesh .03
11 Kamataka %5'
12. Kerala %
13. Madnhya Pradesh 08 -
14. Maharashtra 84
15. Manipur’ o1

16. Meghalaya ot
17. Mizoram o1
18 'Oﬁssa 18
18. Pondicherry w
20. Punjab 4
217 Rajasthan 11

Tamil Nadu 64
23, Tripura or
24. Uttar Pradesh 17
25. West Bengal »
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Agreement with Algeriafor Supply ot
Diesel

5454. DR. LAXMINARAYAN PANDEYA:
| the Minister of PETROLEUM AND
TURAL GAS be pleasedto state:

(a) whether the indian Oil Corporation has
ned an agreement with Algeria tor supply ot
sel (HED);

(b)if so. theterms and conditions thereof,

(c) whether the existing agreement with
laysiahas expired: and

(d)ifso.when?

THE MINISTER OF STATE OF THE
JISTRYOF PETROLEUMAND NATURAL
S(CAPT.SATISHKUMAR SHARMA): (a)
ii{b). As part of the settlement of alongime
pute. Indian Oif Corporation has signed an
‘eement for import of 1.08 MMT of Diesel
5Dy from Algeria atmarketrelatedpriceon C
basistorthe currentfinancial year.

(ciand (d). The agreementforimportof HSD
mMalaysiaexpiredon31.10.92

Control of Thalassemia

6455. SHRIRAJENDRA AGNIHOTRI: Wil
: Mimister of HEALTH AND FAMILY
:LFARE be pleasedto state:

[a) whether the incidence of thalassemiats
reasing annually:

[b)the hospitals inthe country where tacility
treatment of thalassemiais available:

icywhether “Discaral the only medicineto
his fatal disease s notbeingmanufactured
2country:

‘d) whether any research work has been
jertaken to manufacture the medicine ot its
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alternative medicines inthe country;

(e)ifso.the details thereof: and

(f) the steps taken by the Government to
preveritthis tatal disease?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
Thereis noevidenceto supportthis conclusion.

(b) Treatment is available in ail hospitals
having adequate blood bank facilities.

(c)to{e). Desteralis atpresentbeingimported
andis used to counter extra iron in the blood.
However. there i1s no drug available for the
specific treatmentot the disease. Limited clinical
trials are beingconductedon anew indigenously
manutactured drugcalled “KELFAR™ atdifferent
hospitals inthe country.

() Prenatal diagnosis can forewarncouples
atrisk forwhich public educationts providedand
screening camps organised. Research on
Thalassemiaisone ofthethrust areas undertaken
by the Indian Councit of Medical Researct:
through a number of centres in the country.

[Enghsh)

Provision of Sophisticated Arms to
States

6456. DR. AMRITLAL KALIDAS PATEL:
Willthe Minister of HOME AFFAIRS be pleased
tostate:

(a)whether some State Governments have
requested the Union Government for
sophusticated arms and Central forces during
thelastoneyear:

tb)if so. the board details of such requests
alongwiththe names ot such States: and

{cithe actontaken by the Union Govemment
neachcase”?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c). The allotment of
arms and ammunition for use of the State/UT
policetforcesis made annually onthe basis ofthe
firm demands projected by them. In addition,
some States/UTs raise additionaldemands on
ad-hocbasis. Duringthe lastone year suchad-
hoc demands were received fromsome State
governments, like Andhra Pradesh. Gujarat,
Himachal Pradesh, Haryana, Madhya Pradesh,
Oriss. Punjab. Tamil Nadu and Uttar Pradesh.
Allocations against these demandswere also
made keeping in view the overall availability of
theitems demanded.

The demandfor deployment of Centralpara-
military forces are made by States/UTs from
time to time. During the lastone yearmost ofthe
States/UTs demanded deployment of Central
forces ondifferentoccasions. The para-military
forces were made available taking into
considerationthe meritofthedemandas welias
the intemai security situation obtainingin vanous
pants of the country and availability of Central
para-military forcesfromtimeto time.

{ Translation)
Inclusion of Languages

6457. SHRIRAM LAKHAN SINGH YADAV:
Willthe Minister of HOME AFFAIRS be pleased
tostate:

(a} whether the Government propose to
include Bhojpuri and Maithililanguages in the
Eight Schedule of the Constitution:

{b) if so. the details thereof, and
(c}tfnot. thereasonstherefor?

THE MINISTER OF STATE INTHE
MINISTRY OF HOME AFFARIS (SHRI P.M.
SAYEED). {a) The demands of various
languages (including Bhojpuriand Maithili) is
being examined by the Government.
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(b)and(c). Donotarise.
Cancer TreatmentInstitutes

6458. PROF. RASASINGHRAWAT:
the Minister of HEALTH AND FAM
WELFARE be pleasedtostate:

(a)thecancertreatmentinstitutes functio
in Rajasthan atpresent;

(b)the expenditure incurred thereondu
1991-92 and 1992-93;

(c)whetherthereis any proposalto set
cobaltplantatJd.L.N.Medical CollegeandHos
at Ajmer city:

(d) if so. the details thereof: and

(e)theamountproposedtobe providedt
Union Governmentfor this purpose

THE DEPUTY MINISTER IN
MINISTRY OF HEALTH AND FA?
WELFARE (SHRI PABAN Sii
GHATOWAR): (a}In Rajasthan. the tefetht
facilitiestortreatment of Cancerare availa
the followingnstitutions: -

1.Sardar PatelMedical College. Bika

2. RabindraNath Tagore Medical Coli
Udaipur.

3. SNMC Hospital. Jodhpur.

{b) This Ministry provided an amot
Rs.20.00lakhstothe Medical College at B
forsettingup of cobalttherapy unitduring
92.During 1992-93. an amountof Rs.7 O(
was providedfor developmentof oncolog
inthe Medical College at Udaipur.

(c)to(e). Thereisa proposalfor develc
of oncology winginJ.L.N. Medical Colle:
Hospital. Ajmar. Atotal amountof Rs.
lakhs has beenprovidedbythe Gowt. of It
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procurement of equipments including acobalt
unit, forthis institution.

[English]
By-Pass Surgery

6459. SHRIMADAN LAL KHURANA: Will

the Minister of HEALTH AND FAMILY .

WELFARE be pleasedto state:

(a) whetherthe Government have revised
rates of coronary by-pass surgery for all
recognised private hospitals under CGHS
chargeable in respect of serving and retired
employees:

(b)if so. the details thereof;

(c)ywhetherthe revised rates are sufficient
and enoughto meetthe expenses infullof the
employee/pensioner has also to bear some
burden:

(d)whetherthe procedure forreimbursement
of charges tothe hospital are very cumbersome;
and

(ey it so. the steps taken to simplity the
procedure?

THEMINISTER OF HEALTH ANDFAMILY
WELFARE (SHRIB. SHANKARANAND): (a}
and (b) Rates. which were ranging from
Rs.40.000 - Rs.65,000 have been revised in
January 1992 to Rs.50,000 - Rs. 65,000
dependinguponthebasicpay ofthe beneficianes.

{c) Therevisedratesare sufficientincasethe
procedure i1s undertaken in a Government
Hospital. inrespect of treatment underakenin
the generalward of apnvate recognisedhospital.
the concemedinstitutions are requiredtocontain
charges within the prescribed imit. However, if
the beneticiary opts fortreatmentin aprivate/
semi-private ward of a recognized private
hospitals he has to incur additional expenditure.
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(d)No. Sir.

(e)Doesnotarise.
Pithead Stocks of Coal

6460. SHRIGEORGE FERNANDES: Will
the Minister of COAL be pleasedto state:

(a)whetherthere has beenpithead stocks ot
coal with the Dhanbad based Bharat Coking
CoalCompany Ltd:

{b)itso. whetheranyinquiry has beeninitiated
inthisregard; and

(c) fso. the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY COAL (SHRIAJIT KUMAR PANJA):
(a) Thepithead stock of coal with Bharat Coking
Coalltd. Dhanbadas on31.3.1993 was 13.52
milliontonnes.

(b} and (c). Some shortage in the pithead
stocks have been reportedin Bharat Cokir :
CoallLtd. Acommittee has been set up to ook
ntothese reportedshortages. The committees
vettosubmitits repon

Use of Soyabean Seed Oil in Place of
Diesel

6461. SHRIC.P. MUDALA GIRIYAPPA: Will
the Ministerof PETROLEUM ANC NATURAL
GAS bepleasedtostate:

(a)whetherthe Union Governmenthave any
plan to conduct expenments for substituting
soyabean seedotlinplace of diesel; and

(b)ifso. the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT. SATISHKUMAR SHARMA): (a)
No. Sir. ‘
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(b) Does notarise.

[ Transéation]
Ladies Tengal Tent

6462. SHRI SANTOSH ,KUMAR
GANGWAR: WilltheMinisterof HEALTHAND
FAMILY WELFARE bepieasedtostate:

{a) whetherthe Government areaware ofthe
Ladies Tengal Tent an ayurvedic medicine,
whichcanbeusedtorfamilyplanning;

{b)if so, the details withitseffectiveness:and
(c)the steps takenforits commercial use?

THEMINISTEROFHEALTHAKND FAMILY
WELFARE (SHRIB. SHANKARANAND: {a)
No. Sir.

(b)and(c). Doesnotarise.
[English)

indian Enclaves inBangladesh
Territory

5463. SHRIAMAR ROYPRADHAN: /1!
the Minister of HOME AFFAIRS be peataxditc
state:

{a} the names of Indian enclaves in
Bangtadeshterritory where fecilities suchas
police posts/police stations have beenprovidec
asonDecember31, 1992;

(bYwhetherthere isanyproposaltoextend
suchfacilities insome of suchenclavesduring
1993-04;

(c)if so. the details thereof along with the
names of suchenclaves:and

{diif not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFARIS (SHR!
P.M.SAY EED): (a)to(d}. Indiadoes nothave
any adrmnistrative controlovet Indian enclaves
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inside Bangladesh. Similarty, Bangladeshdoes
nothaveany controlover Bangladesh enclaves
inside india. Indo-Bangladesh and Boundary
Agreement, 1974 provides for the exchange of
enclaves between India and Bangtadesh.

ElisaMachines

6464. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
HEALTHAND FAMILY WELFAREDbe pleased
tostate:

(a)the number of ELISAmachines for AIDS
testing imported dunng the last three years:

(b)theaverage costof an imported ELISA
machine:

{c) whetherthere is any proposal to import
more suchmachines: and

(d)thestepsproposedtobetakentoensure
optimum utiisation of these machines?

THEMINISTEROF HEALTHAND FAMILY
VELFARE (SHRIB. SHANKARANMAND): (ay
sncathamzeptonofthe NatonatAlDS Control
Frogramm 188 Elisa Reade:s have boen
pracured ty ough WHO

(b} AveragecostofanElisaReadlers Rs 2.5
lakhs,

{c) In the Worici Bank assisted project peitod
Government «f india nave
requested W H O 10 procura 5Elisa Readers
Every year.

td} Qut of 180 Elisa Readers. 140 Elisa
Readetsare fully operational. Requests received
from 40 new centres are being met througn
stores heldinstock.

ExpansionScheme of Kudremukh iron
Ore Company

6465. SHRI G. MADEGOWDA: Will the
Minsster of STEEL be pleased to state:
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{a) whetherthe Governmenthave received
an expansion scheme submitted by the
Kudremukh Iron Ore Company;

¢ o the detailsthereof along with Central
assistance sought.and

(c) the decision taken by the Union
Govemmentthereon?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHANDEV): (a)and(b). Yes. Sir. Kudremukh
Iron Ore Company Limited (KIOCL) has
submitted aninvestment proposalforexpanding
the capacity of its Peliet Plant atMangalore from
3 million tonnesto 6 miliiontonnes perannum
at a tentatively estimated cost of Rs.382.27
crores inclusive of a foreign exchange
componentof Rs.163.23 crores.

Theprojectis expectedtobefinancedentirely
by KIOCL through resources generated
internally andthrough borrowings. KIOCL does
not propose to seek any budgetary supportfrom
Governmentforimplementing the project.

(c) The proposal is presently under
consideration of the Government.

{ Transiation]
iilegal Mining and Smuggtling of Coal

6466. SHRIUPENDRANATH VERMA: Wil
the Minister of COAL be pleasedto state:

(a)whetherthe Govemment are aware of the
illegal mining and smugging of coal at Nirsha in
Dhanbaddistrict:

(b) if 50, the details thereot: and

(c) the action taken by the Government to
remedy the situation.

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHR! AJIT KUMAR
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PANJAY): (a) and (b). According to information
furnished by Eastern Coatfields Ltd. reports of
illegal mining of coal have been received from
the following places within Nirsha Area in
Dhanbad hstt. /

{iy Abndoned opencast Sehid Sanjoy
GandhiCollege, Nirshnear 27thincline
of Hariazam Coltiery.

(ity  9/10and1/2No. of Chapapur Colfiery.

(iif) Khusaniclosed/abandoned incline near
Badjnasiding.

(iv) KhasShyampurabandonedinclinenear
Thaper Nagar Raitway Station.

(v} Khouka/l.oweriUpperriverbed.
tvi) BarmuriNbuzanearBarakar Riverbed.

{vii) Sangamahal Jungle near Shyampur'B’
Colliery. lilegally minedcoalis reportedly
being transported through take
documents to different destinations.

(c) Following steps have been taken for
preventionandstoppage ofiliegal mining:

{1} Casesofillegaiminingarebeingreported
todistnict authorities and FIRs are being

lodged. :

(ii) Surprise checks and raids being
conductedby ECL security force, CISF
separately and also jontly in association
with district police.

(it} llegally mined coal as and when
apprehended is handed overto district
authorities and FIRs are fodged.

(iv) Dozing oft andfilting up of ilegal mine
sites witho debris wherever possible.

(v) Close liason with State and district
authorities and seeking their help and
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cooperationtorstoppage oiliigyditim wry
and smuggling of coal.

[English]
Supplyof LPG inSouthern Region
6467. SHRIBOLLA BULLI RAMAIAH: Will
e wvimuster of PETRCLEUMAND NATURAL

GASbepleasedto state:

(a)whetherthe Southern Petro-Chemicals
watouy cunipany (SPIC) has decided (o take

up in big way distribution of imported liquified ’

petroleumagas tothe Southern Region:

(b) if so. whether any concrete policy has
been adopted in regard to handling imports.
storage and operating bottling plants and
marketting outlets: and

{c)towhatextent SPIC hasagreedtosupply
LPG in Andhra Pradesh and other Southern
States;

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS (CAPT.SATISHKUMAR SHARMA: (a)
to (c). The Government have permitted the
privatesectortoimportLPG. developnecessary
infrastructtural facilities tor its import, storage,
bottling and sale through their own distribution
network atmarket determinedprices. Recently
there was a press advertisementfrom Southern
petro-chemical Industries Corporaotion Ltd.
about theirmovetoimportand market LPGinthe
country. which they will distribute and sell in
different areas accordingto theirown decision.

ElephantiasisandLeishmaniasis

6468. SHRIRABIRAY: Willthe Minister of
HEALTHAND FAMILY WELFARE be pleased
tostate:

{a) whetherattention of the Govemmenthas
beendrawntothenews-itam regardingspreading
of Elephantiasis and Leishmeniasis in india
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appearinginthe Hindustan Times datedMarch
30,1993:

(b} if so. the reaction of the Government
thereto:

(c) the reasons for the spread of these
diseasesinthe country: and

{d)the steps taken by the Govermmentinthis
regard?

THEMINISTER OF HEALTHAND FAMILY
WELFARE(SHRIB. SHANKARANAND): (a)
and(c). Yes, Sir. Growth ot urbanslums, stagnant
dirty water and poor sanitation are the main
reasons.

(b)and(d). Anti-larval and bio-environmental
control measures alongwith detection and
treatment of cases are being taken for filaria
control.

Interruption of transmission through DDT
spray in affected areas: early detection and
treatmentofcases and health education activities
are beingundertaken for Leishmaniasis control.

Acquisition of Land for Rourkela Steel
Plant

6469. KUMARIFRIDATOPNO:
SHRIGOPINATH GAJAPATHI:

Wilt the Minister of STEEL be pieased to
state:

(a)the norms followedby the Steel Authority
of Indiaforacquiringlandbelongingto the tnbals

for settingup of Rourkela Steel Plant;

(b)the compensationpaid peracre andthe

. norms adopted for rehabilitation ot the displaced

persons and their employment in the Steel
Plant; and

(c) the number of displaced persons
rehabilitated and provided employment sofar?
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THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Government of Orissa
acquiredland under the provision ofthe Land
Acquisition Act, XVl of 1848, andthe Orissa

2velopment of Industries, lrrigation,
Agriculture, Capital Construction and
Resettlement of Displaced Persons (Land
Acquisition) Act, 1948 forthe purpose of setting
up Rourkela Steel Plant.

{b) The detalls of compensation pad for
ditferenttypes ofland acquired under the State
Government Notification dated 22.2.1954, on
the basis of then prevailingmarketrates, areas
wunder:

VAISAKHA 2, 1915 (SAKA)

Typeofland Compensation
paidperacre
Goda Rs.200/-
Mala Rs 401/-
, Bema Rs.600/-
Bahal Rs.800/-

Rehabilitation of the displaced{amilies was
denebythe Governmentof Orissainresettiement
colomes at Halda and Jhirpani. Displaced
families were provided house site plots with
Housing Subsidy ranging from Rs.200/- to
Rs.400/- per tamily. Waste lands in fifteen
reclamation blocks to the maximum extent of
thinythree acres alongwith reclamation subsidy
of Rs.100/- per acre were allotted to these
families. inlieu of wetlands acquired.

Rourkela Steel Plantas amatter of policy has
beenaccording preferencetothe local displaced
persons for employment against available
vacancies.

{c} Til date 467 1 displaced persons have
been provided employmentin Rourkela Steel
Plantagainst 2801 families displaced. Displaced
fanulics have beenrehabilitated by the State

Written Answers 50

Govemmentand 50 per ceni of the total cost of
rehabilitation of displaced persons has been
borne by the Rourkela Steel Plant. ‘

Regional Oil Selection Boards

6470. SHRI GURUDAS KAMAT: Will the
Minister ot PETROCEUMAND NATURAL GAS
bepleasedtostate:

(a) whetherthe Government have scrapped
the regional Oil Sefection Boards;

(B)itso, the details thereot andthe reascns
therefor;

{c}whetherthe pbwill henceforthbe done by
the State Level Sex2ction Boards: and

(d) if so. the details thereof?

THE MINISTER Of STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS (CAPT. SATISHKUMAR SHARMA): (a)
and (b). Following compliants of delay and
complexity of operation. in selection of dealers/
distributors through the erstwhile Oif Selection
Boards, allthe six Regional Oif Selection Boards
were suspended in November, 1990 and
subsequentlyterminatedin January, 1991,

(c)and(d). 17 State/Regionleve! Oil Selection
Boards have already been constituted inJdanuary,
1993. Each Oil Selection Board consists of a
Chairman, whois a retired Judge of a High Court
and two Members who are public figures
including one from weaker sections.

Kandla-Bhatinda Pipe-Line Project

6471. SHRIMA | VASUNDHARA RAJE:
Will the Minister of PETROLEUM AND
NATURAL GASbepleasedto state:

{a) whetherthe work onthe Kandla-Bhatinda
pipeline projectis likely tobe started dunng the
currentfinancial year; and '



583  WrttenAnswers

(b)ifso, the details of intemational companies
to whom contractforthe said projecthas been
awarded? .

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT.SATISHKUMARSHARMAY): (a)
ard(b)Duetocostincreases asaconsequence
of various factors, I0C has submitted a revised
costestimate for the projectfor Government's

approval.
import of Copper-Ts

6472. SHRI JEEWAN SHARMA: Will the
Ministerof HEALTH AND FAMILY WELFARE
be pleasedtostate:

(a) whethercopper-Ts areimportedevery
yearto meet the needs of the family planning
programme inthe country;

.(b) f so, the reasons for this not being
manufactured in the country in the desired
quanttty:

(c) the quantity of copper-Tsimported dunng
each of the lastthree years and the amount of
foreign exchange involvedtherein;

(d)ythecountnies fromwherethiswasimported:

(e) whether some of the imported quantity
was found sub-standard;

(hif so, the details thereof; and

(g) the steps taken by the Government to
meetthe demandinthe countryitself?

THEMINISTER OF HEALTHAND FAMILY
WELFARE (SHR!IB. SHANKARANAND): (a)
No, Sir.

{b) Since 1992-93, only indigenously
nanutactured Copper-Ts are used inthe Famdy
Neltare Programme.
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{c)and(d). In 1990-91 and 1991-92, 30.00
lakh and 21.70 lakh finished Copper-Ts
respectively wereimportedfrom USA through
USAID as commodity assistance. No outgc of
foreign exchange was involved.

(e) to (g). None of these Copper-Ts were
foundsub-standard.

Offices of TRIFED

6473. MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI: Will the Minister of
WELFARE be pleasedtostate:

{a) whetherthe Government havelaid down
any instructions to ensure that offices ot Tribal
Cooperative Marketing Development Federation
ofIndia Limited (TRIFED) arelocatedinclose
vicinity of triballiving areas; and

(b) if so. the details thereof?

THE MINISTER OF WELFARE (SHRI
SITARAM KESARI): (a) Even though the
Government have not issued specific
nstructionstolocate the offices in close vicinity
oftribal areas, the field offices and the regional
offices are located in and near tribal areas.
TRIFED. asanationallevel apex organisation
1stocoordinate and support the efforts of State
level organisations dealing with Minor Forest
Produce operations.

{b) TRIFED has the tollowing offices:
(i) Head Office: Delts

(ii) Zonal Oftices: Bombay, Culcutta and
Guwahati.

(i Regional Offices: Ahmedabad.
Bhubaneswar. Hyderabad, Jagdaipur.
Kanpur.Madras and Ranch.

(1v) Field Officers: Bhagalpur. Bhopal. Cochin.
Imphal and Siligun.
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Landfor RAF

6474. SHRI M.V.V.S. MURTHY: Will the
Minister of HOME AFFAIRS be pleased to
state:

{a) whether the Government of Andhra
Pradesh has provided any landto the Central
Reserve Police Force to stationthe Rapid Action
Force:

(bYif s0. the details thereot: and

¢y thenumber of RAF personnellikely tobe
stationedtherein?

THE MINISTER CF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESHPILOTY ta) Yes, Sir.

{b}30acres oftand has beenallotted by the
Government of Andhra Pradeshic C.R P F for
stationinga R A F.Bn. atGajularamaramvilage
of Hengareddy Distt.

{c) 1308 {approximately.

Copper Ore Deposits at Maljkhand

6475 SHRISUSHIL CHANDRA VERMA:
Willthe Ministerof MINES be pleasedtostate:

(aywhether any survey has been conducted
to tind out the extent ot copper ore deposits at
Malagkhand inMadhya Pradesh:

(bitso. the details thereot: and

(cithequantity of copper are extracted dunna
thelastthree years?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRIBALRAMSINGH
YADEV) (a) Yes. Sir

by Hindustan Copper Limited had engaged
I s Bishimetal Exploration Co Ltd.. Japanmin
19R3for carrying out a detailed teasibility study
forthe optimum exploration of the Matanjkhand
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depostis. As part of this study, a detailed survey
was carried out by the Japanese company and
this survey has establishedthat the Malanikhand
copper mineralisation extends overalength of
2.6 km. with awidth ot 6010 100m.

(c).The quantity of copper ore exiracted at
Malanjkhand duringthe lastthree yearsis as
under -

{In 1000tonnes)

1990-91 19991-92 1992-93

2081 2051 2060

Cancer Treatment Centres

6476. SHRIPROBIN DEKA: Willthe Minister
of HEALTH AND FAMILY WELFARE be
pleasedtostate:

faithe number ot cancertreatrnentcentres
functioning in each State at present:

‘biwhetherthe Governmentproposetosetup
more suchcentres: and

(crifso. the locatonsidentified sofar?

THE DEPUTY MINISTERINTHE MINISTRY
OF HEALTHAND FAMILY WELFARE (SHRI
PABAN SINGHGHATOWAR) (ayAstatement
i attached

(birand«c). Thus Ministry has no proposal to
sefup new cancer treatmentcentres. However.
ascheme hasbeenintiated underwhichfinanciat
assistance 13 provided to selected Medical
Colicges Hospitalsfor development of oncology
WHIGS.

STATEMENT

SNo. Name ofthe
State:UT Centres

No of Cancer
Treatment

1. AndhtvaPradesh 12

™

Assam 2
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SNo. Nameofthe No. of Cancer SNo.  Nameofthe No. of Cancer
3. Bihar 3 21. Tripura 1
4. Chandigath 1 22. UtlarPradesh 10
5 Delni 4 23. WestBengal 7
6.  Gujarat 5 Total 111
7. Haryana 1 Allocation of Funds to Organisations in
Kerala '
8. HimachalPradesh 1 ) ’
6477. SHRI MULLAPPALLY
9. Jammu & Kashmir 3 RAMACHANDRAN: Wil the Minister of HOME
AFFAIRS be pleasedto state:
10. Kamataka 8 )
{a) whetherthe Government have allocated
11. Kerala 4 funds to any cultural or social organization in
Keralaforconducting camps/seminars/cultural
12. Madhya Pradesh 6 events for the promotion of communal harmony
and national integration during the last three
13. Maharashtra 14 years,
14, Manipur 1 (b)ifso.tﬁedetailsthereot,organisation«wise
andyear-wise:
15. a 1
5. Meghalay {c)whether any misutilisation of funds has
tice of g
16 Orissa 3 cometothenctice of the Government: and
. (d)if so. the actiontakenthereon?
17. Pondicherry 1
. ) THE MINISTER OF STATE IN THE
18. Punjab 4 MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): {a)and (b). Yes, Sir. A statementis
19. Rajasthan 3 attached.
20. TamilNadu 16 {c)and(d). Thetacts are beingascertained.
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Human Vaccines

6478.DR. K.D. JESWANI: Willthe Minister
of HEALTH AND FAMILY WELFARE be
pleasedto state:

(a) the type of human vaccines producedin
the country;

(b) the latest human vaccines developed;

(c) the human vaccines being imported at
present; and

(d)theforeign exchange spentonthe import
ofthese vaccines during each of the lastthree
years?

THE MINISTEROF HEALTHAND FAMILY
WELFARE (SHR1B. SHANKARANAND): (a)
There are several vaccines which are produced
inthe ~ountry including (1) BCG (2) Rabies (3)
Japanese encephalitis (mouse Brein) (4)
Cholera (5) DPT (6) Plague (7) Typhoid (8)
paratyphoid (9) yellow fever.

hithe latestvaccines whicharentheprocess
of developmentincludes the foliowing:

1. Tissueculture (vero) Rabies Vaccine.

2. Measles Vaccine.

3. NewerOralPolio Vaccine

4 Vaccine for inﬂuen'za and other
respiratory virus

infections.

Alleged Atrocities in Police Stationsin
Dethi

6479 SHRIRAJNATHSONKAR SHASTRI:
Willthe Minister ot HOME AFFAIRS bepleased
tostate’

a) whether some cases have come tothe
n tice of the Governmentinwhichcitizens who

VAISAKHA 2, 1915 (SAKA)
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wentto the pofice stations for lodging/reporting
cases weretortured/beaten up by the police;

{b) if so, the details of such cases reportedin
Delhiduring 1992 and 1993 sofar: ’

(c) whethe.r any inquiry has been conducled_
inthisregard;

(d)if so, the outcome thereof’

(e)the action taken against the erring police
officials;

(f} the number of incidents of rape which
occurredin Police stations in Dethi during the
above period. month-wise: and

(g)the number of policemenfound guilty and
the actiontakenagainstthem?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) The Delhi Police has reponted
that only one case has been reported in Dethi
duringthe penodfrom 1.1.921031.3.93.

{b) to (e). Following a complaint from Shri
Manohar Singh, r'o A-250. Preet Vihar. Deihi, a
caseu/s380IPCwasregisteredat P.S. Trilok
Puri. Despite the complainant’s visiting the
police post several times he was not given a
copy of the FIR. Instead he was allegedtobe
beatenandtorturedby S.I.Subhash Vats and
H.C. Bairaj Singh and was ilegalily detaine
during the course of investigation of the theft
case. Theinvestigation of the case against the
concerned policemen relating to the beating of
the coplainant was entrusted to the Vigilance
Branch of Delhi Police. Both the police officials
were arrested and placed under suspension.
Thecase has since beeninstitutedinthe coun.

{f) The Delhi Police has reportedthatno such
case has beenreporteddunngthe period from
11.921031.3.1993.

(g} Doesnotanse.
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Oil Refinery

6480.DR. D. VENKATESWARA RAO: Will
the Minister of PETROLEUMANDNATURAL
GAS be pleasedtostate:

(a) whether the Govermmenthavecleareda
proposal to setup an oil refinery with anannuat
capacity of nine million tonnes:

(b)ifso, thetot;’::l estimated cost ofthe project;

(c)the place where itis proposedtobe setup;
and

(d)thetime by whichitis likelytobecompleted?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT. SATISHKUMAR SHARMA): (a)
to (c). Government have granted LOIS to two
private sector comparies, viz. M/s. Reliance
Industries Limited and M/s. Essar Investment
Limited to setup 9 MMTPA eapacity refinenies
eachatSalaya/Jamnagarin Gujaratand Vadinar
in Gujarat respectively. The estimated cost of
the projectsindicatedis Rs. 5142 croresandRs.
4050 crores respectively.

(d) While no specific target dates for
completionhave beengiven, theywilbe govemed
by theterms grantedtotheminthe respective
Lattersofintent.

Survey on Cancer

6481. SHRI TEJSINGH RAO BHONSLE:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a) whether the number of patients of blood
andskin cancer has beenincreasingin Bamer.
Jodhpur and Pali areas after the nuclear
explosion expenment conducted in 1974 in
Pokhran area of Rajasthan;

(b) whether any specific study orsurvey has
beenmade inthis regard;
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{c)if so, the outcomethereof;

(d) the reasons for spread of cancer in this
area;and;

(e) the remedial measures taken by the
Govemmentinthisregard?

THEDEPUTYMINISTERINTHEMINISTRY
OF HEALTHAND FAMILY WELFARE (SHRI
PABAN SINGH GHATOWARY: (a) and (b).
Accordingtoindian Council of Medical Research,
no scientific report in the matter has been
received.

(c)to(e). Does notarise.

[Translation]

Allotment of Petrol/Diesel Retail Outlets
inMaharasghtra

6482. SHRI VILASRAO NAGNATHRAO
GUNDEWAR: Wilithe Minister of PETROLEUM
ANDNATURAL GAS be pleasedto state:

(a) whetherthe Govermmenthave conducted
any survey regarding allotment of petrol/diesel
retail outlets in the hilly areas of Maharashtra;

(b)if so. the details thereof:

(c)thetime by which this facility is likely tobe
provided inthese areas; and

(d)if not, the reasons therefor?

THE MINISTER OF STATE
(INDEPENDENT CHARGE) OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS (CAPT. SATISHKUMAR SHARMAY): (a)
to(d). Onthebasis of periodic surveys conducted
by the Oil industry regarding demand potential
andfeasibility, 76 new Retail Outiet dealerships
have beenincludedinthe Marketing Plan 1988-
93forthe State ofMaharashtra includingits hilty
areas.
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Oil Seiecticn Board for the State of
Maharashtra nas® been constituted.
Adertisememns of vacancies are being1ssued
for selection of dealers. thermaily takes 1tc 1
1/2 years for commissioning of a deaiership
afier the precess of selectionbegins.

Purification of Magnes Site

6483, SHRAISATYADEQ SINGH:
DR. RAMKRISHNA XUSMARIA:

Wiil the Minister ot MIMES be pleased tc
state: . ’

1a) whether the purilication of ‘he Magnesite
cfe 5 pessible now inthe country:

(biwnetherwith the Germanassistanceinaia
has achievedsuccess ingeveloping atechnique
to extract 95 percent Magnesium frcm
Magnesite;

{c) whether up il now India used ~o impcri
Mangensium:

(d}*he arrualconsumption of Magresium
Oxiceinthe ccuntry: and -

(2} the amount cf foreigr exchange spent
thereor curing each of ihe iast three years;

THE MINISTER OF STATEZ OF THE
MINIST =Y OF MINES (SHRI3ALRAM SINGH
YRADAY): {a; Yes, Sir.

(t1scme Magnesitebenefication plantsbased
on imporied tecrnology fcr preducing
concentrates with 99.5 percertage Magnesium
Oxide are expectediope setup socn.

ey Yes Si

(&) Annuaicensumption ol Magnesite in Indgia
is around Siakh tonnes per annum.

[e} The value of imports of Magnesite into
India ~as Rs.34 crores dunng 1988-89. Rs. 46
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croresduring 199C-31 and Fs.65crores 1951-
82 Jatalorimpertin 1389-5Cis not avaiiable.

[English]

Criteriator Legal Possessionot
Firearms

6484. SHRIG. DEVARAYANMAK:
SHRIV. SEFEENIVASAPRASALD:

Wiil the Minister of HOME AFFAIRS ba
pleasedtostate:

(aywhetherthe Dethi Aaministration
to uncerlake a review of the cntena for iegai
pessession of firearms;

{k)if 50, the details ihereof:

‘ci whether seme land grakbbers and lan
mafiain Dedhiare holding#cencesfor -
offirearms;

{d)whetherthe Govemmentpropese tc
thecriteria mcre strigentin view cfthe ‘ecelg
disturbances ir *he country:

{e)it50.1he Zetails thereof”?

THE MINISTER OF STATE IN TH
MINISTRY OF HOME AFFAIRS (SHRI P &
SAYEED): (a)lo (e). A districtwise Teview |
iand crabbers hoidinganms icences was canie
cut recently by the licensing autherty n wivwe
six such casesweretraced. Fournfthesewe:
issuedlicences fromnutside Deihi. Twowere
possessicncd arms icences before they becarr
inveived in criminal cases of land Jrabbin
Action for canceilation of their arms jicenc
has beennitiatec. under Arms Act. in order
tackle the probiem of ficit'clandestine actviti
ci unscrupulous elements in rega
lomanudaciure’ sale/possessicn of unauthons |
fire-arms. the armsiicences are issuedioc
needy persons siactly inaccordance with t
provisicn of Arms Actand Ruies.
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[ Translation]

Bum Deaths

6485. SHRI RAJENDRA AGNOHOTRLE:Will

the Minister ol HEALTH AND FAMILY -

WELFARE be pleasedtostate:

(a)whetherthe deaths causedbybumsinthe
country arethe second largestnextonly tothose
caused by road accidents;

(b) the number of deaths due tobuminjuries
reporied in the country during each of the last
three years;

(¢} the number of hospitals having Burn
Centresin each State;

{dywhetherthe Government propose to open
more such hospitais in Delhw: and

(e} it so. the details thereot?

THEMINISTEROF HEALTHAND FAMILY
NELFARE (SHRIB.SHANKARANAND): (a)
1nd(b). Accordingto figures published by the
National Cnme Record Bureau. 1990 fireisthe
hird largest cause of accidental deaths alter
‘pad accidents and drowing. As per reporis
Huring 1989, 1930and 1991 abowlo 202688, 20552
nd 22306 accidental deaths due to tire were
‘aported inthe country.

(c} Faciliies for admission and treatment of
wrns cases existinthe emergency wards of
-najor hospitals and some hospitals also have

" gparate burnswards.

{quantity: Million Tonnes)
{Vaiue: Rs./crores)
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(d) and (e). There is & proposal to start
specialised bums. Cenlres in the Din Deyal
Upadhyay Hospital, Han Magar during 8th Five
YearPlanandaiso atDr. B.R. Ambedkar Hospital
atRohiniinthe secondphase of completion.

[English}
Export of Naturai Gas Liquid

6486.DR. AMRITLAL KALIDAS PATEL: Wil
the Minisierof PETROLEUM AND NATURAL
GAS bepleasediostate:

(a) the quantity of Natural Gas liquid (NGL)
exportedby the Government Ex-Hazira during
lastthree years;

{b)therevenue eamedbythe sale of NGL and
expenditureincurrediorimporiingcorresponding '
quantity of kerosene oil;

{c} the tech-economic justification for this
agreement;

{d)whether ONGC's proposalforiractionation
of NGL is lying with the Government;

{e}il 50, the details thereof and the reasons for
holdingthe proposal; and

{fythe time by which itis likely tobe cleared?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND NATURAL
GAS(CAPT. SATISHKUMAR SHARMA): (a)
and{b) The information s as Under:-

ttem 1990-91 1991.92 1992.96
TQuantty Vale  Quanity  Vawe  Quantty  Valve

xpor of NGL 0se8 22 0648 274 0793 38

port of SKO 0.598 351 0.648 351 0793 457

‘Provisional.
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{c) to {f). In the absence of adequate
fractionation facilities, NGL hadtobe exported
inothepast. lthas nowbeendecidedthat ONGC
would be the agency executing the projectfor
extraction of kerosene from NGL atHazira.

Foreign Contributions

6487. SHRISYED SHAHABUDDIN: Wilithe
Minister of HOME AFFARIS be pleasedtorefer
to the reply given to Unstarred Question No.
1604 onMarch 4, 1993 and state:

(a) whether the corresponding figures for
1991-92 are undercompliationand i so, when

they are likely to be available.

(b) the break-up of contributions for 1988,
1989and 1990; and

{c) the break-up of the contributions during

VAISAKHA 2, 1915 (SAKA)
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these years by the nature and field of activity of
the receipient organisations, whether
educational, refigious, social, cultural, political
orotherwise?

e

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESHPILOT): (a) Yes, Sir. Computerisation
offoreign contribution data is under complilation.
However computerisation of Foreign
Contribution data of about ten thousand
associations is a voluminous and time
CONSUMING Process.

(b):- 1988 Rs. 685.12crore

1989 Rs. 760.86 crore
1990 Rs.945.48crore

(c) Information is given in the enclosed
statement.



[

APRIL 22,1993

Written Answers 604

603  Written Answers

6E9YE G199 a8ev. SaNIALY (e nouby €l
08v86% FRAN I LIELGE S|8ISOH |0 "IUIBY/SUOD A
clotst ;.omo— [ ZATA $868/105/S10040S O IUBW/SUCD 1t
G001 vL91 2E921 suonoun4 snoibiay-ucnN ot
196252 9iozee 200vee SuoHoUN4 snoibioy ‘6
6¥S081 452061 66.%E1 "018 SI1S81d 01 uoiieonp3 snoibyey ‘g
0loig £9916 98els S@0UaI3jUsT) PUR SIBLIWSS i
£9265€ écleve cecloEy sainjsa(] pue paby i004 diaH ‘9
B8rS6SP L098EY zeerse aoe|4 snoibyey uoisusix3/ suc) g
888t 0169 88is aunjeielr syoog snibiey-UoN ysiand b
BZSEE £66.8 eeeee UNUBNT P SH0O0E oY ysand €
- . 20evel CLLV6 -~ 580e|d m:o_m__mm HE 5 o TUBUSIUIBIN 2
9£2009 S006EL 8E9PLS , sueydiQ jo 818D 1
T [ o ) o 1 4 Nx 4
o661 6861 - 8861 ST T ) o

(puesnoyy 'sy ui)

03AI303H SNOILNSIHLNOD NDIIHOL 3SIM-3S0d0Hd

ANIWILVIS



Whitten Answers 605

VAISAKHA 2, 1915 (SAKA)

85  Written Answers

0LYSH6 po— 8811589 €101
T Tzogszee | eeio9e " gsvolzz T T srogeeyiuegieuio 0 €2
e9ts Ev.L8 EvES SWIDIA 101 0} jat1oH 22
Soi8pL L29viL 09Z161 ssHIwEED [BIMeN 10} jaey iz
£52818 685402 G26€99 Buwueld Agwed pue a2 yyeeH 02
828201 60p48 602¢9 Buiutes | jeuoiedon ‘61
228102 260921 16696 sdiysiejoyos g spuadig 8L
£8E9E1L LLIELY 16908 uoseesay Ly
52982 1668 . 18052 uoHEeONPJ [2oILYIB | ‘91
L251€8 gLaves " 250622 Jubwdoaasq feiny <1
0452 L89%6 5166 Aspuegsny [ewiuy vl
s s v o o z - i
B :yimm%iilﬁ; S :m.me 996! -

Ecwmwozh sS4 Ut )



en7  Whitten Answers
| Transiation)

Ancillary units of Oil refineriesin
Guijarat
L
6488. SHRIN.J. RATHVA: Willthe Minister
of PETROLEUM AND NATURAL GAS be
pleasediostate.

{a)whetherthe Government proposeto setup
ancillary units of oil refineries/companies of the
oil and Natural Gas Commission in Gujarat,
particutarly in Chhota-Udipurtnbal areas of the
State; and

(b} it so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMANDNATURAL
GAS (CAPT SATISH KUMAR SHARMA): (a)
No. Sir.

(b) Does notarise.
{Englishi

Centresfinstitutes of Para-Military
forces by Rajasthan

6489. PROF. RASA SINGH RAWAT: Will
the Minister of HOME AFFAIRS be pleasedto
siate:

{a) the names of Centres/institutes of para-
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(b)whetherthe Govemmenthave any proposal
to set up more such Centres/institutes in
Rajasthan.

{c)if so, the details thereof, and

(d) the number of jawans recruited in the
various para-military forces from Rajasthan
during each of the last three years, force-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a), Names of Centres/
Institutes of para-military forces establishedin

Rajasthanare as under:-

I BS.F. Subsidiary TrainingCentre,
Jodhpur.

. CRPF (i} Intemal Security

Academy. Mt. Abu.
(i) Group Centre-1 Ajmer.
(i) Group Centre-H Ajmer.

. CISF (i} Recruits Training Centre.

Deoli.

(i) Fire Service Training
Institute, Deoli.

(b) No, Sir. there is no such proposal at
present

military forces establishedin Rajasthan; (c‘) Doesnol arise.

{d) Year BSF CRPF CISF iTBP AR
1990 1708 213 e 4 73 4
1991 72 666 24 47 6
1932 216 168 192 it 9
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Conirol of Alds

6430. SHRIGEORGEFERNANDES:
SHRIMANORANJANBHAKTA:

Wil the Minister of HEALTH AND FAMILY
WELFARE be pleasediostate:

(a) whether any measures have beentaken

* for clearing blood banks, providing treatment,

imparting necessary education and bringing

behaviourial changes for controling the deadty
malady of AIDS inthe country; and

(b} if so, the details thereof?

THE MINISTER OF HEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
and {b). The Government have {aunched a
comprehensive scheme forthe preventionand
controlof AIDS in the country with atotal cost
or Rs. 22.6 crores during the Eight Plan. The
startegiesformulated underthe programme are
genration of awareness leadingto avoidence of
high niskbehaviour, promotion of blood safety
and rational use of blood, control of sexually
transmitted diseases and better clinical
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instusion of Militants through Indo-
Nepal Border

6491. SHRI SANTOSH KUMAR
GANGWAR: Will the Minister of HOME
AFFAIRES be pleasediostate:

(a) the number of cases of instrusion of
militanis through the indo-Nepalborder which
came to the nofice ol the Govemment during
992 and 1993 sofar;

{b) the numer of millants kiled or arrested
andthe quantity of arms seized; and

{c) the measures being takento check such
cases on the Indo-Nepal border?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) the number of cases detected
yearwise is as follows:

1952 9
1993 (up to 20th April, 93) 5

{b) The yearwise position is as follpws:

managementof AIDS cases.
No. of Militants No. of Militants Quantity of
killed arnested arms seized
o2 Nil 8 3AK 47 Rifles
19493 Nil 5 1 StenGun
{upto 20th April, 83)
(c) Due toincrease in othe terrorist activities [English]

alongthe indo-Nepalborder, the Government of
India has established an anti-terrorist check-
postnear Sonauli in the Maharajganj district of
Uttar Pradesh. Police stations, outposts and
immigration checkposts on indo-Nepal border
have been alterted to keep strict vigil. Border
security and policing have also beentightened
all atong the border.

Allotment of Land to Organisations by
Rourkeia Steel Plant

6492. KUMARI FRIDA TOPNO: Will the
Minister of STEEL be pleasedio state:

{(a) whether some cultural and voluntary



611 writtenAnswers

organisations are given landforconstruction of
building and for other activities by Rourkela
Stesl Plantowut of the land acquiredfor setingup
olthe steelplant;

{b)if so, the nomns adoptedforsuch aliotment;
and

{c)thetotal area allottedto each organisation
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alongwith the particulars thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHR! SONTOSH .
MOHAN DEV): (a)to (c). Details of the Socio-
cultural organisations to whom land for
construction of building has been aliotted by
RSP are given below:

S Nameof Totalarea Periodof Datgof
No.  Orgarwsation aflotted lease allotrnent
1. Arya Samaj 0.20acres 30years 4.2 1964
2 Adarsha Pathagar 3.19acres J0vyears 7.1.1974

SAIL has reporied that alfioiment ofland wais
 made interms of the guidelines laid downin the
Ministry of Commerce and industry Office
MemorandumNo. Pr.C(37W(3/61 dated9.1. 1963
and the 4th Meeting of the Committee of
Management of erstwhile Hindustan Steel
Limated (HSL) dated 12.2.1963,

Besides, 2.79 acres and 2 acres of landhave
been aliptted by RSP to Bastia Memonial Trust
andMissionanes of Charity of Mother Teresafor
establishment of an Educational institution and
Destitute Home respectively.

Kashmiri Migrants
6493. SHRI GURUDAS KAMAT: Will the
Minister of HOME AFFAIRS be pleased to
state:
{a) whether the Government have recently
taken any decision to send back some Kashmir
migrants to the Kashmiri Valiey:

{b}) if so, the details thereof;

{c) whether some of these migrants have
resentedtothe decision; and

{d) if s0. the reaction of the Govemment

thersio?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFARIS (SHRI
RAJESH PILOT): {a) No. Sir.

(b} to(d). In view of (a) above question does
not anse.

ADB Loanfor Gas Flaring Project

64%94. SHRIMATIVASUNDHARA RAJE: Wi
the Minister of PETROLEUM AND NATURAL
GAS be pleasedtostate:

(a) whether the Oil and Natural Gas
Commission has sought loan from the Asian
Developpment Bank for gas flaring reduction

project:
{b) if 50, the details thereof: and

{c)the amount of loanexpectedtobe received
fromthe Bank?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMAND NATURAL
GAS{CAPT SATISHKUMAR SHARMA): (a)
to (c}. A loan of USS 300 million has been
negotiatedwith the Asian Development Bank for
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ONGC'’s Gas Flaring Reduction Project.

Research ontreatmentof Aids

6495. MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI: Will the Minister of
HEALTHAND FAMILY WELFARE be pleased
tostate:

(a) whether it has come to the notice of the
Governmentthatabiologically active compound
has been isolated from a ‘rarine plant’ which
couldbe usedintreatment of AIDS;

(b)itso. whetherthe Govemment have taken
any action to encourage, and expedite this
research work;

(c)ifso, the details thereof; and
(d)itnot, the reasons therefor?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRiB. SHANKARAMAND): (a)
In aworkshop held in Central Drug Research
Institute, Lucknow on the study ot marine
products, a Scientist has disclosed that an
extracttfrom a marine plantcould prove as an
anti-AIDS drug.

(b) to (d). Accordingto the Indian Council ot
Medical Research, the Department of Ocean
Development is funding a research projectin
this area andthe findings are still at a preminary
stage.

Impiementation of Assamaccord

6496. SHRIPROBINDEKA Willthe Minister
of HOME AFFAIRS be pleasedtostate:

(a) whetherthe expansion and development
of Jyoti Chitraban Film Studio of Guwahatiin
accordance with the implementation of clause-
6 of Assam Accord has been approved.

(b) it so. the details thereot: and
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(c)if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFARIS (SHRI
P.M.SAYEED): (a) to (c). A committee
consisting of officers of Assam has
recommended implementation of a project for
expansion and development of Jyoti Chitraban
Film Studio, Guwahatiin pursuance of Clause
6ofthe Assam Accord. The proposalis receiving
attention of the Govemment.

[Transiation)
Blind Persons

6497. SHRI TEJSINGH RAQ BHONSLE:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a) whetherthe number of blindpersonsinthe
countryis onthe nise;

(b) whethersixty per cent of theblindare under
fourteen; and

(c)if so, the steps taken by the Government
toundertake eye transplantation operations in
thesecases?

THEMINISTEROF HEALTHAND FAMI-LY
WELFARE (SHRIB. SHANKARANAND): (a)
Yes, Sir.

{b) No. Sir. the prevalence of blindness is
higher after the age of 40 years.

(c)92 Eye Banks have been set up in various
partsofthe country til March. 198310 encourage
eye donation and comeal grafting.
|English]

Financial restructuring by ONGC

6498. SHRI GEORGE FERNANDES: Will
the Minister of PETROLEUM AND NATURAL
GAS be pleasedto state:



{a) whether the Qil and Natural Gas
Commission has decidedto resorttofinancial
restructuring to meet the requirements for
borrowing capital tor future operations; and

¢

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUMANDNATURAL
GAS(CAPT. SATISHKUMAR SHARMA): (a)
and (b). Government has decided to convert
ONGC into a Public Limited Company. This
wouldmmparttothe orgarssation, amongstother
things, greater flexibility in raising resorces
from the capital market and easier structural

adjustments in response to needs.
Security at Parking Lots indethi

6499. SHR! GURUDAS KAMAT: Will the
Mimister of HOME AFFARIS be pleased to
Slate:

(a)whetheradequate secunty arrangements
atthe parking lots i the sensitive areas of Delhi
have beenmade by the Government;

(b) i not, the reasons therefor; and

(c)the steps being taken by the Govemment
inthis regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) Yes, Sw.

(b) Does not arise.
(c)thefollowing steps have beentaken:-

(1) Assistant Commissioners of Police/
S.H.O. have been asked to check
pariinglotsfrom secunty pontof view
during therr routine checking.

(1) Necessary waichis beingmamtained
atthe parkingplaces inbusyo markets
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and business complaxes by Beat

{ii) the owners of authorised parking lots
havealsobeenaskedtomakeaequate
security arrangements.

(iv) Specialpatroliingby the police has
beenintensified.

ElizaKit

6500. SHRIGEORGE FERNANDES: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a) whether attention of the Governmenthas
beendrawnto the news-itemcaptioned ‘AIDS
equipmentgather cobwebs for wantof an Elisa
Kit' in the “Indian Express” dated March 1,
1993;

{b) it s0, the reaction of the Govemment
thereto; and

(c) the steps taken by the Government to
make the equipment operational atthe earliest?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
Yes, Sw.

(b) and (c). The Doon Hospital collected
USAID equipments on 20th August, 1992.
However the testing kits were colleocted by
them only on 17th March. 1993 even though
these were available withthe Government. The
delay was entirely on the part of the hosprtal
authorities. This position has been made clear
to the hospital authonties and the State
Govemment.

National Malaria Eradication
Programme
SHRI RAM VILAS PASWAN:

SHRI VIJAY NAVAL PATIL:
DR KURUPASINDHU BHOL:

6501.
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Willthe Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a) whetherthe Government have reviewed
the NationalMalaria Eradication Programme;

(b) if so, the state where the programme has
notbeen successful;

(c) the major causes identified for the
unsatisfactory performance of this programme;

(d)the percentageincrease inthe allocations
fortheimplementation of this programme during
1992-93 overthe previous year, nad

(e) the remedial measures taken for the
effectiveimplementation of this programme?

THE MINISTERY OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND): (a) Yes. Sir.

(b) Gujarat, Madhya Pradesh, Maharashtra,
Ornissa and the North Eastern States have
continuously reported high incidence of malania.

(c) Vector developing resistance to
insecticides and parasite resistance to
medicines In certain areas,increasing
urbanisation and industrialisation, inadequate
healthintrastructure etc. are the major causes.

(d) Sevenpercent.

{e) For effective implementation of the
programme, malariagenic stratification with
revised strategy consisting of prompt case
detection and treatmentwith appropriate ants-
malanial drugs and use of new bio-technologies
tor vector control are planned.

[ Translation]
Family welfare Centres

6502. SHRINITISHKUMAR:
DR.CHINTAMOHAN:
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Will the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate:

(a)whether attention of the Govemmenthas
been drawn to the news-item captioned
“Governent may wind up family welfare
centres” appearing in the ‘Pioneer’ dated
December 17,1992;

(b)whetherthe Govemment have beenforced
totakethe decisiontoclose down severalfamily
welfare centres in the country due to non-
availability of sufficient amount of funds as per
the requirements,

(c) thefactual position in this regard;

{d) whetherthe Union Government have not
beenableto provide financial assistancetothe
State Governments under the family welfare
head as pertheirrequirements dunngthe last
twoyears;

(e}ifso.the reasonstherefor; and

() thetotal amount earmarked forthe Family
Welfare programme duringthe Eigth Five Year
Plan?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHR{B. SHANKARANAND): (a)
Yes, Srr.

(b} and(c). No. Sir.

(d) and (e}. Due to budgetary constraints,
there has been some shorttall.

() The alflocation for the Family Weltare
Programme during the Vili Five Year Planis
Rs.6500crores.

[English)

Pesticide Residue in Milk and Mitk
Products

6503. SHRI GURUDAS KAMAT: Will the
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Minister of HEALTHAND FAMILY WELFARE
be pleasedtostate: )

(a)whether high levels of pesticide residue in \

the milk and milk products have beenfound;
(b) lfso the detallstheraof and*

(c) the steps taken to check the pesticide
residue in milk and milk products?

THEMINISTER OF HEALTH ANDFAMILY
WELFARE (SHRIB. SHANKARANAND): (a)
and (b). Ananalysis of 2205 samples of bovine
milk conducted by ICMR has shown that 464
(21.04) sampies exceededthe mits prescribed
underthe Preventionof Food Adulteration Rules,
1955.

(c) Thefollowing steps havebeentakenin this
regard:-

(i) Maximum tolerance limits of pesticides in
milk and milk products have been laid
down under the prevention of Fodd
Adulteration Rules; 1955.

(ii) The Food Health Authorities of State
Govermments/Union Tesritorieshavebeen
urgedtokeepa vigl onthe quality offood
articles.

(W) Regutartraining programmes are arranged
for the Chemists in the analysis of
icideresidues.
(iv) the State Food laboratories are being
strengthenedwith equipments provided
under Centralty Sponsored Scheme.

Polio Vaccine
6504. SHRI MANIKRAO HODLYAGAVIT:

~ Wil the Minister of HEALTH AND FAMILY
WELFARE be pleasedto state:

(a) the total quantity of polio vaccine being
produced in thecountry at present.
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(b) whether the quantity of the vaccine so -
producedis adequatetomeetthedemandsinthe
country.

(c)thequantity of polio vaccinebeingimported
atpresent;and

(d) the steps bemg taken to increase the
indigenous production of polio vaccine?

THE MINISTEI':! OFHEALTHAND FAMILY
WELFARE (SHRi B. SHANKARANAND): (a)
and (b). 100 million doses of oral polio vaccine
fromimported bulk concentrates was produced
in 1992-93. Thereis adequate installed capacity
tomeetthe demandsinthe country.

(c) Polio vaccine in finished form is not
proposedtobeimported at present.

(d) Three units inthe public/joint sector and
one in the private plan to produce the polio
vaccine. :

Statement Correcting Replyto -
Unstarred Question No.2524 Dated
23.7.1992 Amendement in Lawto Deal with
Rape Cases AgainstWomen

[Engish]

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFARIS (SHRI
RAJESHPILOT): Inreplytoparts(a), (b)and(c)
ofthe Unstarred Question No.2524 answeredon
23.7.92,inthe Englishversion, thefollowingwas
stated: .

(a) (b) and (c). The Govemment have not
received any representation inthe recent past
for amendement in the laws dealing with rape
cases againstwomen. However, aletter dated
22.12.89 was received from cernain Women's
Organisations seeking amendment of the law
relatingto punishment for the offence of rape to
make it clear that while the Court may award
imprisonment for less thanthe minimum term
prescribed thereinfor exceptional reasons. for
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this purpose the characler, reputation, status
orany aspect ofthe conductofthe victim oirape
shalflhave no relevant whatsoever. The question
of amending IPC for this purpose is under
consideration of the Govemment.

'l'heénswergivenabovemay pleaseberead
asfollows:

{(a) (b) and {c). The Government have not
received any representation inthe recent past
for amendment in the laws dealing with rape
cases against women. However, aletterdated
22.12.89 was received from certain Women's
Organisations seeking amendment of the law
relatingto punishmentfor the offence of rapeto
make it clear that while the Court may award

imprisonment for less than the minimum term-

prescribed therein for exceptionalreasons, for
. this purpose, thecharacter, reputation, status or
any aspect of the conduct of the victim of rape
shall have no relevance whatsoever. The
question of amending IPC for this purpose is
under consideration of the Government. A
momorandum dated 8th March, 1990 from
Women's Orgnisations stated Inter alia that
changes are requiredin the criminal law relating
torape, bigmy, adullery, etc. Howevernospecific
amendmenthasbeensuggested.

As soon as the mistake was detected
necessary action was inttiated to correct it.

[English]

Staternent Correcting Replyinthe Lok
Sabha Unstaed QuestionNo.3434 Dated
18th Igarch. 1983 Modernisation of
hospitalsinU.P.

THEDEPUTY MINISTERINTHEMINISTRY
OFHEALTHAND FAMILY WELFARE (SHRI
PABANSINGHGHATOWAR): linvited attention
tothe reply given to parts (a) and (b). of the
unstarred Question No. 3434 on 18th March.
1993 regarding Modemisation of Hospitals in
UP.

~
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While typing the fairreply fromthe manuscrigt,
the word “central” has been wrongly typedin
fine 3. The comrect word may pleasedbereadas
“external”.

Thiscame iothe nolice recently, and as such,
correclionis being carried out. inconvenience
causedis regretted. .

12.01Hrs.
STATEMENTBYMINISTER

RECENT INCIDENTS THAT TOOK
PLACE INALIGARH.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): | ise to inform the House
abouttheincidents that took placein Aligarhon
the interveningnight of 7/8 April, 1993 resulting
inloss of fife and demage to property. '

2 ftis unfortunate thatthe incidents led
to a situation where the Police hadto resortto
firing on the crowd, majority of which were
students of Aligarh Mustim University (AMU).
Thedeathol 2 studentsinthe fiingcausad deep
anguish in the students community not only in
AMU. but also in some other Universities.
Concemedby the hurt serdimens of the student
community andio anive atthe truth of the matter,
the State Govemment ordered ajudicialinquiry
tobeconductedby aretired. e ofthe Allshabad
High Court, ShriJustice Syed Zaheer Hassan.
The terms of reterence of the Inquiry are:-

(a)to ascertain the facts and circumstances
aanizdtothe police liring,

{b)toreport on the adequacy or otherwise of
the action taken by the District Administration
incruding use of force for controling the siuation;
and .

(c) todetermine the role and responsibility of
the local officers and other persons.
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The house has also expressed its concern
andanguishanddesiredto beinformedaboutthe
sequence of events leadingto student violence
andpolicefiring.

Accordingtothe information fumishedbythe
State Governmentthe chain of events started
withthe collision between ascooterand atruck
at2200hrs on7.4.1993 nearthe Aligarh Muslim
University on the State Highway linking
Bulundshahrwith Chandausi and Moradabad.
Thisaccident resultedinthe deathof two students
S/Shri Ali Irshad and Ahmad and injury to
another student. Immediately thereatfter,
students of the Aligarh Muslim University (AMU)
gathered at the site of the accident; beatupthe
cleaner of the truck and set fire to the truck.

5 Onrecetvingtheinformationaboutthe
accident and the related developments, the
Inspector incharge of the Civil Lines Police
Stationrushedtothe spotalongwithpolice force.
Alarge number of students also gatheredthere
anddemanded immediate arrest of thedriver.
Since the driver had fled from the scene and
couid not be instantly arrested, the students
pelted stones atthe police, setfireto another
truck and damaged public property. The senior
officers of the districtadministration including
ADM (City) SP (City) and SP (Rural) reached
the spot to pacify the students. Efforts of the
policetc disperse the gathenngdid notsucceed
and the students continued to attack the
Govemmentoffices and other properties.

6. inthe melee, thecrowdtriedtosnatch
stengun from the gunman of the SP {city) and
succeeded in getting away withits magazine
andcartridges. Atthis stage the police resorted
to lathicharge and laterto rubberbulletfiringto
disperse the mob underthe order of ADM (city),
but it did nothave the desired effect. Themob
alsobroke electric poles and bulbs plungingthe
whole area in darkness. To prevent further
damage to life and property as aiso in self
defence, thepolice ultimately resortedto firing.
The DM and SSP also reached the spot and
situation was brough under control.
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7 inthe police firing, | student was killed
and5students receivedinjuries, one of whom
subsequently succumbed to his injuries on
15.4.93 at AllIndia Institute of Medical Sciences,
New Delhi. 8 students received mildinjuries in
thelathicharge and alarge number of police and
other officials including SP (city), SHO (city)
and City Magistrate receivedinjuries. The police
have registered 8 cases which are under
investigation.

8. The Governor, Uttar Pradesh and |
visited Aligarh on 10.4.93 and met a cross
section of public to take stock of the situation.
The State Government has extendedfinancial
assistancetothe tune of Rs.25,000/-eachtothe
nextofthe kin of the students who diedin the truck
accident and Rs.2 lakhs eachto the next of kin
of the two students who diedin the police finng.

9 The students have beendemanding
that the highway, passing by the side of the
university campus, should be closedto heavy
traffic and have in the meantime put up road
blockade. This has aroused hostilities in a
section of people who have warnedinthe event
of Anupshaher road being closed, all roads
leadingto the university would be disrupted. A
Coordination Committee has been constituted
by the District Administration and the Vice
Chancellor to sort out this issue. The work of
removingbarners has also startedfrom 19.4.93.

10.  TheUnwversity has declared summer
vacationfrom17.4.93t0 14.6.93 as aresult of
which 60 per cent of the students have already
left the campus. The situation in the city is
reported to be stil tense butundercontrol. The
State Administration is taking necessary
measures tomaintain peace. The Government
has also received a letter from the Vice
Chancellor yesterday intimatingthatthe Campus
has started returning towards normaicy and
academic schedules, includingexaminations,
have beenchalkedout andare expectedtostart
withinaweek.

SHR! BASUDEB ACHARIA (Bankura):
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Police entered into the campus of Aligarh
University without any permission fromthe Vice
Chancellor.

[ Transiation]

SHRIRAM VILAS PASWAN (Rosera): Itis
notcorrect to say thatthe rubber bullets were
firedfirst. The police startedfiring on the people.
The concerned police officer should be
suspended...(Interruptions)

[English]
SHRIBASUDEBACHARIA: How the Police

have enteredinto the campus of the University
withoutthe permission of the Vice-Chancellor?

SHRI RAJESH PILOT: Let me tell the

Members ot the House that knowing the
serousness. immediately we orderedajudicial
inquiry. | think that the guilty would be found out
within a shortperiod and punishment would be
given to them. When the judic:al inquiry has
been ordered. saying anything at this juncture
willnot be very nght

SHR!I LOKANATH CHOUDHURY
{Jagatsinghpur): whathave youdonetoremove
the police tromthe campus? They should be
removed fromthat place and the police Officer
should be suspended. Otherwise. the judicial
inquiry will not be successful.

SHRI BASUDEB ACHARIA: if the Police
Officeris notsuspended, how can there be any
proper inquiry? The Police Officer responsible
forthis shouldbe suspended.

SHRIE. AHAMED (Manjeri): How can you
conduct aninquiry withthose officers who are-
responsible for that?

SHRISOMNATH CHATTERJEE (Bolpur):
Time-lmitis there. I the inquiry goes onfora
longtime, the tension will continue. Therefore,
you should requestthe leamedijudge tocomplete
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the inquiry within a shorttime and give .

SHRIRAJESH PILOT: The hon.memberis
very right. We will bring it to the notice of the
hon.judge and leave it to the Hon.Judgeto give
the reportquickly.

SHRIBASUDEBACHARIA: Whataboutthe
suspension of the Police Officer who 1s
responsible? He mustbe suspended.

{ Translation]

SHRIMATI SHEELA GAUTAM (Aligarhy:
Thisissueis relatedto Algarh. We should be
given opportunity to speak.

MR. SPEAKER: Only afterthe completion of
the judiciaienquiryitis possible to say something
nthecase.

(Interruptions)

[English]

MR.SPEAKER: Pleaselet us understand
thatyouwantedthat a statementshouldbe made
by the Hon Minister. The Hon. Ministei has
made the statement. Inthe statement. he hias
said that there s goingto be a judicial inquiry
conducted by ajudge.

Afterthat. it youwantio discuss iton the floor
of the House. the Judicial enquiry will be
prejudiced. Thatis notthe method we dothings.
Please letus understandthis thing.

(Interruptions)

MR.SPEAKER: Now, SHRIP.C.THOMAS
tospeak.

[Transiation)

SHRIMOHAMMAD AL ASHRAF FATM!
(Darbhanga): Mr. Speaker Sir. untiland unless
the Government removethe D.M. andthe S.P.
from there. how this enquiry can be held?
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[English] travelling public. There are also some other
problems connectedthereto. Without discussing

MR.SPEAKER: Please understand it. |
allowed SHRIP.C.THOMAS tospeak. ,

SHRIP.C. THOMAS (Muvattupuzha): Sir,”

the newsleeper class systemfortrains hasbeen
implemented. From April onwards, the trains
are runningwiththe newsleeperclass. Thereis
astrong resentment.

[ Transiation)

SHRIMOHAMMAD ALIASHRAF FATMI:
Mr. Speaker, Sir, solongasthe D.M.andS.P.
remainthere, how this enquiry can be held?

(Interruptions)

[English]

MR.SPEAKER: ShriFatmi, please sit down
first, you have to understand it. You have to
understandthat what you couldhave askedfor
in this matter. You could have asked for a
Judicial enquiry. Even without asking for a
judicial enquiry, if the judicial enquiry is
constituted, it is now your duty to give the
evidencetothe judge whois sittingthereandto
seethatthe culprits are punished. Thisisnotthe
place where youcango onarguingthecase. You
have tounderstand it. Parliament'sfloor should
notbe used like this. Please sitdown.

(Interruptions)

SHRIBASUDEB ACHARIA: Some police
officers arereesponsibleforthis.

MR.SPEAKER: Shri Basudeb Acharia.
pleasesitdown. Youdonotknow anythingabout
that. Please sit down.

SHRIP.C. THOMAS (Muvattupuzha): Sir,
as|mentionedearlier, the introduction ofthe new
sleeperclass system has beenimplemented.
Therise of 25 percentinthe second-class fare
has caused serious problems amongst the

these matters, this has been suddenly
implemented. In all the States, there is
resentment. | amtold thatin very many States,
trains have been stepped and agitations are
goingon. In Tamilnadu, ithas been goingon. In
Kerala, it is going to start. There are also the
problems faced by the people regarding the

heavy charge imposed all of a sudden without

any amenities newly given to the travelling

public. All of a sudden they have to pay 25 per

centextra. This is one thing.

Secondly, there is also one problem which
we are facing in Kerala especially. We have
some of the express trains. Butthe othertrains
arevery few. During day time, these express
trains are used by a very large number of
travelling public for going to office. They are
used by the poor workers for goingtofactories
andthe poor people are using thetrains for their
dail routine. No alternate arrangements have
beenmade. Nootherbogiesarebeingprovided.
There is the problem. Without any alternate
arrangement, if they are askedto get away from
the sleeper class, the passengers willbe putto
inconvenience. Now, they are notallowedto get
intothe sleeperclass. inthis connection, | would
like to cite one example. For going from
Emakulamto Kottayam, the charge, previously,
was Rs.19/- Butnow, all of a suddenthecharge
hasbeenraisedto Rs.63/- Forapoorworker,
thereis noother go. Hecannottravel Thereis
noaltemate arrangement made. Thisisavery
serious problemfacedbyall. itis faced notonly
in Kerala but everywhere it is being faced. |
would submit that some kind of a review should
be made with regard to the sleeper class and
aboutthe enhancementof the charge also.

| would immediately urge upon the
Government to keep in abeyance the
implementation of this systemuntit some other
arrangements are made.
(Interruptions)

MR.SPEAKER: Now, itis not necessary for
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youto speak. Hehas done it very ably. We have
full understandingpowertounderstandit. Please
sit downnow.

(interruptions)

MR.SPEAKER: This is not the way to do
things. Is itthe way you want me to conduct the
House? Please sit down. You can go to the.
Minister. Whatis this? | allowed the mattertobe
raised. Again, you are just standing up and
saying. Please sit down. | allowed you. Now,
your Ministeristhere. Please meethimand he
willhelpyou. There are otherMembers alsoto

speak.
[ Translation]

SHRICHETANP.S. CHAUHAN (Amroha):
Mr. Speaker, Sir, | would like to draw your
attentiontothe Indian wrestiersteam. The Indian
wrestlers team which was scheduled to visit
Mangoliatoparticipate inthe Asian Free Style
WrestlingChampionship. hascome back without
participating inthe championship. This Asian
Free Style Wrestlingtoumamentwas organised
inMangoliafrom 16to 18th Apnil.

Aneight-member-indian wrestlersteamwas
to participate there. butthe team retumed only
from Hong Kongitselt because it could not get

reservation fromHong Kongto Mangolia. Itis’

reported that the travel agentfailedto get the
reservationfor Indian teamfrom Hong Kongto
Mangolia and as aresultofit. the team couldnot
take partinthe Championship. The Chairman of
the Wrestling Federation holds the travel agent
responsible for alithis. Itis quiteabaseless plea
because the entire responsibility of all the
arrangements like selection of participants in
the team, to provide reservation, its lodging
arrangements atthe venue. coordination with
the organisers etc. rests on the federation. |
would like todemandthe Hon.Minister of Human
Resource Developimentto hold aninvestigation
inthisincident «- : thatthe guilty organisation and
officials can be penalised. This incident has
crippled the morale of India sportsmen and
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wrestlers. Had they participated there, their
morale would have been boostedin the ensuing
Asian Games. This participation would have
revealed the capability of the indian team as
well. The Ron.Minister is sitting here. He may
kindly be directed to make a statementin this

regard.
[Engliéh]

SHRI LOKANATH CHOUDHURY
(Jagatsinghpur): The iron ore workers in
Keonjhar District of Bardajamada sector of
MMTC have gone on strike today. They have
gone on strike because there is reduction of
MMTC lifting the quota. Therefore the mine
owners are not giving thememployment. This
areais affected by drought andthe mine owners
are mostly adivasis. When a similar position
arose some years back, Madam Indira Gandhi
instructedthe MMTC to store the ironore so that
when opportunity would come, it will be sent.
Nowthey are withoutwork andthey are starving.

Underthese circumstances | will request the
Govemmenttodo something. There is reduction,
but proportionately for this sector it is much
higherby the MMTC. Nowthey have enteredinto
anagreement with Chinese. So | would request
the Governmentto save these people who are
starving. The areais affected by droughtand
theyare Adivasis. The Govermment shouldplan
out something, so that they canwork and the
mines alsocontinue. Thisis my demand.

| Translation]

SHRINITISHKUMAR (Barh): Mr. Speaker.
Sir. through you ! would like to draw the attention
of this august House to the increasing police
atrocities in Uttar Pradesh after the imposition
of President's Rule. A statementhasbeenmade
regarding Aligarh also. Mr. Speaker. Sir, lwould
like to draw your attention to the frenziness of
police of Lucknow.

The senior police officer of that area of the
Rank of S.P.whois an |.P.S. officer killed an
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innocent Musiim Driveron 14th April. Hewasin
his dress. He signalled the driver to stop his
vehicle butthe driver did not stop. Onthis, he
chasedthe driver and whenthe driver stopped
the vehicle onhis own, the police officersnatched
the rifle of a Police man andkilled the driver and
incrderto hush upthe matter hetriedto register
itas anencounterandsaidthatthedriverwas
kiiled with abullet fired by a policeman. Butthat
policemengave his statement beforethe C.J.M.
Lucknowthat he was notpresent atthe site ofthe
incident. He also presented his rifle and 20
contridgesbefore C.J.M. andclaimed thathe
had notkilledthe driver.

[Engfish]
12.19Hrs.
IMR.DEPUTY SPEAKER 1 the Charr;

MR.DEPUTY SPEAKER: The names
shouldhe deleted.

i Transiation]

The policeman gave this statement inthe
courtofthe C.J. M. He told dunngthe course of
his statement that the ofticer who fired at the
driveristhesame S.5.P whowas previousiy
posted at Ghaziabad wherethe people setfire te
apolice stationto retaliate the killings of innocent
people by the police. Now the same officer 1=
posted at Lucknow. With the conntvance of
A.S.P. heeventnedtohushupthismurdercase
This is causing a great resentment not only
among the people but also among the police
personnelbecause thiscrimeis beingimposcd
ontheinnocent policemen. [think. thisisthe first
time in the Police History. that a policeman
showedthis much courage thathe refutedthe
charges in the court levelled agamst tum by
sayingthathe wasnotpresentonthe scene. lfeel
thatthis 1s anampie prooft where amurdercase
has beenregsstered as an encountercase.

Jurge thatin view of all the facts, an action
shouldbe taken against that senior police officer .

APRIL 22,1993

StatementbyMinister 832

Besides it, | also urge upon the Government
throughyoutogetthis caseinvestigatedthrough
C.B.I. Fortunately enough. the Deputy Minister
forHome 1s presentinthe House. | would like to
requesthimthat at pi<-«.entthe Stateisunderthe
President's ruic therefore he is directly
responsible to look afterthe admunistration of the
state. If police continue such atrocities and
Police Officer plays with the law and it such
wrong practice goes on where false murder
charges are levelled agamnst the innocent
persons. then this responsibility falis on the
Centre.|demandthatthis whole case shouldbe
investigated through C.B.1. asthe Stateis under
the President’s rule and an i.P S officet 1s
directly involvedinit. He killed a person with the
rifleofapolicemanandistryingtoshiftthe blame
onapoficeman Thisisaclearproofwhichdoes
notneed any otherevidence. | wouldurge upcn
the Governnmient to make a statement in the
House in this regard and imnicidately 1ssue
orders for an ingurry through C.B.1. and the
officer invoivedinthe case shouldbe prosectited
under | P.C 302

lEnglish;

SHETDWARKANATH DAS (Kanmganyy
St Toere s o heavy demand for LPG

o -ctons i Assam because ofless number
a6 aigarships nrthis State On the other
R - Rizss detorestationhiasbeen gomngon

o asevere prce hike ot tuel-wood Further.
ket soene ol market is uncertain and highly
flucsatng Asaresult. commonpeople are hard
hitduetowantofthe aforesaidessential articles
tor then day-to-day domestic purposes. Assam
is vertable depository of natural gas and it
shouldbe prohtably utihsedinvanious industries
andforgenerationof power mstead of burning it
awaymiretinenes. Moreover. thisgas should be
utihsed for production of LPG for domestc
consumption

So. the concerned Ministry 1s requested to
lock into the matter and to set up adequate
number ot L PG distributorships n Assamat o
very early date sothatthousans ot consumen:
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may notsuffer.

[ Transtation]

SHRIRAMNAIK (BombayNorth):Mr. Deputy
Speaker, Sir, Iwantto say a few words in the
praise of Governmentof India because such
occasions are rare. Two days afteri.e. onthe
24th Aprilfalisthe bithanniversary of Chhatrapati
Shivaji. Everybody knows that he was a
sagacious and valiant king. Thisis also afact
that India has a very long sea-coast. When
MaharajShivajibecame the king, atthattime
British and Portugese invaded india through
sea-route. In view of all this, a fort named
‘Singhdurg’ was constructed to counter the
attacks beingmade through sea-routes. This
wasthefirstseafort of India. Presentlythis fort
is with Archeological Department under the
Central Government and it is a protected
Monument. Since long, the local people have
beendemandingtounfurthestate flagof Shivaji
Maharaj, the Bhagva dhwaj on Singhdrug Fort.
Congress, B.J.P. as well as Shive Sena also
supportedthisdemand. MajorSudhirSawantan
M.P.ofCongressfromthatareaalsodemanded
it which was supportedbylocal B.J.P.M.L.A.
ShriAppaGogate.

It gives me pleasure that now the Central
Government has conceded this demand and
asked the Maharashtra Government to make
arrangemetnstounfuiBhagwaDhwajonthefort
‘Sinhdrug” on the occasion of ensuing birth
anniversery falling on the 24th April. Through
you, lwantto tharkthe Government for taking
suchagooddecision and hope thatthe Centre
will continue to take such good decisions in
futuretoo.

[English}

DR.SUDHIR RAY (Burdwan): Sir. 1 nise to
raise a very importantissue which 1s goingon
nBihar. Since 3rd April. college and university
teachersin Bihar are observing ceasework for
an indefinite period. They should be paidthesr
due arrears. Their retirement age has been
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arbitrarily reduced from 60 to 50. There is
complete chaos and anarchy in the realm of
highereducationin Bihar. Since educationisa
concurrent subject, | request the Education
Ministerto exercise his good offices sothatthis
ceaseworkcorfestoanend.

SHRIRAMKAP SE (Thane): Different notices
had been given on 20th Aprilunder Rules 353,
122and222. Theyallleadtothe bombexplosions
in Bombay. Whateveris happeningin my district
includingMr. Ziasuddin Bukhari’s assasination
have been mentioned in my notice. | have
suspectedthatand|havegivenanotice onthe
20th.|demandafulifledgeddiscussionaboutthe
bomb blasts andits preparation had beengoing
on for the last six months. Please allow the
discussion attheearliest. This1s my request.

[ Transiation]

SMT.DIL KUMAR! BHANDARI (Sikkim):
Mr. Deputy Speaker. Sir. through you. wish to
draw the attention of the Government and the
members sitting in the House towards an
importantissue whichis relatingtothe Centre
and Staterelations. Sikkimis a Statewhichwas
mergedin India by sovereignty its socur eighty
in 1975. The people of Sikkim believed in
democracy and they readily accepted this
merger with this hope and aspiration that they
wouldenjoythe benefits of a democracy. Allthe
people of Sikkimstillbelieve in democracyand
wantacordial CentreandStaterelationship. but
whenthe Centre takes suchsteps as appearsto
us that the Centre is treating us like bonded
labourersthenwe gethurt. Therefore. we want
to draw your attention towards this aspect.

12.28Hrs.
[SHRINITISHKUMAR in the Chain

Sir todav. i wanttodrawtheattention of ali the
Members of this house tewards a newsthat the
Central Government has asked the Civet
Secretary »f Sikkim tc proceed on leave
and levelled false charges against him.which are
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not even partially true. Such action is not
advisable insuch a small peaceful statewhere
various developmental works are going on. |
may claim that Sikkim is the only state in the
country whichis tree for alltypes of cnmes and
is making progress continuousiy. Today | can
sayitwithapride. | canalsochallenge itthatthe
Government has allottedlesser finds to Sikkim
incomparision to other Statesbuteven thenit
has left other States far behindinthe matter of
development with such alesseramount. If you
can cite even an exampie | will leave Sikkim.
Theretore, through you | request the Central
Govermnmentthatinordertoestablish Congress
do nottryto weaken ortoremove theregional
party their. Do not do try such injustice. The
people of Sikkim believe indemocracy, thatis
why they have merged with India by sacrificing
their sovereingty. | would like to state that Sikkim
is apeace loving state and the crime rate has
also fallen there. Sometimes, | have such
impression thatyouwantto destorythe peacein
Sikkim and want to create disorder in the
State.

MR. CHAIRMAN: You have already
expressed yourviews, there isnouse of repeating
themagain and again.

SMT.DIL KUMARI BHANDARI: | wilt take
one more minute. Politics of votesis creating
disorderin Punjab andJammuandKashmir. Do
you want abloodshedin Sikkimtoo?

I would like to request you nottoissue such
an unjust order and it should be withdrawn.
Please save the development process from
being ruined. which isbeing carried out withthe
help ofthe grant of the Centrein suchabackward
state. Such steps create a feeling of ditrust
amongthe people. Youmust try toimproveit.
With these words, | conciude and thank you.

MR. CHARIMAN: Now ShriKamal Nath will
make the statement and we will continue
thereafter. | will try to accommodate the
maximum members.
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[English]

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT ANDFOREST
(SHRIKAMAL NATH):

Followingthe United Nations Conference on
Environment and Development held at Rioin
June 19892, Thadmade a statementin Pariament
indicating the emerging global environmentat
concems. Follow-up actionhasbeentaken, at
both the national andinternational levels. More
recently, the Ministers of Environment ot Japan,
Germany, the United Kingdom andthe People’s
Republicof China have visited India, andbilateral
discussionshave been heldtopromote further
cooperation in matters of mutual interestand,
building on that. to develop a common
understanding ofthe global issues reiated to
sustainable development.

The Prime Ministerled the Indian delegation
inthe final session of the Rio Conference. India
played aleadingpart inthese nogotiations. Itis
necessarythatthisinitiative is further developed.
We have always maintained that national
priorities, such as the eradication of poverty. the
provision of drinking water. andmanagement of
forestresources have overriding importance.
Further discussions are also needed on flow of
funds and technology to enable developing
countries to implement the programmes of
agenda21.lamhappytostate thatthereisa
growing appreciation of our position.

Theseissues have alsobeendiscussedin
the muitilateral fora of the Ministers of
Environment and wilicontinue. inthis context.
anindo-British Environmental Initiative 1sbeing
developedreflectingthe common understanding
ofthe steps neededforsustainable development.
bothinstitutional and programme related. and
forinternationalaction.

While detailed perceptions ofthe twocountnes
ditteronsome of theseissues. stillaboard area
of agreementemergedduetocommonconcern
andanhonestdesire onthe part of bothcountries
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to work forthe common good. ltis this area of
commanality which has been made thebasis of
the Joint Indo-British Environment Initiative.

Itis our expectation thatthis Iniiative withthe
United Kingdom will eventually facilitate better
cooperation atthe international level and helpin
enhancing the flow of financial resources for
implementingthe programmes of Agenda21.

[ Translation)

MR. CHAIRMAN: Today I will first give
opportunity to those whorarely getachanceto
speak. Others who are regular speakers, willbe
given the opportunity dépendi ngonthetime.

[English)

SHRIMATI GEETA KUKHERJEE
(Panskura): Thank you. | seldom raise thingsin
the ZeroHour.

(Interruptions)

MR.CHAIRMAN: Don'tindulgeinarguments
withthe Chair,

SHRISOMNATH CHATTERJEE (Bolpus):
Sir. My i respectfully submit that since there s
a proposal from the Government that the
discussiononthe Budget will continue lateinthe
night, therefore, a littie more time may be given

forraisingimportingpoints. Letitbe anextended.

ZeroHour.

SHRIMATI GEETA MUKHERJEE: Inthe
village Baicha. P.S. Delera. District Midnapore,
WestBengal, thereis a postoffice. There was
anadvertisement forrecruitmentto apostinthat
Post Office where itwas clearly statedthatthe
postisreservedfor Scheduled Caste candidates.

Despite the fact that a Scheduled Caste
candidate Shril.akshmiKanta Doloiwas calied
foraninterview andhismarkswere above 50 per
cent. instead of him, anon-Scheduled Caste
candidate waschosen. | drewthe attention ot the
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officerconcerned who looks after Midnapore
district Yogayog Bhawan, Caleutta andrequested
himtointervene.

Butunfortunately no positive result came.

.

Yesterday. | receivedatelephonecalithatthe
general candidate was senttothe villageto join
that post. There was serious unrest in that
village. )

Since this is a flagrant violation of
Govemmetn's policy, throughyou, Sir, Iwantto
draw the attention of the Ministerfor redressel of
the justified grievance.

[ Translation]

SHRIRAMVILAS PASWAN (Rosera): Mr.
Chariman, Sir, the issue raised by Shrimati
GeetaMukherjee s a constitutionalmatter and
isapolitical. The issue of dereservation of posts
reserved for the Scheduled Castes and the
Scheduled Tribes cannotbe done arbitrarily by
any officer; itis a policy matter whether the post
is of peon of of an |AS officer. This is not
happeningin West Bengal alone, ShriWasnik
is sitting here and Shri Vidyacharn Shukia has
also come. the Maruti Udyogdidnotdeclare 14
Apnil, thebirthanniversery of Dr. B.R. Ambedkar.
as aclassedholiday though an announcement
inthis regard was made by the Government. The
demandforaholiday by the Generai Secretary
ofthe SCand ST employees Unionwas rejected.
The officers violating the constitutional rights of
the Scheduled Castesandthe Scheduled Tribes
shouldbe senttojail. Regardingthe pointraised
by Shrimati GeetaMukherjee alaw is already
mnforce that no officer can dereserve reserved
vacanceis. Vacancies can be interchanged.
{(Interruptions) Vacancies have beendeserved
after6years. The officers responsible forsuch
anactneedbe suspended andputbehindthe
bars. As perthe provisions of the ‘Prevention of
Atrocities against SC/ST Act'the Chairman of
the Maruti Udyog should be suspended for
violatingthe Governmentorder.

SHRI KALKA DAS (Karol Bagh): This is
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gross violation of law and policy. We support
their demand. Stringent punishment shouldbe
meted out to the guilty officers. (Interruptions)

o

SHRITEJSINGHRAOBHONSLE (Remtek):
Mr. Chairman, Sir. inmy district...[Interruptions)
work on the project is in progress.” The
Govemmentof Maharashtra has spent Rs.250
crore on it so far. This scheme will be of
tremendous benefit for the districts of Amravati
and Upper Wardha. It is nice that the hon.
Minister of Environmentand Forests is present
inthe House. Till date the Hon. Minster has not
given permission for the closing of the siuice
gates. This scheme will make wateravailableto
the town of Amravati, having a population of
sevenlakhs. Theworkonthis projectis complete.
Despite the completion of 95 percentwork the
scheme is in dire straits because permission
has notbeen granted. Iwouldlike torequest you
toimmediatety grant permissionfor the closure
of the sluice gates otherwise things will not
imporve. The work onthe scheme needtobe
completed. lwould also like him give thereply,
right now.

[English]

DR.GUNVANT RAMBHAU SARODE
(Jalgaon): There is a shortage of cooking fuel
whichis troublesome all over India. To get rid of
environmental pollution, we are using more of
cookinggasthanfirewood andkerosene; and
hence there is a great demand for new LPG
connections alt over.

There is heavy urbanisation in my.
constituency that is in Jaigaon district of
Maharashtra State. The gas agencies have not
cleared its wasting list since 1984. Hence |
demand to clear the waiting list all over my
constituency and alsoto openagenciesincities
like Jalgacn, Bhusawal, Jamner, Faispur, Savda
andBhadgoan.

12.42Hrs.

REINCIDENCE OF SURFACE LAND
SUBSIDENCEAT GIRMINT COLLIERY
UNDERE.C.L.

SHRIHARADHAN ROY (Asansol): A serious
surface land subsidence has taken place at
Girmint Colliery of Sripur area under ECL
affecting Kakhoyan Mouza under Asansol P.S.
due tonon-compliance of safety rules and
stabilization/reclamation measures on21.4.93
at 3 A.M. 200/150 sq.ft. i.e. 9000 sq. ft. land
subsided damaging 30family quarters of the
said colliery and 17 private houses, two Hindi
Medium Schools. Total 47 families hadtovecate
their homes, three persons injured, one Shri
Mantu Agarwala is hospitalised in a serious
condition. 300 persons have become homeless.
No aiternative arrangement is being made for
their rehabilitation in a safer place, norelief and
compensationhave beenprovidedtothe victims.
Entire area hasbeen declared unsate forhuman
habitation and residence of both the collienes
andvillages are apprehendingfurther subsidence
any moment endangering their lives and
properties.

Since January, 1993, similar subsidence
took place in Madhusudanpurand Harishpur
village of Kajora area, Chinkun Colliery of
Sodepurarea. Several persons including officers
died due tothe mining accidents. They are not
yetprovided with any reliet of compensation. No
rehabilitation programme as per agreement
between CIL/ECL State Govemmentandpeople
representatives is not being implemented in
violation of the agreement. People are moving
pillars to posts for relief, compensation and
rehabilitation in a safer place. Uptil now 60
Mouzas invoiving 3 lakh people have been
declaredunsate by the DGMS. Theirlives and
properties areindanger. Entire population ofthe
coalfield area are very much agrieved and
agitated. Law and orderproblemmaybecreated
any time. aftecting the production of the coal
mines. So, lurge uponthe Govemmentof India
to take immediate action for their total
rehabilitation, relief and compensation as per
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be startedinmimediately. Guilty officers mustbe
punished.

12.45Hrs.
STATEMENTBYMINISTERCONTD...

(li}incidence of surface iand subsidence.
atGirmin CollieryunderE.C.L.

THE MINISTER. OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT PANJA):
Sensingthatthe Hon.Members mightraise this,
Ihave made a statement ready | was seeking
your permission to make asue motu statement,
ifpossible. But, whenithasbeenraised, may |
place facts before the House in response to Mr.
Haradhan Roy's submission.

The Eastern Coalfields Limited has in-
formed that an incidence of subsidence oc-
curred at Ginminitcolliery in Ranigan;j coalfield
ofthe Eastern Coalfields Limited at about4.30
am. on 21.4.1993 affecting a surface area of
about 100 metres x 50 meters. This has affected
20 quarters belonging tothe coal company and
13 private houses including one doubie storey
house and oneschool. The rear portion of the
double storey house collapsed while other build-
ings developed wide cracks with negligible ver-
ticalmovement. One boyaged about 16 years,
son of a non-employee received foot injury
whichis not senous.

Ginmint colliery was a very old working
mine beloning to the erstwhile private owners
whichwasclosedin August 1989 duetoexhaus- «
tion of extractable coal reserves. The under-
groundpanel over which the surface has sub-

sided was partially extracted by splittingand

sand stowingin three metrethick Rana seam.
Theaffected families both of employees and of
non-employees havebeenshiftedtothe neraby
vacant quaters and provided the necessary
redief. Continuous walchisbeing keptonthe area
sothatanotherincident, if any, could be quickly
tackedincase some ground movementtakes
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The Joint Consuitative Committee of the
area comprising of all labour unions underthe
guidance of GeneralManager are working out
the modalities of rehabilitation of the affected
families and they are also overseeing the relief
arrangement. The union members inthe Joint
Consuttative Committee are cooperating with
the mangement in maintaining peace andin
providing help and relief. The coalcompany has
ordered an enquiryinto thisincident.

The problem of subsidence has arisen
mainly because of underground coal mining
camedoutinthe pastundershallowcoverwhere
pillars leftto support the superincumbent starts
were of insufficient size andstrength. Some of
the mining done inthe past dates back to over
onehunderedyears. As such, norefiable plans
andmaps ofthe underground workingare avait-
able.

in 1978 a committee set up by the
Govenrmentof Inida had exarnined all the sub-
sidence prone areas due to presence of old/
abandonedworkings undemeath. Govenrment
of West Bengal had enacted alegislation called
the West Bengal Restriuction on Constructionin
Unsafe Areas Act, 1979 {or prevention of con-
struction over the areas declared unsate De-
spite this enactment, construction had been
goingonover many unsafe areas.

The Ministry of Coal suggestedin 1991 to
the Govemmentof West Bengal that Authority
comprising of representatives of the State Gov-
emment, Coal India Limited, Eastern Coalfielkds
Limited, EnvironmentandlLanduse Expertsand
MLAs, hon. Members of Parliament of Raniganj
Coalfietd up for planning/implementing and
undedrtakingthe necessary environment pro-
tection measures especially with regardto res-
toration, reclamation and subsidence control
measures. ‘

Itwas also suggestedto the West Bengal
Govemmentthatthe Asansol Durgapur Devel-
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opment Authority would be right agency toun-
dertake the restoration and reconstruction work
_inthe Raniganjcoallield areas. Ministry of Coal
has agreedto provide for such purpose some
financial assistance and requnedtechnical in-
puts to Asanso! Durgapur Development Author-
ity through Eastem Coalfields Limited and Coal
India Limited. An amount of Rs.5 crore has been
setaside forthe purpose.

TheMinistry of Coal and Coal india Limited
are also requesting the State Government to
spend the money collected from cess under
1973 and 1976 Acts ofthe West Bengal Govern-
ment for development andrestroation of areas
interms of the said Acts. (Interruptions)

SHRIHARADHAN ROY (Asansol): For
rehabilitation the Central Govemment is re-
sponsibie as per the agreementwith the Coal-
India, EGL the State Govemment andthepeoples
limited. They will provide the entire expenses.
(Interruptions)

SHRISOMNATH CHATTERJEE (Bolpur):
This questions of hurnan misery arebrought up,
a notice has been given to the hon Ministry
earlierand he was informed. Buthe has utilised
the opportunity—I am very sorry to say—for
narrow politicking. (/nterruipions)

Sir, thereis already anagreement between
the Central Govemment, the State Govemment,
the labour unions andthe trade unions astowhat
hastobe done incase of subsidence, aboutthe
compensation that has to be provided by the
Central Governmentandall that.

Thehon.Ministerhas notsaid aworld about
it. By providing Rs.5 crores, he is tryingto pass
onthe responsibility to the State Govemment for
every subsidencethatis occurringthere. Thisis
very unfortunate. | would like to know fromthe
hon. Minister whether that package has been
implementedornot. Kindly say that. Whatare
yougoingtodoaboutit?..... {Interruptions)

SHRI HARADHAN RQY: The entire ex-
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penses for rehabiitation, reclamation and
stabilisation will be borne by the Central Gov-
emment. ltis provided inthe agreement. The
CMPD!, one of the units of CIL, has estimated
Rs.900 crore in 1989 and now it comes to
Rs.2000crore. So, Rs. 5crore is nothing. They
aretryingtoavoidthe responsibility. The must
bear full expenses. This world will be done
departmentallyby Coalindiaandnotbythe State
Government..... (Interruptions)

SHRIAJIT PANJA: Sir, I willanswer one
byone. | dispute the contention made by Shn
Somnath Chatterjee. There was no politicking.
Sir, the answer is that there must be an authority
which should spend. We said that there is
Durgapur authority, which can carry out this
becauseonly Coal indiacannot do. The Munici-
palities are involved; the iocal body is involved
and the State Govemment is involved....
(Intenrutiptions)

SHRI SOMNATH CHATTERJEE: The
question here is not about the agency. The
question is aboutmoney..... (Interruptions)

SHRI AJIT PANJA: We are ready with
some sortof afund of about Rs.5crore. Butthe
State of West Bengalis spendingmoney forthe
purpose of development ofthatarea. Pertonne
Rs. 165is beingtaken as cess by state of West
Bengal. Therefore, ifitisbeingtakenandititis
notbeingspentinthatareaandthen allowingthe
areatosubside and then balmingthe Coalidnia
willnotbe correct ... (Interruptions)

SHRISOMNATH CHATTERJEE: Up-till
now no Coal Minister has saidthis. This is his

theory...... (Interruptions)
[ Translation]

MR. CHAIRMAN: Shri Haradhan Roy, |
justallowed youto raise the issue but a regular

debate cannotbeintiated onit rightnow.
(Interruptions)

THEMINISTEROF STATE OF THEMIN-
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ISTRY OF ENVIRONMENT AND FORESTS
(SHRIKAMALNATH): Immediate actionwillbe
taken onthe seriousissue raised by the hon.
Memberandthe House willalso be accordingly
informed. ...... (Interruptions)

SHRITEJNARAYAN SINGH (Buxar): Mr.
Chairman, Sir, 700 agricultural scientists are
workingin the Fertiliser Research and Develop-
ment Department of the Hindustan Fertiliser
Corporation. All these agricultural scientists
engagedinthe welfare of the farmers are expert
specialists trained abroad. They have eamedfor
the country Rs.97 crores in foreign exchange
duringtehlast 11 years.Onaccountofprofitand
loss statement of the company a notice for
closure of the company has been issued. Clo-
sure of the company will render all these 700
foreign trained agricultural scientists jobless
andthentheirtalentwill also be wasted.

Therefore, | urge the Governmentto asso-
ciate allthese 700 agricultural scientists withthe
Ministry of Agriculture for the benefit of the
farmers andalso for utilising theirtalents for the
wellbeing of the farmesrs ofthe country. (Inter-
ruptions)

[English]

SHR!I DATTATRAYA BANDARU
(Secunderabad): Mr. Chairman, Sir. thank you
very muchtorgiving me this opportunity.

Sir, lwanttoraise a very nationalimportant
issue.

Thehon. Ministerfor Welfare, Shri Sitaram
Kesari has made a statement that about 100
castes will be newly inciuded in the list of
Scheduled Castses and Tribes. Thiswillbe a
danger unlessthe basis of recognition of these

. / Lo
castes is clearely ununciated and the criterial

are free fromany ambiguity whatsoever.

it is pertinent to recall here that the last
Constitunet Assembly had evolved the various
priciples. criterial andnorms for the recognition
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of various castes under the SC/ST lists by
constituting a sub-committee headed by none
other than ShriSardar Vallabbhai Patel. It may
be seenthatthe fundamental sine-qua-nonfor
recognising any caste untouchability and in-
eduality. Infact, itmay be said thatthese two
qualities formedthe sole reasoning of the entire
matter, that members of any caste were re-
movedfromthe nommaipattem of social activity
by the larger social elite provedto be a sound
reasoningforidentifyingthatcaste as either SC
orST.

Duringthe Janata Government of 1979,
Shri Morarji Desai, the then Prime Minister,
formeda Joint Parliamentary Committeeto give
areportontehsut ectof identifying new castes
forthe purpose of inclusion underSC/ST. Soon
afterthat govenrment was dissolved. Now, we
arebacktothe same huntonce againheadedby
ShriKesari. An exampie of arbitary recognition
of such castes a new is that of the Machi
community ot Gujarat. In fact, these cobbier
community are affluentpeople with a wealthy
standingin society. Fromanother point of view
we fundthataparticular caste in one Stateis not
regarded under the same categoryin another
State. Thus, we fund that if vested interests
forming part or whole of a State Government
were to make recommendations then we are
headingfor a collapse of the basic philosophy
underlying the concept of SC/ST. Thereis a
move even to bring the Christians under this
ambit. Inthat event only chaos willbe the order
of the SC, §T lists and above all tensions,
communal or otherwise. are boundtobe pro-
voked.

twould requestthe Union Governmentto
make astatement 2\ he House of the Parfiament
statingthe criteria, r.orms andbassis of select-
ing the castes forinclusion of the 100 castes a
new under SC/ST. Athrough discussiononthe
subjectonthe Floorof the Parliamentis needed
to review and analyse the basic roots of this
concept and the new proposal. | would also
request thata Commission be formedto review
the socio-economic backwardness ofthecastes
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identified for this purpose and amrive atacom-
mon denominator for alithe new entries without
any chance for discrimination or favour.

MR.CHAIRMAN: [cancallpnly thosehon.
Members who have givennotices ina proper
way.

SHRI ANBARASU ERA (Madras Cen-
tral): | have given you anotice. (Interruptions)

MR. CHAIRMAN: | will give you achance.
You get the opportunity allthe time. But, they
never getthe time. The hon. Member has also
given anotice whom | have called.

{(Interruptions)

MR.CHAIRMAN: | cancallonebyone.|
cannot callsomany Members atatime.

(interruptions)
[Translation)

SHRISHIVA SHARAN SINHA (Vaishali):
Mr.Chairman, Sir, Gandak Irrigation Projectis
an important project of northern Bihar. This
project was started during the Third Five Year
Plan. Itis aprojectof national and intemational
importance. The objective of this project wasto
create irrigation facility for about 14.85 lakh
hectares of land. However, the Planning Com-
missiondirectedto stop the workone this proejct
forashortduration at the endof sixth Five Year
Pian and saidthat the remainingwork wouldbe
compietedinthe nextphase. Inthe meantime,
irrigation capacity for about eight lakh hectares
of land was created during the Sixth Five Year
Plan Period. However, the secondphase hasnot
been staried so far, andthe entire workis lying
incompilete. Itis a matter of regretthat Planning
Commission has nottaken up this projecteven
now, when the Eighth Five Year Plan is in
operation. The hon. Minister of lrrigation has
also notpaid any attentionto it. This has caused
awide spread discontentment and resentment
among the farmers. This Gandak command
area consists of not only the eight districts of
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northem Biharbutalso the eastem part of Uttar
Pradesh and Southem part of Nepal. Sucha
large area is tobeirrigated, under this project,
but people are being neglected. The Central
Govemmenthas neitherpaidany attentiontothe
this project after the expiry of Sixth Five Year
Plannorit sanctioned any funds for its mainte-
nance as a result of which the entire systemis
beignruined. Farmers aresufferingloss. | would
ruge upon the Govemment to kindly complete
the projectunderthe Eighth Five YearPlanso
thataboutthree croretarmers of thatregion may
bebenefitedand are abletolead apeacefulfife.

13.00Hrs

SHRI JANGBIR SINGH (Bhivani): Mr.
Chairman, Sir, the members of Haryana Unit of
Bhartiya Kisan Union have been observingfast
atthe samadhi of Mahatma Gandhisince 1st
April. Through you, | would like to draw the
attention of this august House towards it.

Sir. the irony is that the farmers in our
country are gettingfertilizers, electricity, diesel,
pesticides and other suchthings of their require-
ments athigherprices,, butthey are notgiven
remunerative prices of their produce tocompen-
satethe loss. The main demands ofthose who
are observing fast tat Rajaghat are that the
farmers of Haryana shouldbe provided electnc-
ity at the rates at which provided to the its is
farmers of Punjab and Himachal Pradesh. if
evenabitreductionis effectedin the unneces-
sary expenditure in Haryana electricity canbe
providedtothe farmers of Haryana atcheaper
rates. Therefore, through you, | wouldlietodraw
the attention of the Central Govemment tothe
factsome agitatingfarmers were amestedunder
IPC 302, but were released lateronbecausethis
section was notapplicable intheircase. Twelve
farmers are still on agitation there. Govemment
should pay attention to their demands. The
Govemments representatives shouldimmedi-
ately assure tofulfill the demands of agitating
farmers in adignified manner. This is my sub-
mission.
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SHRI SANTOSH KUMAR GANGWAR
(Bareilly): Mr. Chairman, Sir,. through you |
wouldliketo request the Governmentto make
anamendment inthe land Acquisition Act with
an immediate effect. This Act has been the
subject of discussion for some time and it has
beenheardthat Govemment proposetoamend
thisfact. Lakhs of farmers all over the country
are affected by it. This Acct has already been
implemented in about 12 districts of Uttar

Pradesh alone. The Hon. Minister himself,

belongs to a farmerfamily. He knowsthat the
farmers living near urban areas are more
affectedbyit. They arebegin given compensa-
tion atthe rate of Re. 1 persquare meterunder
the land Acquisition Act. They are paid 25% of
the compensationincashandbalance 75% in
the next20years. Therefore, this schemehas
notbeen provingbeneficial tothe farmers with
small holdings ratheritis causinglosstothem.
Only the middiemen are getting the benefit.

Mr. Chairman, Sir, lwouldlike the Govem-
mentto pay attention to the actual condition of
farmers and provide compensation tothe farm-
ers at market rate and that too in cash. Land
shouldbe acquiredonly if necessary. The com-
pensation should be calculatedat the present
rates and not at the rates fixed 17 years ago.
Therefore, throughyou, I wouldurge uponthe
Govemmentthat keepingin viewthe interests
of farmers an amendmentshouldbe madeinthis
Actwith animmediate effect.

[English]

SHRIE. AHAMED (Manjeri): Sir, Iwould
like to bringto the notice of this house, through
you, the brutalkillings of the people, about which
you, Mr. Chairman, alittle while ago, also re-
ferred. Youreferredtoa matterinU.,P. Yester-
day, in Bombay, a social worker, a former
member of the Legislature Assembly of
Mabhrashtra anda Muslim leader, Maulana Zia-
ud-din Bukhari has been brutally shot dead by
some four unidentified persons. Mr. Bukhari
has been doing Yeoman's service, especialty in
the relief activities for the last féw months, and
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he was arenowned leader. Even the Minister
from the Center who visited the riot affected
areas afterthe Bombay disturbances, observed
that he was helpingthe authorities.

The Bombay police is very efficient. We
have allcompiiments for their efficient detection
of the culprits. But, unfortunately, in this matter,
tilltoday they could not arrest anybody except
the driver of the car. | also had a talk on the
telephone with the Minister of State forHome, of
the Government of Maharashtra and he alsg
admittedthatthe police couldnotapprehendany
otherperson except the driver.

SHRI EBRAHIM SULAIMAN SAIT
(Ponnani): Sir, | wantto speakfor one work. ltis
a very important matter. Leaders of political
parties are killed in one State or the other.
Govemmentis failing to control the situation. It
is avery very serious matter. It should be looked
into very seriously. Government should ar-
range safety of political leaders in the country.
(Interruptions)

There are twothings involvedinthe matter.
Firstiswhether a publicman, especially having
some political dimensionandinvoivementora
socialworker, whether such people willbe given
sufficient protection. Secondly whatis the strat-
egy of the Government of India as well as the
Statesto give due protectionto the political and
public workers inthe matterof security? These
are all very important matters. Unfortunately,

only when some people from major political
parties will have to face such things, there wili
bealotofhue andcry. Buttheinnocent people
who have done alot of things forthe society are
notgetting the protection. '

(Interruptions)

Iknow thatMaulana Ziauddin Bukhariwas
having close proximity with the present Chief
Minister of Maharashtra. tam sure, Shri Sharad
Pawer will take proper steps. But the basic
questionis whatis the strategy of this Govem-
mentin providing protection to the pubkc men.
This isaveryserious and importantmatter. The
Govemment shouldbring out detailsin astate-
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ment on matters like this. (/nterruptions)

[ Translation)

SHRI RAM PRASAD SINGH
(Bikramganj): Mr. Chairman, Sir, through you,
Iwouldlike to draw the attention of the Govem-
menttoa veryimportantissue. Thereis a small
Public Sector undertaking called GPCL in
Bihar. Thoughitisa very small unityetithas
shownvery goodresults. itmanufacturers Phos-
phatic fertilizers with the brand name ‘Swaran
Ganga’ which has proveda very good product
forthe farmers. AT presetadequate raw mate-
rialin available with this unit. The diggingwork
beingcarriedoutinthe are has shown thatthere
isaplenty of raw materialthere withthe help of
which this unitcan be expendedfurther. There-
fore, | would urge upon the Government to
expandthis unitbecausethereis acute shortage
of Phosphatic fertilizer inthe country and the
Chhitaunifactoryin Bihar whichhappenstobe
the only Public Sector Unit poing in profit, is
closedatpresent. Therefore, mysubmissionts
thatkeepingin view its utility, the availability of
raw material and the demand of people, the
Govemment should allowto expand this under-
taking and pay adequate attentiontoits working.

[English]

SHRIMATIMALINIBHATTACHARAYA
(Jadavpur): Sir. as you know the Bhopal gas
victims - fivelakhs ofthem - were gettingintenm
compensation of Rs.200/- permonth forthe last
three years, afterintense lobbying by the victim
groups. Thiswas forapenodofthreeyears. A
surnof Rs.360 crores has been granted forthe
three years. Asum of Rs.360crores hasbeen
granted for three years’ period forthe grant of
intenm relief. Now we findthat while the under-
standing had been thatin the course of these
years the final settiement would be madefor alt
these victims, we are nowhere near the final
settiementand the way inwhichthe process of
settiement is goingon. one does not know for
how manyyears this adjudication will goon and
when the claims will be finally settied.
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Inthe meantime fromthe 31stof March,
the very meager refief of Rs.200/- - whichwas
being allowedto the victims - stands discontin-
ued. Myselfand mycolleague. ShriHannan
Moilah and hon. ShriSuresh Pachauriofthe
Rajya Sabha. we had met the Minister, Shri
Eduardo Failure. Wehad met Shri Ajun Singh
andwe had apprised them of the situation. The
altsaidthat they wouldlook into the matterand
seethat the grantis notdiscontinued.

Now, allthe response thatwe have got so
farfrom the Minister ShriF aleirois,ina written
answerto question by ShriHannamMotlah, he
had said that they are moving the Supreme
Court. Andtheywouldneedthe permission of
the Supreme Court. Couldthey nothave thought
aboutitmuch eartier? Now. itis 22nd of Apritand
already forone months they are not gettingtheir
interimrelief. How long are they going towait?
Whatare they goingto dointhe mean time?

Sir, most of these people have lost the
heads of their families and some of them are
permanentlyinjured. Theyare notin positionto
make their livelihood. In the man time some
sewingcenters had been setup forthe women
victims and now the sewing centres also had
been closed down. This isinhuman and the
callousness of the Government is unimagin-
able. |cannotthink thatinspite of the factthatthe
Members of Partiament wentand lobbied with
the Ministers, they warnedthatthis is goingto
happen. nothinghas beendone sofar. We take
a very serious view of this and unless something
is doneby the Governmentimmediately forthe
restoration of the interim relief and for the
speedy settlement, we are goingtoraiseitina
much more serious manner so thatthe Govern-
ment will be obliged to take note of it.

SHRISOMATH CHATTERJEE (Bolpur):
Mr. Chairman, Sir, this is afitcase wheresome
observation shouldbe made fromthe Chair. The
Government should respond in a matter like
this. It is a question of human misery and the
Govemmentis fiot responding andin spite ofthe
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representations matietothe Minister, thereis a

complete silence. Before the weekend, thatis,

tomorrow, there must be aresponse. Youcan
kindly make that observation.

SHRIMATIMALINIBHATTACHARAYA:
Sir, the hon. Minister Shri Chandra
Shekaramurthy had also assured thatit would
notbe stopped, but now it has been stopped.
(Intenuptions)

THEMINISTEROF STATE IN THE MIN-
ISTRY OF HUMAN RESOURCE DEVELOP-
MENT (DEPARTMENT OF YOUTHAFFAIRS
AND SPORTS)ANDMINISTEROF STATEIN
THE MINISTRY OF PARLIAMENTARY
AFFAIRSA (SHRI MUKUL WASNIK): Mr.
Chairman, Sir, | would like to say that this is
definitely a matterwhichis very important. The
hon. Member Shrimati Malini Bhattachharya
hasbeentakingitupand ShriSomnath Chatteriee
had also raised this issue. | woulld like to say
here thatif needbe, Icantake it up withthe hon.
Minister Shri Eduardo Failure and wecanar-
range ameetingbetweenthe Membersandthe:
Minister so that what is being done can be
discussed withtheMembers.

SHRIMATI MALINI BHATTACHARYA:
Sir. immediate budgétary provision has tobe
made; otherwise you cannot restoreit.

SHRI ANBARASU ERA (Madras Cen-
tral): Mr. Chairman, Sir, an unprecedented,
unconstituti9onal and undemocratic incident
whichis unknown inthe Indian Parliamentary
history has happenedinTamilNadu. A political
witch-hunting........ {Intenruption)

SHRI P.G. NARAYANAN
{Gobichettipalayan): Sir, this is very unfair. We
cannotdiscussthe Assembly proceedings here.

SHRIM.R. KADAMBUR JANARTHANAN
(Tirunelveli): Sir, they are conductinganunnec-
essary agitation there. (Interruptions)

SHRIM.R. KADAMBUR JANARTHANAN:

VAISAKHA 2, 1915 {SAKA)

StatementbyMinister 654
Sir. five buses have beenburntthere.

SHRIANBARASU ERA: Sir, | did not say
anything. You have called me and | have just
started speaking. Letthem speak when they are
called. (/Mterruptions)

MR. CHAIRMAN: Allow himtosaywhat-
ever he wantsto say. | will give chance to you
also. :

{/nterruptions)
[Transiation]

SHRIMOHAN SINGH (Deona): Mr. Chair-
man, Sir, { amon a point of order.

MR. CHAIRMAN: There s no order during
whole of this hoursothereis no questionofyour
beingonthe pointoforder. Youmay please take
youseat.

(Interruptions)
[English]

SHRI ANBARASU ERA: Let them take
theirchance. Ifthey have gotanythingtosay, let
themdoit afterwards.

(Interruptions)

MR. CHAIRMAN: i will give chance to you
also to express your views. Please take your
seats.

(Interruptions)

MR. CHAIRMAN: |amonmy legs. Please
take yourseats.

Ihave calledMr. Era Anbarasu. Lethimsay
whatever he wants to say. | will allow youalso.
O eXPress your views.

MR.. KADAMBUR JANARTHANAN
(Tirunelveli): There are parliamentary rules.
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Cansay anythingand everything?

SHRI P.G. NARAYANAN
(Gobichettipalayam): want your ruling onthis
point. He is referring to the Assembly proceed-
ings. Isitproper? (Interruptions)

SHRI ERA ANBARASU: | am not at all
referring to the Assembly proceedings. | am
raising only aboutthe arrestof MLAs outside the
Assembly.

SHRIP.G.NARAYANAN: Theyhave as-
saultedthe watch andwardstatt. (Interuptions)

SHRI ANBARASU ERA: Sir, | seekyour
protection. (Interruptions)

MR. CHAIRMAN: You cannotreter Tamit
Nadu Assembly proceedings here.

SHRI BASUDEBACHARIA: Lethimraise
the matter first. Two MLAs were arrested and
assaulted. (Interruptions)

[Transiation]

PROF. PREMDHUUMAL (Hamirpur): Mr.
Chairman, Sir. why doyou aliow himto speak
daily?.. (Interruptions)

SHRI RAJVEER SINGH (AONLA): Mr.
Chairman, Sir, thisis a State subject. Thisissue
was raised yesterday also. (/nterruptions)

MR. CHAIRMAN: Let us first listentowhat
he wants to say, If the matteris related to the
State Govemment or to the Assembly of that
State, | will not allow that tobe raised here.

(Interruptions)

[English}

SHRIANBARASU ERA: Letwilthave your
say. | will give you achance. You will express
your view point.
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SHRIANBARASU ERA: Two Opposition
party MLAsinthe midnightthattoointhe MLAS’
Hostel, were arrested undersection 323 of IPC.
Itis anon-cognizable offence. This offence is
tothe reportaccording they have assaultedthe
WatchandWard constable. The complaintis the
speaker.

SHRIP.G. NARAYANAN: Itis partof the
Assemblyproceedings. Howcanheraise?

MR. CHAIRMAN: Just enlighten me, how
can you discuss the conduct of the Speaker
here?

SHRI A. JAYAMOHAN (Tirupattura): 1t
has nothappenedinside the Assembly.

SHRIANBARASU ERA: The speakerhas
enormous power. If he wants he cantake any

action againstthe Member.

Itis unknowninthe History of parliamen-
tary institutions. {Interruptions)

MR.CHAIRMAN: We cannot discussthe
wisdom or action of any Speaker here.

SHRIANBARASUERA: Thereis nosafety
forthe elected MLAs. :

[ Transiation)

SHRI MADAN LAL KHURANA (South
Delhi): Are you speakingonthat whichis written
inthe F.1.R. (Interriiptions)

[English]

SHRIANBARASU ERA: The speakerhas
gotall powers to punish the erring Members.

MR. CHAIRMAN: Can we dictate the
Speaker of any Assembly from here?

SHRI A. JAYAMOHAN: That is not our
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point at all. We are not raising what has hap-
penedinside the Assembly. ™~

SHRIANBARASUERA:

{Interruplions)

MR. CHAIRMAN: As ltold you earlier, we
cannotdiscussthe conduct of the Speakerofany
Assembly here.

{Interruptions)”

MR. CHAIRMAN: What are you reading?
What are quoting? This will not go on record.
Please take youseat.

(Interruptions)”

MR. CHAIRMAN: ltisnot allowed.....

{Interruptions)

[ Translation)

MR. CHAIRMAN: What is being said by

Shri Madan Lal Khurana only that will go on

record.
{Interruptions)

13.21Hrs.
PAPERS LAIDONTHE TABLE
Thirtieth Report of the Commission for

Linguistic Minorities in India for the
Period for July 1989 to June, 1990 etc.

THE MINISTEROF STATE INTHE MIN-
ISTRY OF WELFARE (SHRI K.V
THANGKABALU):ibegtolayonthe Table-

1 Acopy of the Thirtieth Report (Hind
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and English versions) of the Com-
missioner for Linguistic Minorities
in India for the period from July,
1989toJune, 1990.

2y , Anexplanatory Note (Hindi and
Englishversions) regarding delay
intayingthe above Repont.

[PlacedinLibrary. SeeNo. LT-3851/
3] '

3 Acopy ofthe Detajled Demands for
Grants (Hindi and English versions)
of the Ministry of Welfare for the
year 1993-94.

[Placedin Library. See No. LT-3852-
93]

Offices of Parliament (Medical Facilities)
Rules 1993 and Annual General Adminis-
tration Reportofthe Andaman and
Nicobar, Administration, forthe year 1988-
89, 1989-90and 1990-91

THEMINISTEROF STATE IN THEMINIS-
TRY OF HUMAN RESCURCE DEVELOP-
MENT (DEPARTMENT (DEPARTMENT OF
YOUTH AFFAIRS AND SPCORTS) (SHRI
MUKUL WASNIK): ibegto lay on the table-

|begtolayonthe Tabie acopyof
the QOiffces of Parliament (medical
Facilities) Rules. 1993 (Hindiand
English versions) publishedin no-
tification No. G.S.R. 282 (E} in
Gazette of India dated the 16th
March. 1993 undersub-section{2)
ot section 11 of the Salaries and
Allowances of Offices of Parlia-
mentAct. 1953.

[PlacedinLibrary. See No. LY-3853
£

“*Expungedas ordered by the Chair.
* Notrecorded
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2)  Acopyofthe Annual General Ad-
ministration Report (Hindiand En-
glish versions)ofthe Andamanand
Nicobar Administartion of the year
1988-89. '

[Placedin Library. See No. LT-384/
93]

3) A copy of the Annual General Ad-
ministration Report (Hindiand En-
glish versions)ofthe Andamanand
Nicobar Administrationforthe year
1989-90.

[PlacedinLibrary. SeeNo. LT-3855/
%)

4) A copy of the Annual General Ad-
ministration Report (Hindiand En-
glishversions) ofthe Andamanand
Nicobar Administrationforthe year
1990-91.

[Placedin Library. See No. LT-3856/
%)

Annual Report of National Institute of
Mental Health and Neuro Sciences,
Bangalore for 1991-92 and Statementfor
delayiniayingthese papersetc.

THEDEPUTYMINISTER IN THE MINIS-
TER OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGHGHATOWARY): Ibegto
lay onthe Tabie-

1) (i) A copy of the Annual Repor!
{Hindi and Engiish versions) of
the National institute of Mental
Heaith and Neuro Sciences.
Bangalore, fortheyear 1991-92
alongwith Auditied Accounts.

(i) Acopyofthe Review {Hindiand
English Versions) by the Gov-
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3)

5)
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ernment on the working of the
Naional Institute of MentalHealth
and Neuro Sciences, Banga-
lore, fortheyear 1991-92.

A statement (Hindi and English ver-
sions) showing reasons for delay in
laying the papers mentioned at (1)
above.

[PlacedinLibrary. SeeNo.LT-3857/
%)

i) A copy of the Annual Report
{Hindiand Englishversions) ot
the Allindia Institute of Speech
andHearnng, Mysore, fortheyear
1991-92.

ii) Acopyofthe Annual Accounts
(Hindi and English versions) by~
the Govemmenton the working
of the All India Institute of Sppech
andHearing, Mysoreforthe year
1991-92together with Auditied
Report thereon.

iil) Acopyotthe Review (Hindiand
English versions) by the Gov-
ernmenton the working of the All
India Institute of Speech and
Hearing, Mysore. for the year
1991-92.

A statement (Hindi and English ver-
sions) showingreasons for dealy
inlayingthe papers mentionedat
(3) above.

{Placedin Library. See No.LT-3858/
93}

i) A copy of the Annual Report
(Hindiand Englishversions) of
the Pasteur insitute of india,
Coocnoor, fortheyear 1991-92.

i} Acopyofthe AnnualAccounts
(Hindtand English versions) of
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the Pasteur Institute of india,
Coonoor for the year 1991-92
together with Audited Report
thereon.

iii) Acopyofthe Review (Hindiand
English versions) by the Gov-
ernment on the working of the
Pasteur Institute of India,
Coonoor, fortheyear 1991-92.

A statement (Hindi and English ver-
sions) showingreasons for de-
lay in laying the papers men-
tioned at(5) above.

[PilacedinLibrary. See No. LT-3859/
ES)

i) A copy of the Annua! Report
(Hindiand English versions) of
the Indian Nursing Council, New
Deihi, for the year 1991-92
alongwith Audited Accounts.

i)  Acopyotthe Review (Hindiand

English versions) by the Gov-
ernment on the working of the
Indian Nursing- Council, New
Delhi, forthe year 1991-92.

A statement (Hindi and English ver-
sions) showingreasons for de-
lay in laying the pepers men-
tionedat(7) above.

[Placedin Library. See No. LT-3860/
9]

i) A copy of the Annual Report
(Hindiand English versions) of
the Central Council of Homeopa-
thy. New Dethi, forthe year1991-
92 alongwith Audited Accounts.

it)  Acopyofthe Review (Hindiand
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Envlish versions) by the Gov-
ernment on the working of the
Central Council of Homoeopathy,
New Delhi, forthe year 1991-32.

10) ,A statement (Hindi and English ver-

sions) showingreasonsfor de-
lay in laying the papers men-
tionedat (10) above.

[PlacedinLibrary. See No.LT-3861/
EE)

11) i) A copy of the Annual Report

(Hindi and English versions) for
the Dental Council of India. new
Delhi. for the year 1991-92
alongwith Audited Accounts.

1) Acopyofthe Review(Hindiand
English versions) by the Gov-
ernment on the working of the
Dental Councilof India, New Dethi.
fortheyear 1991-92.

12) Astatement(Hindiand Englishver-

sions) showing reasontordelay
inlaying the papers mentionedat
(11)above.

[Placedinlibrary See No. L T-3862/
a3

13) i} A copy of the Annual Report

(Hindiand English versions) of
the Medical Councilof India. New
Delhi.fortheyear 1991-92.

i) Acopy ofthe Annual Accounts
{Hindiand English versions) of
the Medical Councilof india, New
Dethi. for the year 1991-92,
alongwith Auditied Accounts.

iil)  Acopy ofthe Review (Hindiand
English versions) by the Gov-
ernment on the working of the
Medicai Council of india. New
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Delhifortheyear 1991-92.

14) A Statement(Hindiand Englishver-
sions) showing reasons for de-
lay in laying the papers men-
tioned at (13) above.

[PlacedinLibrary. See No. LT-3863/

93] . .

15) i) A copy of the Annual Report

(Hindi and English versions) of

the Central Council of Indian

Medicine, New Dethiforthe year

1990-91 alongwith Audited Ac-
counts.

ii) Acopy ofthe Review (Hindi
and English versions) by the
Govemnment on the working of
the Central Council of Indian
Medicine, New Delhi, forthe year
1990-91.

16) Astatement(Hindiand Engllish Ver-
sions) showing reasons forde-
lay in laying the papers men-
tioned at(15) above.

[Placed inLibrary. See No. LT-3864/
ES

Acopyofthe Annual Report
(Hindi and English versons) of
the Regional ancer Centre,

17) (1)

Trivandrum, fortheyear 1991-.

92, alongwith Audited Accounts.

{1i) Acopy ofthe Review (Hindi
and English versions) by the
Government on the working of
the Regional Cancer Centre,
Trivandrum, forthe year 1991-
2.

18. A Statement (Hindi and
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Engfish versions) showing rea-
sons for delay in laying the pa-
pers mentionedat(17) above.

[PlacedinLibrary. See No. LT-3865/
S

13.24Hrs

The Lok Sabha then adjoumned forLunch till
twenly minutes past Fourteen ofthe clock.

14.26Hrs

The Lok Sabha re-assembled after
Lunch attwenty-sixminutes past Fourteen of
the Clock

MR.DEPUTY-SPEAKER inthe Chair
. MATTERSUNDERRULE377

(i) Need for electrical reforms in the
interest of speedy allround development of
the country.

SHRISRIBALLAVPANIGARHI (Deogarh):
Mr. Deputy-Speaker, Sir, | want to raise the
folloowing matters of urgent publicimporntance
under Rule 377.

ltisamatter of grave concemthatthe polity
inourcountryisfastundergoing an undesirable
tranformation with cirminalisation of politics
and politicisation of criminals together with
communialisation of politics bringingin motive
religious and caste considration. Fusther ever
incrasingcorruptionindifierentspheresiscaus-
inganexiety and frustration. Unless this trend is
contained, itis feared, besides the economic
development the much needed national unity

_ andsolidarity of our country will be jeopardised

andourmuch cherisheddemocracy affected.
What is. therefore, urgently necessary is a
national debate onthese importantissues in-
cludingelectoral reforms and appropriate action
takenontheboardconsensus arising out of such
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debate in order to strengthen our unity and
solidarity besides proper functioning of democ-
racy and ensuring speedy all-round develop-
mentofthe country.

(ii) Need to take steps for early con-
struction of Bharat Petroleum and Indian Qil
Depotat Aonla, Bareilly, District (U.P.)

vh

| Translation)

SHRI RAJVEER SINGH (Angola}: Sir, an
approval tosetupdepot of Bharat Petroleum
and indian Qilin Angola in Bareilli district
had been given. In this connection the
Government has also sanctioned certain
amount as first instalmentin ordertobuy apiece

of land. Moreover, the farmers of the are had

alsobeenissuednotices regardingacquisition
of theirland by Govermment. Aperiodof more
thantwo years have already passedbut nowork
regardingthe construction of depot in Angola
has beenstaned.

Iwouldliketo submitto the Central Gov-
ernmentthatitshould do the needfultoover-
come alithe hurdles inthe way of setting up of
the said depotand thatthe same should be set
upimmediately. ltwill be helpful inthedevelop-
ment of the area and removing the problems
beingfagedby the arearegardingoil.

(iii) Need forexpansion of Dooordarshan
facilities in Pauri Garhwal and Chanoli
districts, Uttar Pradesh.

MAJ.GEN. (Retd.) BHUWAN CHANDRA
KHANDURI (Garhwal): Mr. Deputy speaker,
Sir, PauriGarhwal andbordering district Chamoli

of Uttar Pradesh have notgot alithat benefitand.

facility from the expansion of doordarshan
Services, which these districts should have got.
The area of Pauri district oils 5,440 Square
kilometre and that of Chamoli is 9125 square
kilometre. The total population of the two dis-
tricts is about 15 lakh. The geographical setup

fthe areais such thatfrom one placetoanother
approach is not as easy as it may look from
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distance point of view.

Road is the only method of transportin
these hill areas. Evennow, people have towalk
severalmiles togeach one place toanotherand
to gather someinformation. Peopleinthose
areas are not able toknow the recent develop-
ments taking place in the fields like education.
science, modemtechnology (Engineering). trade
and about Government policies. The main
reasonof it isthelack of Doordarshan services.
so far as the source of Entertainment are
concemed, these are nearly nitinthe absence
of doordarshanfacility inthe area. People of
those two districts are also deprivced of the
latestknowledge andinformation about educa-
tion, national andinternational affairs, agricu-
ture and about several other things that are
provide through television. The unemployed
youthofthearea are not able towatch the Rojgar
Samachartelecaastthrough television. Inthe
two districts atpresent, there is asmall capacity:
transmitterin Paun, there is atransponderin
Shri Nagar, and there is a very low capacity
transmitter at Gopeshwarwiththe help of these.
Noteven ten percent ofthe total populationis
abletowatch thetelevsion programme fully and
clearty. Thetransponder at ShriNagarandthe
transmitter at Gopeshwar are most of the time
outoforder. Verylowcapacity transmittershave
been approved for Kotdwarand Joshimath. But
workonthemis goingon at asnails pace. The
broderof Chamolidistrict touches atthe border
of Tibet. This area isimportant from the point
of view of security. Thousands of soldiers
belongingtothis area are servingin army and
there are also military contonments inthe area
and military contingents have been deplioyed
here.

Theretfore, | insit on the Government to
senda surveyteamimmediately toboththese
districts for identifying the places where low and
high power transmitteres are needed for the
expansionof doordarshan services as alsofor
setting up of transmitters inthese two districts
so that people may get these facilities.
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{iv) Need to open a Central Schooler
Navodays Viidalaya in Sahrasa districts,
Bihar.
(Transiato :

SHRI SURYA NARAYAN YADAV
{Saharasa): Mr. Deputy speaker, Sir, the propa-
gation of education intwo districts of my con-
stituency (Saharsay) is notgoingwell. Thisarea
isbackward from every angle. Duetoabsence
of Navodaya Vidyalaya or Central school, the
poor people of this area are unableto educate
theirchildren and as suchthis areais illiterate.
Due to presence of Kosi river between the
districts of Saharasa and Supaul, the Navodaya
Vidayalaya at Supaul is not propedy utilised. .

Theretore, | request the Central
Govemement to open a Central schoolora
Navodaya Vidalaya at saharasa so that this
region may be made literate.

{v) Need to set up aunit at Bharat
Electronices Ltd. in Orissa.

[English)

SHRISIVAJIPATNAIK (Bhubaneswar):
Bhubaneswar has beendecclared as “Soltware
City” and a proposal toconnect Bhubaneswar
with dallas in USA through establishment of
earth station and satelite Parkis under consid-
erationof the Govemmentofindia. The Qrissa
govemmenthas already cahstituted a promo-
tional agency to accelerate the establishment
of elecironic industriies and some steps have
alredy been taken towards that direction.

Establishment of nucie::s urit of Bharat
Electronics Limited isvery much necessary
to help inthe process. itwould goalongway in
expeditious growth of electronic industries, as
such aunitwould exposelocal enferpreneursio
the unlimited potential of elecironicindustries
andwillbe helpiulin availability of components.
thiis leading electronic establishment of Gov-
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erament ot India have seven units in different
parts ofthe country but rone in Orissa.

Hence, request the Govemment toopen
aunit of BEL in Origsa.

{vi) Need toinclude certain communi-
ties of Assaminthelist of Scheduled Tribes.

SHR! SATYENDRA NATH BROHMO
CHAUDHURY (Kokrajhar): Assamis virtually
a land of tribals. Backwardness of assam
mostly owes its origin to the traditional tribal
character of thaecomposite Assamese society.
imbalanced developmentof the tribes creates
problems which are not conducive to the bal-
anpadeconomic growth and developmentofthe
country. Therefore, some more tribes need
protection for their general upliftmentto register
their development at par with other developed
sactions of the society.

Scheduled Tribe List of Assamis devided
into two categories of hills and plains. For
various reasons pertaining to basic necessities
of liife hills tribe people migrated downto the
plains and so the plains and sothe plainstribe
people migrated on tothe hills. These tribal
people suchas 'Karbis’ and'Boros’ need tobe
included intoone category of S.T. listof Assam.

Furtherin the plains amongstmostback-
ward tribes *Rajbongshis’, ‘Saraniad’ and
‘Adivasis’ (Teagarden tribes andex-tea gar-
dentribes) alsoneed inclusioninto the S.T . list
of Assam. . } )

{, therefore, urge upon the Union Govemn-
menttotake necessary steps inthis direction.

{vii)Needto incluude Kerala state inTax
Holiday scheme.

*SHRI V.S. VIJAYARAGHAVAN
{Paighat): Kerala is an industrially backward
state. Onthe one handthe triditionalindustries
arefacing ruin, on the other hand central invest-
ment intheindustrial sector has been progres-
sively decling. in 1974 the central investment

" Translation of thee matter originally raised in Malayalam

y
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was 3.27 per cent which came downtojust 1.5
per centin 1991. The state which is facing
financial problems is not able to make any
meaningulinvestmentin the-industrial sector.
As aresultof this, Kerala is becoming more
backward in respect of indsutrial development.
(would, therefore, requestthe Central Govem-
ment that in order to achieve quick industrial
development of the state, Keralashouldalsobe
includedinthe TaxHoliday Schemeintroduced
bythe Government.

(viil) Need to sanctfon transport and
capital goods subsidies to North-eastern
and other backward States for setting up
industries.

SHRILAETA UMBREY/(Arunachal East):
| welcome the Hon. Finanace Minister’s an-
nouncementin the Budgetfor a Five Year Tax
Holiday to the North-east and other backward
States to encourage the industrialists tosetup
industries in these regions. This concession
will, however, haveimpactontywhen thehuge
amounts oftransport and capital ,goods, subsi-
dies accumulatedover othe yearrsinthe states
are immediately ocleared. It is learnt that the
Union governmentis consistingon state Gov-
emments to pay the subsidies and get them
reimbursed without going through the practical
difficulties. 1, therefore, urge the cemtral
Governmmentto pay the entire amount of sub-
sidies accumulated at the earliestand devise
new systems to attract the industnalistsin these

regions.
14.39hrs

GENERAL BUDGET 1933-94-GEN-
ERAL DISCUSSION(CONTD)

MR. DEPUTY SPEAKER: The House
shallnowtake up furher gneral discussion onthe

General Budgetr for the year 1993-94. Shri

Rupchand Palto speak.

SHR! RUPCHAND PAL (Hooghly): Mr.
deputy speaker Sir, the Budget today has avery
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small role toplay. Because the basicdirection
ofthe economy andpace has already been set
by a broad package known as the New
Economic Policy. Secondly this exercise is
beoomhggrgdually redundantbecause even
before the presentation of the Generaal Budget,
not les than Rs. 12000 to Rs. 15000 crore as
taxes have beenimposed inthe formof hiking
of coal, sugar, petroleumandanumberof other
dems. :

Thirdly, this exercise is becoming aritual
because itis just afudging of figures to satisfy
themoneylenders.

Ascan be seen, on 25th Aprilthe RBl iks
goingto close the account. Thereis apprehen-
sion that the budget deficit, as stated in the
revisedestimates, willbe more by 50 to 75 per
cent. This is the thirdbudget of Dr. Manmohan
Singh . If welookback whatwerethe achieve-
ments of the Government during the lasttwoor
three years? Number One there has beena
maga security scandal. Numbertwo, the coun-
tryhasbeeninthe grip of unprecedented reces-
sion and decline in mindustrial production.
Thirdly, we are aiready in debttrap with total
extemal debttothe tune of Rs.5,41,000crore,
if we take thie Govemment borrowing together
with the non-official borrowings. That means
thatthepercapita dett of every Indianis Rs.6,400.
Thatis the achievement of the Government
duringthe lasttwo years. There is stagnationin
agricultural production. There is more jobless-
ness and steep priice hike in spite of the calim
by the Government that the inflation rate has
comedown. lthas evenbeen statedinthe budget
speechbythe hon. Finance Minister thatthere
isatum-aroundin the economy. Ithasbeen
stated byhimthatthe crises has been leftbehind
.Nothingcan befar fromtruth than this.

Now, letus have alook atthe generalbudget
proposal. What are the salientfeatures? There
has beena darasticcut incustomns and excise
dutiestothetune of Rs. 4,542 crore. As aresult
ofthat, the States will lose aboutRs. 541 crore.
Whatis the nature of the relief? The relief is
basically and mostly for the affluent sections
ofthe people. The poor sections will be hard-hit
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andwill have tosuffermore as aresultof such
reliefs.
.

The domestic industries, as a result of
indiscriminate liberalisation on the imporrtfront,
will be seriously affected. What we can
produce, we shall not be ableto produce. It has
come outintoday’s paperthat eventhe FICCI
has admittedthatimports willbe cheaperthan
making them in our own country. This isthe
impact of the present budget proposals made
by the Finance Minister. it will cause de
industrialisation. Whatwillhappento the smait
industries who accounttfor no less than 40 per
cent ofourexportss, who provide jobstonoless
than 4.5 crore of people of our country? What will
happentothem? This Govermment has imposed
Rs. 200 crore more as excise duty instead of
giving them any relief. The vital role playedby
the small industnes in our country has been
totally neglectedto serve the interests of multi-
national comapnies. They will come in mall
sorts onnon-essential areas - frombevergess
to perfumes and from food-processing indus-
tries to most insignificant things.

So far as my knowledge goes, foreign
investmentproposalsinfood processingalone
are of the orderof Rs.22,000crore. Thatis the
highest amount in terms of foreign proposais
thaathave come. Will it save our country? Will
it serve the interestss of the nation? NO, Sir.
These budget proposals are very much against
the interests of the nation against whatevergoal
we have set up thje nation.

Sir, dismantling of the PSU shares have
been going oninthe profitmakingindustry tike
the oil sector. The Finance Minister, when he
wasthe SEcretary-General inthe South-South
Commission, has saidthatthe oilsectoristhe
most sensitive sector and it should neverbe
openeduptothe foreigners |was readingwhat
he hadsaidthere. But whatis happeningnow,
afterthe selling of the profit making PSU shares
atavery low price now, inthe third round, the
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Government is finding that there is no nuyer.
Distress sale is goingto take place. Eventhen
thetargetof RS.3,500 crores which they wanted
tomobnilise to meet the budgetary deficitcould
not be achieved. This govemmetn have been
working totally againstthe interest of ourindus-
trial and agricultural sector. Ithas been said that
inspite of the so=-calledreliefts, ourcentraiplan
outlay has been raised by 32 per cent, from
RS.49701.19croresto Rs.63936 crores. Butthe
budgetary supponrtforthe centralplanisbeing
withdrawn. There was 44 per cent supportin
1992andin 1992-93 itwas 39459 percentand
now itis 36 per cent support. What willhappen
tothe plans of the States? What will happento
themwhenthe transferto the State comesdown
in realterms? Then the States will againface .
senous difficulties. ithas been said thatin rural
development, thereis asharpincrease. Itis said
the amounthas beenraised from Rs.2-46 crores
to Rs.3300crores. Butthatis also a deception
the wasteland development was previously
under Forests and Environment and now itis
included and showri inthe JRY and the amount
has beenincreased sharply. Sir, adangerous
directionistakenbythe Government. Thewhole
emphasis tosucceedinthe exportfrontisonthe
exportofagricultural pproduce. | amreferringto
areportof the National Agricultural produce. |
amreferringtoareport of the National Agricul-
tural Commision made in 1976. thas cautioned
the Centre against diverting primary food
products torfood processingand for exporting
them. The Commissionhadwamedthatsucha
move would result in artificial scarcity and
hardship to the low income groups and woutd
affectthe nutrittonal standard and with the per
capitaincome andits availability of pppulses
andcreaslgoingdown, atleast 40 percentofthe
Indian population will remain under-noursished
andsufterfrommalnutrition. The Govemment's
latest policy of lifting restriction on movement
of foodgrains and such an emphsis of export of
agricuttural produce including food products will
cause havoc. Even today, it has come in the
newspaperthatno less a personthanMr. Sinha,
the Director of indian Agricultural Research
Institute, in a seminar organised by the Indian
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National Science Academy, has saidthatthere
is seriousfood shortage inthe country and that
food production has stagnated at 176 million
tonnes.

We willrequire not less than 223 million
tonnes by thetumofthe country. evenduringthe
next 5to 10 years there will be disaterinthe
country. Famine conditions, as inKalhandi, will
prevail throughoutthe country, iftthe Govern-
mentdoes notadopt properstrategy tokeepits
cereal production in pace with the spiralling
population growth. Whatstep is beingtakenby
the Govemmentinthis regard?

Letustake upforexample theirrigation. in
the 8th Five Year Planithas beensaidthgatthe
Govemment's prime concern strengthening of
theirdgationalinfrastructure inthe country. in
the Budget provision ithas been said that only
the on goingprojects willbe takenup. inthelast’
three decades there has been somany irrigation
projects andthe cost over-runhas goneup by
500times. Inthe 1992-93. Budgetthe allocation
for irngation and flood controlis only RS.231
crores which is .48 percent of the ttotal plan
outlay. The revised estimatesa provide only
Rs.206 croresatorimgation. ina situation when
Indiais goingto face famine conditions by the
tum of the century and as per the expert opinion
of Mr. Sinha within 5 to 10 yearsthere willbe a
disasterin the country only Rs.275 crores have
been providedforirrigation underthis headfor
the year 1993-94 which is about 0.43 percent of
thetotal plan outlay. And, still the Government
saysthatinthe Bth Five Year Planirrigation it
1s the pnme concern of the Government to
become self-sufficientinfood andto have food
security.

In" agriculture, which i1s as important as
small scale industry, the Government's claimis
thatthere is 36 percent nse inthe allocation this
year. But, itis readly notso. In alifairnessthe
figures should be compared with the revised”
estimates and not with the Budget proposals of
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the previous year. The Governmentis duping
the people anditis deceivingus. Inrealterms
itisonly 15.26 percentrise. Inreal terms the
allocationfor agriculture has come down. Letthe
Finance Minister relay to that. Inacountry like
ours, wherg Indiaislivinginvillages, fordevel-
opingagriculture, expansion ofirnigationis very
important. Butthathas notbeendone andstillthe
Govemmentclaims thatiitis very muchworried
about the agricultural sector among making
very meagre povision for the same.

The country has already falleninto a debt

trap thatwe havetopayt no lessthan Rs.38,000
crores this year as interest payment only. |
wouldlike to know whatamountis goingtobe
paid next year as interest? | think this has
alreadybeen estimated. if youlook atthe the
Economic Survey. you will find that the amount
taken as loan had to be paid as interest for
previous loanandthatis called the debt trap. |
accuse, | charge this Government that it has
createdsuchasituation. Thisa Govemmenthas
made this nation indebtedtotheinternational
money lenders.

The Government says that the fullconvert-
ibility of the Rupee ontrade Account will improve
the export situation. Whatever sophisticateda.
modern steps you may take, it is not going to
improve the export situation.

ltwill notincrease ourexport. Because in
the current global recessionary situation, such
steps woulld notenable ustocorrecttheimbai-
ance.

A series of devaluationmeasueres have
notresulted inthe export growth. Thenpartial
convertibility. | want to know whether allthese
membnenrs have improvedour exports. As it
has declined. Thetrade gapisincreasing andit
willincrease turtherinthe coming days. Desprte
policy reforms. exports have not picked up. In
order to achieve viabie position. exports would
havetogrow by atleast twnety pei cent. Don t
vou findthe result”? {Interruptions:
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RE: BOMB BLAST AT SURAT RAILWAY
STATION

| Translation) .

SHRI KASHIRAM RANA (Surat): Mr.
Deputy Speaker, Sir, |amon apointof order. |
havebeeninformed thatabomb has exploded
inatrain at 10a.m. at Surat Railway Statijon
inwhich 10-12 persons were killed and 26-27
injured. | would liek to urge the Govemmentto
make a satement in this regard before the
adioummentof the House today.

Mr. Deputy Speaker, Sir, an hon. Memebr
has referred asimilarincident yesterday. This

hasbecome aroutine matterinourcountry. The

incidents of bombblasts are taking place atone
place or the other daily. | would like to know
whether Govemmentis vigilant about# ornot ?
These inciiidents are posing a threat to the
security of the country. The Govemment is
doing nothing. Therefore, it iis my submission
that Govemmentshould make astatementin
this regard.

DR. K.D. JESWANI (Kheda): Mr. Deputy
Speaker, Sir, two persons have diedin samilar
incident of a bomb blast in Ahmedabad. This
happenedyesterday. Itseemsthatthe Govem-
ment is not atallconcemed inthis regard. § would
also like to urge the Govemment, throughyou,
to make a detailed statement in this regard
betore the adjoumment of the House forthe day.

[Engllish)

MR.DEPUTY SPEAKER: Kindly excuse
me. Whenthe ho,rL Memberis on hislegs, you
haveraiseda pointof order. There is no pointor
order. Suppose if you want to raise thisissue,
youcould have raised it afterwards his speech
iscompleted.

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum): The pointisthis. Why isthatinstead
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of Govemment reaching us, we haveto raise it
intheHouse? Abombn blasthastakenplace this
moming andthe Govemmentis totalty silent on
thatpoint, although we have already spent four
hours of Pariament's sitting. Therefore, atleast
what you should do is that you shoulld instruct
the Govenrm,ent that they should come betore
the end of todays’ sitting and reporttous as to
whatexactly has happened andwhat preventive
steps they have additionally taken. That you
should instruct them. This is very very unfortu-
nate. Every time we have to raise these issues
andthe Govemmentwouid notcome onits own
to state what is happending inthe country.

Theretore, Sir. as he has stated, the Gov-
emment - one senior Ministeris atpresentthere
andhe shouldtake the responsibility to contact
his Cabinet Member-should come forward and
givethe report. You shoukd assure the House
that they will come betore the House by this.
evering.

SHRIP.C. THOMAS (Muvattupuzha): Sir,
fatsohim.

[Transtation]

DR.K.D.JESWANI(KHEDA): Mr, Deputy
Speaker, Sir, Ahamedabadis a vcery sensitive
area. there had been copmmunal riots. Theese
have since been checked with gfreat difficulty.
the electrions to Legislative Assembl,y are be
held m nesr future. Such incidents of bomb
blasts can creat a very dangerous situation . not
only for Gujaarat but for the whole country.
Theretore, | would like to sunmit that Govenemnt
dshoudd make astatementin this regard.

DR.S.P.YADAV(SAMBHAL): Mr. Deputy
Speaker, Sir, itis quite surprising that we, . the
Members are giving information here about
happenings inthne country andthe Ministers are
not getting any information. Has C.1.D. of the
Govememntstopped working? Whatisitdoing?
WhyMinisters are not getting any information?
Thisis avery grave situation .} amofthe opinion
that Governemt should provide informationto
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the House regarding suchincidents. Through
you, lwouldliketomakea demandthat Govem-
ment shlould provide information in this regard
tothe House before the adjourmentotthe House
fortheday.

[English]
15.00hrs

MR. DEPUTY SPECAKER: You have
brought this instance to the notice of the /
Govememnt. the hon. Ministeris on hislegs to-
respondto your clarifications.

SHRI RAM NAIK (BOMBAY NORTH):
Thereis awiderimplicationbsciausethereare
bye-elections in gujarat. Today in Surat, the
constituency of Mr, Rana there i1sasammelan
of Sadhus. So. these asre allimportant things.
Itis necessary that the Minister mustmake a
statementtoday befoire the House adjoums.

[Translation]

THEMINISTEROF STATEINTHE MIN-
ISTRY OF FINANCE AND MINISTER OF
STATE IN THE MINISTRY OF
PARLIMENTARY AFFAIRS (DR. ABRAR
AHMED): | would apprise the Minister of home
affairs with the feelings expressedby Members.

15.01 hrs
[English]

GENERALBUDGET 1993-94- GEN-
ERALDISCUSSION-contd.

MR.DEPUTY SPEAKER: Mr. lal nowyou
canstartyour speechagasin.

SHRIRUPCHAND PAL (Hooghly):  have
beenspeaking aboutthe full convedrtinbility of
the rupee on the trade account and the claim
made by the Governemnt anbout about the
stabiliasation ofthe rupee and aopprectation of
the rupee vis-a-vis dollar.
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Weknowthe history ofthe Indian currency
Indiancurrency was beggedto - sterlingpounds,
thento abasketof cumriencies thantothe dollar.
What is happening today? Dollar itself is un-
stable. The United states is the mostindebted
country inthevorid.

1592hrs
[SHRINITISH KUMAR - in the Chair]

They havetoborrowfromjapan. Nowlam
giveing youthe figures of the last week. Vis-a-
vis Deutschmark, the Indian Tupee has decfined
sharply: vis-a-vis Yen, the Rupee s declining.

the govemmentis claiming that the infla-
tion rate has come down. But the anomaly uis
there. The figures of the whoilesale price index
are never reflected when you fo tothe market.
Whyis itso? Whyis this anomaly? Why is there
such adisparity? Itis there becausethereis a
difference inthe weightage. the food prices are
going up. Expenses in education and medical
care are goingup. butthey are never reflectedin
the wholesale price ndes. inthe consumer price
index. thefood groupis 57 per centwhileinthe
sholesale price index, the weightage of
foodgrains productivonisonly 29.57 percent. In
the consumer price index. the weightage for
education. helthcare, medicalcare. etc.is 16.56
per cent. But there is no such weightage for
health care, educationin the wholesale price
index. They clsain that the inflation rate has
come down. ltis also another deception.

Notlessthan 30crore of people are living
belowthe povertyline. The food subsidy. as has
been agreedtoby all sections of the House, is
something very esentialfor these peoplebut. in
realterms, the gootis withdrawing food mutnisy
as perthe dictates ofthe IMF and the world Bank.

PDSis being dismantled. Wahtwillhappen
to the poor people of this country? this
Governemntis not only ouhttol destroy the PDS
structure anddismantle the public sectorunder-
takings. butthey are not satistied withthe only.

\
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the Governmeri, inthe name of financial sector
reforms, wants toi privatise the nationalised
Banks. They have made a proviston for Rs.
5,700 crore againstbad debt after looting the
nationalisedbanks virtually, in the name of bank
loan melas, through otherdubiousmeans. They
are notallowing enough transparency in Bank-
ing actiorties under the veil of secrecy clause.

Now they are out to privatise the
nationalkised banks. Not only the nationalised
banks, eveninsurance. |

lfindthatthere is a proposalonpage 8, In
parargraph 25, saying that they propose to
privatise theinsurance companies also they

sy —

“With reforms under wayinthe banking
sector, inthe capital market, it is necessaryto
address the need for similar reform in the
insurance industry”

tknow it. When Mr. Hohn Majorcame here,
who came withhim? The Chariman of Lite
Insurance Mr. Peter Grantcame with him.

Now the American companiies as aiso the
Britishinsurancecomapnies areputting pres-
sureonus undertthe name of Super301. They
have been doingit forthelastfive to sixyears.
theyare pressurisingthis Government.

After the government has contractedthe
loanfrom the iIMF andthe World Bankthey are
putting more prressure now. The MNG
Insurance very confident. Mr. Anderson, the
Vice-President of thhe Comapnies are Ameri-
canInsurance Company says thatthey willhave
a their share inthhe Indian market.

Just about a few years back, on the
occasionofthe birth anniversary of PanditNehru,
aconference oninsurance was held in Delhi
itself. On 14th December, 1989. It was attended
byexperts, people associated witih insurance
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, academicians haviing knolwdge ofinsurancce
activities. Afterthe conference was over study
Group wasformedforReview and Reflection
ontthe working of LIC and GIC. What oiidthey
say?

| am just quoting a few words:

“To sumup,the insurance sector in
INdia has acquitted itself very well
both in tterms of commercial and
social objectives. This dual
respponsibility has not been easy
national U.S. insurance comapnies
waantriotake awya the more profit-
ableoparts whichoare necessary to
carry outour social oresponsibilities”

This is thhe conclusiojn ofthe Study Group
onthe basis of deliberations ofthat conference.
whichh was chaired obythe Finance Minister.

“This should notbe permitted. Con-
sidering the presentstage of devel-
opmentofiinsuranceinindiaandthe
vitalroleitiksplayingin support of the
national development and social
osecurity. there is no case for
inducting either olndiannoor foreign
private capital intothe industry”.

Whatdo the Americans do? Dotheyallow
insurance companies of othercountriesto oper-
ateintheri ownland?

Do the Americans do nott allow oforeign
comapies but theey want to do business our
countryandthen put pressure for thaat.

Mr. Peter Grant comingwith Mr. John
Major is significant in this connection. Mr.
Anderson, the Vice-President of the American
Insurance Companies have already said that
they were very confident of having theirplace
inIndia.

This Government s setting up a Commit-
teeandthe Finance Minister has got tthe guttss
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tosay, onthefloor of thhis House, that thishigh-
powered committee will recommend
measures forreformsininsuranceinthe name
of financial sectorreforms.

This Governmentis goingto sell out out
insurance comapnies to the multi-nationals.
Thisios the situation.

| charge the Government that thhey are
selling outwhatevergoodthings use hadinthe
public sector.

After having look at athe dismal perfor-
mance ofthe Govemment. Now fromthe Singh
Parivarietus have alok atthe Sangh Parivar.
Imean the BJP. They have offered anattemature
budget document. What doesthe alternative
documentof BJP say? Isthere anythingnew? Is
there any difference between whatthis Govem-
menthasto say and whatthe BJP jasto say?

What is written in the document about
nationalisation of insurance , and the
privatisation?

PROF.PREMDHUMAL (Hamirpur): Why

are quoting them?
Thatmeans, you are supportingthem;

SHRIRUPCHAND PAL: |lamaskingthem
to clarify theristand, with regardtothe reforms
inthefinanciallisector} cantellyoumyowno
oexpenence.

| had moved one resolution on
disinvestment of PSU shares. When iit was
being voed, soem BJP Members came
forward andsaid: “Yes, itisa good thing. We
will supportyou.”

Ultimately someonw came andsaid: “No.
ourpolicyisnot differnetfromthe policy of the
Government. we would not support the resolu-
tion of the CPi(M)Member. We are preparedto
support the Government on disinvestment of
everiiinsurance and bankingshares.” Thereis
nodifterence between the B. P Budaet dncu-
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ment and the budget proposais
Government..{Interruptions)

of the

SHRICHITTABASU (Barasat): Thereis
noalternative at ail.
°
SHRIRUPCHANDPAL: Yes, youareright.
Thisis justthe other side of the coin. Thereis
nodifference atall.

You may ask, “what is your alternative?
You arespeaking somany things andyoou are
dharging them.” Whaaat miggretiions you do
have? We have our aftternative. Andforthat
alternative we are struggling. OUr alternative~
ois: raise the income-taxforthe higherincome
group people. Who asked you motto dothat?
ONly 60to 70lakh people payincome-taxina
country of 88 crores of people. So, youraiseit.
also, unearthblack money instead of goinginfor
thegoldbonds, bearerbonds and such others
schemes. there are umpteen number of ways.
if you have the politiccal will, you can unearth
it. There should be better enforcement of tax
laws; selective curbs in onon-planexpendiiture
byavoiding wasteful expenditure; by controlon
import of non-essential ittems and by expan-
sion of thee domestic market. This is the
altemative.

Whatwas thereinthheimagination ofthhe
foundiing tathers of our republic? Thiswas the
alternative. Forthat, there were laws aonndo
provisions athat there should notbe concentra-
tionof wealth and there should notbe unaccounted
money. Butthis Government has forgotten all
thosethings...(/nterruptions)

MR.CHAIRMAN: Please conclude.

SHRIRUPCHAND PAL: Sir, thisisarich
man's Budget. itis anti-growth Budget. This will
ccause de-industrialisation in the country. Uiti-
mately what willhappenwhen the rupee will not
be able to protect itseif? I the doHaris in diffi-
culty, there aremany othersbesides the U.S . to
protect the dollar. But no one will come tto
orotectthe orupee. Insuch asituation. what wil
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happenm? there will be inflation again. As a
resulkt of infiation, againthere willlbe borrowiing;
topayback there will be borowing. Inthatway,
we oshall be deeper and deeperiinto ciebttrap
we are already iin a vicious circle.

Sir, lopposethe Budgetlock, stockand
barrel. '

15.14Hrs. '
RELATE SITTINGOF LOK SHABHA

THE MINISTER OF STATE IN THE
MIINISTERY OF HUMANN RESOURCES
DEVELOPMENT (DEPARTMENT OF
YOUTHJAFFAIRS AND SPORTS)ANDMIN-
ISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIIRS (SHRIMUKUL
WASNIK): Mr. Chairman, Sir, { would like to
make one request. Yesterday we had asittingtill
8 p.m. today also | request the Members to
cooperate with us andtositlatenthe eveingaso
thaat the Members who wantto speak on this
discussion, getan opportunity because tomor-
row, being the Friday, itwill be difficult. Tomor-
row also, we may try. But today we should see
thatas mmany Members as possibie are given
time to speak onthis.

Sir, we are making dinner arrangements
forthe Hon. Members, the press andthe staff,
everbody.

MR. CHAIRMAN : Okay , agreed.
Now, Shri GopiNath Gajapathi.
15.15Hrs.

GENERALBUDGET, 1993-94- GENERAL
DISCUSSION Contd.

SHRI GOPI NATH GAJAPATHI
(Berhampur): Mr. Chairman Sir, the General
Budget, 1993-94 hasbeenanall-round pleasant
surpnse inmay ways. notleast ofthenbeiingits
evidence of sienncing even the bitterest of
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critics and Pundits of the Union Budget. Hon.
Dr. Manmohan Singh hasfinally madebudget
making what itoughtto be. Notano exercise
in raising taxes here and there to cover
uncontrolled, riiising expenditures. Not a
surprise package that plays games with expec-
tations. Notan accounting trade-oft giving a bit
here andtakingabitthere. The Finance Minister's
Budget for 1993-94 transcends all this and
givesthecountry what ithaslongneeded; a
fiscal instrument that is putting in place, an
economic environmentthat will putindiainthe
forefront ofthe world’s nations inthe next few
years and unchain the creaative energies of its
highly talented entrepreneurs, its abundant
consumers, andits todingworkersandlabourers.

The Budget for 1993-94 is apath-breaking
one. Not only because it reduces tthje fiscal
deficit, for the third time in a row but aiso
becuase oiit is the first Budget whiicho ohas
seentriffs, duties and levies of various kinds
slashed across the board. Notbecause it has
the lowest defictintenyeass. The uniqueeencess
ot Hon. Dr. Singh’s new Budget iis that it it
working toa well thought-outt plan, thatwas
cconstructed by Shri Rajiv Gandhi inhisyears
inopposition and, withnecessary modifications,
put inplace whenthhe Congress Govemment
of Prime Minister, Hon. Shri P.V. Narasimha
Rao assumed office iin mid-1991. oisto the
signal credit of Hon. shriP.V. NarasimhaRao
and his Finance Ministerthat secunteis scandal
and Ayodhya incident notwwithstanding, they
have notwavered.

In that planlies the future salvation of the
Indian eeconmy. Neither Hon. Shri. P.V.
NarasimhaRaonor Hon. Dr. Singh ever made
any bones about the fact theat economic
restricturing wouldyield results, only aftera
period of hardship. This Budgetindicates that
the period of hardship iis comiing to anend,
which iswhy the Govemorof the Reserve Bank
ofIndia couldtell a nationaltelevision audience
after the Budget, the economyis moving from
aphase of consohdation and adjustment, toa
phase ot rapid and sustainable growth”.
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The Budgetprovides evidence of this new
self-confidence. Fullconvertaability of the ru-
pee onthhe trade account is the most visible
evidenceof this.

Hon. Dr. Singh’s assessment is correct
that the experience of a year of partial
convertability warranted this move to fullcon-
vertibility which would more fully and decisively
intograte India with the global economy and
provide anincentive forexports withoutwhichno
country, not evenone as large as India, canpay
itway globally.

The Budget has moveddecisivelyto put
competitive pressure on Indian industry and, at
the sametime, give the domestic environment
amuchneededboostby loweriing awide range
of excise duties. thas been abundantly clearly
forseveral yearsthathighh protective tariffs
have engendered anuncompetitive industryin
India. Last year hon. Dr. Singh lowered the
maximum tariffto 110 percentfrom 115. This
year he has lowered itto 85 percentand is
movingin graduated phasesto give INdian
industry time to djust. What issignifiicantis that
within this upper limit, he has substantially
lowered duties on project and capitalimports
to enable Indianindustry as well as export-
oriented foreigninvestorsto setupcompetitive
productiontacilities. Side by side, Hon.Dr.Singh
has taken decisive stepto help both recession-
hit sectors of INdian iindustry and provide
considerable reliefto prico-hit consumers. His
decision to drastically reduce tariffs on automo-
biles, certaincommercial vehicles, household
goods and electronic products, suchas colour
television sets, will stimulate the demand for
these products and help take these sectors out
of atwo yearoldrecession. Atthe same time,
by eliminatingduties on items of commoncon-
sumption, suchas, teaandcoffee.orreducing
tarifts on consmetics and personalcare prod-
ucts as well as a range of consumer goods.
Hon.Dr. Singh has more than made oup torthe
odisappointment that middle-class households
willfeel atthe modestincrease he has aliowed
inthe Standard Deductionandthe abnsence of
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anychange inincome-tax. His argumentthatit
is better to act decisively in a few important
sectors ratherthan do alittle here and alittle
theere, isone few canquarrel with. Indeed, had
hesetouttogive allithingsto allmen, he woould
have succgeded inpleasingnoone. Thetone of
thebudget andthe manner ofitsconstructionare
enoughreasonto betieve thathecanheheidto
hisword, to move on personal -and corporate
taxation next time around. The ditemma of a
reformist Finance Minister is veery real: he
cannotreducetaxes and duties all-round and, at
the same time, protect revenues sufficiently, to
promote dévelopment spending and welfare
programmes, partiicularty those which are aimed
at the poor and vuinerable.

This is where Hon.Dr. Singh seems to
have pulied oft a remarkable feat. He has
slashed a widse range of duties and taxes,
yielding Rs.4,522 croresin revenue, something
unheardof in previous budgets. Yet, he has
steppedup planexpenditure a staggering 32per
cent, to Rs.63,936 crores. In this the outlay for
rural development has gone up an unprec-
edented 62 percent, and the hike inthe Jawahar
Rojgar Yojana to Rs.3,306 crores aims at
creating an unprecedented 1,100 milliion
mandays of employment. Other social-sector
spending has similarly been raised, giving
substanceto Hon. Dr.Singh'sclaimthathisis
growth wiith a human face.

Two years of stagnatiion and hardship
have ledthe indianecopomyto thebeginnings
of arevival. This budget will hastenthat. Good
thoughitis. it would be a mistake to see this
budget only interms of year to -yearchange.
This budgetandthe economic programmerthat
underlies it are a partofiong-term plan.and it
the coming yearis better thantheeiast. itis
evenmore certain thatthe nextfiveyearswilibe
bett~ thanthe lastfive. Asthe results flow in.
¢ suldput paidto the doubts of those. who
falt that globalisaticn ond iheraisation were
eltherimposedon naawy, ngnnereditors. of
wouldleeadtne countv dov aine pathtc ruin,
o truth, As Hon

B

Nothingoould Lrarthes fro
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dr. Singh saidin his budget speech, | quote:

. “Ihave usedthis Budgetto puteconomic
and social development ofirmly Back on the
nationalagenda.. Thisis thee only waytoshow
the world that India is a nation on the move and
isdetermined to succeed".

Beginning the currentfinancialyearona
positive note, the annual rate of inflationfellto
6.5percentforthe copeningweek of 1993-94,
ended April 3, as the official whole -sale price
index (abbreviated asW.P.|)fegistereda0.3
percentdeciine over the previous week. Main-
taining its decliningtrend, the rate of inflationfor
the previousweek, at 6.7 percent, had endedthe
yeear 1992-93 at the lowest level. The official
W.P.I. for alicommodities (Provisional}, with
1981-82=100as base, droppedto233.1from
232.5torthe week before.

India’s eeconomy should grow atahealthy
5percentaverage annuallyinthe nexttenyears
and exports should grow at 8 percentannually,
if the economic liberalisatiion is kept up, accord-
ingtothe World Bank. Thisis expected, despite
the factthat India lostbetween 15to 20 per cent
of itss eexport market in the former Soviet
Union.

The highly optimistic forecastforindia on
normalassumptions of currentotrends. iscon-
tained inthe “Global economic prospects and
othe developing countries 1993" preparedby
the staff of the World Bank™s economics depart-
ment.

What iis remarkable is that even if the
international environment shouid worsen. East
asia and South Asia will notbe affected much;
eastasiaduetothe stellerperformanceof China
and South Asia on account of the creditable
recordof the back projects forIndiia. Infact, not
anlyfor india, butfor south asiaas awhole, the

yormal expectation is an average growthof 5.3
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Inits latest monthiy Asain economic re-
view, the US based intemational researchand
economic group, Merrill Lynch, said, full con-
vertibility of the rupee was undoubtedly an
important step inintegratiing India’s economy
with the rest of the world. Itis nvertheless
important notbe confuse the rupee’s float with
the litting of allexchange controls.

| daresay, it may not be out of place to
highlight in this highest forum of our country’s
legislature, some of the burning issue faciing
my Berheampur Parfiamentary Constituency
as well as Ganjam and Gajapathi Districts of
Orissa State, to which I belong:

1. The narrow Gauge Railway line between
Naupada-Parlakhemundi-Ganupur
needstobeconvertedinto Board Gauage
withextentionupto Rayagada.

2. Répairs and restoration of 6 major road
bridgesin Ganjan District, damaged dur-
ingthe unprecedentedfloodsinthe
year 1990.

3.1irigation projectsimplementationlike the
Baijal Nal, Bhagalatti i! stage, Rushi
Kulyaretc., for my agricuitural based
districts and alsoto ackie the longstanding
drought conditions of the west-
erndistricts of Orissa.

4. Road laying for improVing communica-
tions in tribat villages of Remagiri and
Mohana, underthetribal sub-planscheme.

5. Improvementof the surface condition on
the National Hiighway NO.5 stretch be-
tween Inchapur and palasain particular
andremoval ofthe numerousievel-cross-
inginthis stretch. :

6. Upgrading ot the present fair-weather
GopalpurPortinto an all-weather Port.
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7. Conversion of the existing 33 KV Power
transmissiion line between Rayagada,
Mohanaand Parakhemunditownto 132
KVline. !

8. A full-fledged Engineering College at
Berhampur town, growing dailyin com-
mercial importance.

9. AnAgricultural University atthe rice-bowl

town of Parlakhemundiii, and

10. Drinking water and electricity facilties in
everytown andyvillage.

Sir, alithese aforesaid projectsimplemen-
tation involve outlay in crores of rupees. The
State Government of Orissa continuesto expe-
rience acute paucity of funds. Hence, it has
become incumbent on the part of the Central
Government ot provide ofunds libnerally, fopr
developingthese under-developedregionsiin
Orissa State.

Betfore concluding, | wish to point out
certainsuggestionsforbeingincorporatedinthe
General Budget 1993-94:

1. Admittedly, the concessionshown tothe
Corporate sector this time have been quite
genrous. Likewise, even forindividual cases.
the Income Tax exemption limit be raisedto at

least Rs.36,000/- from thepresent Rs.28,000/-

limit, even though this might mostiy affect the
revenue to allthe States inthe country.

After all, we cannot eat the cake and still
hope to retainitas well.

. 2. Thereshouldalsobe aseparate ex-
emption limit of Rs. 10,000 at least, inrespect of
savings schemes of more than 6 year periodto
mobilise funds for vital development purposes.

3. Indeedthereis further scopeforin-
creasing our exports to improve the country’s
foreign exchange and balance of payment posi-
tion andlast but notthe least.
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4. There shouldbe increase inthe all-
roundsubsidies to ourfarmingcommunicate for
boostingthe agricultural output of the agricuttur-
alty predominant country of India.

Finally | heartily congratulate ourdynamic
Finance Minister Hon. Dr. Manmohan Singh,
his able deputies, Hon. Shri Chandrasekhar
Murthyand Hon. Dr. Abrar Ahmed, as wellashis
eminent Ministerial officiallls, for giving thhe
country thistime, not only a historic butaiso a
progressive andgrowth-oriented budget.

|commendthe General Budget 1993-94to
this sugustHouse and wholeheartedly lend my
fullsupporttoiit.

[ Transiation]

SHRIMATIRITA “ERMA (Khanbad): Mr.
Chairman, Sir, there ns a famous saying of
charwakphilosophy:

“Yavat Jivet sukham Jivet. rinam
Kritva Ghritam pivet.” it seems that our Hon.
Finance Minister and the entire Government
has accepted this principle of Charwakphiloso-
phyinto. They arefollowingthis principle thatso
longas theyarein office theywouldcontinue to
take maximum loans and spend lavishly and
then goaway. After leaving the world, nobody
comesbackto see as towhatis happening
afterward. itwe actaccordingto the Govemment
we can also accumuilate luxuriousitems, im-
ported AC. importedcolour T.V., fine quality for
Dhaka Sarees, cosmeticitems andcanmovein
the Maruti car, the prices of whichhave been
reduced. Though, thinking of our Finance Min-
isteris good yetwe are afraid as towhomthey
are goingto inherit this huge debt. It has also
beenthe Indiantraditionthattheloanstakenby
forefathers forthere owncomforts, havetobe
returnedby their next generations for the salva-
tion of their forefathers. And under the same
tradition you are alsotaking loans. God knows
what will happen afier the elections. Therefore,
you need not worry about the debt because you
have nottorepayit. We havetorepay itand our
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younger generation will become the victims of
yourwrongpolicies and reckless expenditures.
They are watching the conspiracy of makingthe
country handicapped under pressura of World
BankandIMF. Youhave made generous allo-
cations throughthis Budget, but notfor the poor
and hungry peopie of this country. You have
reducedthe price of Maruticars but notof puises,
bread and sugarrather youhave increasedtheir
prices. OurFinance Ministeris astonished at
the poverty of small farmers. He has been
cursingthemin his third successive Budget for
waiving of there loans upto Rs.10,000. Onthe
otherhand he has greatsympathy fortheindus-
trialists who have swallowed an amount of
Rs.5.000 crores on the pretext of their sick
industries. Itis agnodthingthat Finance Minis-
terhas also cometo the House. Hets shedding
tearsfor bigindustrialistsand evenprepared to
give more money tothem.

Besides that, suchabigBank securi-
ties scam hastakenplace in our countryinwhich
anamount of Rs.5700crores have beenlostbut
heisvery calm andquite overit andis prepared
toputthisamountinbad debts sothatmisdeeds
of Government officers and inefficiency of
Banking system couldbe covered up. butthe
Finance Minister has nothingtor the smalt and
- marginal farmers exceptlip service. Onthe
otherhand he has great sympathy for the big
industrialists.

The provision has been made inthe
Budget for providing reliefto  the victims of
natural calamities whichcomes aroundRs. 16
percentindividual. Whatcan bedone withthis
meageramount? Rs. 77 82 croreshave been
provided in the current Budget for 20 crore
people ivingin 121 droughtaffected districts of
the country which means less than Rs.4 per
individual. Asaresultofitthe situation in many
droughtaffected areas has become cnticalapd
peopie are dying due to hunger.

Mr. Chairman, Sir, | come from
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Vananchallregionandthere areseveraldis-
tricts like Palamu, Garawa, Chatra,
Hazarikbagh, Giridih, Dhanbad, Bokaro etc.
where people are dyingduetohunger. It seems
that both the state Government and Central
Government are workingin connivance with
eachotherbecause reliefwork has notyetbeen
startedthere.

SHRIMATIGIRIJA DEVI{Maharaj Ganj):
The Central Govemmentis responsible for that.

PROF.RITAVERMA:lamcomingto that
point.

MR. CHAIRMAN: You can give clarifica-
tion when yourturn comes. Now let her speak.

PROF.RITAVERMA: The state Govern-
mentofBiharblamesthe Centre andthe Central
Government says that relief fund has been
adjustedagainst the loan. Because of this futile
exercise, people in those areas are dying of

hunger.

MR.CHAIRMAN: Youplease stick to your
point.

PROF. RITA VERMA: People are dying ot
hungerthere buttheircries and agonies are not
reachingyou. Can you understand otheragony
of that motherwho killsher own childbecause
she cannottolerate the screaming andcries of
ahungry child? She has lost her patience. She
15 helpless to see the plight of herinfant butthe
cries ofthose poor people are not reaching your
deafears . Perhapsthe WorldBank has given
you some strong instructions for not giving any
reliefto the victimes of natural calamity.

Mr. Chairman, Sir, tot of revenue 1s
earnedfrommy area Dhanbadbut water prob-
lemcontinuetootherpeopleof thatareathrough
out the year- for six months they face water
problemandforanothersix months they think of
waterproblern to be faced inthe coming summer
season.
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They quarrel over asingle drop of water.
But you have not made any provision in the

current Budgetfor providingrelief to smalland’

marginalfarmers anode constructingdeepwetls
andtubewells to deal with the drought situation.
They have been left to their miseries and it
seemsthatthe Central Govemment has nothing
‘todo withthem.

Mr. Chairman, Sir, it is industrially
advanced area. Coalis minedfrom that area
which is a backbone of our entire industrial
sysems.andindustrial revolutiontotally depend,
onit. Yourindustrilisation programme and boost-
ingof exportdepend onthe coal. Thcoaimine
workers are very much apprehensive because
of your policies. Now they cannot raaise their of
voicxe against their explotation because the
sword of pnvatizationis hangingon their head.
You are talking about the National Renewal
Fundto allure the workers. But lwouldiiketoask
youthat a person whois doing a particularjob
forhalf of hislife andifhe is given few thousands
of rupeesandis askedtostarthisbusiness. can
he dothat? Every oneis notcapable of starting
self-employment. The golden hand shake
scheme s all nghtbut National renewal Fund
seems tome adramaonly. Now | give youan
example of my own. | have been a student
through outmylife andif now lamaskedtoearn
livelihood by tailoringwhat enthusiasm | wouid
havetoleamthis newthingatthis age?

Youalsosayaboutthe allocation you
have made for retraining andre-deployment of
workers but the questionanse astowheretney
will be adjusted. The big industrialists can in-
crease their profit. canalsosetup newindustres
butfor generatingemploymentthey are neither
willing northey are capabletodo so. Yourwan
economic surveysays thatunder atthe prevail-
ingcircumstances therecannotbe any guaran-
tee of service andsalry. Itfurther saysthatthe
laws enacted for the welfare of workers are
proving to be hurdles in the way of industnal
developmentofthe country. Nowtheyhavetobe
done away with. That means unemployment
problemwill furtheraggravate. ina country like
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ours, where employmentis aquestionof life and
death, yoursilence on this issue will be treated
notonly as the mostirresponsible act but willbe
treated as acrime.

[Translation]

In addition! would also like to submitthat
this Budgetis cleartestimony of the politiciasation
of the economy andthe economic development
of the country. relief in excise duty on some
commoditiesfor5 years hasbeen grantedinthe
Budget, butincase of Bihar, the mostbackward
state, relief of not even a single paise hasbeen
given. so. what are the reasons therefore?
Probably ithas been done because your party
has beenrejected by the votersin Bihar.

Perhapsthe Hon. Minister of Finance
is quite satisfiedwith his Budget that it will attract
forelgn capital and boost export . However. a
common man like me will judge the success of
the Budget on the basis of the employment
generation inthe country, provision otdrinking
waterandhousingfacilities created.

Mr.Chairman. Sir.1am happytosee
youinthe chairand would alsolike to congratu-
late you fro occupyingthe Chair. Please giveme
two minute more.

MR.CHAIRMAN: There 1s no such ruie
underwhichyoucan congratulate they charr.
However, time allottedto youis over. Youhave
beenspeakingfor 15 minutes. Theretore, please
wind up your speech.

SHRIMATIRITAVERMA: | wilf conciude
my speech withintwo minutes.

Please be frank about the efficacy of the
Budgetonthebasis ofthiscriterion. {amnot as
educated as you are, but the less educated
persons like me donot understandthe needfor
layingso much emphasis onthe exports when
there is so much demand of gods for internal
consumption within the country tself. I believe
that the culture of indsutrialisation 1s export
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oriented and export is the way of capturing
foreign markets and in m y opinion, it is the
imperialistic tendency. IMF andthe World Bank
andthe otherwesternnations are notgivingas
economic assistance ourof generosity butthey
have economic imperiatistic designs behind all
this assistance. Hasthe Government ever pon-
dered over the conseguence aboutjoiningthe
trade wargoing oninthe world? Ithink thisis not
aprudentstep, ratherthe House way excuseme
,inmy oopinion, itis afoolish step. Iitis widely
knownotactin Indiia thatborrowiingisacurse
and destroys the pece of the families. Any
housewife maintainingthe househodlwithinthe
means iis laways considered praise-worthy.
(Interruptions}

SHRIHARI KISHORE SINGH(Sheohar):
Mr. Chairman, sir, the Hon. Minister need not
under estimate herintellectual acumen.

SHRIMATII RITAAVERMA: Thanks. How-
ever, | was talking on different kines.  owas
submittingthattheo ohousewivesinindiaunder-
stand very wellthhe needto oremainowithinthe
means forothe happiness oftheohousehold. But
youodonotunderstandthis very basicthing. You
will also be callled a good Finance Ministter if
youbringdown the expense ofthe Government
andbringthemwithinthe budgetary limits.

lthas nowbecome atfashionto putthe
blame fora every thingonthe Ayodhya episode.
Evenifatrainfailstoarrive intime theoreasono
assignedis the Ayodhyaepisode. However, just
ocalculate the amount of money which was
spentotothwartthe really onthe 25th February;
perhapsitwas incrores of rupees.

fam sormry that ShriRajesh Pilotis not
presentinthe House atthe moment. He widely
reviewed the security arrangements abroad a
helicopterandmusthavebeen veryhappyiinthe
same maner with the arrangements made to
othward theo really as my childbecome happy
onreceiving new toys. The Government must
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furnish detailed information on the expenses
incurred for thwarting thhe rally. Please check
your expenses. The Budget itis not upto the
expectatiions and aspirationso ofthe peopleand
oratheriitaimstocrush the voice of the people.
SuchaBudget cannotbe suitablein any casefor
India. Itisimmeterial whether itis most liked by
the IMF. The World Bank and the foreigninves-
tors. Itotally oppose this Budget.

SHRI DEVENDRA PRASAD YADAV
(Jhanjharpur): Mr. Chairman. Sir, | ostrongly
feel that this Budgett has been prepared
oundoubntedlyto servethe intersts ofthe World
Bankandthe IMF and the muitinationalcompa-
nies while the nationalinterests were relegated
tothe background. The Hon.Ministerof Finance
ispresentinthe House. I feelthe hon Minister
of Finance issosmart that heis protecting othe
interests of the IMF and the World Bank and
tryingtoprove it astheinterest of theo country.
He is weli adeptointhis art. iwould liketo submit
that86 crore opeople of India now fully under-
standalthis tricks.

Youcan very well understand as to
howthe sovereignity and the economicindepen-
dence arebeingmortgagedto theforeigners
through this Budget. This Budget s definitely
antipoor, antirural areas, antilabourand anti
farmers as full convertibility of the rupee will
pushthecountryintodebttrap. Ithink this is not
definitely the budgetin true sense but the policy
documentto sell the country to the foreigners.
From the Budget itis apparent that the five star
culture is being promotedinthe country. This
willtotally weaken the countryy. This Budget will
totally destroy the traditional economic struc-
ture of the country and will adversely affectrural
areas and the farmers too. This will totally
destroy the social fabric of our country. This
Budget is meant to benefit just 10 per cent
population ofthecountry. Thisis adocumentfor
the exploitation of the rural people, workersand
labourers. This Budget will shatterthe dreams
of Gandhiji. Gandhiji dreamt of rural develop-
ment but this Budget will weaken the rural
areas.
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Mr. Chairman, Sir,  hail fromthe rural
area. The National Front govemment waived of
loansotthefammersupto Rs.10,000. Atthatpoint
it was commented that this is a new tradition.
Even ShriManmohan Singh calledittobean

* unprecedentedstep. However, nowaprovision
of Rs.5,000 crores has been made tocompen-
sate the tradition itis? At the time of writing of
lodns upto Rs. 10,000 of the farmers it was
allegedthatitis anewtraditionbutwhataboutthe
presentprovisionof Rs. 5,000 croremadeinthe
Budget formaking goodthe loss.

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): The House is eagerto knowwhy and
how this provision has beenmade?

SHRIDEVENDRAPRASADYADAV: This
is not a mere provision, but it is some son of

compensation.

SHRI ATAL BIHARI VAJPAYEE: if any
special informations available then we would
like to share kit because the fraud is of the tune
ofRs. 5,000 crore.

SHRIDEVENDRAPRASAD YADAV: This
loss will be made good through the Budget.

MR. CHAIRMAN: He is just submitting
thatthe government has made this provisionis

the Budget.

SHRIDEVENDRA PRASAD YADAV- ftis
notdirect...

{Interruptions) everybody cannotfeel the
pain and problems of the farmers. Thereis a

saying in my are athat “Dukhi Jane Dikhia Ka

Dukh, Jake PavNa Phata Bewai, so Kya Jane
PeerParai”. The Hon. Minister of Finance is not
feeling otherpain...{/nterruptions)

SHRIMOHAN SINGH (Deoria): Mr. Chair-
man, Sir, can any Hon. Member read any book
inthe House as Shri Vajpayee is reading ‘Lot
Pat'....(interruptions)
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SHRIATAL BIHARI VAJPAYEE: | amnot
reading ‘Lot Pot’ but the Annual report of the

Ministry of Weltare.

MR. CHAIRMAN: You must think twice

SHRIDEVENDRA PRASAD YADAV: Mr.
Chainman, Sir, proper analysis ocanotbe made
by comapring income expenditure statement of
the Govemmento aioneforthellast 3years, but
it should be judged as to owhat extent the
soverignity and theindependence of the country
have been hypothicated in the hands of the

16.00Hrs. s

The discussion should be done in this
the country for thelast three budgets to foreign
powers, whetheritis inthe field or agriculture or
industry. lwouldliketodiscuss here the adverse
effects of the 1993-94 budget on the agncultural
andindustrial development of the country.

The Minister of Finance has very intelli-
gently tried to prove that it is a progressive and
developmentonientedbudgetwhichappears to
be atalse impression by not giving exemption
indirecttaxes, curtailing indirect taxes, declar-
ingthe rupee fully convertible, andreducingthe
budget difficit by incrreasing plan expenditure.

16.01 Hrs.
(SHRITARA SING in the Chair)

But itis only an illusion. in fact its objective
istoweakenthe country andseilitindo the hands
of foreign power and make the lives or poor
people miserable. The poor of the country are
being deceived in labyrinth of market trends in
the name of open markel. Whatis this concept
of open market? Thefull emphasis of 1993-94
budget has been on opening the market fully for
foreigners. inthe name of industrial develop-
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ment the country is being cheated. For the
purpose of makingindustrial progress and de-
velopment and mobilising funds, the Govern-
menthas basically taken four steps. The first
stepis to make the rupee fully convertible. The
second is to give exemption in customs and
excise duty. The third is to enhance planned
expenditure andthetourthistogivetaxexemp-
tion onforeign profitsi.e. tax holiday, refaxation
in Government control and allowing foreign
investmentin banking sector and powerindus-
try. The Governmentis of the opinion that it will
lead to industrial development and attract a lot
of foreign capitalthrough theseindustries. Big
industnes will be opened. Butitis totally wrong.
Opening Indian markettoforeigninvestment
has nto accelerated the pace of a economic
development insteadit has become slow. Mak-
ingthe rupee tully convertible means continu-
ous devaluation of Indian currency. Thereisno
guarantee thatit will reduce theimports of the
country. There can be increase in country's
import inthe near future because foreign goods
wouldbe allowed tocome as the income of rich
peopie willincrease andthey would use maxi-
mum foreign goods. Making the rupee fully
convertible wil | burden us with more imports
and decrease inforeign exchange resultingin
worseningthe position of balance ot paymentfor
whichthe Government wouldhave totake loan
from other countnes Today the country has
been burdened with foreign ioan of about 72
billion dollars. In 1992, India had takenforeign
loan ot 32 billion doliars whichwas spent in
paymentofinterest onforeignloan. Inthisway.,
makingthe rupee fully convertible inthe current
budget will lead the country into the vicious
circle of foreignloan.

The Minister of Finance claimes that mak-
g the rupee convertible will etfectivety pro-
moteexportitisamisconception. t inthainks that
india willcompete ininternation:: maiketwith
the help of foreign assistance 11 the field of
production. This is our experienc.« duringthe
last 47 years. L.ist year our import has in-
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creasedby 15.5 percent whereas the export
increased by mere 3.4 percent. How canwe
hope thatthere wouldbe increase in our.export
infuture? Yes. onethingwouldcertainly happen
that the goods producedby poorworkers would
besoldinforeigncountries atacheaprate. The
rupee will be devalued and exploitation of
labourers wouldincrease. The goods produced
atacheaprate by skilled and poor worker would
be exportedandbe made availableatcheaprate
intheinternational market. Thisis colonialism.
I meanto saythatthis budget will cause exploi-
tation of poor people.

inthis budget the Minister of Finance has
completely neglected the agricuitural sector. It
hasbeen overiooked. It canbe sard that prionty
has been givento agriculture and rural develop-
mentin 1993-94 budget becausethe allocation
hasbeenincreased for agricultural sector and
rural developmentby 36 percentand 62 percent
respectively. in agricultural sector there has
beenaslightincrease this yearas comparedto
revised estimate of last year. The budget provi-
sions have beenreduced forfoodgrain. Thereis
anincrease inprovision forcommercial crops.
Rs. 85crore hasbeenearmarkedforfoodgrans
inthe budget during of 1993-94, budget.

Sir. more attention has becn giventocom-
mercial crops since the Government is inter-
estedin export. 85 percent ot our population
depends forlivelihoodonagriculture. The staple
diet of the poorest uf the poor in the villages is
Bajara.Jav. ar Maize. Janner. MaruaandJau.
They eatalithcse coarse foodgrains. The Gov-
emmenth s notgtvenany prionty toit. Howcan
itclaimthatpoverty would be alleviated? Iitisa
progressive budget sincethe Govermmentis not
bothered about promotion of coarse foodgrains
which is consumed by the large section of the
soctety particularly the poor. workers. marginal
andsmallfarmers...

(Interruptions) 1 am talking in the interest
of 085 per centpoor people.. (Interruptions) No
provision has been made in the budgettoen-
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hance the production of foodgrains consumed
by the poor. These workers feed the entire
country but they themselves have to starve.
Thosewhoproduce foodgrains are withoutfood
today. The Govemment has nottakenanyinitia-
tivetoincreasethe production of foodgrains that
is consumedby these poor people. What the
Govemmentis doing? Itispromotingcommer-
cialfoodgrains and commercialgoods andcash
crops. Wouldit serve any purpose? Atpresent
the entire country is on the verge of poverty. Hon.
Atal Bihari Vajpayee had raised this issue on
thatday. We have also expressed our opinion.
This budget should have been prepared, while
beaningin mind, the prevalent situation of drought
in many states of the country whether it is
Palamauin Bihar, M.P. or Kalahandiin Orissa.
The Government it least bothered about the
coarse foodgrains consumed by the poor. No
provision has been made to promeoteits pro-

duction. Butthe Govemmentisemphasisingon.

productionforexport. Wheatwouldbe imported
and sold at higher rates in the country. It will
cause a great loss to the farmers and poor
peqgple. Insuchasensitive time, no attentionhas
been paidonfoodgrainsconsumed by the poor,
inthe budget. would like to say itbecause it will
reducethe revenue of the State. .. (Interruptions)

Mr.Chaiman, Sir, the Minister of Finance
has announced exemption in excise duty and
many othertaxes. The exemptions inthe budget
are likely to cause revenue loss of Rs. 4822
crorein 1993-94. These tax exemptions would
have far-reaching and serious consequences.
Exemption in directtaxes will benefit the high
income groups and industnialists. it was the
need of the hour that the Government of the
country. Butthe Minister of Finance has acted
tothe contrary. Taxes should have beenlevied
on the rich people and it should have been
utilised for the development of the country. But
rich have beengiven exemptions. Itis said that
exemptions h.-1bcengiveninindirect taxes.
Luxuriou . -0ds “hatare utilisedby nchincities
havebr: venexemnption, BywhomareT.V..
refrigerator /.C.1. and electnic goods andlip-
stick used? Exemption has been givenindirect
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taxes resuiting in encouraging industrialists.
Coarse cloth, salt and edible items have not
beenmadecheaper. The Govemmenthasmade-
the items usedby rich people cheaperbutonthe
other handit has increased the price of coal,
electricity andrailwayfare. it clearly proves that
thebudgetis anti-poorandbasedonconsumer-
ism. The items of daily use of poor people have
beendiscouraged. These taxes wouldaffectthe
revenueof States. Givingexemptionincustoms
and excise duty is likely tocause loss of Rs.500
croretothe State exchequers. Consequently, it
will stall development work inthe States. The
backward states like Bihar would be most af-
fected. Thebasis ofthe budgetin Statesis made
onthebasis of resources. The plan allocationto
the States by the planning Commissionis made
onthebasis of resources. Untiland unless plan
allocation is finalised in consonance with the
needs ofthe States andto remove poverty there,
big States like U.P., Bihar and M.P.. would
always suffer. They cannotmake progress. The:
allocation of plan shouldbe onthe basis of needs
and it should not be no the basis of resources.
The big States will not be benefited until it
remains onthe basis of resource. therefore, we
mustbringaboutthis thange be implementing
Gadgilformula ormaking other changes inthe
policy.

iwouldlike to give a suggestion. There can
be two methods of national development. The
firstis the method of colonial exploitation. Al the
Westem industnalcountries followed the same
path and the other method is self reliance.
Following this method, our country and some
other countries in particular can make their
development by utilising its resources and
modernising its skill. India cannod do colormal
exploitation because it has no networkfor this
purpose, therefore it has to follow the path of self-
reliance. Therewouldbe a conditioninfollowing
this path. Russia made progress by its own
resources and imposed oniron curtain forthe
purpose of deveiopment. Utilizingits own re-
sources betundthis curtain, itbecame a super-
power of the wortd. China imposed bamboo
curtain which was some what different from
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Russian iron curtain. | am not a supporter of
political systems of Russia andcina but | would
liketo emphasis thatiif India desires tobe aself-
reklant and a prosperous country, it should also
impose acurtain andthatcurtainandthatcurtain
should alsoimpose a curtain and that curtain
shouldbe known as ‘Khadi curtain’ Gandhijiand
Dr. Lohiahad also pointed outtowards this. The
meaing of this curtain is thatthe tarmers and the
workers will have to make the pioneer of the
development of the country. We have towe up
the industrious spirit of india. We should not
allow the Multi National Companies and the
World Banktobe the pioneer of the development
of the country. as our Finance Minister is doing.
The development of the country cannot take
place by doing so. The country will become
dependent on other countries.

What these words, opposing this budget |
conclude.

SHRIMATI SANTOSH CHOWDHARY
(Phillaur): Mr. Chaiman, Sir, in this suggest
Houseof india, supporting the budget | would ke
tocongratulate the Hon. Minister Finance for
presenting afearless and courageous Budget

*forthe year 1993-94. Indeed, this budgetis a
refiection of his basic nature. Dr. Manmohan
Singhis th real symbo! of hardwork, patience,
character and courage. His life is like a legend.
The rise of Dr. Manmohan Singh on the indian
politics scenario was very dramatic.

Sir, | gotan opportunity to listen the views
of some Hon. Members of opposition participat-
ing in this debate during the last two days in
whichthe hon. Manmohan Singh orthe Govem-
ment responsible for bad economic condition of
the country. Infactthe opposition expressedits
opposition mentality in this House. With due
respect | would like totell the hon. Members that
the hon. Finance Minister orthe Govemmentis
not responsible forthe bad shape of economy of
the country. These people are collectively re-
sponsible forthis who have created asituation
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ofuncertainty in the country by playingwith the
feelings of public for personalinterest and are
still engaged in weakening the country in the
name of politics, religion, caste or through any
othermeans. ltistheirony of fat thatthe leaders
whogets supportfromthe publicforthe progress
afthe country are themselves engaged inweak-
eningit, then the country will definitely be disin-
tograted.

After taking over the task of chailenging
responsibility, the hon. Finance Minister re-
quired a period of four years to put Indian
economy onthe righttrack andto restructure it.
He got amazing successto bnrting out the
economy from crisigduring the lasttwo years
and thus a new ray of hope sparked in the field
offinancial or economic from crisis during the
lasttwo years and thus a new ray of hope sparked
inthefield of financial or economic stability. His
deep understanding regarding various issues
and circumstances as welf as the policy of
Boralisationadopted by him, willlead the Indian
economytobe a supporterofthe world economy.
Hefinds a place inthe hearts of his criticstoo by
his soft spoken, cultured, refined and humble
nature, humane and honest behavior and by
revolutionary economic reforms.

Thebudget presentedforthe year 1993-94
byhim s investment oriented which willencour-
age industries. The prices of general consumer
goods will become reasonable and competitive
through the relate grated in custom duty and
excise duty which will also curb inflation and the
decrease in inflation will provide relief to the
poorer section of society. Thus the reduction in
the rate of interest will also prove helpful.

Oureconomy will proceed frominflation to
stability and from selling market to commuta-
tive market thorough these provisions of this
budget. This budget s production oriented and
twifl curb the state activities. itwould be helipful
to a greatextent in strengthening our banking
systembyreducingtheintersrateonlans and
by constituting atribunalto recoverthe outstand-
ing amount of taxes. Alongwith this it wili be
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helpfulinproviding loans to the needy sections
of economy. | wouldlike to congratulatethehon.
Finance Minister specially because he has
tawl acourageous step toconstitute a recovery
tribunal to recover the outstanding loan amount
advancedbybanks. ithas beenobservedthata
particular section of society evades the taxes
andthese accumulate more and more money.
The hon. Finance Minister hit the mark which
was very essential. Special recovery tribunals
havebeenconstituted torecoverthe outstanding
loan amountfromthose persons who donotpay

back the amount of loan advanced by banks.

Thus, it will curb the inflation and a feeling of
confidence wilbe created among thecustomers
ofthe banks.

The hon. Finance Minister has ruined the
business of smugglers by providing rebate in
customduty. Similartythe constitution of recov-
erytribunals will destroy the illegal link between
the bask andthe borrowers who do not pay back
loanamount advancedbybanks.

Mr. Chairman, Sir, an emphasis has been
laid in this budget on controlling the inflation,
increasing productivity, strengtheningeconomy
by linking it withworld marketandimproving the
working and efficiency of banking system and
public sector undentakings. The hon. Finance
Minister has given several concessions on
various general consumer goods to provide
relieftothecommon people who are the vicitims
ofinflation. Infact, people are satisfied with these
budgetprovisions. Contrarytoitthe representa-

tives of middle class express that the hon.-

Finance Minister has not provided rebate in
income tax andhas notincreasedthe income tax
limit sufficintty.

Sir, there hadbeen a situation of chaos and
confusionin Punjab forthe last ten years. But
now inthe leadership of an able Cheif Ministe,
happiness retumedthese and complete happi-
ness can return there only wheno the funds
demandedbythe ChiefMinister of the State are
allocated and this all depends on the hon. Min-
ister of Fiance. When the adequate tunds are
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allocatedto Punjab, Only then, the State can
fight against the militants in punjanb and the
unityo andintegrity of the country canbe saved.

Intheend ! wouldliketo requesttothe hon.
Finace Ministerto reconsider the provisions of
taxrebatesin thisbudget and provide necessary
relief to the middle class by increasing the
income tax limit. The people will be highly
obligedtohimif he can greatsome concessions
inthis regard.

Mr. Speaker, Sir, inthe end | would like to
say to the hon. Fiance Minister that INdian
people have a lot of hopes from you. | am
confident that theo farsightedness’ of Dr.
Manmohan Singho will lead us to oa better
future. God may extend his termando we mayo
getthe banefitof his farsightedness, courage
and political skill.

SHR!I TEJ NARAYAN SINGH
{Buxar): Mr.Chairman. Sir, ! rise to oppose this
Budget because there is nothing in it for the
general public andit will serve the interest of only
ahandful of people. This Budgethas absolutety
nothing to benefit the 50 per cent of the totai
population of the country which is living below
the poverty line. There is one more point thatis
why this Budgetcannotbe acceptedanditis that
there is no provision in this Budget for which
thereis alarge scale struggle in the country.

Mr. Chairman, Sir, recently the Ses-
sion of Congress Party was held at Suraj kund
in which the hon. Prime Minister stated in the
course of his speech that he had already tound
the solution to ‘Reservation' issue but the solu-
tion to Babri Masjid-Ramjanambhoomi dispute
is still to be found out. He further sought the
cooperation of the people infinding out its solu-
tion. | think the Hon. Minister has referred about
itin ParaNo. 1-2 ofhis Budget speech. He has
statedthatsomething s requiredtobe donein
theface of the fact that the public Sector has not
been successtul in the country. He contem-
platesto link the Pubic Sector and the Private



707 General Buaget, 1993-94
[Sh. TejNarayan Singh]

Sectortoensurethedevelopment of the country.
lapprehandthatthe abolition of Public Sector
would defeatthe very provision of reservationin
Govemment Servicesforthe Scheduled Castes
andthe Scheduled Tribes as is providedinthe
Constitution by the greatthinkers of the country.
The ScheduledCastes andthe Scheduled Tribes
who are now placed onhigh Govemment posts
would no more remain there with the shifting of
public Sectors to Private Sector. Moreover,
those who are now known as Govemment Ser-
vants would, after the implimentation of the
provisions of the Budget, be perhaps known as
the servants of capitalists. According to the
contents of the speech of the Hon. Prime Minis-
ter. the Hon. Minister of Finance has ultimately
come out with the decision of abolishing the
Public Sectoritselfto putanendtoaliagitations
that are launched torthe sake of reservation.
Thatis why | would like to say thatthe people of
weaker sections belongingto Backwardclasses
and Scheduled Castes wilthave to sufferagreat
loss following the introduction of the provisions
of this Budget.

Secondly, this Budget will further ag-
gravate the unemployment problem. More than
4 crore educated persons of the total population
of the country are unemployment and yet the
Governmenthas made no concrete provisions
to solve the problem of unemployment. Andif at
allanything has been done thatis notmore than
adropinthe ocean. Thisisinsignificant. What
is the use of this Budget if it does not provide
opportunity of work tothe fastincreasingnumber
of unemployed persons? i would, therefore, like
toreiteratethat this budgetis totally incapable of
solving the problem of unemployment, rather it
willincreaseit.

So far as the cause of tarmers is
concerned. this Budget has nothing to offer
them, butthey are inloss. Mostotthe countries
of the world have made provisions for providing
subsidy to their farmers. This is mainly to
encourage the farmers to grow more quantity of

APRIL 22.1993

- General Discussion 708

grains. The Hon. Minister of Agriculture has also
admittedthisfactinhis statementthatthe amount
of subsidy given in India is minimum in the
world. If the amount of subsidyto the farmers of
the country is raised, then production of
foodgrains would aiso increase. If more irriga-
tion facilities are provided thenmore and more
unemployed youths wouldbe involvedin agri-
cultural activities. This can solve the problem of
unemploymentbutthe Govemmentis notinter-
estedtodoit. | believe this budgetis not only
against the farmers. but it is alos against the
interest of the abourers. It more and more oppor-
tunities forwork are generated thenthe labourers
of the country will getwork. Ouriesis an agricul-
tural country where 80 percent people depend
upon agriculture. | think a very little percentage
of the people are working in factories. The
majority of the people of this country depend
uponthe agriculture. A large number of people
fromthe two states Bihar and Uttar Pradesh go
to other states as labourersin search of jobs. If
agncutural facilities are provided in all the
states of the country then I think the problem of
unemployment would be overto some extent
andthe labourers will getwork. But avery little
provision has been made in this Budget for
agriculture whichis notto serve any purpose. |
wouldthereforelike to submittothe Govemment
that it should raise the amount of allocation for
the developmentof agriculture. Ifitis notdone,
thenthis Budget would prove even worse than
the previous Budget. The Budgetary speech of
the Hon. Minister of Finance says that the allo-
cationforthe Jawahar Rojgar Yojna has been
increased fromthe earlieramount of allocation.
It has been raised by rupees fourhudredcrore,
butitis still missinginone thing. The late Prime
Minister Rajiv Gandhi had saidthatthe village
peoplegetonly Rs. 15outof Rs. 100, | thinkthat
the existence of this philosophy cannotbe ruled
out even now. The questionis stillthere as to
what percentage of the total money provided
under the Jawahar Rojgar Yojna for the poor
unemployed persons is actually utilised. The
Hon. Minister has , of course, stated thatthe
amount of allocation for Jawahar Rojgar Yojna
has been raised, but it has no where been
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mentionedthathtere willbe monitoringas to how
the money is being utilised. | believe that the
Jawahar Rojgar Yojna of the Government is
calledas Jahar Yojna' (Poison Yojna)inallthe

States ofthe country. Hadthis Yojnabeenof any

use. thenthe people of the villages mustnothave
calleditas JaharYona'

Iwouldtherefore. like to submitthat
along with raising the amount of allocation in

crores. there should also be a Monitoring sys- -

tems to know whether the money is properly
utilisedornot. Otherwise, the money willremain
amerefigure no paperanditwill notreachthe
actual beneficiary. lf there is a proper utilisation
of the money, then | think that not less than
rupees two lakhs would goto every Panchayat.
EveryPanchayatof the country willnotget less
thantwo lakh rupees andthatcanbe enoughfor
the development of those Panchayats. If the
expenditure s made inthe proper manner. then
Ithink atleast streets and roads inthe villages
woulddetinitely be constructedandnoHarizan
cluster will be deprived of the facility of
handpumps. The amount allocated on he na-
tionallevels notutiisedproperly. certain amount
ofwhichis embezzed by the officersandauthori-
ties and soem of which is grabbed by some
others. but what | definitely know s that if the
allocatiton made here is properly utilised, our
villages woulidcertainly develop. Thatmoneyis
spentno paperalone. Whatis neededtodayis
to monitor as tohow. where andwhenitis spent
andwhatfor lturtherbelieve thatifmoneyis
provided after properscrutiny and monitoring.
then hardly any Mukhiya of any village of the
country would inaposition tc be spared from
beingsenttojail. Similarly hardly any contractor
ot the country would be spared frombeing sent
tojail. And moreover. i the Mukhiya and con-
tractor give true witness, then sev: ral other
persons willalsohavetobe senttojail. | see that
provision of money has, of course, beenmade
inthe Budget. butno arrangement for proper
monitoring has beenmade. | would therefore.
like to submittothe Governmentthatarrange-
mentforhavingproper monitoring should also
e made so that proper utilisation of monoey

- General Discussion 710

may be ensured.

Even now there is a shortage of
handpumpsmthelocalities ofthe Scheduled
Castes. Whenwe goto our Constituency, or any
M.L.A.oranM.P. goestohis Constituency, the
people of the villages compliant that there has
beennorainforone year andthenthey demand
for providing handpumps intheir locality. Onthe
other hand. if you go by the statistics of the
Government, you will find that a large scale
handpumps have beenprovidedin everysiate.
According to the repon a large number of
handpumps have been provied, butwhenwe
actually move a around the localities of the
weaker sect.on of the people, we find no
handpumpbeingprovided there. I handpumps
wouldhave really been provided. then nolocali-
ties ofthe Scheduled Castes and of the weaker
section people would have had the shortage

handpumps. :

Mr. Chairman, Sir, | cansay itwitha
beating of drumthat 75 per cent of totat money
allocatedbythe Government for the purpose of
providinghandpumps has been usedforprovid-
inghandpumps to bigpeople. Thereis no body
tocareforthesethings.

It this practice 1s checked than the
money being providedforthe poor of the country
wouldagain be divertedto the poor and alithose
who are responsible forlootingthe money ofthe
country wouldbe senttojail.

But, the Governmentis notprepared
todothat. lfthe Govemmentdoesit, people who
exploit the iabourers wiil be put behindthe bar.
The Government will not do this because itis
more interested for the interests of the capital-
ists thanthe workers. 80 per cent population of
the country andthe poorwiliremain ever grateful
tothe Govemmentif this thing is doen. However.
this Government does not wanttowin overthe
sympathy of the workers and the poor. The
Governmetnis more sympathetic towards the
exploiters of the country. Therefore, | wouldlike
to urge the Government to evolve a system
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through which monitoring ofthe funds couid be
done. .

Secondly, there is acute shortage of
power in my area. in the absence of power
development of the countryis not possible. The
Budget mentions that work onpower grids will
be got competed soon by the Government. !
would like to submit to the Hon. Minister of
Financethatin 1989 asumofRs. 4,85,35.000
was sanctioned for the construction of power
gridin Jogdishpur in my constitueicy whichis
also the birth place of Vir Kunwar Singh. During
the last 3years | have raised thisissue 4to 5
times under rule 377 in the House. On every
occasion, | was informed that arrangements
were being made, butfunds are notbeing pro-
vided. | know the works on whichthe Govemn-
mentspends money. However, the Government
neverspends money on suchtype ofworks. The
Govemmentdoes not want to spend money on
works meantfor the welfare ofthe people. Ifthe
Govemmentmends its ways then misutilisation
of money can be stopped. On 6th December
aboutRs. 400 crores were spent. Had this much
money been sanctionedto Bihar, it would have
gone a long way in solving the problems he
Government of Bihar is facing, The Central
Government says that it was put in difficult
situation. The person who was eagerto defend
the lawwas not given the opportunity the Gov-
ernment spent Rs. 400 crore since it was not
keento upholdthe law. As aresult of it the money
which could have been spent -:n sroductive
purposes was wasted. Many a per.on has de-
manded that the govemmert nev 47 onderover
the expenses incurred on the: 27:h Fabruary. |
wouldliketo know as to whois responsible for
creating the situation onthe 6th december and
25thfebruary? The persons responsible for it
shouldbe put behind the bars. in my view, the
Government is responsible for creating this
situation. Rs, 400 crores were spent. Unneces-
sarily Provision for many things has not been
made in the Budget.
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Mr. Chairman, Sir, please look atthe

- aflocations made for health inthe Budgetby he

Govemment. The Government spends very
little money for providing medicines tothe poor
inthehospitalsinthe rural areas in all the States.
A provision of Rs. 20,000 has been made for
supplyingmedicines tothe poorinayearforthe
Sadar hospital at Buxur. The provision made
evenafter4Syearsofindependenceisthesame
whatitwas during the preindependence days.
Thisis notjustthe case of one hospitalina State
but of allthe hospitals inthe country.

Mr. Chairman, Sir, the position of
aflocationmadefor roads isnoting different. this
scenanois notof Bihar alone but of the whole
country. Therefore, | would like to submit that
medicinesforthe pporshouldbe made available
in the ruaral hospitals because most of the
persons below the poverty fine live in the rural
areas while persons above the poverty line live
inthe urban areas. For urban hospitals more
money is allocated, butin case of hospitalsin
rural area, where most of the poor live, less
allocationis made for medicines. Therefore, |
demand higher aflocation of funds formedicines
inthe ruralareas as the poor cannotlive without
medicines.

Mr. Chairman, Sir, besides, | would
also fike tc submit that doctors in the rural
hospitais do notattend theirduty. Government
says that this is a State subject. | wouldliketo
submitthat the Govemmentshouldiookinto the
issue of doctors not attending duty in the rural
areas. On the excuse of failure of the state
Governmenti.e. forthe break down of law and
order situation President’s Rule is imposedin
the State, then why inthe case of failure of the
State Governments to ensure the presence of
doctors inrural hospitais the Central Govem-
ment is not intervening. Similarly funds ear-
markedfor medicines are being swindled away.
Therefore, | demand that misapproriation of
funds tormedicines should be gotenquiredinto.
If utilisation of funds meant for medicines is not
being monitoredthenwhat is the use of allocat-
ingtunds? Mere allocation of funds will not serve
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anypurpose.

Mr. Chairman, Sir, the Government
has allocatedfunds forimproving the standard
ot education. | wouldliketothank the Govern-
ment for translating its goals into reality by
making aflocations, but now will the standard of
educationimprove? Forimprovingthe standard
of education in the urabn areas Navodaya
Vidyalayas have been opened by the Govemn-
mentbutwhataboutthe ruralareas evenafter45
years ofindependence? What arrangements
have been made in the rural areas? Primary
schoolsin rural areas donothave buildings and
evenifbuildings are there fumiture, blackboards
and durries are not availabel. The buildings
constructedfor Rs. 1.40{akh donotlastevenfor
5years. Nobody is monitoring all this and this is.
the state of aftair all overthe country. They say
that nothing of the sort happened during their
rule. However, | wouldlike to submit thatbut for
3 years when the Janata Party was in power
sinceindependence, the Congress Party had
beeninpowerfor 42 years. Why the standard of
eduation is notimproving? Mr. Chairman, Sir,
through you, | would fike to urge the Govemment
to construct buildings for primary schools and
provide them all facilities so that the children of
lower castes like chamors, Monihars etc. could
be educated. In case of rains the teachers de-
clare holiday tor the students because they are
afraid that the buildings might collapse and
causelossoflives. Therefore, lurge the Govemn-
menttoconstruct buildings for primary schools
if itwants to improve the standard of education
in the country and remove illiteracy. In my
constituency 90 per centof the primacy schools
donothavebuildings. |have raisedthisissuein
the House time and again and have also wntien
tothemthere. The Chiet Minister of Biharsays
that for shortage of tunds buildings could notbe

- constructed. The Central Govemmentalso gives
thesame reason.

Iwouldliketoemphasise thatwhenwe
also paytaxes and are the citizens of this country
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then our children do have the nightto education.
Till the children are eduated the standard of
educationwili not rise.

Though provision for development of
backwardarbas has been made inthe Budgetby
the Governrnent no mention of the places has
beenmade. It seems thatthe Governmentisin
the dark about the backward areas in the coun-
try. Bihar, Orissa and Northem Uttar Pradesh
are the backwardareas. Therefore, maximum
funds needbe spent forthesebackwards areas.
Even after 42 years of independence in many
villages notasingle paisais being spent. The
Govemment shouldidentify the States where
such asituationis prevailing. If special alloca-
tionis notbeingmadeto States like Bihar, Uttar
Pradesh and Orissa, how these States will
develop?

Separate allocation needbe made for
natural calamities. Many parties have sentteams
tc doughthitareasin Biharand Orissa. The Chief
Ministers of both the States have demanded
funds for tackling drought. Bihar has not re-
ceived rains forthe last one year. Arrangement
tor need be made inthe rural areas.

Unemployedyouth andlabourersfrom
my State are migratingto Punjab and Haryana
fortheir ivelihood. Te Govemmentshouldmake
arrangements to stop migration.

The Govemmenthas made allocation
forthe lossincurredin the security scam. The
Janata Dal Govemment waived of loans of the
farmers. As perrules subsidy onloanfor pur-
chase of cattleandpoultry which was 50 percent
has nowbeenrevisedto 100 percent. Therefore,
the government shoutd wnte off ali the loans of
Harijans. who are in the lowest rung of the
society. eveniftheloss of the banks is not made

good.

With these words | fully opose this
Budgetand conclude
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SHRICHITTABASU (Barasat): Mr.
Chairman. Sii. Iriseto oppose the budgetforthe
year 1993-94, both fromthe point of view of the
underlying principle and philosophy bzhindthe
proposals andalsothe made of revenue receipts
andthe mode of expenditure. Sir, | think youwill
appreciate that the budget proposals cannot be
properly and correctly avaluatedinisolation of
the policies of the Government sofarfollowed.
You willagreewithme. Ihope. thatthisis the third
Budget under the Structural Adjustment
Programmie adoptedby the Government of India
underthe prcssure of the InternationalMonetary
Fundandthe Woild Bank.

The Structural Adjustment
Programme and its experiences and its result
we have been seeingsince latejune 1981 and
naturally when we enter into another budget
proposal framed under the framework of the
Structural Adjustment Programme. lfeelitnec-
essarytorecallthe experiencesthatwe have got
duringthelasttwoyears.

Tobe very brief. Iwanttosay thatthe
Structural Adjustment Programme has resulted
in colossal increase in unemployment in the
country. has resuited inrather a percipitated
whole inthe laready miserable standardot living
of the working peopic of our country and also
other segments of the working people. whichhas
beencompounded by further nse inthe prices
duetothe elimination or reduction of the subsi-
dies and also by the increase or hike of the
administrative prices duringthe lastfew years.
It has also led to deterioration of balance of
payments position. it has also ledtothe mount-
ingofinternaland external debtsandalsotote
distortion ot the industrial growth of our country.
ultimately leadingtothe chasmbetweentherich
few and the multitude of the poor of ourcountry,
leadingto the escalation of social tension. This
1s the crop we have harvested under an eco-
nomic programme called SAP - Structural
Adjustment Programme.
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I have got no hesitation to say thatthis
budgetproposalis nothing but an instrument of
further pursuing the implementation course of
the Structural Adjustment Programme andalso
beingthe harbingerfor the fresh doses of IMF
andthe World Bank’s role under the extended
Fundfacility and it shadows stillmore darker
days aheadforus. Withthis, youcanunderstand
thefundamental positioni wantto take regarding
the budget proposels.

There are some people evenin this
House who saythatthisis asoftbudget. 1 agree
itisasoftbudget. Yes. itis asoftbudgetforthe
richbutitisaharshbudgettforthe poor. Ithas
beenadmittedeven by the International Mon-
etary Fund that it 1s a good document for
nogotiatingthe Extended Fund Facility loan. Itis
the IntemationalMonetary Fundwhichhas given
you this certificate that this budget is a good
instrument for nogotiationfor furtherlaon.

I have got many bureacrats infront of
me. | havegot withmethedocumentinwhichone
oftheformer Secretareis ofthe Fiance Ministry
hascalleditvery midly. abudgetforthe elites.
It is not myself. My position is known to this
House. Ihave been serving on this House right
trom 1977. Theretore. my political position, my
economic philosophy. my social philosophy are
guite understandable and knowntoyouall. But
the most astinstung understandingfactoristhat
one ot the Secretanesto Government of India.
who has retired. has termedthis budget as a
‘Budgetoftheelte Dr. Singhisanexpert. There
1snodoubtabouit. [ guite appreciate thathe had
laid down the basic objectives for this Budget for
1993-94. If imay quote him. I would only say that
the first objectives has been. accordingto his
admission. to achieve macro-economic bal-
anceintime. The secondobjectiveisto achieve
an equillibrium inthe baiance of external pay-
ments. 1want to say that, with allthe humility at
my command. both the obectives are notgoing
to be fulfilled by the Budget proposalthat are at
our disposal.

Certainly you are not going to give
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unlimited time to me. | will have to make my
comments as quickly as possible.

On the internal balance, it may be
statedthat some attempts have beenmade to
solve the problem -but notbytaxing the rich and
not puttingthe finger where itis tobe putbut at
tecostofthe States economy. Asamatteroffect,
the Budget documnet says thatthere has been

reduction of thetotal transferfromthe Unionto’

the States. The rich and the elite are not only
been sparedbuthave beenprofusely rewarded
fortheirincreased consumerism. Massive lee-
way of Rs. 4,522 crores and in customs and -
excise duties are given. Had these not been
given, hadthese beenthere, thenthe deficit of
Rs. 4314 crores would have been neutralised
completely. We would have had a deficit -less
Budgetforthe country for 1993-94.

- Thetransfertothe States has declined
by abigamount, as muchasRs.1,017 crores.
Onthe other hand the total recovereis fromthe
states hasgoneuptoRs.2,742crores. Youhave
recoveredfromthe States double thanwhat you
proposeto giveto the States. Youhave recov-
eredrs.2,742crorestfromthe States. Youhave
transferred tothe States. from the States, from
the Union, asumof Rs.1,017 croresonly. The

overall position is that the net transfer of re-

sources has gone downto rs.3,025 crores in
1993-94 as against Rs.6,784 croresin 1992-93.
That means the Budget allocation tranferfrom
Uniontothe States and U.Ts.has almostbeen
half. Therefore, you have soughtto establisho or
to secure internat stability, macro-econoic sta-
bility, not atthe cost of the rich, not at the cost of
the multi-nationals, not at the cost of the
jamindars or atthe cost of the tand-lords but at
the cost of the States and their economy and
thereby the peoples of the States of ourcountry.

So far as the balsnce of external
paymetisconcemed, | will only like to draw your
attention to the remark made in the Economic
Survey whichhas beenplacedinthishouse. The
survey says that such deficit will continue. But
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that objective has notbeenfulfilled also,

I wanttobringto your notice the most
disturbingfeature, the most disturbingfactorin
the econorny. thatis we have already beenlate
tolandinthe debttrap, Wearen. “onlyinthe debt
trap, we are also proceedingfast towards death
trap. During the first nine months of 1992, we
borrowed Rs.677 crores and duringthe same
period, repaymentof loansandinteresthasbeen
ofthe orderof Rs.6,079crores. Therehasbeen
ameagreinflowandthe process of outflow has
already started. | donot know where youwillland
ourcountry. Naturally, it 1s quite weli-known tht
ifthe outtlow is biggerthan the inflow. thenyou
will have toborrow to make repaymentofloan
andinterest. Therefore. we shallbe in the debt
trapand ultimately it will lead usto the deathtrap.
and ultimately it will lead us to the death trap.
Thisisadangerous situation andthis is pregnant
with grave implications affecting the economy
andthe political socereignty of our country.

Sir,alotoffan-fare hasbeenmadethat
this Budgetis a Budget for the improvement of
agnculture. lhave nottime to gointothe details.
but ! would like to quote from the speech ofthe
Hon. Finance Minister's Budget speech.

He Said:

“Theintegration of our agncuttural economy will
be far more significant in favouring agnicultural
producers thanany programme of subsidy could
everbe.”

Thatmeans. youhavedecidedtothrwoaway the
subsidy given to the agricultural sectorand you
want to integrate our agrcultural economy with
the world economy andtoglobalise our agnicul-
turaleconomy.

Sir. subsidy is given not onlty in our
country, butin USA. UK and other European
countries also. this kind ot subsidies to agricul-
tural sector are given. | have figures with me
which showthat much more and larger amount
of substdes are being given for agriculture.
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SHRIDAU DAYAL JOSHI: Sir, lamona
pointoforder. The Hon. Memberis deliveringhis
speechbutnomemberdommciioﬂ'ﬁnisteris
not the points (/nterruptions) ¢

SHRICHITTA BASU: lwouldliketo refer
to South Commision’s Report for a particular
reason. The reason is very clear that Mr.
Manmohan Singhwasthe Secretary ofthe south
Commission. That South Commission, in its
report, suggested andwamed allthe ThirdWorld
countries that there areinheren dangersforall
the Govemments of the Third World countries if
they seek to integrate their agricuttural eco-.
nomic with the World economyo, that is,
globalisation of agricultural economy.

17.00Hrs.

Now that Mr. Manmohan Singh advo-
catesthe integrationofagria!luraleoonomyto
the world economy. ltis very paradoxical andit
is very painful formeto see that not a single word
hasbeenutteredinthelongBudgetspeechofthe
Finance Minister regarding the anti-national
elements in the Dunkel Draft proposal. The
Dunkal proposal is injurious to the Indian
economy, the indian agriculture, the Indian re-
search and the Indian science. Not a single
waming, not anote of cautions isto be foundin
the long speech of the Finance Minister regard-
ing the danger of the Dunkel proposal. Yetitis
claimedthat the Govemment is determinedto
protectthe agriculture of our country, topromote
the interests of the agricultural sector of our
economy. Therefore, this is nothingbutfan-fare;
this is nothing but smoke-screen. '

Andther very astonishingfeature is,
there has beenreduction of import dutyfor the
foreign goods. These reductiontotaltoRs.3273
crores. This liberalisation would benefitforeign
goods to the extent of 3,000 and odd crores.
Whereas the reductionin excise dutiesfor indig-
enous goods adds upto Rs. 1249 crores. Thatis,
you are givingconcessions to the foreigngoods
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to the extent of Rs.3000 crores but you are
reducing the excise duty to te extent of only
Rs.1,000crores. 1:3is your proporation of your
likes for the foreign goods and your hatred

The Govemment policy onexportis
simply theimport promotion policy. Itis notthe
exportpromotionathoughthe Governmentsays
exportmore andsave thenation. Here, thepolicy
hasbeen otherwise. Thatis, youimport more
and | do notknow whether the country willbe
saved. therefore, the entire policy tome seems
to be a policy of import promotion and not for

The Government says thatit has not
accepted the exit policy forthe workers. Butitis
notso. The exit policy has notonly been agreed
upon butitis going to beimplemented right from
now and itis being started. National renewal
Fund has been provided for . But there is no
provisionfos D.A. forthe currentyear. itseems,
the Governmentis very complacent thatthere
should be nofurtherincrease inprice. therefore,
there has been no provision for the payment of
D.A.inthecurrent year. Earlier Rs.2200 crores
have been paid by the Government of India
towards D.A. during the last year. This year,
thereisnoprovision for that. So far as inflation
isconcerned, there is nodoubtinme that there
willbe further inflation.

I strongly oppose the so-called report
produced by the Committee appointed by the
National Development Council. Iwanttoprotect
the interests of the workers. .

The convertibility of the rupee with
currentaccountis a euphemismfor accelerated
depreciation of the rupee. | oppose theconvert-
ibility of the rupee. Itis nothing but the convert-
ibility of te rupee. 4

It is being said that there has been
increased Plan expenditure. | callitan exercise
in magic. This magic has been the result ot
firstly, drastic reductionin capital expenditure
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whichwillhave an adverse impacton develap-
mentas awhole anditisthe resuttof a series of
assumptions like higher resources generation,
highereconomic growth, improvedtaxcoliestion
and easy way of resource raisingi.e., through
loans. Thisis howwehave beenconfusedabout
the increased allotement for Central Plan allo-
cation.

There has been drastic reductionin
the outlay in the public sector and there are

figures with me. |do nothave the time tomention

them.

Lastly, the Govemment has decided
todisinvestthe bankshares. Thisis euphemism
for denationalisation. Along with
denationalisation of banks, they are going to
denationalise certain financial institutions of our
country. .

Alithese aremainly due tothe reasono

thatour Govemmenthas taken uponiteselfthe
courseof selling ourcountry’s economic inter-
est andnationalinterest.

The way outlines in developing self-
reliant economy. The way outliesin relyingon
the strength and capacity ofte nation to withstand
the pressure form the foreign multi-national
companies and foreign companies. it is the
peopie on whoe strength we should rely and |
objecttothe Govemment’s policy of relying on
the strength and economic capacity of G7 of
World Bank or Intemationa! Monetary Fund.
Yeltsin cannot be saved G7. India cannotbe
saved by G7 or any group of Westem countries
canbesaved.

Iindia should exist, should live and
prosperon the basis of its own strength, onthe
basis of its own suffering and our countrymen
should remain prepared and will remain pre-
pared for undergoing that suffering andit the
Govemment tries to pursue the anti-people
policy, we believe thatthis country will rise and
resist this move. This is a dangerous path.
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Withthese words, | oppose the Budget
proposals fock, stock andbarrel.

(Transtation)]
SHRI LAKSHMI NARAIN MANI
TRIPATHI (Kaiserganj): Mr. Chairman, Sir, |

" riseto oppose the Budget presented forthe year

1993-94. The budget is full of dejections and
ilusions and has been presented forthesake of
formality. More than 80 per cent of population of
this country comprise peopie who do nothave
houses to live, two square meals to eat and
enough clothestowear. There children wear
singletattered clothesin servere cold. There is
no arrangenet of education and medical facili-
ties for them. They are dying for want of medi-
cines. We prepare budgets while sittinginthe
magnificent building to determine their future
butthebudget which has beenpresentedhereis

Sir, there was no debt on our country
before 1947 but afterward it has become one of
the major debtor countries of the world. Why did
it happen? It happened because the people
sitting at the helm ot aftairs are not honest in
making country's tuture bright. Today corrup-
tion has become a general phenomenoninthe
country and as a result of that the money re-
ceived as foreign loans to improve the plight of
poorpeople, has alsobeenconfinedtoalewrich
people only. Shrimati Rita Ji has rightly said -
“Yavatjivet sukham jivet, inam kritva ghritam
pivet, bhasmi bhutasya dehasya punragamn
pivet, bhasmibhutasya dehasya punragamn
kutah.”Ontheone handthey have confinedthe
entire money inthe hands of afew persons and
on the other they have created a class who
believein:

“Yavat jvet sukham pvet, hritvamritva
suram pivet, Bhasmi bhutasya dehasya
punaragarmnkutah.”

Onthe one handthe entire moneyhas
goneinthe hands of corrupt persons andonthe
other, duringthe 45 years of independence a
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class of terrorists hasbeencreatedinthecoun-
try who are killingthe countrymen and looting
their property and enjoying. )

L]

Mr. Chairman, Sir. today the basic
question isthat of farmers but no attention has
been paidtowards theminthe Budget. Leaving
asidethe 80percentruralpeople, arrangement
hasbeenmade forthe comfortof only 10percent
capitalist group and high Govemment officials
livinginurbanareas. The farmerinruralareas
canotbuyrefngeratororcolourT.V. He doesnot
have money forthat. he will purchase bicycle
only. Willthe Govemment provide any conces-
sionofthim? ithas been shownthatnonewtaxes
have been proposedinthe budgetbutindirectly
hike in prices of petrol, diesel, coal and rail fare
has afected the farmers directly. Sir. We can
compare the resources of income shown inthe
budget wit a rural saying that looking abeautiful
redfiowered of semaltree the birds make their
nests on it sothatlateronthey may enjoyits fruit.
Whenitbears fruit the birds tryto eatthem, but
they find noting in it except cotton. For the
general pubic this budget is also like that of a
semal flower whichis of nouse ofthem atall.

Sir, special attention needs to be paid
torevenue collection. We havetoseeastounder
that circumstances revenueis embezzled and
whoarethepersonsinvolvedinsuchembezZe-
ment? Howthatcanbecheckedandhowthatcan
be broughtto public exchequer? Take theex-
ample of Income Tax. The Governmentisnot
evengetting 1/4th ofthe totalincometaxand 75
percentis pocketed by Income Tax Officers. If
income tax procedure is simplified andincome
tax limitis raised then it would encourage tax
payersto declare theirincome andthe Govern-
mentwould also getmore revenue. Sir. traders
arethe maintax evaders. Ifany traderwantsto
deposithis tax honestly. the income tax officer
of the district does not move his file without
takingbribe of Rs.2.00010 Rs. 10.000. The trader
hastopaybnbe. Thenhethinksthatwhenhe has
to paybribe why he should notevadetax. Heis
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compelledto evadetax. Thetaxpocketedbythe
officersincurlosstotha tune of thousands of
crores of rupeesto the Govemmenteveryyear.
The Govermment should pay more attention ofto
checktax evasion and corruption prevailingin
Income TaxDepartment. The Govemmentshould
formulate aproper procedure to make the trad-
ers more honest. Income tax limit should be
raised andthe income tax procedure shouldbe
simplified. Whenwe expectfrom otherstospeak
the truth, we shouldfirstlearnto speakthe truth.
ltwe expect honesty from others, first of all we,
who are sitting at the helm of affairs, should
become honest. Ifithappens | have nodoubtin
my mind that our entire nationand ouremploy-
ees willbecome honest. If we smoke cigarette
howwe can ask others notto smoke. Therefore,
wehavetobecomehonestfirst. In addition tothat
the aim of nation building should be uppermost
inourmind andwith that motivewe have to move

* ahead. Only thenwe cando somethinggood for

the nation as well as for the upliitment of the poor.
Sir, once again | would like to request the
Govermnmentto have mercy for the rural poor.
The poor people in rural areas do not have
enoughclothes for theiryoungdaughters. How
their children spendtheir nights duringthe se-
vere cold? They cannotsleep withoutmat. The
whoiefamily hasto sleep in one tatteredrazai.
It youlook atthem you will find that they have
reducedto skeletons. Theirexploitation should
be stoppedand some solutionfortheir upliftment
shouidbe found out.

Merely reducingprices ocolourT.V.
andcarwillnotserve the purpose. If you do not
pay attention towrds the poor they willcome on
the streets to protest against the rich and the
latter will not remain in peace. They willbe in
trouble. You shouid ponder overit seriously.

Today the Govemmenthasintroduced
the Gold-bond scheme. The Government will
notaskanything about the source withwhichthe
goldhas beenacquired. ltmeans thatthisschme
will atrract those people whohave money. The
poorpeople ofthe country have nomoney. Only
a handtul of people, say 5-10 per cent ot the
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populationinrich. Whoarethese 5-10per cent
people? They arepaliticians, Governmentser-
vants, big officials or 2-4 per cent capitalist
group of the country. Nobody has money barring
thesepeople. The nchpeoplehave endeavoured
toconverttheirunaccounted money into white
money through goldbond. The Governmentis
givingpatronagetot. |thinkthat the Govemment
has givenachancetorich peopleto converttheir
black moneyinto white through gold bond and
pavedthe wayforit. Therefore,|demandthatthe
Government should reconsider the scheme..
Thebudgetpresentedbyyouis anti-people and
anti-poorand | strongly oppose it. Iwouldlike to
request allthe hon. Members of all parties sitting
inthe House to oppose itunitedly andnotto allow
thebudgettobe passed.

[English)

SHRIBIJOY KRISHNAHANDIQUE
(Jorhat): Mr. Chairman Sir,  ise to supportthe
Budget 1993-94.

TheBudget 1993-94is notanisolated
phenomenon. Thisisthethird stage in an ongo-
ing process of an exercise whichbeganin 1991.
The presentstage, though notthefinalone, takes
adirectionwhich zeroesinonanote of decisive-
ness. Many seldomrealizedits fullimplication
inthe lasttwenty months. The choicein 1991-92
was between survivalanddoom; between re-
ducing debt and growth. Thus in the last to
Budgets financial viability superseded the eco-
nomic expansion.

t do admit the twenty month period
which separates his third Budget from the two:
previous Budgets i1s surely not marked by a
noteworthy improvementnindices of economic
and human welfare.

An average growth rate of iessthan 2
percentoverthe twoyrars ending 1992-93 inact
means a fall in per capita income and nse in
unemployement. The present Budget 1993-94,
however, unmistakebly indicates thatthe diffi-
cult stabilization phase has been successtully
traversed and restructuringof economy harmo-
nized with growth and development. Having
regardtoourpotential andendowmentthe hope
1s rightly expressed that this Budget will be a
harbinger of the country's progresstowards a
dynamicandvibranteconumy. Thatthe Budget
atthetirstinstance s pro-growthis indw ated by
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full convertibility of the rupee, reduction of cus-
toms andexcise duties andthe expectationthat
itwill stimulate expornts andtherefore industrial
growth. | short, dua®.«es invariably lead to
comphications which hampered exports. With
these complications andconstraints gone, this
willencourage foreigninvestment.

Addedtothis is the bigincentive that
comes from redution of excise and customs
duties. The official-presumption that exports
woldgrow ataround 15percentindollarterms
nextyear andthe curretn account deficit would
begintodechnei 1993-94. settling gradually to
alevelunder two percenttumsoutto be realistic.
Oneisinclnedto accept the finance Ministry’s
projection that foreign exchnage earnings to
exporters would nise by five percentto six per
cent during the ensuing fiscal year duetothe
unifiedexchange ratewhichis expectedto settle
somewhere between the market rate and the
official exchange rate. Along with export which
now hastobe more competitive in the intema-
tional market. the reduced importtariffs would
compelithe domestic industry to fend off the
t reat ofimports by pricing its products competi-
tively.

Jwould, however, like to pass ontoa
very important sector involving the great mass
of ourpopulation. thatis the rural sector. There
is. no doubt, an impressive increase in plan
spendingtothetune of 32 per centincludinga
whopping hike ot 62 per centin funds for rural

" developments.

17.20Hrs
[MR.DEPUTY SPEAKER inthe Chair

Even while he seeks to reduce the
fiscal deficit by another half a percentage point
of GDP. Andhehas donethis by notraising new
taxes. arare budgetary exercise, butby offering
tax concessions worth Rs.4522 crore.

Thus thereis substantial investment
in agricultural sector as well as substantial -
reduction of the duties on inputs on agricuiture
which will definitely help the process of eco-
nomic growth. Thusthe heavily pro-industry
bias of our past five yer plans is sought to be
correted.
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Yetlet us examine whetheritcanbe
actually called a Budget with well directd rural
orientation. Inspite of generalin-reasein out-
lays forthe rural economy, we however needto
look at the budget allocations in 1992-93 when
therewas substantial reduction. Incertaincases
inthe Budget 1993-94 the increase provided
looks significant only because of the very deep
cuts last year. For instance, the outlay for the
rural water supply progamme has been in-
creasedsubstantially from Rs.460 crore in 1992-
93 to Rs. 760 crore next year. But even this
higheroutiay remains belowthe Budgetetimates
for 1991-92. We have, however, tobearinmind
in all fairness that the hon. Finance Ministeris
caughtbetweentwo pulls - ane is deveiopment
oriented rural programmes with alonger gesta-
tion period and the other welfare-orietned
programmes with immediate results. | do appre-
ciate the compuisions which make him
iscrimimate in favour of the humanfce. Thatis
why the accentis on anti-poverty programme
whichis shown by the expenditure on Jawahar
Rozgar Yojana of Rs.500 crore. There is no
doubt the pressing needto raise major sections
of the rural population above the poverty line.

Butthefactremainsthatitis longterm
measures that sustamn growth in rural economy
will employment generation such as the Na-
tional Watershed Deveiopment Programme
whichis providedin contrastonly Rs.200crore
even though all the blocks inthe country with
less than 30 per cent cultivated area are tc be
covered by assured means of irrigation.

- Ithink, abalance needs to be main-
tained between instant refief to poor asustained
employment generationprogrammes, between
programmes with an emphasis on jobs created
today and those that cancreate jobs inthe future.
So. itisimperative that the Govemment spells
outaclear strategy tochannelise higher outiays
under{RDP whichis being 68 percentmore next
yearthanthattorthecurrentyear.

The other peints | would briefly referto
are about 31 per cent hie in the outlay for
education and 60 prcentincrease nthe health
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budget. It is indeed long since such social
sectors have beengivenimportance. Thissows
theculturedbias of the Finance Minister's mind.
Butwhile highlighting these points, | have some
obserations tomakeonthe financial assistance
to our unversities and research and academic
centres whicharevirtually inthe throes of death.
They now existonly formaking paymentto staff,
sometimes failing to meet even the financial
obligations of the staff too. It is too naive to
suggestthat the unversities fendforthemselves
by raising their own resources. Education and
research, unlike fiscal phenomenon, cannotbe
leftto marketforces.

I cite the instance of research centre
- Agro-Economic Research Centre of Jorhatin
Assam Agriculture University. | has been doing
significant research work in agro-economics,
on subjects like textiles, handicrafts and its
relatedmateirlas, sericulture, aquaculture, cattle
and poultry farming, etc. Thus, it has made
immense contribution to the prspective plan-
ning of the entire North-Eastem region taking
district level planning as its basis. Research
work has now to be suspended due to financial
constraints. Thereis already unrestinthe Cen-
tre. And lam afraid, any moment there may be
a strike or other action by its employees who
have no received their arrears accumulated
since 1990-91.

| draw the pointed attention of thehon.
Finance Ministerto see that this can overcome
Centre's financial constraints and can function
as a resarch centre. The case of the Asiatic
Societyin Calcuttais nobetter. itis aimostinthe
throes ofdeath.

The other pointthatiwantto makeis about
the proposed ive-yeartax holiday otindustriat-
ists who would opt forrapid industrial develop-
ment of the North-Eastern region. | amafraid,
thisis more a cosmetic to the nation’sconcem
forthatneglectedregion. Inaregion where there
isnoinfrastructure forindusty, poor commuri-
cations, due to Railways's proverbials apathy.
Exorbitant transport cost, five year penod is
nothering. It will fly like time that old gipsy
without makingits presence felt. i wonder it the
hon. Finance Minister has acardup his sleeves
to extend the time-limitby anotherfive years. if
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he has, itis time helaid it on the table rightnow..

Otherwise, no industrialist will be inspired to
make a beginning even for we all know the
limitations of the North-Eastem region.

Before!conciude, t raise the questioninthe
context of Centre’s insistence on States’
mobilishing their own resources, How much
resources canbe raised by a state like Asam,
ravaged annually by devastingfioods?

Unless Govemnmenttakes effective mea-
sures against flood and erosion, the question of
resource mobilisation remains amyth. Thisis
like blowing hotandcold inthe samebreath. The
Centre wants the statetoraise resources andat
the sametime, ittendsto keepits eyes shuton
the problemof recuming floods which eataway
the resoruces. Ourdemand fortacking devas-
tation caused by the river Brahmaputra onna-
tional levelis still acry in wilderness. lastyear,
by chance, there was no devastating floodall
over the state barring a few places. But the

phenbomenon of floods moves inacycle. We’

have unimpeachable evidences andreasonsto
forecast that severe floods will strike Assam
this year with allfurey. Andto make the matter
worse, due to the meagre funds providedlast
year, allthe vuinerable points of the Brahmaputra
andits tributaries could not be protected, thus
exposing the peopple of the state to a fierce
situation. Even, atthis belated stage, if some
substantial funds areprovided,'this disastercan
be mitigated. | hope the Finance Ministerwill
take immediate steps. Itbooks like aparadox
that Govemment s preparedto spendcrores of
rupees on relief operation while thisamountcan
be very well spent before hand protection work
to stall a disaster. By that, Government can
save the people fromsufferings and misery. it
is alos imperative that the Brahmaputra Board
whichis, atthe moment, yetto move out of its
rudimentary stage needsto be overhauledand
activised so that it can handle this gigantic

problem causedby the mighty river Brahmaputra.

With these observations, | support the Budgetfor.

1993-94. And | hope that the hon. Finance
Minister will atleastlook into the problemwhen
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he hails orrather gets elected from Assam and
seethatthe problem canbesolved. Otherwise,
|cansee aterrible scene ahead me within afew
months aeven afew weeks if something s not
doneimmediatelyto set ightthe situation and
to have the projective measurestaken along the
vulnerable areas of the river Brahmaputra.

SHRI H.D. DEVEGOWDA (Hassan): |
thankyoufirst of all for giving me an opportunity
to speak, Sir. At the very outset, | wouold like
tosay thatthis Budgetis an anti-farmer and anti-
poor Budget. The hon. Finance Minister has
taken utmostcaretoprotect the affiuent section
of the society while presenting his third Budget
tothis august House. Whetheritis excise duty
cuts third Budget ¢ this august House. Whterit
1S excise duty cuts or any othertax concession
thathe has given, he has only helpedthe affiuent
sections of the society who have got the capacity
topurchase andthisbudget s notforthe peopoe
who are really poor. Inmy opinion, the people
who have gotthe purchasing capacity may not
be more than 150to0 200 million people in this
country. Reduction of income tax. wealthtax,
gift tax, excise and customs duties come to
aboutRs. 6950 crores. This reduction will have
two effect. The first effect is that the state
Governments hitherto which are gettingabout
45percent of the share have beenputtoaloss
and they have to sufter because of this total
amount of Rs. €950 crores.

itis a substantialamount of reductioninthe
custom and excise duty of which 45 per cent
oughtto have gonetothe states. Butthathas
beendenied. | donothowthe Central Govem-
ment is going to reimburse or going to make
goodthelosstothe states.

The hon. Finarice Minister always usedto
say that he will bring down the budget deficit.
Thatwas the assurance given by the Finance
Ministerto this House. heis not only aclever
man but is an expert man. Now he says that
reductionintemns of percentage of GDF and not
interms of monetised deficit. 1 do not know how
the Finance Ministeris going to substanbtiate
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the assurancethathe gavetothe House. inthe
lasttwo years’ Budgetproposals.
[

The monetised deficit last ye ar was about
Rs. 5400 crores. This year it has uitimately
come to Rs. 6000 crores. Let the Finance
Minister give the clear answer about the
monetised deficit so tar as this year is con-
cerned. The mostimportantfiscal deficutltisthe
revenue deficit whichreflects whetherthe Gov-
ernment s living withinits means.

In my opinion the assurance which was
giventothis Housebythe Finance Ministerwas
tocuidown the un-productive expenditure orthe

* Govemment expenditure. Alithesethings have
beengivenago-by. Nothinghasbeen achieved.
Therevenue deficitwhichwas Rs. 16261 crores
in 1990-91 hasgone upto Rs. 17360 croresin
1993-94. Thefiscal deficit comes to Rs 36959
croresin 1993-94. as aganist 36325 croesin 90-
91.

MR. DEPUTY SPEAKER: Mr. Gowda
please come inthe frontrow, we are unable to
hearyou.

SHRIH.D. DEVEGOWDA: lamsormy, Sir,
What | was telling was that the mostimportant
thing s the revenue deficit which reflects whether
the Govemment is livingwithinits means. Last
year the Government promised to reduce the
unproductive expenditure. Boththe hon. Prime
Minister andthe hon. Finance Ministergave a
categoriocal assurance to reduce the Govern-
ment expenditure like reductionin staff, TA/DA.
expenditure on vehicle and so on. Let the
Finance Minister go through his ownfigures.
This yearthe revenue deficitis Rs. 17360 crores
whereasin 1990-91 this was Rs 16261 crores.
Likewise. | can give the figures for the subse-
quentyearsaiso. They areall printedfoigures.
in 1990-91 the fiscal deficit was Rs. 36325
crores and this year it has co et o Rs. 36959
crores. In 1990-91 the non-planexpenditure was
Rs 80469 crores and this yearit has gone upto
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Rs. 90072 croes. This clearly showns that
whateverassurancesthe Finance Ministergave
tothe House heis not able tofulfill those assur-
ances. Theonly achievementtothis. creditis
the cutin the farmers’ subsidy.

Letmebeveryplain. lamnotapersonwho
willalways be harping on thisissue. Whatever
subsidies thathave been given. when the price
of DAP went up sky high, after agreat dealof
struggle by almost all the political parties. the
hon. PnmeMinister was kind enoughtogive Rs.
1000 per, tonne subsidy for DAP.  Forthis
Purposethelastyears’ Budgetprovided Rs. 350
crores. This year, theris no provision for that.
The subsidythatwas providedlastyearhasalso
beentakenawaythis year. Theargumentofour
Finance Minister or his Advisors is that the
expenditure Inthe formof subsidy tothenfarm-
ers willbe an un rpoductive expenditure ornon-
planexpenditure. | would like to ask a question
straightaway to my friend, hon. the Minister of
stzateforfinance. The subsidy whichis going
to be given to the industrialists. that will be
classified as subsidy for developmental works.
Idonotknow the logicbehindit. The subsidy that
isgoingtobe giventothe farmers. eitherfor DAP
orwhateveritmaybe. willitnotincreasethetood
production and ultimately help the nation? I do
notknow whythese filends aretryingtodenya
littiebenefitthatisgiventothefammers. Eventhe
benefitthat was givrentothe farmers. Eventhe
benefitthatwas giventothem. they aregoingtom
take away that benefit.

Your goodself was kind enough to permit
me toraise tone of the issues onthe floor of the
House under Rule 377 and that was on the
Agricultural and Rural Debts scheme. 1990
which was formulatedby the very same House.
Letitb&any Government. Todayyouare there
andtomorrow somebody else may come. To-
day | you say thatforthe next three years. you
will Heavento earth Do you have the guamteeto
natforthree years The programmes - whether
you had formulated or somebady else hadfor-
mulated during the last few years - must be
continuedandthey shouldbe implementedin all
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fairness. now, |wouldliketoaskone question
here. Ascheme was formulatedonlytogive one
time benetitto the farming community of this
countryandthattoosmallfarmersviz. Theloan
worthrs 10, 000wouldbewaived. Thatdecision
wastakenin 1990 when ShriV.P. Singhwas
heading the Government. Thatscheme wa-
announced b y the Government of India and
circulatedtoall the state Governments. | would
Iike to ask afew points particularly onthis issue.
What was the actualamountinvolved? Accord-
ing to the guildelines that were given by the
Governmentof india through a Notification and
the loan which was distributed by allthe com-
mercial banks. cooperative banks and other
financing agencies to the farmersm, artisans
andsoon, you have classitied certain things.
Youhave classifiedthat who are the people who
shouldcome underthe category of agnculture.
Agricuiture means, horticulture anima! hus-
bandry, poultry farming. fisheries and so on.
Artisan means cottage and village industries
and handicraftindustries. Allthesepeople are
going to get benefits as perthat naotification. i
would like to know freom the hon. Finance
Minister, what exactly would be the financita
burden, taking alithese categoriesinto consid-
eration andhow much budgetaryprovisionwas
madein 1990-91, 1991-92and 1992-93. Thisis
the thing which| wouldlike to ask the Govern-
mentto spellout while replyingto this General
DiscussiononBudget. -

According to my memory, last year, a
provision of about Rs. 1500 crores was madefor
this prupose andthe hon. Finace Ministerwas
notevenpreparedtorelase Rs. 200 crores out
ofthese Rs. 1500c¢rore. itis notforDr. Balram
Jakhar, abigfarmer or for the hon. minister of
statefor Finance orforme, butitis forthe smali
farmers, that this scheme was formulated. Why
the Government wants to deny them the ben-
efits? you arereallysincere, then | wouldlike
ko ask aquestion. Youtouchyourheart. !

Iwould liketo ask Dr. Manmohan Singhone
question. Itis notmere honesty thatis a critena
inthe country, itis not mere sincerity that s a
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criteriain the country butitis some other *hig,
andotherthan honestryis required Why areyou
denyingallthese things tothem?

To make 8p the financial loss due to this
swindlingby thebank scam, you are going to
provide rs. 5. 700 crore in the current year's
budget. Whatmoralrighthave yougottopayit
fromthe public exchequer which isthe money
thatisbeinggivenby 30crore of people? Butyou
arenotpreparedeventopay Rs. 1000 crore for
the poor farmers atlesast for a single time
beneitt of loan obolition. {am ashamedtosay
this. Let us touchourheart. Whatsinthis farming
community has committed? Twenty-thirty hand-
some peoplehavelootedthe banks'fundsinthe
name of shares. brokers or dalat orwhatis called
bulls. | cannotsay allthese words. Whatever
#maybe. Those people today are able to get
protectionby this very same Government . For
whatare we sittinghere? We are sittinginthe
highest democraticinstitutionto protectthem.

Today, when |wentthroughthe papers, Mr.
Deputy Speaker Sir, | hadto function whenyou
goodself presided overthe Karnataka legis!a-
ture: and you had given severairulings. | donot
want to take the name of any individual. Only
| would like to draw the attention ot my col-
leagues here. 1 will quote from Indian Express
of Today The mainissue was andis if the pay-
offs were to be made to centain importnat per-
sonsinthe country through these accounts., it
these accounts were traced, it should have
openedupatrialtomany other foreign accounts

. especially of those who are holdingimporant

positionsinthecountry. fthe CBiwantstoprobe
these-pay-offs, why anybody shoulkdcomeinthe
wayofthat? The hon. Minister if state for intemal
Securnity says the JPC has tailed toidentify the
culprits who as responsible is scam in this
country. Whois atthe back of alithese things?
Is thisHouse? Isany hon. Member of any party
inculdingmy party? |donotthinkanybody wants
tocome in the way of finding out those people

who are responsible for iooting this country's

money. {cannotunderstandthis. Youwantto
pay Rs. 5700 crore fromthe general revenue to
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make up this fraud that has been committed by
fewindividuals. When we for poorfarmers, are
we beggars? IN allhumiity at ;mycommand, |
wouldlike tosay dont’ treat this coimmunity with
scant respect. i have got regards for Mr.
Manmohan Singh. Butnow | havetosaythat!
iiave iost that regard. Intelligentisis is not the
criterion of this country's administration. |have
seen enoughinteeligentpeople. lwnatmen of
heartforthe poorsections of thesociety. | donot
wai i use | 1AFSN WOrdS 1o Injure the feelings oi

anybody.

Day before yesterday, Pakistan's former
Prime Minister’s property was frozen. How
many politicians’ prperties were frozenin India
including the former Prime Minister or minis-
tersMr.V.P. Singhtoldinthis same Housethat
nearly Rs. 1, 500 crowas in the Swiss Bank
Whichbelongto indian He toldthat; itis not!. |
was not holding the portfolio of the Finance
Ministerinthe Central Government. Shaliwe
have gotthe courage just to know the pay-offsin
bankscamhave beenscuttieddownbythe CBI?
Thenwhattypeofjustice we aregoingtodohere?
These looters, smugglers, anti-socialelements
will be probeted by some of allinterested per-
sons whoare inthe line of portion.

| do not want ta take the name of Mehta
group Dalal Group; ! do not know whichever
-‘Mehtais there. Ifthat groupwasgoingtobe kept
inthe CBl custody for 118 days, how the other
Hitten Dalalwas senthomewithin 11daysbythe
very same CBi? Whois responsible for nearly
Rs. 3000 crorefinancial scam?

Yougothroughthe Jankiraman Reportyou
willknow the Bills

Thehon. Minister as an youngster has got
abrightfuture ShriChandrashekharaMurthy, |
have gotthe highest regard foryouyoucome
from a respectable family, | know. Youarea
straightforwardman. Pleaselookintothis, ifyou
can. ltitis notpossible, if you areinahelpless
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situation, | dc not want to put you in an

embrrassing situation. After 19or20yearsyou

have become aMinister. | will stop athis stage
F,.

Sir, so many concessions were given!
Colour TVIWhen thehon Finance Minister was
prewsenting his Budget, he was said, “Herea-
ter | will given the beneift tothe Colour TV and
maruticars!” Whaticansayis, Deputy Speaker
Sir, you have been in public life for 30 years.
Have youbeen ableto purchaseaMaruitcar?
Youhave got 1to 15acres, smalltarm. [ know.
Towhichever party we may belong, |havethe
highestregardforyou.

Why are these concessions given? For
whomarethey given? Forwhatpruposearethey
given?

Take the farming community Only one
item has been included on tractors of engine
capacity exceeding 1800 c.c. Reduction Exuse
duty from 17 to 25to 10 per cent. ShriBalram
Jakharmay be having one ortwotractors. But
the smalltarmers will have only tillers, power
tillers. Was it not possible for ShriManmohan
Singhtoidentify these small tarmers?

Forinstance, evenit he has reducedthe
duty onpesticided by 10percent, i wouldhave
congratulated him openlyn to whichever party
we maybelong. Notaniotahasbeenthere! |
cannot understand it Seventy per cent of this
community, to whichever caste they may be-
longto, aretreated withsuch a scant respect!”
What is this? While preparing the Budget is
there no person who belongs to the farming
community inthe Finance Ministry, atieastto
suggesttothe so-called administrators. | would
like to ask this question: Arewe so helpless, we
asrulers? We saythatwe arethe rulers We are
the policy makers we are the privilegd clers of
this country The erstwhile Chakaravarthis and,
Maharajas have gone. New Maharajas anc™
Pseudo-maharajas have come sitting in this
House and running the administration of this
country can we not ask how these people who
prepared the Budget proposals are goingtobe
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prepared by the bureaucrats? Canyou nottell
them? isitsodifficult? |amunabile tounderstand
itclearly showsthat you leave no heat

If the hon. Minister of state for Finance,
evennow, ifhe wantstoshowcourage, lethim
atleastshow his courage andpress his Minister
tospelioutsomethingwhichis goingto heipthe
farming community, in his reply.

The nextthing is exemption of Weatikhtax

I have heard enough speeches in this country

_that! am disgusted about the credibility of the

politicians and the political parties which is
going downin the country now.

I have heard enough speeches . Urban
ceilingis onlyfornamesake Landreforms, yes,
in Karnataha they have beenimplementedin
very vigorous manner . How much money is.
now in the hands of the farmers? Especially
some of those farmers who have manitained
certain large farmetsin Norther Indianwhere
they were unabletoimpiemtnthenlandreforms
.in all sincerity, thtis a different matter.

| will ask about the wealth tax ememption
fora single house whatever may be the cost, it
maybeRs 1crore, Rs,2crore, ormore . There
are peole who build the entire house with
marbles. imported marbles! Forthatyouwnatto
given anexemtion! And, thereis no ceiling hmit
onthat! But, toowntenacres of land youwnatto
have aceilinglimit.

18-00hrs.

Whyareweallhere? Forgetthe Party. Why
areweallhere? | would like to ask this questuion
tothe ruling party, Members you have runthe
countryforthelastforty years. If youwanmt, you
canrunthecountryforanother40yearsbecause
the Oppositionisdivided. 1am notbothered. You
peoplesayinthelasttwo years of the Opposition
Government, there was economic instability,
etc. These are allarguments. The arguments
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can be advanced for and against for hours

together.

Iwouldlike 0 ask onz question to the hbn.'

- FinanceMinistet. Isitnotpossibleto amendthe

Constitutionanglthe taxation laws, if necessary,
toconfiscate the properties of the corrupt politi-
cians and corrupt bureaucrats if they have ac-
quired the proerty over and above the knowsn
source ofincome. When Pakistan can do this,
whynotwe doit? If our system is not goingto
be hefffultotake suchaction, | preferthatsystem
whther itis military rule or whatevermaybe. |
am not bothered. We have heard al;l these
semons. Coulditnotbe possibletofind outthe
pay offtothose politicians and bureaucratsinthe
bankscan?

1wouldlike tomake one ortwo points more.
Whatis yourrupee convertibility To maintain
the rupee value you havetospendwhateverthe
reserves of foreign exchange that you have with
RBL. Otherwise, today the rupeehasno value at
all. How longcanyousustainthis? Unless and
untillyouimprove foreign exchange reserves by
exporteamings, you cannotovercomethefinan-
cialcrisis by this borrowed money.

About yourexpectationinregardtoforeign
investment, | wouldliketo quotetrom Finanical
Express. Itsays:

“Only time will tell it the eager-
ness of the Finance Ministerto
globalise India’s economyina
haste, presumably on IMF ad-
vice, was in the interest of the
country..”

ltalsosays:

“lt would therefore be highly un-
realistic to expect a significant
improvement in Ifidia's export
performance in the nearfuture,
especially havingregardto past
experience. Although the
Government'starget forexpont
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are the main ingredierts forfood production and

growthwas 16percentiromApril  forbuilding up the ruraleconomy. Fortiweato

92,%0January 1993, exportsgrew'  five years, a farmer cannot get the powerforhis

at adismal rate ¢f only 2.2 per pumpsets. Out ofthe total possibility of powar

. centoverthecamparablematnis  generation, wehaveonly achieved 40percentn

) of 1991-92.." power sectoreven after 47 years of indepen-

The Finance Minister, while presenting
this firstBudget. came before this House and
toldthatinthe nextthree years the sconomic
situation willprove. Itis not mesmerisim.

Today we have got 5.2 billion dollars of
foreginexchange reservesbecause you have
borrowed andyou havetransferred from loan
accourtto theforeignexchange account. itisnot
eamed by your exports. | would like to just
cautionyou. { amnotinterested tocome back
to Pariametn.

ShriChandrashekharii, the Minister of state
in the Ministry of Finance, you may be
interestedm tocontinuein Parliament. { warn
you nad your Party that if you peolle adopt a
callous attitude towards agriculture and
agriucitural sector, a day willcome when this
country becomes another Somalia. Please
remebers. Now IMF wants totrap you. Ourfood
productioninthe nextten years willgo down.

My friend. Shri Reddiah was metniong
aboutthe DAP andsaidthat theimported DAP
has now been refuced. Ourlocalfactories have
beenclosed. Andafteriwoyears. theintema-
tional marketis goingto dictateusand youhave
to depen only onthem. Youcanotsurvive. And
inthenextten years, Indiais goingtobecoem
another Somaliaanditisgoingto suffershothin
agriuclture andindustrial sector. Please note
this. Youmay be undertheimpressionthatyou
may survive for long.

How long you can hold this nation? itis

practicallyimpossible.

Powerandirrigation arethe core sectors.

dence. Similary, inimgation, 1540 mifion acre
foorofwateris available, out of whichnoteven
40percnet ofthe wateris usedfor the benefit of
the farmers. Some people arguesthat36 per
cnet allocation is enhanced for the rural devet-
opment. | know how that money is goingtobe
spent. One cametin Northindia has been soid
to60persons under the garb of hetpingthe poor
farmers. AboutJawaharl.ojgaryoma and other
schemes, howthe money is swindled at the
ground level, everybody knows it. But,
unfortunatly, because of the party discipline,
they werenotabletoexpresstheirviews inthis
House. Thisisthe position inthiscountry.

| canonly ventilate my feelings. {cannot
changethe line of approachofthe govemment.

Sir. you hae cautioned me twice to con-
clude my speech. You arc coming from
Karnataka and | amalsc comingfrom Kamataka.
The other hon. Members should notthink that
you are doing afavourto me.

There arevanous otherissueswhichican
quote. but. unfortunately dugtopaucty oftime
, lwouldliketo ask only my younq friend. Shr
M.V. chandrashekhara Murthy t:at this is
the issue which we are going to raisel
“2fore the public. We will not leave you. Tell
your Governemnt; tell the Prime Minister.
You have provided Rs. 5700 crores out of
the general revenue to meet the losses that
has occurred due to securiteis scam for the
reimbursemtn. { am asking a simple
question. When you have
atachedthepropertiesof Harshad Mehtaand
his refatives. why Bhupen Dalal's property
has not been attached. even his wife'’s
propesty has notbeenattached.
youknowyoucarnatstopus. 4
I willtellyouthatthesethings cannotbe covered
by you anymore.
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| would like to say just one word with all
honesty and sincerity at my command - what-
ever may bethese looterscando, please donot
neglect, negietneglect the farming community,
which will destroy youand your party.

SHRIROSHANLAL (Khurja): Mr. Deputy
Speaker, Slr, Iriseto opose the Budgetbecause
this.Budget is for the benefit of the rich and
detrimentaltothe interests of the largetmasses
of population of India.

Itis a Budgetonlyfor 10to 15 percnetofthe
popuiation and against about 80 percentofthe
poputation of india. '

Now, i willtake one by whatthe provision
has been made inthe Budget for Agriculture.
The subsidy has been abolished.

Thisis onaccount of the fact that seventy
percentofthe population of indialivesin vilages
andtheir main source of incomeis agriuciture.
Butitis very surprusiong that the Governmetn
has not paid any heed to the interests of the
agricultureists. It youtake Japan. forinstance,
ithas gotthe highest subsidy-about 76 per cnet
- followed by USA which has gotabout 60%,
whereas the subsidy on agriuclture in indiais
lessthan tenpercnetonly. |, therefore, demand
that the Finance Minister should restrore the
subsidy onfertiliser.

Secondly, ! demandthatthereshouldbeno

restriction onthe movement offoodgrains from
one district to another district and from one state
toanother state.

Thirdly, 1 demand that the prices of
agriuchural produce should be reasonably fixed.

Fourthly, the prices of agriucltural
implemetns, especially of the tractors, should
be broughtdownifwe haveto see a prosperous
India.

Themainsource of our indian economy is

agrouclture. But mothing has been done to
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improve it. Though our Prime Minister has
announcedthe increase for the rural sector from
Rs. 14, 000 crores has got some share forthe
agriucituris{s or not. Thatis notclear.

The bBdget has no relief for the salaried
persons. ithas beendemanded hereby Mem-
bersbelongingto variousparties, and! have also
requestedthe Finance Minister inthe Consulta-
tive Commitiee of the Ministry of Finance, that
the minimum taxable limit should be raised from
Rs. 28,00to Rs. 40,000. Butthishas notbeen
done. Lastyearalsowe raisedthis pointandthe
Finance Minister had said thatif they raise the
limit, then there willbe aloss to the exchequer.
Butldonotagree with him. tfthe limitis raised,
thenthetallinthe revenue can be made up by
othermeans as well.

Thenagain, there isno provisionfor raiseing
the standard Deducation for salaried persons
from Rs. 15, 000 to Rs.24, 00. The Finance
Minister has announced an increase in the
standard DeducationfromRs. 12,00toRs. 15,
000 only, which is not sufficient. | had also
requestedthe Finance Minister last year as well
asthis year, that it the slab late uptothe income
limit ot Rs. one lakh, is lowered by tentofifteen
percent, thenthedeficitorthefallinrevenue can
be very easilymade up be raisingthe same rate
oftaxinthe slab systemtorthosehavingincome
above Rs. onelakh. butnthis alsohas notbeen
done. Salaried class is the most hit community
fromthis budget as weil as from the last year’s
budget. We wereexpectingthe Fiance Minister
ththe willhae some considertion for the salaried
persons this yearbut this has notbeen done.

There was ademand by some of my col-
leagues 6ver here thatthere is no provision for
paymetnof D.A.. Thisis also very surprising
. Ratheritis acruelty onthe salaried persons.
Thepersonsinthis ategory have only a fixed
income. Theycannotconceraltheincome. The
tax is deducted trom their income at source.

Much has been said by my colleagueson
thatside thatthis Budgetis a growth-oriented
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Budget based on structural refporms and
liberalisation of industrial poolicies. | wantto
know fromthe hon. Finance minister one thing-
forwhom this growthis menatfor . Isthis growth
menatforthe 80 percnet ofthe populationwho
liveinthe villages, the labourers, theemployees
and other weaker sections of the society who
have nomenas oftheirlivelihood? My answer
is No. The Budget is manily for a very few
perosns. Thetoal numberofassessesis about
78lakhs. Those havinganincome upto Rs.one
lakh is about 63 lakhs. Major portion of the
Govemment of India’s revenue fromdirecttaxes
comes from 10to 15 percne of the population.
10to 15percentofthe assessespay 80-percnet
of the total revenue and 85 per cnet of the
assessees lay only 10 to 15 per cent of the
polulation. 10to 15percenofthe assesseespay
80 percent of the total revenue and 85 percent
ofthe assessees payonly 10to 15 percenofthe
revenue.

As far as the figures | got with me, the
Budgetforthe financial year ending31stMarch,
1993was aboutRs. 17,000crores. Rs. 13,500
crores has been recovered orcollections have
been made upto February, 1992. So, only the
revenue whichwe recive from about 63lakhs ot
the assessesis hardly Rs. 1, 500to Rs. 2, 000
crores. :

So, if wetake intoconsidertionsome ofthe
suggestions like raising the limit, or of standard
deducation from Rs. 12,000toRs. 24, 000 or
Rs.25,000 andthe rates of reductioninthe lower
income-groupdrawingiess than Rs.onelakh,
some helpwouldbethere. Butthis has notbeen
done. Therefore, | demand that the Finance
Minister should take these into consideration
and when he comes forthe reply to this debate,
he should accept some ot these suggestions
made to give some relief tothe salaried class
personswhoarethemosthard-hitbythisyears's
as wellaslastyear's budget.

The Finence Ministerhas made noprovison
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forunearthingblack money exceptannqunchin
agoldbondscheme. underthe provisonsof this
scheme, we will getthe gold afterfive years or
the valueofitplus anintersts attherate of Rs.40
pergrames ofthe gold.

Thereis noindication inthatschert. What
willhappen afierfiveyears? Supposeaperson
has black money and the purcheases gold
bonbds for that money and after five yearhe
takes back the moeny withinterest for that goid
andif he subsequenly invests thatamount will
the Income Tax Departmetnask aboutthe source

- oftheamount? Thisis notclear. That means,

evenafterfiveyears, whenthe amount received
isivestedinbusiness orinthebank orinshares
andif the source is not asked, then itwill give
encouragemetn ot blackmarketeers and the
hoarders and also thetax evaders. My sugges-
tionis, afterfive years, whenthe goldis retuned,
it should not be returned with out interest, it
should be returned after some deducation of
about 100r 15 percnet so that the person will
realisethathe cannotgoscotiree. Ithasnotbeen
made cleaarinthis Budget. now, whohas gotthe
moenytopurchase these goldbonds? Notthe
poor people, notthe poorpeople, notthe villag-
ers, notthe iabourers, notthe salariedpersons,
butonly bigbusiness peole purchase these gold
bonds. '

Now, there are tax arrers to.the extent of
aboutRs. 8,461 crores uptoMarch, 1992 and out
of this, only Rs. 2, 500 crores are recovable.
everybody knows that these persons against
whomthetaxarrersaare outstanding, donot
have liquidcash andthey donothave the cash
balance in their books. if they repay the tax
arrers, thenthe Govemnemtn should not ask the
sourceofthemoney. Then, itthereisataxarerar
ofRs. onelakh, thenthatpersonshouldbe asked
tomake paymentof notonlyrs. onelakh, but Rs.
1,25,000/- Bythismeans, he will aiso havethe
chanceto convert his black money into white
money andthe Govememtn aiso willhave the
additional revenue by way of this 25 per cent
chargein additiontothe recovery ofarrers.
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Myothersuggestiontaunearthblackmoney
is, the govemment should floata shcme where
the assessees oranybody shouldbe alowedto
constuct LIG or MIG houses and 50 percnet of
the cost of these houses should be paid by the
persons towhom these houses are allotted.

The, i15percent rebate shouldbegivenby
the Income-tax departmet. Thus by investing
black moneyinto the housing construction, he
willbe haingonly Rs. 65, 000. So, indirectly the
Governmentwillbetaxing himtotheextent of 35
percent. lfthisis done, we willbe happy andwe
will be able to solve twoproblems. Oneis, black
money will come out and the problkem of hous-
ing will be sorted outto agreat extent.

There is no provision in the Budget for
fulfilment ofthe mandal Commission reportas
pronousnaed by the Supreme Courton 16th of
November, 1992. 27% reservation forbackward

lasses has been accepted by the Supreme

Court. Butinthis Budget, there is no provison
made as to so muchamountis aflocatedforthe
services of this community. The Budgetdoes
not make any provision for the rehabilitation of
victims of families after then Ayodhyaincident
and its repercussions at various places includ-
ing Bombay, Maharasthra and Gujarat. More
than 3, 000 persons werekilled. Outofthenthe
‘amilies of how many persons havebeenhelped
oy this Governemtn. |donotthinkthe Govern-
mnent has made any provision to rehabiliate
‘hose families.

We demanded fromthe Welfare Minister
last year as well as this year as to what the
Govememtnis doing to fillthe backlog of reser-
vations inthe services for Scheduled Castes
and Scheduled Tribles. The totalreservation
provided for SCand ST is 22 1/2 percent. But
itisonlyfive percnetin Class fand 10 percnet
in Class H. For this nothing has been said.

Moreover, no provision has been madeinthis.

Budget for incurring expenditeure towards
fulfiilment of thenbackiong in the services for
Scheduled Castes and Scheduled Tribnes. |
demand fromthe Governemtnthatitiey should
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take serious note of it.

Aboutlieralisation of industrial policy, there
aretwo agpects. Numberone, onaccountof
reduction of customs duty, excise and export
import liBeratlisation, what is the effectin the
economy? The effect is prices of imported
goods are cheaper than the prices of goods
manufacturdin ourcountry by indigenous indus-
try. Then, nobody wouldlike to purchase indian
goods. Whatwillhappentothe Industry? These
willcometoclose. Recentlybythe endofMarch,
1993, the IFSofactoryin Kandlais closed down
and ablout 8,000 workers hae been rendered
jobless. Againin TamilNadumagnesitefactory
has been closeddown on account of the same
fact. the goods imported are cheaper thanthe
goods manufacturedin those factoriesinindia.
About 15000 workers have been vbendered
jobless by the closue of the magnenite factoryin
Tamil Nadu.

Ifthis process continues, then aftertwoor
three years, what will happen is that these
industries will come to aclose andforeign and
multi-national NRIs will controlthe . ’

Indian industry What about the public dis-
tribution systtem? Public Distribution system
ismeanmtonly forthe poor. Sugar, wheatand
riceare distributed throlugh there system. lfthe
prices of these commodities areraised, whatis
the benefit of such public distribution system?
75percnetof the pople are covered by the publiic
distribution system. Butifthe Goverment is not
inaposition to provide the basic necessities of
food, colthetc., whatis the use of havingsuch
aBudget? The Budget this yearis slightly an
improvement on last years's Budget. Certain
concessions have beenannounced likethre
reduction inthe prices of TV and refrigerators
andother electricalgoods. TVisonlyfortherich.

| request the Finance Minister that the
subsideos on agriulture should be restored.
There shouldbe norestrictions on movement of
tooodgrains. The prices of agricultural
impleemtns should be kept withinreasonable
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limitsothatthey are easily purchaseable andthe
prices of agricultural produce should go up
incdre the persons do not should get arfly benefit
outof this budget. Standard deducation should
be raisdformRs. 12, 000/- to Rs. 24,000/-and
minimum taxabie limit should be raised from
Rs. 28,000/- tops Rs.40,000/-. This deficiency
shouldbe made up by makinga reductiuonintax
rateinthe slab system uptoincome of Rs. one
lakh and raising the limit to the higher level
above Rs. one lakh because itwill notagffect the
Birlas and Tatas and otherbighouses. Ifthey
pay Rs. one lakh or Rs.2 lakhs more, it harldy
matterstothem. Butif the salariedpersonhas
to pay Rs. 1,000 more it will affect him.

The effectto ofthis Budgetisthattherich
arebecomingricher andthe poor are becoming
poorer. What is the benefit of such growth-
oriented Budget which iws only for small per-
centage of the population? We shouldtry to
remove the gulf between then high and the ow.
Ifthe higher personscan bebroughtdown andthe
standard ofer the low persons canbe raisedby
making suitable provision for them, it will be
good. Ifthisis done, thatis good.

SHRI BOLLA BULLI RAMAIAH (Eluru):
Mr. Deputy Speaker, onthis Budget, we have
sometfew porblems which the countryisfacing
afterthe liberalisation which is supposedtobe
done withinthe country before itis globalised.
There are lot of problems that are facingandwe
also have lot of difficulties. Today the stock-
marketis more importen for guidance andfuture
growth and developmetninthe industrialisation
andemployemtn potentialities andproductivity.

On the promises given earlier by the
chellaiah Committee report. the Finance Ministsr
hasnotbeenabletoimpleemtnthisyearandhe
is sayingthatitis postponedtonextyear. Neither
corporate tax nor personaltaxation nor the divi-
‘end deducation at source nor any of these
i nysaretouched.
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Hehasnottouched any ofthem. The stock
market has starteddwinlingday by day. Without
the growthof the stock-market, the country canot
be anle to develop productivity.

Referenfe has been made aboput the tax-
exemption limit. Almost everyone of us
unanimousaly requested the Minister toraise
the levelfo exemption. Buthe has notconsid-
ered it so far. That is absolutely essential.
uniess the Finance Ministertakes into account
this response, the stock-markers willhave a ot
of problems. We will face a lot of difficultures.

The SEBIis alsoone oftheimportantarbas
. They have put a lot of rigid conditions. The
promoters contribution has been oincreasedto
Rs. 50.000 which isbeyondthe control of the
peopleinthe rural areas. Thefamersandothers
alsowant ot putinthe stocks. So, itshouldbe
reducedto Rs. 10,000-15, 000/- Further, the
locking period which has beenmade is substan-
tially high. It has to be reduced in order to
encourage investmetninthe stock-marketand
industrial development.

Sir, thelarge-scaleindustries alsohave a
lot of problems before them. The infrastructure
hasnotbeendeveloped. Today, the powercost
hereis about Rs. 2/- per unit whereas outside it
is about fifity to seventy paide only. The interest
rate hereis about 19-20 per cent whereas out-
sideitis 6-7 percnet. The reduction of oneper
cnethis yearis notadequate for encourageing
development andinvestmetn growth. These
factors are absolutely essential. The financal
institutinns also have to come forward with
better suggestions. They should display a lib-
eral attitude; they should give money at lower
interest rates and single window system should
bethere. Now, people havetogrompillarto post
forettherrelease of funds or recovery of those
things. These things mustbe worked out. -

Inthe case of agriucl.ture. we shouldalso
realise thatthe growth has been aftected be-
cause of the unevenconsumption offertilizers.
The utilisation of phosphatic and potashfentiliz-
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ers has come down because of the highprices.’
A number of fertilizer factories inthe country
have al;sotoclose down because ofthe present

policy. Thefarmes haveto pay higherratesfor
fertilizers. The agriultural production in this

country will ultimately go down. We may have

toimportmore and more quantity of foodprod-

ucts from outside. Consequently there willbe

unemployemtn problemandthelife of the people

" willbeatffected.

Regarding the petro-chemincal also, we
findthatthe cost of feedstock is very high. we
are all struggling. We willhave toface a ot of
sicknessinthatindustry also. we haveto import
more from outside. We have to depend upon
outside sources.

Otherwise, we have to remove the gulf
surcharge immediately and give some protec-
tion at leastforsome time. We should notdo
certainthings withoutgivingpropertime. This
1S going to cause alot of problems.

Then, the special Economic Zones are
veryimportantintodays's contet. FromHong
Kong. alot of Indian people wouldlike to come
tothis country if youprovide themsome facilites.
ifyou dothat, they willbe ableto devieop the Free
Trade Zones andthat willhelp alotof ourgoods
inthis country; that will help develop our indus-
tries even in Andama & Nicobar Islands or
Visakhapatnam etc. Where the portareas are
there. Ifwe canconsiderit, this will really help
and increase our industrial growth. They will
also invest alot of money in this country. Our
production capacity wiil increase.

Qitproductionhas becomeoneoftheareas
ofconcerntous. Infact. itis going down day by
day. Ithastobetakenveryfarahead. Otherwise
our imports will be increasing. In fact.. itis
increasing andthenbalacning willbecome very
difficuit.

Int he case of agriculture. last year the
production was to he extent of 4.2 per cnet
whereastoday is hascomedownto 3 .8percent.
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That shows ther is a declining suppport for

“agriculture.. The edible-oil prices have come

down so much. A lot of farmers want to stop
edible-oil production so much. A lotoffarmers
want te stop edible -oil production so much so
nexdtyearwe havetoimportit. The expenditure
may be ofthe ordeer of Rs. 3000-4000 crores.

There is no plan regarding popoulation
control. Unless you take care of population
control, itis goiing to be a very difficuitjob. We
will have to take steps to control population
explosion.

Further, Tourism is very promising area.
We have a ot fo facilities in this country. We
have not really encouraged that sector nor
exdploitedit. Inshont, we have nottaken proper
careofit. Thereis alsotheserviceindustry. The
povisonfor medical facilities, educationis not
suffience. We need alotof medicaltacilities and
educations facilities in this country.

Aswe have allmentioned earlier, sickness
in industry is a common thing. It is not only
prevalentinthis country buteven inthe devioped
countries also. But the BIFR is working very
slowly. Itis not able to handle even one-hundred
ofthe requiremetn. Thefinanckalinstituins and
banks shuld come forward and arange for the
merger andamalgametionofindustries in order
to utilise the equipemtn, machinery and man-
powerso that produciton could not be affected.
Ourcountryshould acheive more productivityu.
Then. we canderive alot more advantages. In
this particulrar aspect. the Government has to
take propercareofit. The FinanceMinister and
the Income-tax Departmetn shouid be able to
make some provison like whathave been pro-
videdforthe BIFR. Unlessthatcomes, these
industries will notbe able to make aby progress.

Today urban areas are developed very
much. Lotofindustries are setupin between
urban groups. The Governemtnshouldcome
forwardtoarrange for shifting ofindustries from
the urban areas to other places due to
environemtnalcfonditons -~ tueto otherfac-
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tors. They require lot of assistance by way of
diffemettypes offacilites. Then only they willbe
abnletodothesethings. Otherwise, they will not
move out and it will create lot of problems.

Weare happy thatthe Govemmetn thas
introudced the gold bond system. But is not
sufficient to encourage investmetn much on
thesethisngs. lf they are ableto make it more
attractive probably they can raise more than
Rs.1000to Rs. 2000 crores sothatthey neednot
have to depend onthe external assistance so
much. Under the reguiated indirectly by the
pressurefrom various sides. Inthecaseof afew
ttems wewouldiiketobringto yourkinsattention
clauses 42 and 44 of the Finance Bill, 1993,
which seeks to amend Sections 129E of the
Customs Act, 1962 and Section 35F of the
Central Excise Act,, 1944 byporvideingthatthe
party preferring an appeal should pay the amount
demandedbefore presentingthe appeal. Thisis
goingto create lot of hardships andrequires ot
of attention, so thatthey should be able to take
porper careonthis. Similar thinghas happened
inthe case of section 143, inregardtoprovison
relatingto levy of additonal income-tax, section
143{1A) hasbeenamended. Thisiscausing ot
ofinconvenience andcreatinglot ot problemsin
the mids of the people. The Finance Minister.
should take proper care of it and rectify it.

With these few words, { thank you very
much.

[ Translation)

SHRIMATISHEELA GAUTAM (Aligarh):
Mr. Deputy Speaker, Sir, the budget peresen
rted by the Minister of Finance this year may
appeartobe attractive onthe face of itbutinfact
itwill cause distress to the people. The Central
budget thesefulfilled its major objectivesbutthe
deficit still continues. | failtounderstandhowto
overcome this deficit. {failtounderstand howto
overcome this deficit. Regarding shorticomings
. Iwillexplainthe in detail one by one.
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Sir, firstabout sports. Theallocation of Rs.
144.63 crores for sports is inadequate. It will
hardly meetthe expense of officilas,only. We
thoughtthatbudget wouldpave way foryouthsto
showtheirworthintheintemationalfield. Butthe
allocation is too meager to provide nutritious
food, modemequipment’s and other facilitiesto
youths.

Sir, iwould like to submitthatreferenceto
Ayodhya has been made every time in the
Budget. The congress as wellas the opposite
parties mention it. It appears that they are
obsessed with the Ayodhya issue and it has
stucktothem like a leech. The Ayodhyaissue
isbeing blown outsoproportion. There wasno
firing and onty one two persons mighthavebeen
killedthere. Butno compensationwas provide
tothe victims. Not with standing, the Govemn-
ment refers to Ayodhya issue as the main
reasonfor risein prices. | failto understandthis
philosophy. Bomb blasts occurredin Bombay
andCaicutta. Where several person lost their
lives. Lakhs of rupees were given as
compensatontonect of kinds of the deceased.
Did it not attribute to rise in price whereas no
such expenditure was incurred in Ayodhya.
Thenwhy is Ayidhya issue blamedtor rise in
prices.

Sir, there is C.P.l. (M) Government in
Calcuttaand Congress Govermmentin Bombay.
Onthecontrary, itis wrongtosaytimeandagain
that Ayodhya issue has causedrisein prices.
TheMinisterof Railwayshad alsosaidthesame
thinginthis Budget speechthatthere was deficit
in Railways due to Ayodhya issue. i fail, to
understand that how the Ayodhya issue that
occurred in U.P. has terrified these people.
Properallocationhas notbeenmade for defense
ofthecountry. Bomb blastincidentin Bombay
has made evidentdirect involvement of Paki-
stan. Isit notthe responsibility of the Govern-
mentto strengthen the security system. The
amountunderthisheadshouldbe increasedin
the budgetsothatarmy could be strengthened.
Now- a- days, army is being utilised to combat
riots and terrorism. Itis being utilisedin Kash-
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mir, Punjab bad Terai area of U.P. where this
problem is atits peak. 15 percentofthe total
budgetis being incurred on Kashmironly. To-
day C.B.l. has become ineffective and it has
failedtolocate the hide outs of terrorists. Memon
brothersfled. The CBihasnotgotanyclueas
to how the Bombay bomb blasts occurred. Mr.
Deputy Speaker, Sir, itis a historical fact that,
Hanumaniji had entered Lanka by changing his
form as amosquito. Eventhenthe spies had
locatedhim. Butour Intelligence agencies are
totallyineffective.

Mr. Deputy Speaker, Sir, the congress’

candidate from New Delhi constituency had
announced during his electioncompaign that if
he gotelected he would getincome tax exemp-
tionlimitraisedto Rs. 50.000. Hehadpromised
time and again thatincome-tax exemption limit
would beincreased upto Rs. 50,000if he was
selected, butthere is no such provisioninthe
budget. The salaried class employees are
sutfering the maximum’'due to rise in prices.
Therefore, | wouldlike to request the Govem-
ment to increase the Income Tax exemption
limitto Rs. 50,000.

Regarding excise duty powerto grantstay
orderhasbeenwithdrawnfromtheitwilhavean
adverse affect production on. it has been
observedthemarkisputatlowerlevelinawrong
way . As aresultof withdrawing power fromthe
tribunal, admissttrion has cannotfunction prop-
erly. Besides nochanges which couldfacilitate
the producers pay excise duty honesty have

been made. inthecase of appeal andstay, the.

Collectors have been giventhis powerwhichfell
within the jurisdiction of appellate ortribunals
authority. This will give rise to misuse of power
and cause doom for the indianindustries.

Withthe increase inthe cost of raw mate-
nals like steel, coal and that of raitway fare, the
benefits of cutin excise duty will not reach the
consumers. The cutin excise duty has been
effected to selected areas which were hit by
recession. The excise duty has beenreduced
from 55 percentto40% oncars, fromRs. 175to
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Rs. 2250 on refrigerators Rs. 1500 ontelevi-
sions. Arethese articles items of daily use for
thecommon man? The prices of allconsumer
itemspl daily use viz. oil, spices, sugar, pulses,
flourareconstantlyonthenincrease. Therefore,
this Budgetis not meantfor common man but
meant for people using luxuriousitems.

Mr. Deputy Speaker Sir, the Government
has made no provisions to encourage the indig-
enous industries. The multinational companies
aregoingto manufacture the items which were
hither do being produced by cottage industries.
Now sothe smalit-scale industries andcottage
industries which were already on the verge of
closure would extinct finally. The plight of
weavers of the country is not a hidden fact.
Theretore, the Govemment should take concert
stepstoprovide refieftocottageindustries. The
Agriculture Sector is a sector on which majority
of population is dependent. Eventhis sectoris
lagging behindin controlling prices and boosting
exports. Evenbeforethe presentation of Budget
the items usedin agriculture sector has been
lifted and a provision has beenmade to provided
20% more loan to agriculture sector. These
measures are notenoughtocheck riseinprices.
Qilseed production s proving more profitable as
comparedtofoodgrains. Sofamers arebeing
attractedtowardsit. So.the Govemmentshouid
increase the suppoit price of food grains in order
toprovide relieftotarmers.

The major shortcoming in this Budgetis
that funds have notbeen provided for raising
major infrastructure facilities. The develop-
ment of afew cities is not country. The basic
services will have to be made availabie in nook
and comers of the:country. Although forty five
years have elapsed since we attained indepen-
dence, provision of drinking water, roads, elec-
tricity and educationalfacilities in villages has
beenmade sofar. This aspecthas totallybeen
neglected.

Padlock industry is the Chief industryin
my constituency. it is famous all over the
county. Locks are suppliedtothe entwe country
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from Aligarha. Even during British Rule they
usedto getlocks fromhere. Now this industry
has been ruined Agrais situated near Aligarh.

LeatherIndustryinthiscityseemstobe or t -

verge of extension.

18.52hrs. ’
[SHRISHARAD DIGHE inthe Chair}

iwould liketo draw your attentionto wards
the use of black money in filmindustry. Even
thoughfilms havingabudget of eightcrores are
beingproduced. the nonpaymentofincome tax
by tilm personalities is becomginaproblem. |
would like to suggestthan a corporation should
be setupforthis pruposwhchwouldputacheck
onblackmoney.

Peopleretiring from semi-government and
non Govemmentorganisations donotgetpen-
sion and the hon. Finance Minister has cx-
pressedhisinability todothat. itissadthatthey
arepaidC.P.F. inlieuotpension. The reduction
inthe rate of interestwould affect the income of
thisclass. Iwouldlike the heon. Finance Minister
to pay attentiontowards this area because one
percentreductioninthe rate ofinteresthas been
made inthe Budget whichis againstthe interests
of avastpopulation of the country people. Who
retire without benefits maintamed their hveti-
hood by depositing their gratuity and provided
fundsinthebank The one percentreductionin
the rate of interest in there case 1s a great
injustice to them. people who draw pension
receive increased dearness allowance after
every six months. [ wouidlike tosubmitto the
hon. Minister of Finance that his type of reliet

shouldbe extenderiatieasttnttiose personswho

have deposited tticir gr11:ty inbanks to make
provisionforpensiontot! ... .whodonotgetthis
benefitatpresent. Thet .n, Muusterof Finance
has made a mention ot a deficit of Rs. 7202
crores. Inthe revised budgetthe deficit willbe
of the orderof Rs. 12757 crores. lt shows that
actual deficitis Rs. 5455 crore more thanthe
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estimateddelicit. As ahousewife, lfindontytwo

ways to cope up with the budget of my house.
Either 1 have to increase my source ofincome
orreduce the expenditure orborrowtothe mini-
mumextent. This isanexample of ahousehd.
The same principie should alsobe applicii ..
the country. Butthehon. Ministerof Fiancee has
evolved aboble methodtorunthe aftairs of tha
Government by disposing of public undertan
ings . Itis just like managing a househoid by
sellin household utensils and by taking loar:
Middle class people do not understand tt:.
policy. My submissionis this thatthe Goverr
mentshould take concrete steps toincreasr -
sources of income and reduce exr-
nationalcommittee shouidbe stetu,.»: -
the main reasons of abnormalisein(,. -
mentexpenditure. Therehasbeena307crise
in the 1992-93 expenditure as compared to
expenditures of 1989-90and 1990-91. Under
taxation proposal, the Governmentinorderto
boost savings has reduced decucations from
Rs. 13.600to Rs. 7000. Itis aretrograde step.
ltwas expected that this reduction will be with-
drawninthis Budget. butnothing ofthe sorthas
beendone. Theimportduty hasbeenreduced
for which | have no objection. but foreign
competetion has affectedthe industries of the
country. Therefore, mysubmissiontothe hon.
Minister of Finance is that a committee should
be setup to go into the industries which have
been affected and assistance shouid be pro-
vided tothem directly orindirectiy.

Mr. Chairman Sir, farmers would be affectd
by the Dunketproposal. The Government should
clarify its policy because tarmers are organiisng
rallies dgamnstit. | would notiiketogointothe
details of Dunked proposalbecausethe Govem-
ment policy issuchthatistobe seen nowhere.

Mr. Chairman Sir, this Budgetis notinthe
interest of middle class people. it i1s for the
people leading a luxurious life. Duringthese
hard days of prine rise. a common man even
afterputtirig hard labour throughthe day cannot
provide breadto had family forthe day.
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[English]

SHRI YAIMA SINGH YUMNAM (Inner

Mainpur): Sir, | am addressing the House in.

Manipuri for a few minutes and then | shall
continuein English. Ishalltranslate those few
jinesin English afterwards. I wonttake much
time. Itis only symbolic.

MR. CHAIRMAN : Thereis no factlity for
interpreting Manipury landguage. so.youcan
speakin English.

SHRI YAIMA SINGH YUMNAM: All
right  Sir. | have not yet decided whether to
supportthis Budgetornot. Iwilltake the decision
only after here the hon. Finance Minister. Be-
cause | donotfind any attempt has been made
by the Finance Mister for the removal of
regionalimbalance inthe county. The Budget
does not propose any revoluntionary proposal
forthe removall of the regionatimbalance inthe
country. Thatis why | feel very sorry for this.
What | am proposing is this. For making the
country prosperous we develop thecountry as
awhole. wemusthave aseparate fundwhich will
be utilised or used formakingup the imbalance.
I do not meanthat the developmentsin other
parts of the country should be stopped.

19.00hrs

lonly mean for taking up programmes for
the development of the county we musthave
certamn pool of funds whichwill be utilised espe-
cially forthe purpose of makingup imbalances
inthe country so that the country may prosper.
may develop. Butido notfindthatinthis budget.
The budgetis only proverbial - old wine in the
newbottles. ftis only a proposalfor feedingthat
the wealthy and the capitalists notthe needy.

So.whatlwouldiiketoproposeisthatour
country must be divided into regions of devel-
opedregions, developingregions and under-
developedregions. whichiwouldliketotermas
backward regions. So,forthe development ot
these developing and developed regions, we
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must have normalcourse of programmestobe
takenupforthe same; forthe developedofthese
backward andunder-developedregions, wee
must havg a special fund. And it must be
provided from the total budget. Onlythenwe
shallhavetcountry. we shallhave Indiaagrown
up and developed India. Otherwise. if some
injuryis caused onaleg, then [ think it will affect
the wholebody. If we wantto raise the level of
the well of the House, we have to put more
materialtoraises itup. Likethat. wewanttoput
morre funds for the development ot backward '
andunder-developedregionsinindia.

iwould like to mention about northeastern
region inthe country. whichincludes. Manipur,
Meghalaya. Mizoram, Sikkim. Assam and
Tripura. etc. Theseregions are backwardre-
gions in the country. although some of our
friends may claim thatnow they are developed
regions. Butldonotagree; they are backward
areas. Thereis nofacility for roadway transpor-
tationina good way and the railway: in every
sphere oflife.itis not developed.

Inviewofthat, lunderstandthatthegovem-
ment, particularly our Prime Minister has an-
nounced a tax holiday policy for that region
asking the private industries to invest their
money foracerainperiod. Butidontthinkthere
is so much of response fromthe industrialists
because of the prevailing conditions or situa-
tionsinrespectoflawandorderinthere. Nobody
wants to take risk by investing in the present
situation. Somehow. the policy is announced.
Letus see what resultit will produce.

We do not like to be ungrateful when an
Agricultural University is establishedin Manipur
forthat region: we are gratetul forthat. Butthat
isnotenough. SO. whenthis divisionis made
andwhen special fundis provided. this back-
wardness wiltbe removed.

Whentheimbalances are removed India
may be anew Indiathatis my idea.

Sir. 1 will not take muchtime onthe Budget
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itself because the time mightbe veryshort. So,
Iwantto devote time in describing the situation
prevailinginthe state of Manipur, immediately,
atpresent .

First, | would start, with the financial prob-
lems faced by the Government because of
whichtheadministration appearstobeparalysed.
it cannot take up any new programmes for

development.

Forexample, letus sayinthe public Works
Department, nothingnew programmesis take
upitis. Because know thatthe Governmentis
bankruptandithas notfundsto payfortheworks,
forthecontractors.

Foraxample, in the filed of education, the
Govemment is not in a position to pay the
salaries of the teachers. The teachers are
agitating. Theyare on strike. Whathappened?
The students are onstrike. They are agitated
sayingthatthe teachers havenotcometoteach.
So, the academic atmosphereis deterioratingin
thesame. The workinthe universityis suffering.
Amatching grantwhichhastobe contributedby
thestate Govemmentunderthe UGC programme
couidnotbemade. Whathashappened? Asa
a result of that the University teachers have
suffered. The programmeshave sufferedandit
is nowinaturmoil So, these are the losses at the
momentinshort, the academic atmospherein
the stateis lostandit willbe a greatirreparable
loss . |wouldliketoplace thisbefore the House
forits consideration.

Eventhe highér officers have tosubscribe
certainamountpermonthtotheinsurgents. The
insurgents do not collectit. The cashier of the
Institutes will collectit and hand overitinavery
easy way. lf the citizens want tolive with confi-
dence, they have to contribute, they have to
subscribe the amount prescribed by the insur-
gentorganization. ltis ourinformationthat only
officer buteven the police officers also, if they
wanttolive, ifthey wantto be certain of theirnot
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being hit by the insurgents, then they have to
subscribe. Thisisthe position. Themorale ofthe
officers, themorale of the people, the morale of
thepoliceis so much affected. This is the affair.
Butldonotblame the Govemmentbecause |
know their position. The state Govemmentiis
helpless. Why? Ithas nofunds. The state Gov-
emmentconnoteven affordtopurchase weap-
ons forthe security persons tofightthe insur-
gents. The insurgents are using sophisticated
weapons, whereas our policemenareusingonly
rifies. They are helpless. So, inthis situation, our
Govemment is requestingthe Union Govern-
ment to provide more funds artlest for the secu-
ritypurposes. They are asking fundsto provide
bettervehicles andbetter weaponstothe police
personnel. Butthe Union Governentto notso
much favourable. The Union Governmentis
saying that they are trying. Please think that
Manipuris a part of the country. it affects the
wholenation.

Theimmediate allarming situationis that
there is rivalry between the two unlawful
organisations-oneisN.S.C.N. and anotheris
K.N.A. These are two tribal groups. They are
fighting with each other. They are trying to
eliminate each other, causing a great difficulty
inthe State, anditaffects thelawandorder. Iwant
the House tobe enlightened on this.

Since you have rungthebell. wouldbetter
conclude. But!wantto describe it more elabo-
rately. | will take some more time.

While concluding, | would fike to say that
Manipur, as you know, was asovereign State
and itwas mergedwiththe Union of India. Itwas
aseparate State. Now itbecomes your baby.
Youcannotrun away from the responsibility of
looking after this state. Now we are having
terrorismin Punjab and Jammu and Kashmir. If
you do not take remedial measures in time,
Manipur will be anotherfront. | have leamtthat
our State govemmentis asking the Union Gov-
emmentto provide funds for deploying Amy.

Ithink, it may helpto some extent. But, itis
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forthe Union Governmentto decide.

Lastly, Imay drawthe attentionof the Union
Governmentthatweare nothavinga Governor
after the resignastion of Shri Chintamani
Panigrahi. Weare looking afterby the Govemor
of Tripura.| demandthat a separate Governor
exclusively for the State of Manipur must be
appointedimmediately.

Sir, Ithankyouvery muchforgivingme an
opportunity to speak.

SHRIHARINARAYAN PRABHUZANTYE
(Panaiji): Sir, I riseto congratulatethe Finance
Minister for presettinganexcellentBudgetwith
positive features. | fully support the Budget for.
1993-94. | haveallpraiseforourFinance Miister
forthe policy of liberalisation and globalisation
of trade andindustry whichiis likely toget a big
boostto economic activities.

Rupee hasbeenmadefullyconvertible on
trade account. This will stimulate the exports
andinternationaltrade.

Theeconomicpolicies and the budgetpro-
visions have proved eftective in controlling in-
flationfrom 16%to 7 per cent. Thisis avery big
achievementindeed.

dudget has givenstrongfill upto develop-
mentexpenditure and drastic reductionin non-
planexpenditure.

Thebudgetaryperovesion creasedforRural
Developmentandt-e agnculture sector particu-

larly ago-based industries.

Agricultureal policy credit is revitahized.

Tax Hohday for those who invest in power
Sectors five Year Rax holidayfornew industry

locatetd in  North East and in some other
backward states 100 percent exemption on
contributions sports infrastructrural
facilities are some of the highlights of the
Budget.
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However,therearefewsuggestions|want
to make onthefollowingaccounts.

1. The Government will havetobe
Watchfulthattax beliefs grantedto
dradeandindustry are passed on
tothe consumers.

2 Themany policy statementsinthe
Budget are to be translated into
administrative measures.

3 The steel. fertiliser. cement, cot-
tonandtextile anddrug industries
are lookingformunch sought and
deservedrelief.

4 Lowering cfimportduty isgoingto
badly ‘affect some of our indig-
enous industries. Some of ourlo-
calindustries are onthe varge of
closure because of dumping of

foreign matenel.

5. Increase in excise duty is also
affectingadversely ourindigenous
industries.

6. Toencourageforeigninvestment,

infrastructure network facilities
liketelecom. power. transport are
tobe improved.

7. With the presentcost of living, the
higher education to the children
and opening a small flat in the
urbanareahasbecome adifficuit
proposition to a salaned person
eveneamingRs. 3€.000/-peryear.
Inthe totalincome tax revenue the
salaried class drawing less than
Rs. 5000/- contribute onlv 10°.
So. | request the hon. Finance
Minister to be kind enoughtoin-
crease personalincometaxtims
ofsalariedclassto Rs. 45.000;- for
salaried class.
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8 Itis generally difficult to assess
theincome of experiencedprotes-
sionals. Itis knowhigherthe tax
rates higherthetendencytoevade
thetax. So, in order to earm mini-
mumtax fromtheabove andother
groups, some new methodshave
tobefoundoutsothattheincome
tax payee will voluntarily pay the
full tax.

9. The budgetis very muchsilenton
providing effective package of in-
centives for savings for invest-
ments. In fact, withdrawal on
N.S.S. and simile schemes will
witness asharpfaltinoverall sav-
ings whichare verymuchrequired
for development and economic
growth.Instead, the middleclass
is spending their moneyin either
unproductive things and house-
hold durable. Siowly the habit of
savingis geftingdisappeared.,

This, inany case, mustbe broughtbackby
providing effective savings package incentives.

| strongly feel that there is a need for
introducing concurrent evaluation of various
schemes and projectstoensure thatthe expen-
diture incurred does notgowaste. Witheffective
monitoring arrangement, intendedbenefitscould
be achieved and theloopholesinimplementa-
tion could be plugged. Thisis required notonly
for Centrally-sponsored schemes in economic
sectorbutalsoforschemesinsocialsector. The
element of accountability, responsibility and
propersupervisionis completety missinginthe
developmentprocess. this needs tobe rectified
in view of the fact that huge scale pumping of
money in rural and other sectors without well-
established accountability could prove disas-
trous.

We have, by now, acquired enough expe-
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rience inimplementation of Jawahar Rozgar
Yojana all overthe country. Since huge funds
are intended to provide employment to rural
youths underthe scheme, it shouldbe ensured
that, by anxliarge, the nature of schemes under-
takenin JRY aresuchthattheycreate produc-
tive and everlasting community assets. The
caliber of leadership prevailingin rural sector
shouldbeinvotvedinimplementation of JRY in
‘suchamannerthat mockerand moreproductive
community assets are created with active and
socially responsible and accountable elements
inthe implementation oftheseschemes. Least
care is taken for proper estimate, supervision
andexecution of the projects. Rampantcorrup-
tioniniinplementation of the scheme needs to
be handled firmly and effectively.

| must compliment the Government for
revamping the public distribution system to
protect the interest of vulnerable sections of
society andalsoto keep undereffectivecontrol,
the process of essential commodities, How-
ever, thereis aneedtorevampthe systemand
make it more effective in sefving the main
objective.

Insomefairprice shopsin Goa state, some
portion ofthefoodgrains and othermaterialgoes
in black-marketing, and smuggling, andis sell-
inglocally tothe shop-keepers at higher price.
Thisis done sometimes with collusion between
Govermnmentscrvents Civil Supply people and
fairprice shops. Howthefairprice shop owners
manage these malpractices is to be investi-
gatedpropertyby the Govemment of India. Do
notrelyonState Govemment. Nothing willcome
out. Letthe Government of India make Goa as
atestcase and you will get the shocking resutt.
This willbe the eye openartowhole India. Very
vstringrentpunishment, includingjail, and heavy
penalty shouldbethere forthe offenders.

The price index for the last six months
endingDecember31, 1992, has increased. But
the Deadness Allowancetothe Central Govern-
ment employees forthis period in accordance
with the last pay Commission, has not been



785  GeneralBudget, 1993-94 VAISAKHA2, 1915 (SAKA)

announcedbythe Government. So, requestthe
Finance Minister to announce and give the
Deamess Allowanceto the Central Govemment
employees and pensioners atthe earfiest

Simitarty, thereis an urgent needfor man-
powerplanning inour education, withemphasis
on technical education, to meet our growing.
requirement of various schemes in demandin
domestic market and abroad. Due to overail

resource constraints, the up gradationandex-

pansion of technical educationin abigwayis
verydifficult. |, therefore, suggest thatthe dona-
tions given by the industry to technical institu-
tions should be exempted fromincome-taxun-
dersection 350fthe Income-tax Act. Thiswillgo
alongwayinmobilizingthe additional resources
fromthe industryto take care of theirmanpower
requirementsinthe yearstocome.

There is also urgency for toning up the
administration and drastically cuttingthe ad-
ministrative cost and making the machinery
more efficientand accountable and resuft-on-
ented. Thisis allthe more necessaryforirmiga-
tion projects, reads, industrialinfrastructure and
like-wise. Time and cost overrun and escalation
has been very much rampant. We need to
improve ourperformance intimely andefficient
completion of such projects. Leakage, corrup-
tioninimplementation of the projectsneedtobe’
tackied effectively.

\would urgethe hon. Finance Ministerto
undertake the evaluation of programs with huge
investments in Khadi and Village Industries
Commission, welfare programmes for weaker
sections, tree planting by Railways, afforesta-
tion etc. to ensure that the actual development
takes place withouta waste of funds.

Lastly lwouldlike to make a specialmen-

tion of the fact that the overall industrial and .

trading activity has not yet picked up. Money
marketis very verytight. The actualinvesiment
inindustry andtrade are yetto pickup. Capital
marketis sinking day by day. Alithese are not
happy pointers.
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|amsurethe hon. Finance Minister would
take asecondlook atthe prevailing situation for
remedial action.

[ Transiatioh]

SHRIMATISAROJ DUBEY (Altahabad):
Mr. chairman, Sir, | riseto oppose thebudget
becausethisbudgetis a setof antiproor policies.
This budgetis likely tobenefitsome rich people
andindustrialists. Inthis budget attempts have
been made to supress the voice of the poor,
labourclass, middie class andintellectuals and
no justice has been done with them. While
presenting the budgetthe hon. Finance Minister
repeatedly assuredthat the general public would
get benefit through this budgetbut that assur-
anceis notbeingfulfilled asthis budgethasben
preparedon the basis ot a principle of econom-
icsi,e silvercheaper, coalderer. This budget
hasbeen prepared keepingin view the interest
ofinstitutions like international Monetary Fund
andthe World Bankalthough the hon. Minister
of Finance has repeatedly claimed that this
budgethasbeen prepared with a view toimple-
menteconomic reforms andtogive benefittothe
commonman.

Iwouldlike to know from the hon. Minister
of Finance the definitionof acommonman. Ifthe
likely beneficiaries of the budgetproposals are
the common manandthose capitalists fallunder
his conceptof common man then | would like to
request him humbtyto visitIndia, its fields where
farmers andlaborerswork hard day andnightin:
scorching sun and severe cold. Visit those
roads and plains where labour works hard in
constructing tall buildings andis compelled to

" sleepunderopen sky in the night. Visitthose

factories where workers work hard throughout
theday butwhentheyretumhomeintheevening
they do not have enough food to ratisfy their
hungerandthe capitalistenjoy atthe cost oftheir
labour. See the childhood of this country search-
ingfoodin the heap of rubbish onroadside. Se
small children picking up coal on the railway
tracks andface of hungry motherwhoworks in
others houses toeamfood for herchildren. See



767  GeneralBudget, 1993-94
[Smt. SarojDubey]

tears ofthe helpless motherwho selisthis child
for As.200 underthe course of povérty. starva-
tion and helpiessness. Dueto povatyandun-
employmentdaughters of thiscountryare being
sold to sheksh and Amirb First ponder over
these facts of Indianlife then | would like to ask
the hon. Minister of Finance as towho are the
actual beneficiaries of the proposals of this

budget.

Thefarmerofthe countryisintrouble and
laborers are noteveninapositionto manage full
dietforthem. They are in miserable condition.
Keepingin view there factors what s the justi-
fication for such abudget at this juncture.. This
heavy bundle of budget hasbecome meaning-
lessbecause eventoday 60 percent population
of the country is living below poverty line. The
hon. Finance Minister has not made any effort to
provide relieftothem.

Earlier, whenbuc'get was presented, abig
hue and cry was maae that the country was
passing through an unp:ecedented economic
crisis and gold of the ccuntry will have to be
morigaged and we shal! have totake loan irom
foreign financial institutions. The country has
beentrapped inthe vicious circle of debtinthe
name of development. Besides, acceptingcon-
ditions of the Intemational Monetry Fundand the
World Bank the Government have withdrawn
subsidy on fertilizers and thus brojken back-
bone ot the farmers. India has ben made a
consumer market of foreign goodsforfreetrade.
Assistance being provided to the agriculture
sectorhasbeencurtaledas aresult of whichwe
will have 1o depend for food grains on other
countries. This all have been done at the in-
stance oi the World Bank. Dunkei proposals are
hanginglike a sword overneck of farmers. itis
most hazardous to the farmers. Like D.D.T.
Dunke! Oraft text of 446 pages is spreading
sweet poison in our country which willnot only
ruinthic farmers butthe entire country wilthave
tosuffer.
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Thehon. Minister has presented the budget
verycleverly andthe budgethas beenprepared
very skillfully. Suchanillusion hasbeen creatded
that neitheranytaxes have beenincreasednor
anyburdenhas been putonthe public. Moreover
ithasbeen projectedthatrelief has beengiven
tocommon man. Butpeople ofthis country are
notso innocent, Prices of essential commodi-
ties havebeenraised 15days before présenting
thebudget. Prices of sugar, foodgrains andcoal
soldthroughthe public distribution system have
beenraised. Cooking gas andkerosene have
beengiventothe private sectorandithasnotat
allbeen mentioned inthe budget with aviewto
projectthe budget as providing relietto the poor
sothatthe people of country praiseit. Thereis
ageneralfeelingthat prices wouldgoup afterthe
presentation of the budget. But thistime prices -
have beenincreased before presentingbudget
very cleverly. Prices of petroleum products
have notbeen raised butthereis every possibil-
itythat prices of petroleum products would goup
duetothe provisions of thebudget afterfew days.
Devaluation of rupee is natural due tofullcon-
vertibility. When rupee will be devaiuedimport
bills of petroleum will also increase and when
these bills increase prices of essential com-
modities will naturally increase. Its burden will
alsofallonpoorpeople. Thisbudget has been
prepared very skillfully. Prices of various goods
havebeenincreasedbefore presentation ofthe
budget and a possibility of increasing prices of
petroleum within two-three months has been
left. Ithasbeenprojectedthat this budgetis veiy
good. wouldliketo tellthe hon. Ministerthatthe
personwho has topurchase food grains, sugar
athigher cost and has to purchase kerosene
fromblack marketaiways rememberthe effect
ofthebudget. He has to suffer atevery point.
Whatsoeverillusionyour have createdthrough
this budget that person will definitely come to
know the reality and feel every time that this
budget provedfatalto the poor.

Prices of tertilizers willincrease due tofull
convertibility of rupee. Hence more difficulties
will be created for the farmers. 76 per cent
farmers will not be able to use fertilizers and
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when.th\e farmerwillbe unableto use fertilizer
he willnof be able to grow crops. He willbe out
of work. He willcome on the road. Today. the
farmer, who made this country self-sutficientin
the field of food graines and brought green
revolutioninthe country isthe mostsuffererand
neglected lot. Moreoverthe Governmenthas
created scare of Dunkel proposals, which would
lead himto the path of economic slavery. Insuch
asituation the country would never progress.

Withthe reduction of custom duty the Gov-
emmentitself has pattedits back. The prices of
luxurious consumergoods likecoloured T.V.,
V.D.O, V.C.R. faxmachine, cooler etc. have
been reduced. With thisthe Governmenthave
fulfilled desire of our countrymen to purchase
foreign goods. But 80 per cent people of our
country are notin position to use these things,
then what advantage they would get from it.

Rather it would harm small scale industry and-

electronic industry of our country because a
section of our youths eam livelihood from small
industries. lthas adverse affecton thisindustry
andtheir product would notstand before these
foreign goods. Theirindustry will be ruined and
again they will become unemployedandcome
onthe roads andthey will remain under burden
ofloanwhichthey have takentostarttheirwork.

Sir, the Government have reduced the
prices of Maruti cars but did not reduce prices
of Moped and cycle used by poor people. It
showsthatthe budget will give benefitonlytothe
rich people. The Government have invited
handers of foreign companies inthe country in
the name of economic liberalization. The only
aim of such companies is to eam as much profit
as they can. Multi-national companies have
enteredin the country. The Governmenthave
made all arrangements to destroy cottage in-
dustry and handicrafts of this country by provid-
ing exemptions of taxes in export-import and

have made arrangementto leadthe countryin

the trap of economic siavery. The section of
society whom the Govemmentis givingthese
benefits will become nourisher of this cuiture
andthe oppression of the poor willincrease.

-General Discussion 770

The Government has decidedto do away
withdomestic Small scale industries whereas
formthe point of view of everincreasing popu-
lation, setting up small scale industries is a
primary réquirement. Our country needs
indfigenousindustries, | would, however, liketo
warn that our domestic industries can not
compete with the multinationalcompanieswhich
dependonglossy advertisements andthe high
technigque.

|would alsolike to submit thatthe Govem-
menthasdone absolutelynothingtoprovideany
relief to the salaried class people. Itis an
injustice. Thelimit of standard deductionhas of
course been raised from Rs. 12 thousand to
Rs.15thousand. but thatis hardly any reliefto
them. Thegovernment has addedto their prob-
lems.

Ashasbeen putby Smt. ShilaBahenthe
Governmenthas onthe one hand, aliowedthe
bigindustrialiststoeam blackmoney andevade
taxes while open the other hand , no relief,
whatsoever, hasbeen providedtothe salaried
classpeople ot the country. The Government
has given norelief to the middie class intellec-
tuals of the country who work in various secre-
tariats throughoutthe country.

Ihave one more objection to submit against
this Budget and that is the hon. Minister of
Finance has tried to allure the women classin
ahighly udicrous way. Onthe one hand, prices
of sugar, kerosene-oil, cookinggas, food grains
have beenincreasedwhich consequently adds
to their burden and on the other hand, the
govemmenthas reducedthe prices of cosmet-
ics. Nobody can use cosmetics inempty stom-
ach. The govemmenthas not paidits attention
tothe plightohandioo weavers, butitdidpay its
considerable attention to the weavers of
Bangladesh. The Govemment has reducedthe
rate of Jamdani Saree producedby theweavers
of Bangladesh the minimum price of Jamdanii
Sareeis Rs. onethousandand five hundred. We
cannotaffordedtobuythatsariandthe govem-
menthas reducedtheprice ofthat Saree. Shouid
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Ithank the hon. Minister of finance for hisefforts
tochangethe verytraditionalimage oftherpoor
womenofthe country...(Interruptions) whoused
to be clad in red bordered coarse Oholi and
whose dry, rough faces refiected helplessness
andwhohave nowbeenprovidedreductioninthe
prices of cosmetics. The poor womenwill have
alayer of power ontheirfaces, theirlips will be
red andthey will be cladin Jamdani Saree, but
they will nothave two square mealsadayand
moreover,they will have theirkids in tattered
clothescryingtorfoodintheiriaps. Youmade
mockery of Indian women. Youwouidhavedone
aservice to the country if you hadencouraged
the production of Janata Saree and had encour-
aged handioo and hadalso thoughtfor the poor
ofthe country. The weavers of ourcountry spelt
excellence when they produce pauchupally,
Vrindavan, Haripriya and Kanjivaram Sarees.
The wives of weavers who are engaged is
producing Pauchupally Saree are now forcedto
selitheirchildgen for Rs. 20-25in orderto get
food. Theyare forcedto plunge intoflestirade.
The Governmentis not atallconcerted aboutall
thesethings. The weavers there are ready to
commit suicide and there are selfimmolation
bids. The Governments is least bothered about
allthose things. But it did rememberto benefit
the weavers of Bangladeshwhose sares are not
affordable even by economically well offladies.
t would like to snuggest that the Government
should atleast show us a specimenif Jamdani
Saree here inthe House so that we canknow
whattype of Saree itis.Handloomindustryis
facingclosure today. The sound ofloomsis no
where to be head. Handicrafts is virtually in the
same plight. The hon. Minister of Finance is not
. atallconcemedaboutthem.

Mr. Chairman, Sir, thewomen of the coun-
try are now tfacing the greatest agony, thisis
chiefly because they have to be economically
dependenton others. The Government has not
initiated any selfemployment scheme forthe
women. Nothing has been done to make the
wormenself-dependent. Therehasbeennosepa-
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rate provisioninthe Budget for theireducation.
Evennow the government has beenindifferent
towards them as ever before. When the girls
attaintheageof 12invillagestheirparentsstarp -
worrying about their marriage. This because
there is no facility in villages for higher educa-
tion. But no attention has been paid towards
thesethings.

Iwouldalso like to drawthe attention of the
Housetoyetanother problem. When yougoto
slum areas orto rural areasin your vehicle, you
musthave observedthatwomenwhogotoease
out themselves stand up and hide theirtace
when the headlightglares atthem. Thereis no
lavatorytacility availableforthem. Doesitmean
thatthe women belongingto bigfamilies only
have gotprestige Have notthe women of rural
areas gotprestige? Initially, there were jungles
andfields andthe women has conveniencein
going to ease themselves. But now with the
increase of localities around and with the denu-
dation ofjungles women have to wait for dark-
nesstogooutto answerthe call of nature. Even
during the night the light of your vehicle is a
problem{orthem.

The Government speaks of the emancipa-
tion of Safai Karamchari but it does not planto
construct ;’Sulabh-Showchalaya’in villages.
The Govemment gets loan fromthe World Bank
andbeautitul models are putup for display, but
noaftentionis paidto provide facilities to women
ofruralareas:

The Government announced the
Labour_Policy and all the industries were de-
claredsick. TheB.P.C L. andT.S.L. whichhave
their unitsinmay constituency and which are of
intemational repute have also been declared
sick units. Laborers arebeing retrenchedin the

. nameof ‘Renewal Funds'. No efforts have ev-

eryone made to know as to why those units went
sick.

Bhartiya Yantra Nigam is their holding
eompanies as the latter have to pay Rs. 25 lakh
permonth for the maintenance of the office.
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The entire Uttar Pradesh have to sufferfor
shortage of water duringthe Summermonths.

SHRISURESHANAND SWAM! (Jalesar):
Theillusory Budgetot hon. Finance MinisterDr.
Manmohan Singh asmply testifiesto the say-

ing-
‘JOMANLET-CHHATANKDET NAHY

Thatis to say that this Budgetcon notbe
saidto be balancedfromany pointof view. Take.
it from the point of view of Education, it has
nothingsignificantinitwhich canbe helpfultothe
students. Educated unemployed are rungfrom
pillartopostin scarch of employmentbuteven
thev are notto get anything fromthis Budget.
Scandalsiike Bofors, submarine, share scam
andmanyothers increased only because they
werepropagatedtoomuch, buteventhechange
of governments could notheip solve the crisis.
Nobody was foundguilty. ltis forthis reason that
scamsters gotencouraged andthatManmohan
Singh seems tohave made the countryaland
toscandals.

The present Budegt appearstobe the last
Budget oithe Rao Government. Thisisbecause
the hon. Minister of Finance has put additional
burden of Rs.10 crore on the masses of the
country Hike in the railway fare in the prices of
coal, sugar, steel, rice, wheat and kerosene
directly affects the common people. By raising
the price even before the presentation of the

Budget, not only the parliament but the whole

country was deceived. Farmers are the back-
bone of the rural economy in the agriculture-
onentedcountry like India. Butthe hon. Minister
of Finance has ignored the entire agricultural
mechanism whiie preparing the Budget. The
hike inthe prices of fertilizer, seeds, electricity
and water has ultimately made agriculture ex-
pensive. The hike inprices of major produces
like sugarcane, wheat, paddy, cotton should
have been as per the cost price. But what the
Budget appears to be in a glance, is that the
Government is keen to teach the tarmers a
lesson. Therewas noneedatalltoimportwheat
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fromCanadaandAustraliaattherate of$147.78
and$137.40respectively. Why does the condi-
tion of the farmers remain unritered even after
that? Prices oftertilizers have gone upfrom 88
percentto 266 percent afterthe decontrol on
fertilizers.

Women folkinthe country side havetowalk
five tosix kilometers to tetch a pitcher of water.
People are compelled to drink wnlameneted
water of wells. Youth of the country are not
gettingjobs. then whatis the use of your Budget.
Youshouldhave aimedatensuringnecessary
developmentinthe country withthe help ofthe
Budget. Youcannotlose sight ofthosewho are
leading miserable and gloomy livesin the vil-
lages..

[English]

MR. CHAIRMAN: Do notrecord anything
now. {Interruptions) “Not recorded

[Translation)

Thereisanincreaseof 101.76 percentin
the prices of DAP121.96 percentinNP, 133.81
inphosphate and 266.7 1 per centin the prices of
Potashfertilizer. Due tothe wrongpolicies ofthe
government, ADP factories have been closed
as arsul of which 50,000 workers have been
rendered jobless. Nosody is bothered about
their livelihood. Similarly, if you look at the
supportprice of wheat, youwill indthatitwas Rs.
115perquintalin 1980-81, Rs.166in 1987-88.
Rs.173in 1988-89, Rs. 183in 1989-90, RS 225
in1990-91, Rs.275in 1991-92 andforthe current
yearitis Rs.330 per quintal afterincluding the
bonus. Itis cleartha! supportprice of wheathas
been increas: d ingx oportiontotheincreasein
the prices of agriculture input. The interest of

" tarmers hasbeen ignoredinthisbudget. Prices

of cars, refrigerators and cosmetic items have
beenreducedwhichis of nousetothetarmers.
Therefore, lwould like to request the Govern-
ment thatthe agricufture should be given the
status of a industry so that the capacity of
farmers could be increased. The slumpinthe
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market caused by the Budget has created the
problem of existence before the domesticindus-
tries. itseems thatthe budgethasbeen prepared
onthedirections of World Bank to benefitthe
multinational companies. .

Mr.Chairman, Sir, the finance Ministerhas
admittedthatduetothe concessionof Rs.3273
crore givenoncustom duty and non-availability
of any work planforgivingencouragementtothe
industries there is slump in the market of
T.V..refrigerator and “Air Conditioners. it is
doubtfui as to what extentthe concession given
on excise duty wouldbenefitboth the iIndustries
to get rid of siump. Due to the rising prices.
consumers are not abletoincrease theirpur-
chasing power and the other class which is
capableto purchase would preter the imported
one. Itis being said repeatedly thatthe budget
would benefitthe capitalists, but I think Indian
capHalists are also not going o getany benefit
of . Therefore. as thave already saidthat Dr.
Manmohan Singh has done one of the bigest
scams through this Budget. We have been
talking about scams. many things have also
appeared in newspapers buttillnow no culpnt
hasbeen coughtby the Government. I{some
oneisheld responsible andstem actionis taken
aganst himthat will detinitety discourage such
pecpietoagreat exten!.

itir. Chairman, Sir. the hon. Finance vin-
ister has given heavy concession on custom
duty ongoods brought from abroad.. The Fi-
nance Mimnister has reduced the import duty on
capitalimports which has directly affected do-
mesuic mrchinaries. Mahatma Gandhi had
celebratedholiotforeign goods in our country,
but it is supnsing that the same congress of
M.ahatma Gandhiis now giving encouragement
to imports. Therefore, | to tally oppose this
budget because as aresult of it the common
people willbecome the sufferer of nising pnces.
Fromthis point of view instead of calling it Union
Budget. | would iike to call it a budget for the
benefit of multinational comparntes or abudget
tor the nch people. The hon. Prime Minister
while speaking on foreign borrowings on 28th
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Marchat Faridabadsaidthatthere wasnobiglie
thanto saythat the Government has accepted
slaverytotakingforeignioans. The Govemment
would neverbow beforeeauyour. He further said
with pride thatthey do nottake charity fromany
country, buttake loans andthatis returned later
on. Some borrow money tor their own interest
and some lendmoney for theirowninterest. The
Prime Minister has said about our interest that
we borrow money for the development. but |
regrets to point out that he did not say any
anything about the interest of 'enders. Perhaps
the did not want tosay abut the lendersinterest
because theirinterest I1s to make us economi-
cally slave. iftisnotso?. wouldliketo sayto
the Prime Minister as well as to the Finance
Minister totable all the correspondence heid
betweenthe Government andthe Worldbank
and IMF on the basis of which our economic
policies arebeingfor mulated. Thatisthat there
1s aclearcut mention of conditions laid down
bythemas aresultof which the grip of multina-
tionalcompaniesis tightening over ourcounty.

This situation s stmular to the arnval of
EastindiaCompanyinindia andlater on making
theccuntrysiave. itis amatterofregretsthatthe
finance minister has succumbed to the
pressure of world Bank andiMF and has not
learntanyiessonfromtis two previous budgets.
The prices are constantly nsing aay by day.
You hadprormisedto broughtdownthe prices
within 100 days. Butinstead ot any deciine. the
prices have gone doubled.  The Finance
Minister has presented his third successive
budgetand itisbeinggreatly appreciatedby the
treasury Bunches. I seems thatmembers toe
party lines only and do notspeak about the pight
ofthe poor. I agree thatit 1s definttely a last
Budget of the Congress Party. The Finance
Minister has given concession on customduty
tothetune of 7000 crores of rupees inlastthree
budgets but he has not given concess:on In
income tax toGovernment eniployees whereas
pnces has gove double during the last two
years. It has made their lives miserable
Therefore, idonotconstderita goodbudgetand

opposeit.
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SHRI CHANDULAL CHANDRAKAR

(Durg): Mr.Chairman, Sir it isa matterofgreatv

regretthatwe have been saying it repeatedly in
the House thatthe date of 28th February. fixed
forthe presentation of budget. was fixedby the
British'ers for their own convenience and it
shouldbe chaugedto Octoberor November,
whenthe rainy seasonis over. Whenthebudget
is presented on 28th February, the funds allo-
catedtor the development workers reach the
district headquarters by the end of April. Soon
aftertherainy season starts and thenconstruc-
tionworks of roads. canals. Schools and many
otherdevelopment work cannot be undertaken
for abouttwo months.

20.00hrs.

Mr . chairman, sir. through you | would
therefore. ike to request the hon. Minister of
Finance to presentthe next Budget nthe month
of October. andsetanew precedentscthatthis
thing is avoided.

Secondly. lwouldlike to submitthat perfor-
mance Budget ot all the Ministers hke health
ands Industryis presentedinthe riouse butthe
performance Budget of the Ministry of Finance
1s notpresemed. Due to this vanous scandals
like the present security scamtake place inthe
country. {the performance Budget of the Minis-
try of Finance1s aiso presentedeach vearinthe
House then the performanceof the Ministry wil
become public. | donotunderstandastowhythe
Ministry of finance has been exempted from
presentingthe performance Budgetandwhvits
Budgetis passed withoutscrutiny.

One more submission that! wouwid hketo
make It that we must take a lesson from the
Budgetpapers ot Maharashtrawhile draftingthe
Central Budget. In the Budget papers of
Maharashtraconsolidated figures of salary and
aftowances ofthe employees and development
expendiure are available atone piace. Contrary
to it figures of salary of the employees and
allowances like car allowance. gas and petrol
Allowance are not available atone place inthe
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Central Budget. Therefore. when a questionis
askedthe Ministry officials are not able to locate
these figures and the House 1s informed that
these wouldbe suppliedlateron. Onthelines of
procedure followed by the Government of
Mahafashtrato presentthe consolidatedfigures
at one place the Central Government should
also follow it while draftingthe Budget.

Further. | would like to submit that the
nationalised banks have atotat deposit of Rs.
2.50,000 crores in the from of Savings Banks
Accounts and other deposits. eventhenthey
require more capital. They keep ondemanding
money from the center as is clear from the
budgets of the banks. Income TAX as payees
are ahardpressedlot. Eventhentheypaytax.
Thebanksstilikeepondemandingfunds. Allithe
28 nationalised banks mobilise savings and
earnalot. butstilithey continue to demandmore
money fromthe Central Government. ltisquite
surprisingthat this yeartheirdemandhasgone
upto Rs. 5.700 ctore as comparedto their fast
year sdemandof Rs. 70D crore. ldo notknow the
reasons for making demand for so much of
money. Probably itis beingmade to make good
thelossincurredinthe scam {tisfearedtnatthe
reason formaking this demandis to make good
the loss incurred.

News papers reportthat the naticral Hous-
ing bank has gotsurpius funds {do notknow
where hasthe bank depositeditsfunds butitis
clearthathuge depostts have beenmade. Though
the bank has got surpius funds yet it has
demanded money framthe Central Govemment
this year. L do not understanc the reasonsfor
demanaing money from the Central Govern-
ment tomeetthe expenses whenthe bank has
gotsurplustunds andis alsc giving loaned to
others. The reasons for alithis are not clear.

Banks make every year top heavy ex-
penses and the number of Senior Officers is
much more than therr actualrequirement. itis
believed thatthe number of the Semior Otficers
1s ten imes more their actual requirement. In
contrastthe number of Clerks and Accountss
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less then requirements. Even the Managing
Directors and others in the banks contipue to
hoid postsfor 10to 15yearsandhave developed
avestedinterestintheendingoperationsofthe
banks. As pertne rutes no employee or officer
canremain atone placeformorethan3years
butevenanumberof personscontinue toremain
atoneplacefor 10to 15 years. Thisis the main,
reasonforfraudstakingplaceinthebanks. This
yearless allocation has beenmade by the bank
forsimallindustries and agriculture as ismen-
tionedinthe reports of thebanks. Thisyearlees
money will be given to small industries and
agriculture as comparedto previous years. | do
notunderstand the reasonforthe same. There
is a need to set up more small industries and
spend more funds in agriculture so that jobs
couldbe created and productioncouldbe boosted
inthe country. However, no attention hasbeen
paidtowards this and under boththese heads
less allocation has been made.

Mr. Chairman, Sir, it is correct that our
countryistacingmany probleims. Pt. Jawaharlal
Nehru has also said that our country is facing
many problems including its vast population
whichwas around 40-50 crores. However,5-6
problems demarid immediate attention Main
problem is of ever growing population. many
steps have been taken to check population
problembutallincentives needbe giventothose
following two child norm. These incentives will
definitely check population growth Thisis a
must because rising population negatesthe
effects of growth andincreases unemployment.

Mr. Chairman, Sir, as per the records of
employment exchanges there are 4.5 crore
personsontheirlive register. You alsoknow that
rural-al people rarely gettheirnames registered
with the employment exchanges. Theretore,
number of unemployed persons willbe much
more than the figure of 4.5 cores. Probably itis
around 7-8 crores. Itis amust thatfor a popula-
tion of 10 lakhs satellite towns need be con-
structed. These towns could be constructed on
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baenland ot 200-400 acres. Roads, schooland
trainingfacilities forthe youth could be provided
there. ltis a good sign that girls are pursuing
education. They need also be given training.
Banks needbe openedthereitself so thatthey
cantake loans for startingsmali entreprises. All
the information regarding purchase of machin-
ery etc. need be providedto themand housing
facilities need also be provided. This willburb
the tendency of migration to cities. If all the
tacilities like cinema etc. are locally made
available then migrationcoutdbe easitychecked.
People migrate because of lack of facilities in
rural 2reas. Alittle while agoan hon. Member
said that even post offices are notthereinthe
rural areas. Therefore, | wouldlike tourge you
to build satellite towns.

Mr. Chairman, Sir development of small
scale industnes will definitely boost exports of
the country. Even now theirshareintotal exports
is 38 per cent. Bigindustrialists are unable to
exportgoods incomparisontofacilitiesthey are
provided. Therefore, thereis aneedtoencour-
age smali scale industries.

Mr. Chairman, Sir, illiteracy is nothe rise
inthe country. it is surprising that even after
independence the literacy rateis just 52 per cent.
Atpresent adult educationis being paidaattention
to and a sum of Rs.300-500 crore is being
allocated forthe same. But schools arrow not
beingopenedforchildren. itis astonishingthat
crores of rupees are being spenton adutteduca-
tion but forthe children schools are not being
opened. Inrural areas even now educationfacil-
ties are missing Now-a-days urbanites are be-
ing held in high esteem but the rural folk are
leading avery miserab'e life.

The Govemment gives money to Sched-
uledCastes and Scheduled Tribes. Evenseats
have been reserved forthese sections. | would
like to submit that till the standard of education
improves trisals won't be benefited by the pro-
visions of reservation. Standard of educationin
the rural areas is so low that they connote

_compete with children of urban areas incom-
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petitive examinations.

All the hon. Member are aware that the
situationinthe country is deteriorating due to
less rainfall, however, we have a large number
of rivers in ourcountry. The Governmenthas
adopted a policy of building big diameter cutting
downtreesinforests. the Government should
give up the policy of buildingbigdams onrivers
and adopt a policy of building stop-dams ata
distance of about 30-80kms, a passage should
be made at the same placed electricity be
provided atthe banks of rivers. The farmerwould
manage himself to getthe electricity from that
point. The Government of France has dopedthe
same policy. Similarly, if stop dams are built in

areashavingless rainfafl, twould raise the ievel

of groundwater.

ShriKamal Nathisnot presenthere. Through
you, | wouldliketo convery my massageto him.
Water of ail the rivers and canal throughout the
country is being contaminated with the dirty-
water soingthrownintothem. the resultis that the

water, whichwas beingdrunk by the rural peopie -

and animals. is causing physical aliments to
people andtheir cattie otthey evertouchit.

Nullah bythe name of Samoda flows near
the shivnath river in my constituency, Bhilai,
neither human beings nor animals candrinkits
water, because the water has been contami-
natedwith the industrial effluents.

About 98 percent of the total populationin
the Bastard district of Madhya pradeshis that of
Adivasis. This regionis bigger then Kerala in
area, butit has notbeen connected with railway
line. Railways line is a symbol of development..
Developmenttakes place in the areas having
railway lines and not in those depnived of it.
Bastar districtis nch in best quality of minerals.
Alithe hon. Members areaware that the Bailadifla
iron-oreis the superior mostin the would. Japa-
nese people wish that had God gifted them with
asingle Bailadilla, they would have left all the
other countries of the world far behind. We have
so many Bailadillas but nobody takes care of
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them. What | meantosubmitis thatarailwayline
must be constructed the. Iron-ore had been
broughtfrom Rajve to meetthe requirements of
the Bluiri geelplantbutits deposits are depiet-
ingnow. ltis very essential toconstruct a raitway
line from Rajdato Bailadilta. Themorethe delay,
the more thge injustice to the people.

Viilapur Division underthe South Eastem
Railway happenstobe biggest source of income
to the railways. Similarly, a coal-field in this
region is also the main source of income. All
sorts of minerals are availablethere. Chhatisgarh
is very richin mineral wealth, but no funds are
releasedforthe developmentofthisarea. There
are neitherroads nor railway facilities, nor of-
fices nor any facilities of Airways.

People of South Bihar have been demand-
ing formation of Jharkhand State. Similarty,
people of Chhatisgarh have been demanding

- formation of chhatisgarh state. They arebeing

socially exploited. Chhatisgarh state would
immediately be formed. itwould do no grace if
the state isformed after violent agitation. The
Govemment shouldform smali states sothatno
dispute anisesthere.

When pt. JawaharlalNahru and ShriLal
Bahadur shastriwere in power, we didnothave
adequate tunds. Butnow the banks easity mis-
appropriate funds worth 5-6-8 thousand crores
of rupees. tmeans we have enough money and
there is a scope tor misappropriation.

With the blessings of God, we have ad-
equate rainfallin our country, almost equal to
tin America. However, we manage toutilize
only 145 per cent of water and remaining water
flows into rivers, whereas in America about 44
percent of water is utilized. We can buildadam
onthe nver Brahmaputra and divert the extra
waterto Ganga, Cauvery, Godawari eictomake
enoughdevelopment. A preojectio this effect
must be implemented even if it involves an
expenditure of abcut Rs. 2 or 3 lakh crore.
Besides, we do not needsuch huge funds within
ayear, rather we may spend such huge funds in
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15-20 years. A huge amount worth Rs. 5000
crore has been misappropriatedbybgnks. Such
project could have been undertaken without
hugefunds. ¢

Therate ofinterestin banks of our country
is quite high. The Govemmenthavereducedit
by one percentwhichis notenough. The rate of
interestinbanksin Germany, England, France
and Americais 7-8 percent whereasitranges
from 12 per cent to 18 per cent in our banks.
Thereis aneedtoreduceit.

Mr. Chairmanj, Siryou have given me as
much time as you could. | would also like to
submit that about five thousand farmers out of
those who have given theirtandfor Bhilai steel
Planthave notyetanyjob as acompensationto
theirland. Whatis this undestrable B. .F.R.? It
should be woundup. Itis sinner, it gives orders
notto give any landtofarmers. Sutinggintheir
luxury places in Delhi peopleissue order. The
Ministry ot finance should wind it up immedi-
atety and provide jobs tofarmers in lieu of their
land.

About 20-25 years ago. the Government
had acquirediand of farmers in Chhatisgarh
areato construct canals. roads etc.. but have
given no compensation to them so far. If the
Central Govemment employees donotgettheir
salaryonthe 1stofthe month. they raise hueand

cry. we alsodo the same. But the farmers of that
areahave notbeen given any compensation so
far. The officers quilty inthis regard, sholuid be
given stringent purishment though not death
sentence.

Withthese words | express my thanks.

SHRI RAMCHANDRA MARQTRAQO
GHANGARE (Wardha): Mr. Chairman, Sir, {
nisetooppose the Budgetfor 1993-94 presented
by the hon. Minister of Finance. Due to the
pohcies adopted by the Govemment, the law and
order situationin the State is detenorating fast.

APRIL 22,1993

- General Discussion T84

industries are facing recession., Agricultural
production is not risingin accordence with the
increase in population. The status of Public
sector Undertakings is deteriorating, the Gov-
emment have started privatisingthese under-
takings. The State Governments are being de-
niedofadequatefunds. The Govemmentclaims
the developmentrate tobe at 26 percent, while
itshouldbe far higherthan this. The develop-
mentprocess is almost at standstill. Loanworth
Rs.21akhB85thousandcroreis beingtakenfrom
foreign countries. We are already under the
burden of heavy debt and ef have to repay
intereston that. We are exhausting all our re-
sources in paying this interest. The burden of
debtandinterestis goingup year by year. That
iswhy, foreign countries are forcedto provide
assistancetous. Butthisis creatingangertothe
sovereignty and freedomof ourcountry.

I would like tobringitto your notice.. We are
forcedtoacceptthe conditionalities imposedby
the|.M.F.andthe World Bank. The Govemment
is acceptingall their conditionalities just totake
loanof Rs.'6to 7 billioneveryyear. ltis said that
itis necessary toincrease industrial production
andexport. Butnoincrease is noticedin these
fields.

Onthemotherhandapolicy isbeingadopted
toappeasethe nchfarmers. Landreformiaws
shouldbeimplemented strictly. Theselans are
notatallimplemented. this governmentis pro-
zamindar and does notwantto work houestly in
regardto givingland to tillers.

Theschemes relatingto irngation are be-
mg heid up. then how agncultural production will
increase? Taxburden onnch and middie Classes
1S negiigible. | oppose the attitude of the Govern-
ment giving concessions to landlords and capi-
tahists andincurnng more expenditure on Cen-
tral planningwhereas noincrease mgrantstobe
giventostates has been made.

This budget has put a lot of burden on
commonman. ithas beenshown as it the Gov-
ernment has nol imposed any new fax on the



785 GeneralBuaget, 1993-94 VAISAKHA 2, 1915 (SAKA)

poor. Butwhatabouttheburdenthathasbeenput
before the presentation of the current Budget.
The prices of petroleum products have already
‘been increased. Fertilisers had been made
costlierby reducing subsidy. The Government
has increased the prices of foodgrains to be
distributed through public distribution system
andthus saved Rs. 2000 crore. Railway freights
have been increased and the State Govern-
ments have been pressurisedtoenhance S.T.
andthe costof electricity. Inthis manner burden

ot Rs. 1500 crore has already been put. The’

prices of sugarhave alsobeen increased. That
means noreliethas been giventogeneralpublic.
Onthe contrary, more concessions have been
giventobigindustries andbigpeople. They have
been given exemptioninincome tax. But this
Governmentis not ready to accept the demand
of Governmentservants for raisingincome tax
exemptionlimitunto Rs. 36000/-.

Concession have been giveninproperty
tax I would like to tell you thatimport duty has
beenreducedjustto appease intemationaland
muitinationaicompanies. it means thatforeign
goods wouldbe cheaper. The patriotic idea of
guiding protection to existingindustriesin the
country is not being kept in mind. Foreign com-
panies may not be allowedto renteratieastin
suchindustries. I should be keptinmind . But
unfortunatelyitis notbeingtakencareof. The
traditional industnes, e.g., handicraftindustry,
handlooe industry and other industries which
were being runby our people traditionally are not
beinggiven protectioninanyway. Theseindus-
tries are onthe verge of closure. This gives nse
tounemployment. lwouldlike totell the august
House that unemploymentis rising due to exit
policy. This is the opportune time to launch
S_wedeshu movement agaimn.

20.25hrs

(SHRIPETER G. MARBANIANG inthe
Chain

Dunng Mahatma Gandh:'s time foreign
goods wereboycottedandptt onfire. The mutti-
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national companies will capture 50 percent of
market and our indigenous industries which
produce daily consumptionitems, e.g. soap,

face powgler, shaving creams will suffea set
back. The companies that produce medicines
havecaplured indianmarket. Insuch asituation,
ourindigenous industries are facing closure.
India goods arefarbetter. Tolaunchamovement
‘Buy Indian’ is the need of the hour. Foreign
goods should not be purchased in the country.
Throughyou, I would liketo know as toinwhose
interestthis budgetis. What would the general
public gainif costof motorcarsisreduced? The
prices of refrigeratorandcolour T.V. arebeing
reduced. it will not benefitthe generalpubtic. In
ourcountry, importisbeingincreasedby 25 per
centwhereas the Governmentis contemplating
toenhance exportby 4 percent. Iwouldlike to
tell you that the hon. Minister of Finance is
makinga faise claim of raising export on proguc-
tion. Itis not goingto be materialised. ltis clear
thatrupee will be devalued. !f we will continue to
tollow this policy the current exchange rate of
dollar will nseto Rs. 40 fromthe presentrate of
Rs. 32/- in next 3 to 4 months under such
circumstances. if we are askedtoexpon, how

we wilibe able to do s0? have we cannot make

exporttodevelopedcountres. I we make export

to underdevelopedcountries, we willhe toface

competition with such countries like Chuna and

Korea. Withoutkeeping allthese things in mind

andcencessions available mforeigntrade if we

pursue this policy deficit willreach Rs. 10,000

crore. This economic resolution of the Govern-

mentisonty alabynnth. This Budget has caused

more burdenonthe poor. Onthe basis o toreign
loan we are claming that there 1s a deficit of
Rs.4314croreandRs. 15000crore has already
been recovered. Deliberately aburdenofRs.
4000andRs. 15000is being put on the poor. |
wouldliketo tellyourthatthe Government wiit
be forcedtochangethis policy. i the Govern-
ment does notchange its policy immediatety. it
will definitely change one day.

Withthese words, loppase this Budgetand
conclude.



787  GeneralBudgel, 1993-94
{English]

SHRI SHIBALLAV PANIGRAHI
(DEOGARH): Mr. Chairman, Sir, risetosup-
portthe Budgetfor 1993-94.

This Budget Whichwas presentedhere on
the 27th February is unique inmany respects.
This Budget has received wide appreeirtion

" from various sections.

This is the first almost tax-free budget
since iIndependence. Relief hasbeen givenin
this budgetto almost all sections of the popula-
businessmen, all.

The significance or theuniqueness of this
budgetliesin one thing, thatis, higher aliocation
without any new taxation. There are no tax
proposals worth the name. Allocations have
been made higher for different developmental
areas. Forruraldevelopmentthere hasbeena
veryphenomenalincreaseinthe allocation . For
rural drinking water, for agriculture, for health,
for education and for JRY also, there is an
impressive increase in aliocation,. So, without
any newtax proposals, thereis such a higher
allocation and that too by keeping the deficit
ultimately at the minimum, which also is a
recordin the last one decade. How uniqueisthis
" budgeti Thatis why, the Oppositionfriends were
disappointed when this budget was presented
here. onlythree days afterthe Railway Budget.
Asyouknow, Sir, under compuision, ther2 had
tobeasteepriseinthe Railway Budgetthisyear.
So, the people of the country were mentally
prepared fora steep General Budget also. But
when such a budget came, everybody was
pointed. we quite see theirfrustrationand disap-
pointment. Thisis why some of the hon. Mem-
bers who were speakingfromthat side particu-
larly swamiji of the BJP, were critical of this
budget. Right now swamijiis notpresentinthe
House but linvite their attention to the comment
given by their hon. leader,. Vajpayeeji. He wel-
comed this budget by celling it as a growth
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incustoms and alithose areas. Such a budget
isnaturally the outcomaeof good performanceif -
our economy and good, healthy and proper
management of our economy. Thisisthe third
budget of the P.V,. Narasimha Rao Govern-
ment, with Dr. Manmohan Singh as the Finance
Minister. Aswe all know, Dr. Manmohansingh
is aneconomistof eminence. He has also varied
experiences in differentfields, particulartyinthe
economic field. You know, Sir, that when this
Government assumed office, the health of our
economywas onthe brink of collapse. Whathas
happenedtothateconomytoday? In 1991-92the
economic growthrate was 1.2percent, nowitis
fourper cent. This yearitis expectedtobefive
percentandby the end of this planperiod, itis
expected to six or seven per cent. Again, the
inflationrose as high as seventeenpercent. On
the day when the Budget was presented, inhis -
budget speech, naturally our Finance Minister
took creditfor having brought to downtoseven
percent.

But, today, when we are discussingthis
Budget, ithas further gonedown. Now it stands
at6.5 per cent. The rate of inflation has gone
downfrom 17 percentto6.5percent. Andagain
the grossdeficitwas about8percentatthattime.
itisbroughtdownto some4percentnow. Thus,
ithas many good sides. Allthese are naturally
the outcome of having gone foranewandliberal
economic policy. Pbviousdly that has started
paying dividends. The world ischanging very
fast. Any developing country should change
alongwithit.

Youknow thatthe Sovieteconomyandthe
Sovietsystemcollapsed. Atsucha pointoftime
if we do notrespondtothe changingsituationin
apositivemanner and just sit firm on ideological
premises, what will be our position?

Atthatpoint of time the Oppositionusedto
say that it was a seli-out to I.M.F. and World
Bank. Whatis sell-out? We do notfind it any-
where. We are quite conscius of ournational
honor anddignity. Atthe sametime, seewhatis
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happening in China. China has gone forlarge
scale investment. They are getting 30 billion
dollars from outside.

This Budget has a twin-objective-fiscal
discipline and atthe same time new structurat
~ chages. Wehavetogoforstructural economic
reform,. Itis agrowth-oriented Budget. Insome
areas, like in power sector, those who wilibe
comingforwardo set up power plants, willbe
given afive-yeartax holiday. Like thatthere are
somany things providedin this Budget.

Another significant feature of this year's
Budgetis full convertibility of rupee which will,
definitely, contribute to the boosting of both
productionandexports. |do notwanttogointhe
details of boost in the agniculturai sector and
industrial sector. |amnotgoingintothe figures,

saying how the agriculture has performed weil,

and what were the achievements of industry.
The growth rate was achievements ofindustry.
The growth rate was almost minus figure one.
Thatalso has started picking up.

But, atthe sametime, while speakingonall
these good aspects, | wouid aiso have to be
realistic. We havetoberealistic, and also very
vigilant. who willimplement the new liberaliza-
tion policy- the same bureaucracy. Dothey have
that sort of orientation? we are highlighting the

new liberal andindustnal policy we are saying

there willnot be unnecessary restrictions. But
thenthe bureaucracyincharge of the implemen-
tationis not yetattunedtothese changes. There-
fore, whatis neededis the proper work cuiture
and properattitude andmotive. They havetobe
broughtin.

At the same time what has been our na-
tional objective? Our national objectiveis - as
youknow -growth - speedy and faster growth.

Buttogetherwith growthwe shouldhave social

justice. Ours must be a devoted economy and
togetherwithitthere mustbe a just society. If
there are a lot of imbalances where are we
headingto? It will openly only leadto terrorism,
regionalimbalance , secessionisttendencies
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whichwill ail grow. So, there mustbe growth with
justice. We are going infor liberalisation. | may.
say that this year's Budget is a positive step
towards globalisation of our economy.

Andnaturally ithas laid the foundation
of India playing role, being a major
playerin the global economyin the
daystocome. Butisthatthe end of our
objective? Definitely not; much more
has to be done. Definitely we are
departing from our much-cherished
socialisticideato acertainextent. |
putallemphasis at my commandthat
underthe competling world situation #
we haveto departfromthe Nehruvian
policy and we have to take a prag-
maticapproach, atleastwemusthave
before us the Gandhian phillosophy.

Letthe private industrialists notthink that

.they are the sole proprietors of allthe properties.

Itis notthat only due to them the industry is
prospering. The workers are contributing. The
farmers are supplying them the rawmatenal.
The industrialists are only trustees of public
money. Thisisthe Gandhianeconomy. Atfeast
thatshouldbe ourprincipie now. fsomechanges
are required to achieve this objective, we have
togoinforthat. Growth will be there, national
income willbe there, but it willbe concentrated
inthe hands of afew persons. Definitely thatis
notthe society whichwe aim at.

Sir, now would like to say something on
the problem of unemployment whichis looming
large before our country. Quryoungboys are
becomingfrustrated. Post Graduate degree
holders are not beingcalled tofillupthe posts
of Primary School Teachers andthey are offer-
ing themselves to work in coal mines as
labourers. During British days, forthe coalmine
workers, only Left Thumb Impressionwasthe
qualification. They donoteven knowhow toput
their signature and there was somejustification
in that during those days. Those who knew
reading and writing could notwork there. But
today. ever: the post Graduate degree holders
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justto getalivelihood, they want to do this job .
So, this isthe situation. Of course, thereissome
silver lining in the dark clouds. Weemay go
globalisation and naturally we have too invite
multi-nationals. Foreigninvestmenthastobe
made in different spheresin our country. But,
atthe sametime, some restrictionshave tobe
imposed and have to watch their conduct. For
employment also, we may get money from
there. But, we haveto utilise our own skilled
man power. Arecentstudy has revealedthat if
the field of agricutture is properly pursued. itis
capable of generating 10 millionjobs by the end
ofthe century. We have to vigorously pursue
this.

Sir, there shouldbe anationaidebateonthe
problem of unemployment. The industnalists,
farmers, thinkers, labourers. trade union lead-
ers, lecturers, lawyersetc., shouid participate in
that. Theissues shouldbe ‘ Politics and Reli-
gion’ because unless thelaw andorder position
isgoodinthe country, whatevermay do, devel-
opmentcannotgo ahead along the cherished
path. This Budget is a steptowards revival of our
economy. Butunless thereis congenialclimate
whichistobe createdinthe country, itis very
difficult. lf there is detenoratinglaw and order
situation and unemployed people are unhappy.
naturally where will we go? There shouid be
national debate onthese things. astohow asto
create jobs the unemployed youth and alsohow
ouruneducated peopie should asept themselves
tothe changingsituation. Withoutjobalso, they
canbe content with self-employment. ltistime
that the country should addressitself whether
the presentsystemis adequate, efficientand
whetherit is right time for such changes to be
brought about. Corruption is increasingmenac-
ingly. ltthe corruption’sisgoingonandthereis
faulty implementation, what will happento our
democracyto survive. toprosper andto flourish.

How will we speed up economic develop-
mentand how willthe regionalimbalances go?
Agriculture is the main-stay of our economy.
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Without irmigation, there cannot be agriculture.
There should be national debate forsuch sortof
changes which are neededin our administrative
system, inour educationa! system, inourlegal
andjudicial system, inthebody politic. There
shouldbe anational debate for electoralreforms
astohow we canoabout so thatundesirable
elements are eliminated, criminalisation of poli-
tics canbe contained, politicizsation of crimi-
nalscanbe contained, communalisation of poli-
tics can be contained.  All these things lie
bringing caste considerations, regional
considerations,and aiso religious consider-
ations canbe contained. There shouldbea
national debate on all these issues.

Wehave a very capable Finance Minister
and he is assisted by young energetic and
knowledgeable Ministers of State for Finance.
Letthem also considerthesethings. Letthem
dounderthe guidance of the Prime Minister as
tohowwe canbnngaboutsuchchanges. Youare
givinglotof moneytoStates on differentschemes
including Jawahar Rozgar Yojana. How are
thgse schemesbeingimplemented? Howmuch
money is going down the drain? With what
amountof pain. ShriRajivji lamented thatwhen
one rupee was sent from Delhi, only 15 paise
reachedthe village. Hasthe situationchanged
now? No. lthasindeeddeterioratedfurther. Firm
action is to be taken. deterrent action is to be
taken against the most corrupt officials, they
maybe

Sir,lamcomingtoyourregion. The Eighth
Finance Commissionis onthe job now. What
should be its approach? Therehastobea
revolutionary approach. Somany schemes are
there. They say. if the States will fund 50 per
cent, then only the Central assistance will be
allowed. Youknow, many States are not ableto
mop up even that 50 per cent of the amount.
Therefore, all these schemes meant for the
backwardareas are not puttoimplementation
and. therefore, the Central assistance inturn
goestothe advanced States.

Therefore, the States which are below na-
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tional average shouldhave 100 percent assis-
tance and some restriction shouldbe placedin
respect ofthose States which are above it.

Inrespect of naturalcalamities also, forthe
poor States it should be 100 percentgrantand,
atthe sametime, agriculture being themainstay
of ourezonomy, large-scaleirrigation programs
should be taken up on rivers. Shri Chandylal
Chandrakarrightly suggestedthatthe bignivers
willhave tobedammed. The problemofdrought
will be solved to some extent by providing.
irmgation. Floods alsowiil be controlled. Sambal
barrage is one on which a large amount is
already spent. The dam is constructed. But
there is no money provided for consiructing
canals. This expenditureisunproductive. Such
iarge amounts are being spentinan unproduc-
tiveway. Smakos projectin my Constituency
and the railway projects arethere to be under-
taken. lfthe projectscontinueto beimplemented
for decades. what will be the result? Some
projects require money and we must getthem
completed in such a way that they become
productive soon.

| was talking about new work culture,
bureaucracy, regional imbalances and
economy. The National Development Council
inits last meetinghas adoptedthe reportof asubr
committee headed by Orissa Chief Minister
wherein freezing of dearness allowance has
been recommended. That is not awise deci-
sion. | am strongly opposedtoincuriing unpro-

ductive expenditure. Ourpublic sector execu-

tives are leading princely lives. it should be
contained. Atthesametime,iabourersneednot
be takentotask andthey shouldnotbe penalised.
Itis ridiculous that Orissa Chief Minister who
raised thenumber of districts in Orissafrom 13
1028 has suggestedthat -freezingof inweare of
emaployee'sthere willbe increase indeamess
allowance.

Wehave avery heavy oilbillfor Rs. 20,000
crores forimportantof oil. Canit notbe brought
down by 10 percent this year by ovbserving
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economy? Why these officers gotothe market
andtothe picturesin Govemmentjeeps? This
iscolossalwastage of public money and we are
importingthis gil. Theimportbill is very heavy.
Itis time thatthe Government takes very firm
drastic meastires to curtail this expenditure.
Otherwise, in spite of the best efforts of our
Finance Minister under ihe guidance ofthePrime
Minister, Shri P.V. Narasimha Raoji, the nation
cannot make much progress.

Anyhow, agoodbeginninghasbeenmade.
We werepassingthroughatime of anxiety atthe
time presentation of the first Budgetin 1291-92.
In the international sphere, what was our
position atthattime? Today we are onthe path
of survival and Indiais getting backits prestige
very speedily in the international sphere and
with greater discipline and with greater eco-
nomic control andwith properimplementation
of these programmes with full involvement of
the people, the desired results could be ob-
tained. Otherwise, it will be deraited again in
spite of our best efforts.

With these words, | extend my whole-
hearted support and. atthe sametime. { sound
anote of cautionthat there is muchtobe desired,
muchto beimproved upon and that thereisno
roomforcomplacency andthis is a question of
national cnisis. Our nationalproblems arethere.
Yourleaders have also welcomed this Budget.
Manythings arethere. itistime. mydear fiends
inthe Opposition, that we all worked together.
We might be belonging to different political
parties. Detinitely, we have different ideclogies.
Butwhenitis a question of nationa! interest, we
have to work together very hard. We have also
towork inclose cooperation with one anotherso
that our economy not only becomes a vibrant
economy but our society willundergototrans-
tormation; our country willundergo atransfor-
mation onthe dotted inesman the desired way.
We can have growth and we can have a just
society. We can achieve thatgoal.

withthese words. | conclude.
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SHRI BRAHMANAND  MANDAL
(Monghyr): Mr. Chairman, Sir, | fise to oppose
the Budgetfor 1993-94 presentedinthe House.
|oppose the budgetbecause endelvorhasbeen
made to prepare this Budget on the basis of
policy directedbythe .M.F. andthe Worid Bank.
|oppose this Budgetbecause anefforthasbeen
made to give abig marketto multi-national and
foreign companies in our country through this
Budget. There will be dire consequences in
comingdays.

lopposethis Budget becauss 40 per cent
population of the country ar~ agricultural
labourers. Their mainof the source ot livelihood
isfarming. Noprovisionforthen has beenmade
inthe Budget. No reliefhas beenprovided toa
agricultural labourers, poor farmers orurban
labourers. So, | opposeit..

ithas beensaidinthe Budgetthatif wewant
to setup orexpandtheintrastructure, it is very
necessary to increase the generation of elec-
tricity inthe country andintroduce highly devel-
oped technology of tell-communication and
developit. ithas alsobeen said that there should
be better provision of roads and road network
shouldbe expanded . tmeansthatthe Govem-
ment should incur maximum expenditure on
such items of work and develop such aninfra-
structure in our country in which more anymore
foreignmoney couid be invested. |donotoppose
this policy but thequestion is forwhat it should
be done. | wouldlike to cite some examples. |
would like to cite the example of my constitu-
ency. Mr. Chairman, Sir. ci: mnster of State
inthe Ministry of Educatior ana the Minister of
Finance are very knowledgeabie persons. We
cannotimpartthem book knowiedge. Butlcan
importthem some practical knowledge. There
were two big factories in our area Monghyr
before independence. Atthattime S000workers
workedinthefactory. The T.C.companywasa
multi-national British company. Before 1947,
there was a railway factory in which repair of
steam engines was being made. Atthattime
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22000 workers workedthere. |rememberwhich
| had seen to myself. People not only from
Monghyr and areas a groundit but from entire

* Bihar usedto visistMonghyrto see the beauty

of Monghyrandjamalpur. Atthattime | was 10-
11yearold. Buttoady there are 1600 workers
inl.T.C. company and its production has in-
creasedby 10times. The Jamaipur factory
eamsprofit. The numberofits workersis 12000.
The roads ot Monghyr are damaged. Nodevel-
opmentworkistakingplacethere. The number
ofcrimehasbeen increasing. Why isits nuber
increasing? Beacuseithas become anindus-
try. Whyis it happening? Who s to blame for
this? Itisthe political leaders, whichever party
they mightbelongto arethe culprits. it isafact,
thatthe population of the country has increased
and whether we want or do not want, it will
continuetoincrease. Education has beenpro-
vided to people, Now educated people want
employment. They observethatthe condition of
Monghyr what it was before 1947 is no better
now. There s no guarantee of employment for
theirlivelihood,. Theytumcriminals. The!l.7.C.
and other companies utilise theirservices as
criminals.

Mr.Chairman. Sir, why are the multina-
tional companies beinginvitedto the country?
We have thetecnnology and the manpower but
we are not able to tap them property. inwhich
direction do we want to lead the country? Mr.
Chairman, Sir notonly that the exploitation of
laboures andyouth ofits country wouldincrease
with the growth of multi-national companies and
not onllily unrmployment wouldincrease but
they wouldbecome tools inthe hands of these
companies. With increase in regiohal imbal-
ancein the country these youth would at take
arms and then, we say that the country is in
danger,andthe unity andintegrity of the country
isindanger. Somepolitical parties whoraise
slogans for employment and price rise are
always ready to raise slogans in the name of
religion for grabbing power. Therefore | oppose ¢

this budget.

Mr. Chairman,Sir, this budget does not
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giveanymessage forthe youth of the country.
No nationalist can call this budget, abudgetin
theinterest ofthe country. Neither this budget
is inconsonance with the new economicpolicy
nordoesitgiveany directiontothecountry. Rs.
464 crores have beenallocaedfor construction
of roads in this budget. | am just giving an
example asto how youpropose development
of reads. InUttar Pradesh Gangais one thou-
sands kilomrters and there are twenty bridges
over it. But in Bihar Ganga is five hundred
kilometers long but there are only four bridges
over it. tissaidthatin Biharthere should be ten
bridges over Ganga. Govemmentsaysthatthe
bridges arenot under national highways. Rs.
464 croreis inadequate for develpment of roads
in the country. .

Munger is abigcity. if abridgesisto be
builtbetween Khagaria andMunger it would
costaround Rs. one hundred crore. Major
expenditure is done incities like Dethiand
Bombay and notin villages ifthe roadsin
villages aretobe developed, allocations
shouldbe increased.

Thereis no reference of Mandal Commis-
sion, Dunkel report and land reforms in the
Budget. would liketo know fromthe Minister
finance whythere hasbeen noreferencetothem
inthe Budget? Arethese questions notrelated
to the poor ot the village?

Public sectoris being abolished gradually
butthe Mandal Commission has recommended
that reservation should be done in public sector
also. The SC/ST are being deprived of it.
Dunkel proposals would adversely affect the
agriculture and the multinational Pharmaceuti-

cals and Pesticides companies would eamn

huge profits by indiscriminately increasing
prices. Eighty percent peopie of our country five
in villages that is why I would like to make a
mention of land reforms. There are lakhs of
agricultural laboures in the country. Are they
not affected by the economic condition of the
country. What steps does the Government

proposedin this regard?
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My submissions that Government
shouldgive landtothe poor farmers, and
thereby implement land-reforms andincrease
the agricultural production. Butthere is no
referenceto itinthis budget.

3

Thewithdrawal of subsidyis a blowto
the Indian farmers. i opposeit. In alliwould *
like to submit that this budgetis not for the
people who work hand butforthose who

explioit.
With this, | conclude and thank you.

RAMESH CHAND TOMAR(Hapur): Mr.
Chaiman Sir, the interests of the common man
have not been sateguarded in this budget.
Therefbre | rise to oppose this budget. The
emphasis in this budget is o inviting foreign
mvestent through multi-national companies in
the country ratherthan on public welfare.

When the Minister of Finance was deliver-
ing the budget speechitappeared asita poor
man was trying to ioot the treasure of Kuber. [t

exemplifies
“Ghar me Nahin Dane”
“Budia Chali Bhunane”

Had Charvak been alive today he would
havetelt proud over his successors. He would
have congratulated that Finance Minister for his
economic policy. Shark stood formaterialestic
outlook life. He hadsaidthat “even”if one had
totake loan for purchasing ghee one should do
that” The hon. Finance Minister has realisedthe
statementof Charvakthat—

‘Rinam Kntva Chritam Pivet’

Charvakbelievedthatone should notbother
aboutfuture and enjoy life so long as one lives.
This Budget s the living document of Charvak
philosophy . Thatis why Governmenthas dwel
on expenditure and exemption butthereisno
mention of welfare measures forthe common
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man. Noneedwasfelttoinformthe people about
the burden ofloansanddebts on us. The Minister
has not apprised the countryman‘about the
impending economic crisis and bankruptcy.
Everychildin thiscountry has aburdenof Rs.
10,000 and throughout his life he keeps on
payingcompoundinterestandwhenhdies he
leaves evenagreaterburden onthe next gen-
eration.

The minister of Finance has presented a
budget whichis ajugglery of figures. Thoughit
appears tobe very attractive butin reality. no
budge canbe moreterrific than this. The Budget
shows afiscal deficitof RS. thirty sixthousand
crore and4522 crores of budgetdeficit. Thetotal
deficitamountsto about Rs. 40,522 crore. He
has not stated as to how this deficit would be
overcome. The Budgetdoes notmentionnew
measures to face the problems of unemploy-
ment. famine, disease. education. health and
dnnkingwater.

The 1993-94 Budget 1s not a budget of
public weifare: itinvites foreign capital: itis an
openinvitation to slavery of IMF. World Bank
andforeigngrants. We have borrowedin order
torepay the pervious loans. Butwelackthe will-
power to build a debt-free country. Now the
cottonclothweavedby the weaver ofthis country
would have to yield to the synthetic cloth
exempted from import and excise duty. The
Minister of Finches not only played with the
economy but has also played withthe national
prospenty. Anincrease of Rs. 1680crore for
defence budgetis avery meagre accordingto
presentinternational requirement.

This budget has beendrafted under the
pressure of International Monetary andWorld
Bank. Only the lJuxurious commodtties suchas
cars, colour T.V., refrigerators etc havebeen
made cheaper while the common commodities
used by the poor people like cycle, black and
white TV.tyreandtubeshavebeendearer. The
prices of soaps commonly used by poor have
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been increasedby increasing the excise duty
while the prices ofthe soaps commonly usedby

- therichclass have reduced by decreasingthe

exciseduty. Theincreasein theprices of sugar
andcoalandtares of railways beforethe budget,
have disappointedthe people.

Agriculture andfarmer have neglectedin
those budget 4.2 per centof the total budget
outlay was spenton agnculturein 1992-93, now
ithascome downto 3 8 percent in 1993-94.
Denial of subsidy on feithiseres to the farmers
isaninjustice tothem. It has beendone under
thepressure ofthe IMF andthe WorldBank. This
Govemment formulates policy keepingin were
the interests of the capitalists and against the
interest of farmers. New sugar policy and an
increase of Rs. 140 per quintalin the prices of
sugar are examplesof it. The prices of sugar
have beenincreased. The Government has
announced the suport price of wheats Rs. 330
per quintal and the . heat has come into the
marketbutprocuremenitcentres have notbeen
openedupto now. Hence. the farmers are com-
pelledsell theirwheatat a very orlow prices.
The farmers are in afixandthey do not know
whattodo. Thereforearrangements shouldbe
made toopenthe procurement centres.

The sword of Dunkel Proposalis hanging
ontheheads ofthetarmers they should be made
free of thatfearby rejectingthe Dunke! propos-
aisinthe fietd of

[English]

KUMARI FRIDA TOPNO (Sundargarh):
Mr. Chairman Sirinise to supportthe Budget
proposals for 1993-94. Sir, | congratulate our
hon. Finance Mimister for introducing a most
dynamic, growth-orented andexcellentbudget.
itis adynamic exercise, combined with other
major economic policies to make a total impact
so as to erase the psychological scars of
Ayodhya andthe scam andremove the impres-
sion of reversibility of policies. Most welcoming
features of the budget is that it is a growth
oriented budget which strikes a balance be-
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tweenindustrial advancementand agricultural
growth.

India lives in the Villages. The budget

reflectsthe rural India providing foranincrease
in Fund allocation to 36 percentinagricufture as
against 32 percentincreaseinthe central plan
outlay. Agriculture is the basic strength of our
economy and yet it has receive a secondary
treatmentduringthelast45years. Theproposal
to reduce the import duty on various items of
machinery used for agriculture, horticulture,
forestry, poultry, etc. is a welcome gestureto
boostagnculturalsector. Toimprove agricul-
tural sector, much has to be done to provide
irrgational facilities. Sir, the enter Western
Orissa, particularly the districts of Sunddargrh,
Sambalpur, Bolangir, and Kalahandiare inthe
gripol servedrought. In BolangirandKalahandi,
there are instances ot mothers selling their
children for Rs. 20/- only to avoid starvation
deaths. People are dyingoutofhunger. | appeal
tothe Govemmentto draw up a speciallong term
action plan to remove poverty from these
districts. | appealto the Governmenttoaliocate
funds for Arbajhorabahal community Lift Irnga-
tion Projectin Lathikata block of Sundargarh.
Districtin Onssa.

The State Electricity Boards in India alto-
gether are functioning ata net loss of Rs. 5000
crores during 1992-93. Thisiscausingconcem
to the growth of agriculutrall sector. Orissais
one of the worst atfected States in this regard
though havingthe largest depositof coalin Asia
at Gopalpurin Sundargarh District. | appealto
the Govemmenttotake steps forsettingup of
a Thermal Power Station at Gopalpur either
through public orthrough private sectorinitia-
tives

The Goverment's policy in the budgette
improve rural economy is quite significant. The
provisionof Rs. 5000crores, astep upof 62 per
centwill substantially improve rural economy.
The allotment of Rs. 3306 crores of Jawahar
Rozgar Yojna will have a far reaching impact
towards self employment.
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Sir. the budget provision for public health,
family welfare and for women and child devel-
opmenthas beenverylessincomparisonto the
basic needg inthe rural areas. Many villages of
mydistractin Orissa have been deniedof any
medical fatilities.

The most striking feature in the Budgetis
the outlay for education anincrease from Rs.
952cronestoRs. 1,310 croresisastepupof 37.6
percent. Sir. tilltoday our efforts have beenin
providingmaximum and best educational facili-
ties to the urban population.

Therurallndia is stifl farbehindin educa-
tion. Many panchayats do not have even an
upper primary school. Those whohaveupper
primary school, they do not have agoodschool
building. Education requires more dynamic
approachtobe undertaken. Sir.the Government
shouid follow a uniform policy for opening of
Medical and Engineering Collegesin the on
States on private initiatives to remove regional
imbalances on professional education. west-
ernOrissaneed more number of Medical and
Engineering Colleges.

Sir. rural India has to be brought within the

network of Alt India Radio and Doordarshan.

People in many parts of my constituency,
Sundergarh in Orissa. particuiarly, of Bonai
sub-division and of Hemgir biock of Sadar sub-
division are still denied of the opportunity to see
Doordarshanprogrammes.

Sir.one of the welcome accompanyments
of the Budget is a shift from partiaito full con-
vertibility ofthe rupee. Itis an export-onented as
wellas develllopment-onentedwhichwiligoa
longway intoning up the psychology of foreign
investors and internationat trades. The
industnialisation ofthe backward areas andNorth-
Eastern region would get afillip followingthe
five-year tax holiday for indastnal undertakings.
Sir. | would like to bring to the notice of the
Governmentthat the backward tribal region of
eastemnindiathoughrchinminerallresourcees
is not attracted by industrialists due to non-
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avilability of bettertransporttacilities. Our high-
ways in this region are worst to prqvide such
transport facilities. The cities like Rourkela and
Yratnagar, the stee! producing centrbs arede-
nied Air Service facilities. | appeal to the
Govemmentto connectthese two cities by Air
Service with New Delhi.

[Transiation]

BROF. RASA SINGH RAWAT (Ajmer):
Mr. Chairman, Sir, | rise to oppose the budget
presented by the hon. Finance Miniser. Sir, my
friends fromthe Congress party arepraising this
budget very much and saying it an excelient
budget and adoring it with serveral other adjec-
tives. Through you | would like to tefithem that
they should nottumdeateartothe fact. itis said:

“Sachchai chhip nahin sakti jhute usoalon
se. Khushuboo aa nhin sakti kabhi kakaj ke
phoolonse”

Sir, itseems that this Government which
has preparedthe budget . has no definite aim
and objective, It does not know thatwhat itis
doing and on which path it wants to lead the
country. ’

Sir, Gandhiji as well as the policy formu-
lated by Nehrujitor economic development of
the country has been torgotton and now my
colleagues fronmthe cogress party are unable
to guess as to how dangerous will be this
conspiracy.beinghaichedto mortgagethe coun-
try with the foreign companies. it seems that

“Nikale hain Kahan jane ke liye,
pahuncenge kahan yeh or maloom
nahin,

israh men bhatakane walon ko mangl
kidisha-maloom nahin.”

Sir, despitethis, whenourleaders gotothe
people,. peoplefeel happy thatthese person,
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cladinwhite khadi clothes are the followers of
Gandhi and have come to meetthem. A ray
of happines spark on their facces and these
leaders feel that people are happy but | would
kke to repeat afew words of a Urdu poet.

“Unko dekhte hi aa jati hai chehare per
Bunak

Weysamajhate hainkimareejkahalachha
hai.”

Mr. Chanriman, Sir, when lleftmy village
o attend this budget session, afarmer of my
wvillage asked me in his language that pariament
isthebiggest panchyat of the country and | must
raise this pointinthe parkament. | am repeating
hisfeelingin my works that the responsibility of
this Govememine should have been that-

“Har hath ko kam, har khet ko pani, har
majdoor ko sahi daam, tabhi hoga Bharat ka
nam’. imeans work for all watertfor each fieid,
fair wages for all workers only then Indian will
prospoer. Buttoday whatthe Congress is doing.
it is ruining the country for the sake of false
pleasure and the Govememtnis unnecessarily
burdening the country with foreign debt. Sir. in
fact,  have repeated this thing belore you be-
cause today the spirit of Swadeshi is not being
followed as Dayanand Sarswti ji said that we
should emphasise on swadeshi . Duringthe
freedom movemet Gandhiji also propounded
the theory of Swadesi' andthe wanted o make
villages self-refiatrt. He wantedthatthe country
shouid adopt the concept of smallindusutreis
and cottage industries. This spitirtof Gandhiji
hasbeenforgotton.

Sir, today, | am missing late Prime Minis-
ter ShriLal Bahadur Shasthn. WhenU.S.A. had
stopped to give wheat under PL 480 and the
country was facting crisis of foodgrains buthe
did not yield a bit and gave the slogan of ‘Jay
Jawan, Jay Kisan’ and called the peopletolive
unitedly. He was determinedto make the coun-
try self relient in the fieid of foodgrains through
Green Revolutions.
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He hadrejected foreign loan andfoireing
wheatimported uinder PL 480. Andtodaywith
great regret| havetosaythatthe datatswithme
provethatin 1950 aforeign loan of 2 biion dolior
was outstanding against the country whichin-
creased to 6 biliion dollar on 1960, 12 billion
dollarin 1970, 50billion dollarin 1980 and 78
billion dollar in 1993, it means foreign debt
amouhtingto Rs. 2.25 lakhcroreis outstandig
againstus.

Sir, truth is always bitter, and if | say that
duringthese 43-44 years ofindependence, ex-
ceptiorapenodof 3-4years only one partywas
In power at the centre and the members of the
Congress orthose people whohavepowerare
really resposnible fom the indst triess of the
coubntry.

Sir, with great regret | have to say that the
exchagnerateof 1 dollarfrom 1950to0 1965was
Rs.4.76in 1966itwas Rs. 7.50,in 1974 Rs.8.10.
in 1975 Rs. 8.38. 1n 1980 Rs. 7.86 and when
Janata Party cam in power, exchange rate of
dollardecreased andwithin 10yearsin 1990the
rate of dollarincreased to Rs. 13.5Dand when
there was dominance of Late Shrimati Indna
Ganahi and Shri Rajiv Gandhiin the country,
who tried tmpushthe country into great diftfculti
in the name of eradication of poverty and to
herald socialisd as a result the value of doilar
increasedtoRs. 13.50in 1990. Rs.25.50m 1991
and Rs. 29.50in 1992 and now ShriManmohan
Singh, whoproduly saysthathe has preserted
afascinating budget to the country. Butduring
histimeexchange rate of dolar has increasedto
Rs. 30.05. Itshows thatin which direction the
country is marching ahead. The country is
talling in the vicious circle of debt. Sir, this
budget proves the saying that muchcry, little
wool". Noreliethas been providedto poorand
weaker sections of society inthisbudget. india
1s predominantly acountry of villages and 80 per
cent of its population lives in villages. The
villagers do notwanttoindulge in thellston of
tigures, theyaredemjandingbread, clothing and
housing. Today. they expect drinking water.
jobs. primary school. dispensary. roads.
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efectricty from the Governemtn. They do not
wantmoreinthe dudiches ofculture ofconsum-
erism. Openinvitation hasbeen given tomul-
tinational companiesin the name of new eco-
nomicpolicy dnd liberalation ifthe Govemment
have power it can stop preapring food in the
houses and it mayforce the peole - topurchase
nce, chaptis and bread from market, which will
be producedbyforeign compasves andthusthey
will enter in every household. Mr. Chairman,
Sir, |am sorryto say that a great conspiracy is
being hatched. | do not want to repeat it has
already been submitted by many of our col-
leagues that in the name of increasing Indian
exports encouragementis being given toforeign
investmetn. India is being converted into a
agreatconsumer marketunderthe pressure of
Intemationa Monetary Fund, world bank and
under the pressure posedby several westem
countries. ThesuperBazarof Pariament House
Annexe has alsobeenclosed. The American
and German companies. incollaboratuicib with
indian Camparves tave deadedtoopen a senos

{_ 0f Super Bazars n S0cities of thecountry. Now

foregin companies will introduce super
convnoditesandselitheninSuperBazars. This
will surely ruin ourr small scle and cottage
ndustroes. Therewillbe nothinhg“Swadeshi.
Stale the way the East India companyhad come
toour cour!ry for establshingbusiness and the
way it because ruler in due course of time is
goingtohapenagain. Todaythe saying

‘YavatJivet Sukham Jivet, Rinam Krtvva.
GhritamPivet.” (EastDrink .be many) 1s being
pratised. Our Govememtn continue to spend
heavyamountlead us to the situationwhen the
white skinned foreginerswill corye and open
shops inindan and Indanconsumers will buy
their goods and consequentythe money of India
raise the posperity of other countires.

This is highly regretabi:. tor ourcountry.
There has been noencouragement for savings
inthe Budget. | would. therefore. like tcsubmit
thatsuch provesions shouldbe made. There are
at present forcroreunemployed persons n
the country which will go up to 10 crore in 'wo years «
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This problemisincreasing atan alarmingpace.
We will have to take some measyres to solve
this problem therwise the country willbe taced
waht a vokanic situation and the eruption of
which will spell a disaster., | would likje to
submit that this Budget is anti-people. anti -
village antifarmers and anti-workersandhence

| strongely opposeit...

(interruptions) Atthe sametime, | would
also like to say something about the salaried
class people. | wouldlike youto convey tothe
Govemmentinyour ownwords that the salaried
class people should get relaxationinincome tax
and the limit of income tax shouldbed raised to
rupeesfifty thousand. The Government hold
atsotry to ensure liberation and development
fulfillment of alithose forty percent people of the
total population wholive below the poverty lien
andfulfittheirhopes and do economicjustice to
them. You should try to impress upon the
Govemment to do these things. With these
words | wouldfike tothank youfor givenme an
opportunity to express my views. This Budget
shouid be opposedtooth and naitas itis likely
to be prepared under the pressure of intema-
tional Monetary Fund and will open doors for
multinational companies indaystocome.

[English]

SHRI ANKUSHRAO RAOSAHEB
TOPE:(Jaina): Mr. Speaker, Sir, I riseto sup-
portthis Budget for 1993-94 presented by the
hon.Finance Minister. ShriManmohan Singh
Actually | am supporting this Budget notonly
because | am amember of the ruling party but
because the Budgetis so nice thatit shouldbe
supportedby everyone.

the hon. Members sittingon the Opposi-
tion side may not support it just for the sake of
election, orforthe sake of politics. Evenifthey
say thatitis an election budget. itistheir view
andthey are opposing the Budget. Evenifthey
are opposing. many outsiders,agriculturists.
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mostofthe critics andindustrialists are support-
ingthis Budget.

. Take the case ofthe eminentjurist, Shri Nai
Palkiwala who said:

"Dr Manmohan Singh's Budget for the
year 1993-94 is a harbinger of good times to
come. itwillnot take indiato heavenbutit will
checkIndia’s precipitate siide to hell,”

Inaddition, he said:

“The wisdom of Dr. policy was fully vindi-
catedby inflationcomingdownfro. 17 percent
to 7 percentandthe fiscal deficit percentage of
GDP havingbeen brought downfrom8.4 per
centto5.3. percent.”

Healso describedthe Budgetas “Creative
andnutntive” and said that Dr. Singhhadrightly
putthe accenton Agnculture and Exports.

Asperthe commitment for giving priority
to Agriculture and Rural Development, the
Finance Minister proposed a 36 per cent in-
crease inthe budgetary allocation torthe Plan
schemes of the Ministry of Agriculture ratsing
the provision from Rs. 1408 croreto Rs. 1918
crore.

Notonly that: The outlay on Rural Develop-
menthas been enhanced by amassive 62 per
centto Rs.5.010crore

i will not go into the details but ! would say
that the highlights of the Budget for 1993-94 are,
abigboosttodevelopmental expenditure, step-
upinsocial sectoroutlay. reduction nbudgetary
deficit. unified exchangerate. reductionin cus-
toms and excise duties, reforms in banking
sector andcapitalmarkets: reductionininterest
rates; and measures to stimuiate exports and
special attentionto revitalising the agricuitural
credit systems. Not only that. The Finance
Minister has notlevied any new taxes nor hiked
the existingtax rates. Onthe contray, he has
given. away Rs. 4.522 crore through substantial
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reduction in customs and excise dutiesandyet .

managed tostep up Central Plan outlay by 32
percent to Rs. 63,936¢crore in the Budget for
1993-94. The Finance Minister has also man-
aged to reducee the budgetary deficitto Rs.
4,340 corerfrom the revised estimate of RS.
7,202 crorefor 1992-93.

*  Nowlcometoagriculturaldepartment. Sir,

youknow agriculturis the basic strength of our
economy. TheFinance Ministerhas definitely
increased the budgetary allocationto 36 per
cent. And because ofthat. theflow of ruralciedit
from institutional source Is expected to jump
from Rs. 13,800 crore during 1992-93to Rs.
16,500 crores in  the coming year. That is.
exactly anincrease of 20 percent. And even
because of this NABARD investment re-fiance
supporttobanks willincrease by 22 per cent, that
is from Rs.2300croretoRs. 2800 corer. Not
only that Sir. Because of this. theterm loan for
minor irrigation will support the sinkingof 3.75
lakhs well and installation of six lakh pumpsets.
Andbecause of that definitely, the irrigational
facilities will be increased and the poor man will
be benefited. Notonly that. NABARD will also
take up, because of this Budget, the pilot projects
for intensive development of ruralindustnies in
five selected. Distncts with anoutlay of Rs. 125
crore.

I would like to make one request to the
Finance Minister. | hope, the Minister might be
listening this. in five of these Districts,my
Ditrict. that is Jalna. which is my constituency
inMaharshtra. may kindly be takenbecause that
1s the most backward District of Maharashtra.
So,n thefive Districts. Jalna Distric may kindly
be taken for the pilot project.

In addition to that. | will just say to the
Finance Minister that the working of the coop-
erative banks and the nationalisedbanskshould
be improved, because stilf in spite of a loan
provision the last man that's. the farmer s not
gettingcroploanands facingmany hurdles and
obstacles. So, arrangementforthatalsoshould
bemade.
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Sir, inagriculture. the percentage of total
Budget, if taken into consideration, thatis less
comparedwiththe previous Budget of 1992-93.
So, for agriculture, allocation should be in-
creased.

°

Sir, cooperative sectoris the mostimpor-
tantsector. [ do not know why the cooperative
sectoris being neglected now-a-days. Impor-
tance 1s being givenonlyto the private sector
andtothe public sector. Maharashtrais said
to bethe mostindustnal and progressive State.
Thatis only because of the cooperatives. So,
many cooperative sugar factories and spining
mills arethere. Many industries arealsothere
because of the cooperative sector. So, the
cooperative sector should notbe neglected. In
this Five Year Plan.-up-tillnow whole chapter
was given to the cooperative sector-only one
paragraph hasbeengivenin Agricutture Chap-
ter. So.inthis way cooperative sectorshould not
benegiected.

Onlyprovision of Rs. 86,61 crorehasbeen
made for NCDC. fortheir share capital. And
because ofthat only 15units willcome. Actually
NCDCwantedtwenty unitsto come. Forthat.
aprovision of Rs. 116.40croreisrequired. So.
Irequest the Finance Ministerto seethat alinéw
factories wouldcome. Now, because of incen-
tives, IFClandIDBI are givingthetermioan. So.
forthe purpose of share capital NCDC should
beprovided with these twenty units and what-
evertherrrequest should be tulfited. Thatwill
bemy request.

| willmention one wordon education. lthas
been stated by the educationalists that educa-
tionis the rock on which India mustbuild her
paliticat salvation. Our Country willbe builtnot
onbricks buton the brains; noton cementbut
onenlightenment. if we can afford education.
we can afford to remain a civilised society.
Definitely. tcongratulate the Finance Minister
forincreasing 37.6 percentfor educationthat
1s from 952 crores to Rs. 1310 crores. But.
taking into consideration the iliteracy of this
country. more provisions are to be made tor
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education. Now, the days have come whenthe
freemdoompuboryedtmﬁonistobegrwided
tor all children’s upto 14 years. if, I can give
soma of the figures that what we provide forthe
education that will show the picture of the edu-
cation. ForFirstFive YearPlanitisonly 7.2per
cent andupto Seventh FiveyearPlanitis 3.5
percent. So, the National Policy is 0f 6% ofthe
nationalincome. India ranks 115 inthe World
nterms of investmentin education as percent-
ageof GNP. So, educationisthemostimportant
department and for comparing of Budget, the
provision is very less. So, my request will be
that more provision should be made forthis.

Forrural development and IRDP. provi-
made."

sion have been
| again congratulate the Finance Minister.

Mr. Chairman, | thank you once again for
giving me an opportunity to speak

{Transiation]

SHRIRAMASHRARY PRASAD SINGH
{Jahanabad): Mr. Chairman, Sir, the on going
descussionson the Budgetapparently revel that
finally two aspects have emerged out of it-
Positive and Negative. Actuallty, there mustbe
an assessment of this Budget to ascertain
whether itis inthe interest of the people oritis
anii-peopie.

Mr Chairman, Sir, | would like to say that
it a careful study of the development policies
is made forthe period of last 45 years, it would
reveal that the fruits of development have Been
enjoyed only by ahandiul of affluent people and
the crores of other needy people have been
denied these benefits andthe Govemment has
also overiooked their very existence. This
Budget has also been prepared onthe beaten
track. This Budgethas also been dedicate:d to
the affluent. Thereisacomplete shiftfromthe
poticies adoptedin fifties. Onthe othernand,
there are people who call it o be a popular
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Budget. I, however, do not see any such quality
init. This is not going not be heipful insolving
the problem of unemployment. Willthis Budget
helpinreducingthe amountof foreigndebt? Can
itensure all round development of the poor and
the downtrodden or will they remain discon-
tented to ultimately follow the path of terrorism?
No provision has-beenmadeinthis Budget. So
as to take them back from joining those
organisations this in itself be- speaks of the
extent of popularity of this Budget? This Budget
will entrap us inaguagmise of economic crisis
and has also ensured keepusthere evenin
future.

Mr. Chairman, Sir just now many of our
hon.Members have saidthatforeigndebton our
countrygoes on increasing. Ultimately, whatis
the motive of taking loans? Do we take it to
increase production or to spend the amount
lavishly? Had the loan amountbeenusedto
ensure increase in production, we must have
beenableto repaytheloanand we shouldnot
have beenunder the burden of such huge debt.
Today our country is indebt of 78 thousand
billion dollars. |would like to saythatthebudget
presented by the Finance Minister is not in
accordance with the expectations of the people.
He s consideredtobe agreat economist and we
were expecting that maximum retief would be
giventothe poor through this budgetbuthe could
notpresent suchabucdget. Residential buildings
Lave beenexemptedfromtax. 1would ke to
askwho will be benefited through this exemp-
tions? Only the richwouldgetbenefit. Construc-
tions of these residential buildings cost crores
of rupees. This provisionwillserve onlytherich
people who have been exempted from paying
tax onresidential buildings.

Our Govemment claims that this budgetis
tor the poor. Butit has notpaid any attention
towards the requirement of residential houses
tor crores of poor people living underthe open
sky. | would like to give some suggestion for
their upliftment.

My first suggestion is that we should re-
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duce import and boost ourexport. Howwecan
boost export? We havemade alot of progress
inthe field of agricutture. ffwe accordagricutture
the status ofindustry, we caneam lot oforeigh
exchange andrepay ouroutstandingloans NBY
exporting agricultural produce . Punjab and
Haryana havemadealotof progressinthefield
of a,gricu’ture.

Mr. Chaiman, Sir, at present we are im-
porting edible oil and other goods. But if we
increase the productionof oilseeds andpulses
in our country by providing subsidy tofarmers,
we can become self-dependent in the field of
edible oils and pulses and even we can earn
foreignexchange aiso,. Today we are exporting
Basmatirice. We shouid encourage our farm-
ersto cultivate this quality of rice sothatwe can
eam more foreign exchange and repay the for-
eignloan. It should have been keptinmind that
our agricuiture has this much potentiat butno
attention has beenpaidinthis regard.

Bihar is a backward state and there had
been acotton andjute mill only in Gaya district.
Nowthe Government has decidedto closethis
millwhereas such mifls are functioningin Ben-
gal and their deficit . istentimes more. butthe
Govemment has not said anything abouttheir
closure. One of Managerworkingin thatmiflhas
given suggestions to the Finance Minister for
making it protitable, an | would like to suggest
thatthey shouldbe given a chance otherwisea
feeling would be created in the minds of the
people that dual policy is being adopted sotaras
the State Biharisconcemed.

Now 1 would like to draw your attention
towards banking system. | would ask the Fi-
nance Minister to inquire into the mattercon-
ceming providing loans worth crores of rupees
to the unemployed youths underthe Self Em-
ployment Scheme in myareasince 1984 inthe
name of alleviating poverty. Nor even one

percent of the totalbeneficiaries, has become’

self-dependent with the impiementation of this
‘Self Employment Scheme'. The reason for this
is the corruption prevaitinginthe offices asa
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result of which half of the money is being swal-
lowed by the bank and biock officials, andno one

- canstartbusiness with the remaining amount.

Solwouldjke to ask the percentage of people
whohaveactually became self dependentwith
the mone¥ provided to them under the ‘Self
Employment Scheme’since 1984. |, therefore,
urge upon youto accept my suggestion.

In the end | would like to make another
submissionto the Minister of Banking thatone
young man Sarnu Prasad, aresidenttoMasaudi
in my constituency camed one crore rupees of
the Bank of India safely toits destinatio despite
the fact that a bomb was huried at himby the
dacoits buming parts 6f hisbody. Buthehasnot
been provided any compensation orany job.
Bank officials have not shown any sympathy
towards himtill date. |have made severalefforts
to secure any jobs for him since he has done
such abigjob. He was attacked with bomb.
Inspite of his buming clothes and body he took
the vehicle of the bank to its destinaion. Ihave
made numerous requests to thetfank officials
and the Minister of banking to provide him
employment but thasnot yetbeenmateriakised.
Your own driver would not have done such a
risky work. With these words | conclude.

21.5Hs.
[Engfish]
[MR.DEPUTY SPEAKER inthe Chairl

DR.GUNAWANT RAMBHAU SARODE
(Jalagaon): Mr. Deputy Speaker, Siririse to
express my views on the Budgetpresented by
Dr. Manmohan Singh for 1993-94. India is a
countryinthe World whichis know as an anciert
country having enjoyed plenty and prosperity.
Inthis country rivers of mitk and ghee Hew and
gold was available inplenty. There were great
kings like Ram, Krishna and great thinkers like
Budha, Jain andguruNanak werebommthisco-
untry. The kings ofthis country never aggressed
other countries. But the aggressive kings of
other countries were tempiedby the wealthin
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this country and they attacked this country.
Theylootedthe wealth ofmisoountry‘destroyed
our culture and created monarchy with
uncivilised attitude. The next aggrecsionwas
by sea-route. The Britishcame to this country
with the purpose of trading., Very soon they
mingled with the trading activity of this country.
They destroyed the traditional artsand handi-
crafts of this country andmade Indiansiazy and
dependentonothers and pushedthe countryinto
slavery. Therefore, | feelthat we canlook atthis
Budget fromtwo angles. First, is the imminent
threat of external aggression. We have to
consider whetherthereis Amny provisioninthe
Budget o meet this threat. Second, is the
invitation of the multi-national companies in our
country. Asthe Eastindia Companycamehere
and made us slaves. similarly the entry of multi-
nationaisis goingtopushusinto slavery. There
are very clear indications of this phenomenon.
Therefore. Mahatma Gandhi's dreamthat our
press fortunate were country should be self-
reliant was very real one. Eighty per cent of
population lives in villages. If you look at this
Budgetyou will find that for 80% of population
ot farmers of agricuitural workers, the Budget
provisions only 4% of its resoucres. This pro-
vision will not be enough tosave our farmers.
Thisis a great setback tothe farmers and Hon.
Finance Minister has dealt this blow to the
farmers not onty for the firsttime butnow itis for
the third time that farmers have gotthis treat-
ment.

22.00Hrs.

The presentthinkingin the Worldtoday is
thatfarmers should be given more subsidy. but
if any Finance Minister has really broken the
back ofthetfarmers dunng 45 years of Congress
rule. itis Manmohan Singh. Allthe subsidies
meant forfarmers have been withdrawn. Alithe
inputs required by he far farmers like power have

become costher by three imes. Earlier the
powertarff was Rs. 100perhouse power, now
‘thas become Rs. 300 per horse power. The
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pncesofdiesel havegone up. So, alsotheprices
offertilisers have shotup by three times. This
policy ofincreasing of prices of inputs has really
hitthe farmers hard.

Of course, we are moving towards self-
sufficiency otfoodgrains. However, wehave not
tully achievedit. But, asthe subsidies have been
withdrawn before achieving seff-sufficiencyin
foodgrains. Thefarmers are expressingtheir
resentment and dejection. In fact, adverse
impact of this Budget would be felt aftertwo
years andthen the country will have years and
then the country willhave to sufferbecause of
the actionstakeninthisyear's Budget. |amsour
thatthe Govemment will have to importthe food
grains of the value which willbe fourtimes more
than the amount of subsidy now sought tobe
withdrawnby the govt. Theretore. itisnecessary
tolook atthe Budget from this point of view.

Of course. the subsidy has been with-
drawn by the Govt. We must remember that
agriculture inour country depends on rainfall. In
Maharashtra.thetotal imgation potenmtial avail-
ableisonly 11°%. lrmgationcan be made avail-
able to 36% of land in the state. But as the
problems of the farmers have been neglectedby
the Government, the irngation facility is not
availabletothe farmers and moreoverthe sub-
sidy otertilisers has been withdrawn. So, there
is going to be very major fall in agricultural
productionin Maharshtra.

There are 100 sugar factories in
Maharshtra. Outof 100sugarfactories, 40 sugar
factories are presently lying closed. 35 sugar
factones are about to be closed. Ifthe same
situation continues. next yearat least 50 Sugar
factories will face closure.

I irrigation facilities are not created. if
dams are not constructed and water- is not
stored. itis likely that allthe 100 Sugarfactories.
willhave tobe closed down. Therefore, keeping
inview the interest of tarmers in Maharashtra.
the Central Government should seek assis-
tance from Worid Bank and spend maximum
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amount on Tops valley scheme and for con-
structions of dams onrivers. Kharia Gatiand
Nawkha dams are to be constructed by
Maharastraand Madhya Pradesh Governmente
jointly. Power generated from this damis going
obe suppliedtoMadhya Pradesh while water
wiltbe suppliedto Maharashra. 1lakhhectare
land is going to be irrigated if this dam is
constructed. Therefore, i requestthatCentral
Govi. should give assistance for this project.

InJalagaondistrictbananas are grownin
40thousandhectares of land. InMaharashtra
this district is famous as California. We know
that cheaper fruit available today in Delhiis
Banana. Nopartofthis fruitis wasted. ltcanbe
eaten evenif oneis suffering fromany disease.
Ithas goodtaste. Youdonot getany disease if
youeatthis fruit. We are growing bananas mour
districttorthe past40years. in 1953 we were
getting banana crop by supplyingwell water.
The waterlave! of wells has gone down by 300
teetandinthe nextfive yearstocome, the water
willnotbe available at alland the fruit of poorman
which is grownin 40thousand acres of land will
be perished. Unless we immediately provide
irngation facilities, it will notbe possibleto get
bananacrop afterfive years.

Uniess agncultural products are properly
processed, theydonottetch good price. Banana
is a major crop. Bananas worth 160 crores of
ruopees are growninJalagaon district. Since
it is perishable fruit, we should preserve i,
process it andif we export bananas afterpro--
cessing, itwillbe possible to eam huge toreign
exchange and it will help us in solving the
problem of foreign exchange to some extent. If
a pubilic sector unit is set up for processing
bananas. it will very much help inthe develop-
ment of Jalagaondistrict.

The Govemment had assuredthatitwould
bringdown the prices within 100days. Why in
100days? The Government could not control
price rise even within 2 years. Nowhere dowe
fell that prices have come down. infact, the
prices are everincreasing.
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The Government which has assured that it
would gives jobs to 1 crore people every year
did not start even a single public Sector Unit.
Thatis why 'Lobs arenotavailablein any State.
This onty shows how muchdifferenceistherein
the preceptand practice of the Government.

We require maximum foreign exchange for
importing Petroleum products. Wehave tonow
findout atemnative for Petroleum products. There
isnoothergonow. Thereis altemative available
for petroleum products inindia. We have so
many Sugar factories and so much of Sugar-
caneis growninour country. A small country
like Brazilhas been successfu!l in manufactur-
ingpower aicoholf:ommolasses ltis possible
to manufacture power alcohoi in india. it we
manutacture power alcohol, we will be in a
position to save foreign exchange which we
have to spend on Petroleum products. Thisis
something on which Govt. of india can take
action.

Weknow what othernations have instore
tor us. Indiahas war with Pakistanthreetimes.
Today'ssituationis also such that Pakistan may
do anythinganytime here inthis country. india
has notdone anything except recording strong
protest. So. Pakistan may create distabilisation
intndia andtorce awaronus. Therefore. itis
necessary thatwe shouldbe seff-sufficientinthe
matter of defense. Earlier we hadtriends. But
today wedonothave anyfnend. Forhecoming
self-reliant. we may have to import new technol-
ogy or expand the available technology. We
shoulddothat.

inmy constituency. there 1s an Ordnance
factory at Urangaon. Where builets and bomb
sells etc. aremanutacture. Recently machinery
worth 25 crores was installed there. So far
nothing has been manutfacturedinthisunit. My
nformationisthatGovemment isgoingtoclause
downthis project. That meansthoughwe have
invested 25 crores of rupees. they are simply
beingwasted. fthisprojectis started. 500young
persons from our area can getjobsthere and
from Defense point of iew. we couldhave got
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the necessary equipment, thatis why | request
thatthe Governmentshould startthis project.

| am of the opinion that we shouid bring
abouttotal changes in our air services. ifthe
Govermment is notin a position to mange air-
service, there is no ham atallinprivatizing this
service. Forattracting tourists is essential to
provide air service. inourJalagaondistrictthere
are world famous caves of Ajanta. We have
aerodrome. But as air-service is not there,
tounsts do notcome here. Thisis why wedonot
getforeignexchange andthe districtalsocannot
attracttournists.

Jawahar Rojgar Yojana was widely ac-
claimedscheme. RajivGandhiusedtosaythat
it the Center gives 1 rupee only 15 paise are
received by the actual beneficiary. In what
mannerJRY. funds are usedandhow Surpanches
are misusing there funds as if they were their
own should be overseen andinspected. The
same situation still continues and there is no
change. JRY was started with good intention.
But if you review the actual implementation of
this scheme you will realise that funds were
wastedonthis scheme earfier andnowalso they
arebeing wasted. The only reason responsible
for this is that there is strong feeling among
people that one who induiges incorruptionis a
wise man. People try to swindle maximum
moneyof Government. Thatiswhylorchanging
the mentality of the people in my opinion it is
necessary to change Congress Government
whichis in power.

[ Transiation)

.

SHRI MANORANJAN BHAK'I:A
(Andanman and Nicobar Islands): Mr. Deputy
Speaker, Sir, | amhappythat Pof. Rasa Singh
from BJP has referred Gandhiji and Nehnyjiin
his speech. Hehas made averygoodreference.
itseems that he stilf keep Gandhiji and Netwuji
mhighesteem.

This is a very good and worth weicoming

APRIL 22,1993

budget. Iwouldlike to mention thatour Finance
Minister would definitelybe very busy, buthe
shouldbe presentin the House when animpor-
tant discussion is goingonatthis late houron a
very important issue. itis necessaryalso.

No politically party should discuss any
issue keepingits political gains above every-
thing keepingin view of the present state of our
economy. Charges are leveiled againstcon-
gress, they blame each other and try to get
political milsage out of it. But in the present
position, a national agenda shouldbe prepared
by ail collectively andidentify some new system
with a view to streamiine the economy of the
country. With this, the hopes and expectations
of 85 crore people can be fulfilled. There shouid
beaconsensusoverit, buti amsomytosaythat
allthe seniorleaders, who have participatedin
this discussion, tatkedin the same manner and
blamed each other. They all have repeated the
same points viz. what happened duringcon-
gressregime; what happened durngthe regime
of Janata Party and Janata Dall. theimportant
issues which were requiredto be discussedin
the Housee have notbeen discussed.

inthe light of the present financial position
of the country, here is need 1o arrive at
consensus decisionintheissues. Justmaking
provisions in the Union Budget will not solvethe
purpose. We will not be able to resolve the
present problems without evolving a national
systemin consultation with the State Govemn-
ments. | would liketothank Manmohan Singhji
lmtheproposaisqtadehnisbudgel because
inspite of somany difficulties he has notimpose
any new tax in this budget instead he has re-
ducedtaxand duty on certainitems. Thisisa
very wise step. He has tried to provide some
reliefinthe present position of the country.

I would ke to draw your attention towards
the present financial position of the country-vis-

. a-visthefinancial positionin 1991 when Con-

gress party came into power under the leader -
ship of Sh. Narsimharao. | would like to
congratulate him for this praiseworthy task. |
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upto5percentfrom 8.4 percent, whichisnotan
easytask. The country is facing several prob-
lems today and ineconomic sphere thetarget
fixed are quite good. Today our country has
crores of youth unemployed. f weinvite foreign
capitalin the countryto establish industries for
creating employment opportunities forthose
young people and for improving economic
conditionofthe country, | do not think thatthere
wili be anythingwronginit.

{amataioss ounderstand several points
for which | hope that the Finance Minister will
satisty the House. In 1991 ourtrade deficit was

As. 10,000 crore which hasbeen broughtupRs.

3790 crore by boosting exportbut in 1992 the
lineralised import policy has been adopted and
trade deficitmay reach upto Rs. 18,000 crore,
hiowthat willbe curtailed ?Similarty, atpresent,
our country is in debt of 75 bithion dollars i.e.
about Rs. takh and 25 thousandcrores andinthss
yearwe havetopay 37 or 38 thousandof crores

of rupees as interest on this debt. It is not-

understood as to how the Governmentwill make
paymentof such a huge amount in 1994 which
includes repayment of loan instalment, interest
andtrade deficits. Thenagain we have totake
another ioanfor repaying earlierloan. Thereis
anoldsayingthat personborrowedmoney from
one person on Monday and promisedhimto
retum iton Wednesday. Onwe wednesday he
borrowed money from another person andre-
tumedtothefirstone. Onthenext dayheasked
both oftham to give and take money fromeach
from other and should notinvolve him between
the two. Therefore, | wouid like to say tothe
Govermnment to make the position clear other-
wise it would become very difficultinfuture.

« wouldliketo submit one more point that
14 percenttototal wealth of the countryisinthe
hands of one per cent affivent class people
whereas 50 percent poorpeople are having only
7 percentof wealth of thecountry. Thereare 10

percentsuchpeoplewhoare havingonly 0. 1 per

cent of country's wealthwhereas one percent
atfluent people are holding 5 per eventot total
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cultivable jand. ft will be proper if prior to the
formulation of economic policy and preparation
ofbudget, discussions and debate are heidon
the globalghangesthat are taking place with a
view to enter into acompetition with other coun-
tries. Themork of land reforms, whichis must,
has notbeen done sofar. Secondly, | would fike
to saythat more resources shoutdbe mobilised
to extract money fromthe fiuent class and that
shouldbe spentfor the upliftment of the poor. in
this regard | wouldlike to say in particular that
the subsidy enjoyed by the rich should be
checked. The Govemment's expenditure should
becontained. Now-a-days thereisnocheckon
wastetul expenditure in many Govemment de-
partments. Solongasthiswasteful expenditure
is notchecked we cannot do any thing goodfor
the country. In a democratic system if the
elected representatives do nothave authority -
overthebureaucrats, expectations and aspira-
tion of the poor cannot be fuffilled. Therefore. it
is animportant duty ofthe Govemmenttohave
effective check over the machinery which is
responsibie for the implementation of economic
socialand other policies of the Govemment. We
have tothink whether these bureaucrats can
fulfilt the expectations and aspirations of the
people. Wehavetothink astowhathas beenour
pastexperience inthis regard and what arethe
reasons for the present state of affairs.

Now, | wouldlike to give some suggestions.
We cannot improve our national economy by
borrowing money from abroad and inviting
Jnuttinational companies. Theforeigninvestors
willinvest money on manufactunng only those
items which have great demand in the local
market. They have advancedtechnology inthat
field and as a resuit of that they will gradually
eliminate ourdomesticindustnes. Therefore,
we have to identify certain areas andhave to
reserve them for indigenous industnes. We
have to give them certain concessions and
protection. The multinational companies should
notbeallowedloinvestinreservedareas. They
should be allowedto invest in export oriented
sector. Thatwill help us inpromoting ourexport.
We havetobe very careful about it. The Gov-
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emmenthasto decide astohow thecountryhas
totackle the prevailing critical economic situa-
tion and how tomake the country self-t elient and
1think the patriotic people of this coyntry will
acceptthat. i we, the people principlesinourtife,
the general public will automaticlly follow the
suit. Therefore, iwouldfiketo suggest that after
thorough deliberations and discussions with all
political parties and with the State Govern-
ments, a national economic policy should be
forrmulatedfiorthe nextfive years. Anypartymay
cameto power but that policy should remain

unchanged.

Sir, lwantto make another submissionthat
earherthere was only one party whichwas ruling
inthe centre as well as in the States butnow the
political scenano ofthe country has changed.
Therefore. if we do not follow any consensus
poticy, it will be difticult to get itimplemented.
Regarding the loans. the Estimate Committee
hasclearly stated inits report that the Govern-
mentcannot go for uniimited borrowings. The
Governments come and go butthe nation re-
mains, therefore. there must beaceilingonthe
borrowings. We canfixsuchceilingafterhaving
discussions inthe Lok Sabha and afterthatno
Governmentwhosoever may be therecannot
crossthelimit. ifitis notdone. the time willcome
when we will also become bankruptlike many
othercountnes of the world.

We havetotake decisionwhetherwe have
togive encouragementto publictransportsys- *
temandkeepthe

Individual transport system side by. Our
crude oil production s not sufficient and we have
toimport it. Under such circumstances ifail to
understand as to why purchase of private ve-
hicles is being encouraged. We have to take
decision on it right now andthat willbe helptulin
longrunto reduce the poliution caused by traffic
and the consumption of oil. We have to make
planning forincreasing oil production. Keeping
inviewthe growing demand of oilfor the nextfive

years withthe help of our capitalists and other
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peopie. itis amatter of regret thatmultinational
companies are involved in oil exploitation and
our own industnalist are not given a chance.
What | meanto say is that we should go ahead
in this direction within our limited oil resources.

Sir, similarly by increasing coal produc-
tionwe can enhance our electricity production
andthen by energy diversification we can avoid
importofcrude oil. ifitis donethat would be abig
achievementforthe country. itis veryimportant
and should be given priority. Sir. there is no
checkonpitferage. hoarding, black marketing
andsmugglingin our country. Therefore, lwould
liketo sayto the Finance minister to bring such
a Bill in the House which may provide death
penality for hoarders, black marketers and
smugglers The State mustconfiscate theligotten
property of these people. 'Crusade against cor-
ruption’ should be ontop of the national agenda.
It is widely believed in the country that by
greasing the palms anything could be gotdone
inany office. This1s amatter of shame forany
Govemmentandior all sections ofthe House. A
message should gofromthe Government and
the Lok Sabhato all over the country that the
Govermment s withthem inthe crusade agamst
corruption and stringent action wiil be taken
againstali the corrupt persons how soever big
orsmali he may be . Their properly should be
contiscated and they must be debarred from
contesting the elections. Then only anatmo-
sphere conducive tothe economic deveiop-
ment of the country will be created.

Amongthe 20 points. one of the paintis of
responsive admunistration but unfortunately in
none of the State responsive administration s
beingseen. when afarmer goestoany office for
some petty work . hefacesa fototharassment.
He 1s maltreated. Our administration s not
people's administration. Administrationis re-
sponsive only towards particular section of so-
ciety and has become the source of employ-
ment of the kins of the officials incharge of the
administration. Stringent measures need be
takentotone up the adminstration.
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| wouldliketo make aa submission regard-
ing unemployment. Unemploymentisincreas-
ingdaybydayinthecountry andby the year2000,
theirnumberwilltouch the figure of 10crore. | do
notunderstand how this problem canbe solved
atthepresentemployment growth rateof 1.5per
cent. There is a needtoformulate a new wage
policy in this regard. Steps must be taken for
providing empioyment to minimum number of
persons. The policy of providing employmentto
atleast one person of each family will notserve
the desiredends. The Govemment need ponder
ovarthe amendmenttobe effectadin the consti-
tution and other laws for creating our goodwillin

1 would fike to make a sutrrvssion regard-
ing sports. We aiso view good iims aimed at
promotingculture, on T.V. andincinema Halls.
However, budget for sports is declining day by
day though we inapire the children for sports all
overthecountry.

MR.DEPUTY SPEAKER: The hon. Min-
ister of sports is appreciating your point.

SHRIMANORANJAN BHAKTA: Wemust
make a greater aliocation forittoo.

Idonatwantto dwell atlength onthe Dunkel
dralt since # has already been discussed in
detadlin the House. Qurleftist triends speak alot
Chinahas already acceptedthe Dunket draft but
they had not uttered a word against ..
{Interruptions)..The hon. Minister of Finance
Termitories, except declering lax holiday for
such remote areas. What procedure has been
laid down for setting up the industries? Every-
thing has been iberalised as was announcedin
the Buden speech andthereis a proposalto set
up agroup in every departmentandministry to
suggestamendments. However, thisisyetiobe
done. But at such atardy pace concrete results
are not likely 1o be acheived. There shouldbe
one window policy. Every clearance regarding
settingup titheindustry andinvestmentneedbe

-General Discussion gog
granted at one place by one officer only instead
of approaching a number of officers. Only this
way some concrete results are likely to be
achieved. N3 purpose will be served by Merely
delivering speeches

Nicobaris ully trebles district. Tribal Coun-
cil as per the Sixth Schedule of the Constitution
shouldbe constitedthere. Regarding the Union
Territories the Government must ponder over
orthe democratic set up. Low population does
notin anyway affect the aspirations and expec-
tations of peopie for democracy. Democracy is
foralithe citizens of the country. Whenthereis
democracy in the country then the peopile of
those Union territories which do nothave legis-
late Assembiies also have right to fulfill their
aspirations for democracy. Now the Tim has
come to fulfill the aspirations for democracy.
What purpose will be served by accepling the
demacratic demands afler agtatious andloss of

the patiert hearing and listening my speech in
Hindiin which | amnotwell versed. | supportthis
onthe premise that the hon. Minister of Finance
will throw fight on the issues, while replying.

MR.DEPUTY SPEAKER: You speak well
mHindi.

{internupbions)

SHRI VISHWANATH SHASTRI (Gazipur):
Mr. deputy Speaker, Sit, | oppose the Budget. |
oppose the Budget as it will tail in checking
inflation, unemployment and also inkeepingthe
value of the rupee stable. This Budget will not
accelerate the pace of economic growth. The
in the country are the main reasons for
disconstentment . Under this policy some re-

.andbecame morebackward day by day. Asa
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resultofitthe developedregions wanttosecede
becausetheyfeelthatthe backwardareasarea
burden on them. The backward areas wantto
secede because they feel thatinjusticeis being
done tothem. This is the reason forwhich the
demands for Bodoland, Jharkhand and
Chhatisgarh as Shri Chandrakarji stated have
beenraised.

. Ihailfrom Uttar Pradesh and eveninthat
State eight disticts are known as Uttarkahnd.
Theseare also demanding separate statehood.
Theirdemandis peacefulone. Itis their asser-
tion that the people of the plains do not allocate
enough funds fordevelopmentand that’Swhy
they are thinking on the lines of starting theirown
development plans. Allthe parties including CPI
and BJP support their demand for separate
statehood. Simiar, isthe sage of the Bundelikhand
region. The pace of developmenttherei.e. so
slow the people evendo not get drinking water.
Tilithe development is ensured,. demand for
separate stateliood will continue to be made.

Pace of development is very slow in
eastem Uttar Pradesh. Droughtandfloods have
caused havoeintheregion . The reasonsforit
isthat Govemment has notadopted the policy of
planneddevelopment. That's why the regionis
becoming more and more backward everyday
andthe discontentmentis increasing leadingto
the demandfor separate Bhojpur State. Boththe
Governmentandthe hon. Minister of Finance
have notleamtanylessonfromit. We hopeto
make development by spending foreign ex-

change and by spending foreign exchange and
byinviting multinational companies.

Lastyear, we elebratedthefifteenth anni-
versary of ‘QuitIndia Movement'. We know fully
wellthatthe foreigners cametotrade in India but
later on acquired administrative control. Ateleast
the hon. Minister of Finance needunderstandall
this. Underwhatcircumstances wegave upthe
policy of self refiance?
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The persons atthe helm of the affairs must
first bring themselves within the purview of
policy of self-reliance before implementingitin
the country. We fail to understand their real
'designs. The foreign capital is being invitedto
the country.

The way the imported goods are being
broughtand amarketis beingcreatedforthein
Indiaby givingrelaxationin customdutyis astep
destroyer nationaland economictreedom. There
isnodoubtthat our Budgetisiaying afoundation
foraneo-colonialisminthe country whichwould
provetobeaserve setbackforthe country.

Mr.Deputv Speaker, Sir, just now, some of
ourcolleagues have advocatedforcefullytofree
our economic systems fromthe partisan lines
andadiscussion shouldbe held to strengthen

. thecountry. Itisagood proposal. If we have this

motive before us, we would assess the things
properlywe have allthe resources tomake the
nation self-réfiant, but we havetothink as to how
these resources canbe utilizedin the best way
for the national development and make the
country self-reliant. We haveto think asto how
we can develop the cottage industnes in the
country. We have beenfollowing quite an old
textile policy, why dohe Govemment notformu-
late anew policy forhandloomindustry? Textile
mill owners would not agree to manufacture
handioom cloth. Why doesthe Govemment not
declare it a separate sector? Today we are
facingthe problem of the starvation of weaves.
Theyhave lefttheir profession because they are
unable to earn their livelihood and so the are
forcedtowork as labourersin brickkilns. Ifthe
Govemment provides productiontothem. This
industry can certainly be saved. We cancrareat
amarket fortheir products in the country it self
andcan also exportthese products.

Mr. Deputy Speaker, sir, whataretherea-
sons as to why we are imparting wheat from
abroad while having rivers like Brabhmputra,
Ganga, Cauveri, Krishna, Yamunaetc. inour
owncountry. Definitely, there are some loop-
holesinour poligy. UnderPL-480 wewereina
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positiontoexportthe same. Butthe Govemment
is again adopting the anti-farmers policies. The
provisions of subsidy to the farmers is being

withdrawn. The resultis that we have toimport

wheatfromothercountries. We are alsoimport-
ingpulses and oil seeds. There was a period
whenthe Zamindarss usedto evictthe famers
andtoday againthefamersarebeingevictedas
aresuttof anti-farmers policy. the farmer having
about 5 bighas or 5 areas of landis unable to
cultivate his own land and gives it to the big
tarmers having enoughresources. inthese cir-
cumstance heis unableto grow foodgraine to
meetthe requirements of his own family, conse-
quentty he takes loan to pullon his family and
thereatter, when hefails to pay the debt, he sells
hislandto repay the loans and becomes a risk
haw pullerinthe urban areas. This is pathetic
condition of farmers. Particularly small and
marginal farmers are facing the most difficult
situation. Therefore, | would urge upon hon.
Minister of Finance to pay attention to these
farmersinparticular.

Mr. Deputy Speaker, Sir, onthe otherhand

whenthe banks were nationalisedwe were very

glad. Butwhatlesson we have leamt from our
experience? Today, banks are exploitingthe
rural peopie. In Gazipur district, Union Bank of
Incka happens tothe lead bank. |wouldurge upon
the hon. Minister of Financeto getitenquiredas
tohowmuchotthe amount deposited by the local
people in that bank is being utilized for the
development of the district. | think the informa-
tion with regard to one bank would revealthe
situation of alithe leadbanks in every district. As
perthe prévailing situation 80 per centofthe total
money depositedinthe Bankisbeingsenttothe
head quarters in Bombay and we do notknow
how the moneyisinvestedthere. Only 20 per
cent of the money deposited by the peopleinthe
bankin our distrct is being spentfor the devel-
opment of the district and we do not know
whether the loans granted to the cottage indus-
tries or to the small farmers being provided
within this 20% of the deposits. inthis manner,
these nationalised banks which were meantto

strengthenthe ruraleconomy are nomorethan
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ameans ofexploitation. The Govemmentshould
change its policy in this regard. lwould also like
toemphasise 'the needtoinvest atleast 80 per
cent of thetotal money depositedinthe Bank on
the Development of agricuttral, cottage industry

" etc.in the district. Secondly, | would like to

submitthatthere is an opiumfactory set upin
Gazipur district during the British period. | do not
know whatwas the purpose of Britishers to set
up thatfactory there. We assume thatthe entire
regionwas revolutionary during the British pe-
riod during 1857 whetheritwas Azamgarh or
Gazipur or some parts of Bihar. The British
Govemmenthadtoface amajorsetbackdueto
this regionin 1857. Revolterruptedthere firstin
1857 thenagainin 1942. The Britshere setupthe
factory there aftertherevoltof 1857, andithas
even proving acuse for the development of our
district. The income of the districtin terms of per
capitaincomeis lugherand thus the Govemn-
mentdo neither declare it abackward areas nor
provide subsidy with regard to the industrial
development. Atthe same time, thatfactory has
been encouraging addiction and spoling our
youths, this proving a curse forus. Therefore,
my submissionis that if the Govemment cannot
affordtoclosethefactory, itcan atleast setup
those factories which may produce opiumori-
entedmedicines. Why do the Govemment not
expandthe unitand equip it with modified facto-
ries. itcomes underthe Ministry of Finance and
notunderany other department. | wouldlike the
hon. Ministertotake the matter seriously andact
accordingly.

Secondly, | wouldliketo submit that edu-
cationisanimportantissue. itistrue that it needs
adequate fundstopromote informal and adult
education. The Govemment may be satisfiedto
see the refigures provided by the concerned
officers. However, the working staff from, the low
levelto thatof offices are the birds of the same
flock. lfthe hon. Minister evaluates the figures
fumnished with regardto the payments andthe
expenditure, he wouldfind mostthem as fake.
Alithis should be stepped, ratherthe scheme of
essential primary education tothe children ili 14
years of age shouldbe implemented. | fge] that
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ifthe Governmentimplements this scheme it ,

would achieve the target within a very short
duration. Butthereis nouse of wasting funds ke
this. The government spend money butfinds, no
result. | would also urge upon the Govemment
that whentunds are allocated for the develop-
mentpurposes. The Govemmentshould evalu-
atethe ratio between the administrative expen-
diture and the developmental expenditure and
expereise some restrictions onit. As one of the
hon. Members pointed out that it is just not
possibleto catertothe needs of consumersby
takingloans fromintemational agencies. | would

"certainly like to point out the reason behindit and
the persons responsible for the situation being
created inthe country at present. Restrictions
wili have tobe imposed in one way orthe other.
it would be betterto do so here itself, only then
we may hope of achieving good results. There-
fore, | would like the govemment to evaluate the
administrative and developmental expenditures
andthen take measurestoreduceittoacertain
extent. The Govemment should make timebound
evaluation of the funds allocated and the results
achieved. It should be observed as to why the
desired results are not achieved. lf the Govern-
ment follows this system, then only funds are
likely to be utilized properly.

Besides, | wouldlike to submit that the most
of the Budget allocations is spentin the months
ofMarch only. lfthe Govemment comparesthe
situation regarding the utilization of finds in the
month of March and in the whole of the year, it
wouldfind that the expenditure incurred during
the month of March as shown ir the accounts
exceeds than that of the whole year. Fakebills
and vouchers are produced andthe moneyis
miscued. The Government will have to think
seriously over this aspecttoo. The Govemment
makes itself setisped by allocating funds, but
what is happening at the lower level must also
be monitored.

Regardingthe Dunkel proposals, oneofthe
hon. members pointed outthat Chinawas follow-
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ingit. But China has the capacity. it may adopt
itandcan do anything. itwon't be wise to foliow
them biundly. We will have to assess our own
capacity. There are some persons like Shri
Virendra Singh who can digest two kg milk but
others may not do so. | am saying this in
who have the capacity of digesting anything. it
would not be an act of wisdom to follow the other
personbiindly. T oday, farmersinthe country are
in a deplorable condition, our economy and
agriculture are extremely backward; we needto
pay attention to improve it. The govemment
should however, must nottake an action which
may lead the country tocris. The govemment
should hold discussion on Dunked proposals in
the House if at all they want these proposals to
beimplemented. Alithe hon. Members should
be apprised of the factual situations. People
can'tbe cheated through fatse assurancestor
long. The Government is very slow in taking
action and implanting reforms. twn't serve any
purpose.

Similarty, sofar as the question of income
tax imit is concemed, ! would not hesitateto say
that the income tax limit fixed by the Govern-
menthas also created a lot of financiaiproblems
before the salaried class of people whether they
areteachers or others. The condition of these
people is very deplorable because they are
honest but the condition of those who eam black
money is somewhat different, they donot have
any botheationbecasuethey deposittheir salary
in their recurmnng deposit and tulfill their all the
requirements of daily life with the income eamed
intheform ot black money. However, keepingin
view the delorable condition of the common
people, lwouldlike thegovernmentincrease the
income tax limit.

Now, | would like to submit something with
regardto empioyment. | would like to knowwhen
the work regarding land retorms is expectedto
be complete. The hon. Minister of Finance has

rather stopped eventatking about land reforms,

whereas the attitude of the hon. Minister of
Agriculture is somewhat different. He proposes
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tofollow the American pattemin this regard. But
as | have already pointed out, it is due to the
Govemment's policy that small farmers having
justabout Sbighas of land are compelled under
the cricumstances to selitheirlandto the farm-
ershavingadequateresources. Today, thecause
of the eviction of farmersiis not suppression by
landlords, itis the wrong polices adopted by the
Govemmentthat are forcingthe small farmers
toquite their land. About 2 per centin average of
them arebeingevictedevery year. The Govem-
ment should evaluate as to how far the land
reformswereimplemented, how muchlandwas
distributed amongthefarmers. If everythingto
this effect has been going on smoothly, then why
the number of agricultural labourers, ladles

persons has beenincreasingcontinuously. ffthe

Government evaluates every aspect in this
regard, itwouldimmediately realise thatitis just
the evil effects of its policy that agricultural
labourers and marginal and smallfarmersare
suffering.

23.hrs.

Therefore, | wouldlike to submitthatthere
is a wide scope forlandreforms. ithas notbeen
implementedfully. Give amomentumtoit. The
Government cannot provide employment op-
portunity to all. More than 2 lakh factories have
been closed. The workers have come onthe
road. Afterthe presentation of these three bud-
gets three big agitations andstnkes have been
staged in which a large number of industrial
workers participated. A vast agitation atnational
levelis going to be launched on 9th September
and this is all due to your polices. They have
called for “Bharat Beudth * on 19th August.
organised workerwhounderstands your policy
cannottolerateit. Butthe students and workers
whounderstandthatfactones are beingclosed
due to your policies, willcome ontheroad. The
temporary appointment of 60,000 weathemmen
hasbeendiscontinuedforthelast2 yearsinthe

" Railways. Vaccines are notbeingfilledby you
after he retirement of the personneis. The job
seekers are not getting the jobs. Government
has adopted such polices which are anti-people.
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Mr. Deputy Speaker, Sir, onthe one hand
Govemment has adopted a very rigid attitude
towards farmers, agricultural workers and
middleclass people butonthe otheritis liberal
to mutti-national companies andaffiuentclass
of oursociety which constitutes only 4 per cnet
inthecountry. We arefailedto understand. Why
itisso? Youare elected and come to power on
thestrength of poorbut here you donotbringany
legislationfor their weltare. You make laws for
the welfare of Multi-National Companies. The
Govemmentis providingthemexemptions. You
canyourseffunderstandthatwhatyou aredoing.

Mr. Deputy Speaker, Sir, withthese words
loppose this budget andthank you for givingme
an opportunity to speak.

SHRI RAM TAHAL CHOUDHARY
{Ranchi): Mr. Deputy Speaker, Sir, | rise to
oppose the generalbudget. Alot ot discussion
hadbeengoing onitand we werelisteningto it
here patiently. Many people have given good
suggestons. Whenever abudgetis presentedin
the House. the Minister of Finance delivers a
speech. This time alsc | was listening to his
speech when he was makinginthe House. The
main features indicate that the Government
wants to do somethingin the interest of poor. in
the interest otthe country andinthe interest of
farmers. Butthe way the muli-national compa-
nies are beingencouraged. it will badly affect our
indigenous industnes. These multi national
companies should be allowedto operate onlyin
those fields where our people are notcapable
enough. itwouldbe avery wrong policy of the
Governmentthinks that they shouldbe allowed
to make everything from that they should be
allowed to make everything from needle to
paper.

Mr. Deputy Speaker, Sir, first of all | would
talk aboutfarmers. Every day, much delibera-
tions are held here and aboutfarmers andpoor.
Butpractically nothing is done inthe interest of
farmers andpoor on whose votes we come here
elected. Nothingconcrete is doneforthe welfare
oftarmers and poor. Many hon. Membershave



85  GeneralBudget, 1993-94
[Sh. Ram Tahal Choudhary]

discussed it. | would like to suggest that the
Govemmentshouldprovide imgation facility for
the upliftment of farmers whose numberis 70-
75percent. Subsidy shouldbegiveninfertilisers
andagricutturalinputs and goods used by farm-

ers shouldbe providedatacheaperrate. such
type of arrangement should be made. There is
nottransportationfacility availabletofarmersin
my area. There maybe manysuchotherareas
inthe country. Farmer produces crop and veg-
etables but dueto lack of transportation facility
hehastoallhis produceatthe rate of 25-50 paise.
It his vegetables are notsold, he hastothrowit.
The loss suftered by farmers in this way is a
matterof concem.

If we really wish to do somethingfor farm-
ers [would like to suggest thatfarmers should
be providedirrigation facility, electricity, goods
relating tofarming ata cheaperrate. First of all
transportationfacility should be made available
so that famers could sell their produce at
remrnerative price inthe market.

| would like to mention one thing about
hospitals. The Governmentis showing statis-
tics on papers which is notatactual position. The
Govemmentdeclaredthat Heaith Centre willbe
openedin each village onthe basis of its popu-
lation. There usedto be only one hospital the
fifteen years ago butpeople never usedtoface
any difficutty. DoctorandMedicines were easily
available there. Today the statisticsinthis re-
gard areincreasing butnurseis notavailable in
any hospital , ifthe nurse is available the medi-
cines are notmade available. There is no use of
increasing the number of hospitals if facilities
are not provided.

Thereis ahospitalin our area RBMCF inthe
name of Rajendra Basu. Its buildingis perhaps
second biggest building in Areabut even the
basic facilities are not available there. The
conditions there are somiserabie thatthe healthy
persons accompanyingthe patient will also get
some disease. If you have to do this type of
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arrangements then itis of no use, twillnotbe in
theinterest of country, society andthe poor.

‘ In this budget preference hasbeen give to
nch andforeign companies andnoprovisionhas
beenmade forthe poor people. The Govemment
has hiked the price of petrol and diesel and
reducedtaxes on Maruticarand powder. The
rise in the prices of diesel and petrol will affect
every commodity. it would have been better if
the Govemment would have reducedthe prices

otdiesel and petrol instead of cars. it appears

fromthe provisions of the budget that it will not
benetit the poor people of the country. The
unemploymentis on the rise day by day. Every
day members express their concem as to what
the Governmentis doingtocontrol it? The small
and bigindustries are closing down day by day
because you do no provide supply of electricity
and other essential facilities to them. Smail
scaleindustries are notbeingprovidedioans at
lower rates. There are not able to get good
marketsto selltheir products. Bigindustrialists
capturestheir markets and sell their products.
Nobody is preparedto purchase their products.
Theydonotgettheirpaymentsintimeandasa
result ofthatthese industries are closingdown
gradually. There are 3-4 big industries in our
area. These industries have occupied 40-45
areasofland and eventhousands of acresofland
whereasthey raquire only 5acreas of land. Even
after occupyingth eland, theirindustriues have
been closed. Even after hi;dingsomuchland
theseindusteis are closed. Evenafterholdingso
much land these industrius are lcosed. The
tarmers. whose |;ands were taken have notbeen
proivded any exmpilymentandno arrangents
were madefortheirrehabilitation. Thatl;andis
laying unused. There is a provison that an
agreementis made with the Government that
afteravertain period of acquirng the ladn from
the farmes the industry willhave tbe setupthere
andthe affectedfarmers shallbe providedem-
ploymentinthatidnsutry othewise the aind of
those farmres will have to be retuned to them.
Butthe source of livilohood of the farmes of that
areahasbeensantched away. The Jharkhand
area which we also call ‘Vanachal' is rich in
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regardto miralslike coal, copper andmica, That
areacould have made alot of progress butitis
notthecase. The royallty is pent sowhere else.
Hadifty percentof htatroyaltty been spent there,
the siutatuion there would have beendiufferbetn
today. Thatis the hilly andtribal dominated area.
Butthe people there hafe always beenexploited.
Nodevelopmentwork has taken palce there.:
Thatiswhy agitatiobns ae beingiaunchedthere.
Ithadbeen launchedformanydays. twas called
off yesterday orday yesterday.

When thousands of people aredeadanda
loss f cores of upees takes plce then ths
Governemnt hold negotations. It is a wrong
cocept. ltisnotinthe interest of the country and
society atanyrate. These peopleareindistress.
They ae ennoyed. Evey man has amde upo his
mind that wihtout separtion Jharkhand or
Vananchal cannotmake progress.

The arealbelongis apeace-loving area.
The Govemmentshould notforce them. These
people intend to form a separate State after

unifying 16 districts. The Govemmentshould -

accepttheirdemandbeefierthey adoptan offen-
sive way. lfthe Prime Minister wants to know the
opinionof the people, he may take decision after
meeting every person andknowing his view. Till
today, these people have not been provided
water, electricity, road andirrigation facilities.
If 50 per cent had been spent honestly this
situation would nothave been anisenthere. That
is way they are unhappy. the attitude of the
Government of Bihartforces themto asset that
without separation this area cannotbe benefited.
Therefore Government should provide
separaties for that area administi atively and
from development point of view.

Just like the bank scams and sceurities
scams there is animal husbandry Mafica. The
Income -tax department has detectedbungling
of crores of rupees. Only a tew people are
involvedinthis scandal while the amountis so
bigthat it can be utlised for the welfare of one or
tow States. The corruption has reached such
heights that f this is not checked, no amount of
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funds canbenefit the country and the society.
Funds which are releasedin the name of farm-
ers, vouchers are made intheir names butthe
moneyis swindiedbefore it reachesthe. There
is an urgentheedto check thistendency. Strict
action should be taken against these who in-
dulge in this however influential he may be.
Corruption should be nipped in the bud. Other
wiseitwould make the life of the commonmen
miserable. Today the situationhas cometosuch
apassthataman cannot getthe job of a peon
unless he gives a bribe of Rs. 20.000. That is
why, the educated in the country have gone
astray and have been misdirected and misled.

Theindustries shouldbeencouragedinthe
villages in order to remove unemloument. Irri-
gationfacilties can also helpinreducingunem-
ployment.

Tribal people and peopie belongingtoback-
ward classes such as kurmi, teli kumharetc
predominanttyinhabit Santhal Parganaof Chhota
Nag-pur and Kurmis were listed as tribals till
1945. No distinctioncan be made amongthese
people as to whether they are tribals or non-
tribals because the living standard of all these
people is the same. There is no distinction
between them. Butunder the Jaldhara project
discrimination is made among them. These
people alsobeingtobackwardclass. Theytoo
live belowpovenrty line justlikethetribals. There
is aprovisionto provide welis to them atfifty per
centsubsidy butthattoois negligible in this area.
Evenindevelopmental activities such discnmi-
nation is made. If it were in the hands of the
Govemmenttodistribute water and air, it would
discriminate evenin that. This poweris stillin
the hands of God. Things should notbe donein
suchaway. Backwardclasses as Harjans and-
tribals of the society should be encouragedin
respect of education and job opportunities but
discnimination should not be made in distribu-
tion of water and roads. This can raise problems
in future. Feelings of resentment among the
people would grow. if people are cooperating in
developmental actives, even there discimina-
tion is made. Irregulanties take place with re-
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gard to supply of things like pumps etc. at
Govemmentlevel. Mostofthepumpsinourarea
have beensold. we have requ&sta‘d the district
council thatitshould take stringent measuresto
check this practice of sellingthe pumps.

We feel grave concemregarding the family
planning programme. The population explosion
should be cantrolled. But no discriminationin
this regard should be observed. Butthese is
another problem. Onourhandwe trytocontrol
population andonthe other handpeopleincrores
migrate to this country from neigh soning coun-
tries as refugees. This dual policy would not
benefitthe country. While fanily planning policy
is being followed on one hand, population is
increasing because of retugee problem. Gov-
emment should take stringent steps to check
this situation. There is notwo opinions regarding
population control but atthe same time there is
urgent needto check entry of refugeestothis
country. Thisis my submissiontothe Goven-
ment.

*" Now | wouldliketo submita few things with
regardto some agricultural and veterinary insti-
tution particularly V.7 1., Masera Local people
_ arenotallowedto study forexample in veteri-
" nary Institutions and they are neglectedin many

institutions. The tribals, Harijans and backward
classes are not admitted tothese institutions.
Govermment should issue instructions that alf
colleges be they in any state or district of the
country should reassure twenty to thirty per cent
seatsforthe displaced persons andthis should
apply to employment also Jtr«rwvise people
would be forced to adopt & '3'ations means.
Therefore Government shouid 'ssuethesein-
structions.

Mr. Deputy Speak, Sir, since there are
other Members to speak, so | wouid nottake
muchtime. This budgetis anti people andnotin
the interests of the poor of the county. With this
| conclude.

APRIL 22,1993

-General Discussion 840

SHRI KRISHNA DUTT SULTANPURI
(Shimla): Mr. Deputy Speak, Sir, | rise to sup-
portthis Budgetof 1993. Firstof all Iwouldlike,
to congratulate Dr.Manmohan Singh and his
colleagues ShriMurthy and Shri Abrar Ahmed
fortheircommendable contribution to the Bud-
get. | oppose the plea ofthe opposition thatthis
Budgethasbeenmade accordingtothe wishes
ofthe World Bank andit would take the country
tothe brink of bankruptcy. iwouldliketotellthem
that all the countries in the world take loan to
complete their projects. The oppositionsays
that ourcountry has made noprogress duringthe
last forty five years but my opinionis thatcountry
has progressed inevery feld particularly, edu-
cation. it has made progress in the field of
irrigation and achieved success in agriculture
through green revalution. ltproduces enoughto
feed nintycrores people. We, of course, import
when thereis drought situation inthecountry and
taking concrete steps inthis directionis justi-
fied. Tosaythatthe couritry has beenmortgaged
is wrong. they say thattheir four year rule was
good. But | would say that the country had
become weak and the economy was in a
shambles. They oppose Rajiv Gandhi, Indira
Gandhi and Pandit Jawahar Lal Nehru. they
oppose those leaders who are no morein this
world. If someone enquires regarding the pro-
fession of myfather. i wouldtell he wasafarmer.
But there is no record as to what fathers or
patrons of these members were engaged in.
Now his efforts tolead the country onthe path of
progress has rally been praiseworthy. He has
workedformaintaining unity and integrity of the
nation. | would like totell you that concessions
have been provided to all those persons who
wantto setup industries inhilly areas, eitherin
Himachal Pradesh or Arunachal Pradesh or
Nagaland Mizoram or Andman and Nicobas or
any other part of the country. Thenon-resident
Indians (NRIs), who will setupindustnes here,
will certainly give good quality but the Govern-
meantfavorsthe supporters of NRIs here who do
notgive goodquality. Rather, theyindulgeinthe
adulteration of commodities.

The entire country knows that how much
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moneyofthecountry has gonewaste on Ayodhya
issue. | belongto Himachal Pradesh. Potato and
apple arecultivated in Himachal Pradeshbutno

supportprice is given to ourfamers. Suppogt.

[price of Rs. 2.75 per kilogram for apple was
usedtogiventothetarmers earlier. Similarly,
supportpriceforpotato and gingerwas alsofixed
but now itis not being given to them. But our
cofleagues cametopowerforashortperiodwho
stoppedal these things. | would like to say that
since the stateis under President’s rule, the hon.
Finance Minister may reply in this House and
make an announcementthat support price will
be given to farmers of Himachal Pradeshonthe
pattern of the support price being given for
coconut or otherthings produced in plains. We
may have abundant sources of power genera-
tion. There are large deposits of coalin Bihar,
Orissa or Andhra Pradesh or in other States
where coalis producedforpower generation but
inHimacha! Pradeshthere are rivers. Himachal
Pradesh alone has capacity to generate 20
thousand megawatt of electrify. | would like to
say emphatically that more funds should be
allocatedto Himachal Pradesh in this plan so
thatvastresources of waterin Himachal Pradesh

rivers may be tapped and steps maybe takento

generate 20 thousand mw oi electricity in
Himachal Pradesh.

Along with this, I would liketo say thatif the
Govemmenthas to protecttheforests, it should
openmore agencies of LPG inhilly areas sothat
feelingoftrees fortuel purpose maybe stopped.
Now, | wouldlike tocometo theissue of unem-
ployment. So, forunemploymentis concemed
and as my all colleagues also have said that
unemployment has increased here rapidly, the
number of registrants on the Live Registers of
the employment Exchanges shows thata lerge
number of unemployed persons are there in
villages and ciies. There should be ascheme
withthe Govemment it alleviate unemployment
sothatjobs may be providedto more people. So
far asthe ban onGovemment jobis cocemded,
the officials do different things but we are politi-
cians and Members of Parliament. it an officer
telis us that this thing can’t be done, we say that
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such andsuch work can’tbe done, because |
have experienced. Whenever Members of Par-
liament write letters to govemnment, itis replied
thatthe matteris being scrutinised. Such scru- .
tinyis nevetdone andinthe meantime the term
ofthe Govemmentisover. No actionistakenon
that, so! wouldlike to draw you attention tothis
point because now anew experimentis being
done for monitoring purpose. Committees have
been constituted. | feel that we would reach a
certain conclusion after having deliberations
over issues in these committees. But, it has
been observedtill data that if a Memberwrites
for a particular work in his constituency, the
usualreplyisthatthe actionis beingtakenand
while doing so even theterm of 5yearsis over
butnothingis done. | would like to say that timety
action shouldbe taken onwhateverthe Member
says or writes to do in his constituency or it
shouldbe saidthat such andsuchthingcan'tbe
done sothatwe may console the people other-
wise the position of Members tums very awk-
ward.

Mr.Deputy Speak, Sir, there is absence of
properfacilities of doordarshan, telephone and
postoffices inmy constituency. This work has
beenundertakenthorough Govemmentschemes
butpriority should be givento suchfacilities hilty
areas. Terrorismis growinginplainsbutsofar
it has nottaken roots in hilly areas. The chal-
lenge thrown by these mischievous elements
can be met uniftedly because they want to ruin
the country and cause disturbance here. Coop-
eration of all people is essential totackie them.

About education | would like to say that
there is large scale illiteracy in villages and
thereis nosystemofteaching. Crores of rupees
of the nation are being wasted in the name of
audit-education, | think it should be stopped and
this money shouldbe allottedto the stopped and
this money should be afiottedtothe states sothat
itcanbe utilized in constructing buildings etc.
Today chidden sit under trees in the sun and
there are no mats forthemtositon. itisneces-
sarytomake arrangement for allthese things.
Proper arrangement should be made for girl
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educationbecause today women are making
efforts to take the country forward.  hope the
Govemmentwould make arrangement of funds
foritundersearate heads. The standard of our
schools shouldbe very good. We have observed
that teachers in christain schools are quite
dedicated and that dedication should also be
there in our schools. Recently, | had visited a
Navodaya schools atKanihar village in Solan
district with the hon. Minister Shri UttambhaiH
Pate!. We found that there no fewer than 30
students were studyingin asingle room. People,
generally promise to donate land, school is
opened. But no price of land is donated or
buildingisconstructed. Wemustseetoit. Such
unhygenic condition ot study orthe other may
cause some disease. We have toimpartgood
educationto students andbalanced dietin order
to make then healthy. Whatis done, shouldbe
proporty monitored, as schools are opened but
nooneisthereto look afterthem.

Now, i wouldlike to say afew words about
electricity. Itwas statedinblackand white atthe
time of formation of Punjab and Harman and
Himachal Pradesh States that 7. 19 percent
royalty onelectricity wouldbe givento Himachal
Pradesh butnow only 2.19percent royalty on
electricity is being givento the State.

i demand that the outstanding amount
shouldbe secured to Himchai Pradesh either
fromthe Central Govemmentorfromthe State
Governmentsothatpeople of my state may get
its benefits . The Ninth Finance Commissionput
Himachal Pradeshinthe category. Astateasa
result of which budgetary supporttothe State
was curtailed. Like Jammu and Kashmir and
other hully areas, earlier 90 per centassistance
was giventothe state. The Ninth Finance Com-
mission submitted such areportwhichis totally
againstthe interests ofthe State. I thinkitshould
be restored. Rajivjihadalso made much efforts
toamend the reportbut hecouldnotlivelonger
and the report could not be
amended..(Interruptions) it hasbeensaidinthe
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House thatincome tax exemption limit should
be enhanced. Attention should be paid to the
problems of Govermment officials. Those who
evadetax worthcrores of rupees move the High
Courtand willobtain stay orders and then move
the Supreme Court. Cases involving crores of
rupees of tax are still pending in the Supreme
court. The hon. Finance Minister should see that
the person who has such cases againsthim and
who moves to the Supreme Court, he dies but
does notfallunderthe category of tax payers.
They set up new farclories and change their
names, and thus evade tax. Stringent action
shouldbe takenagainst themandbenefit should
be giventothe poorpersons andthe incometax
exemption limit shouldbe raised forthem, though
itmay be upto 50thousand. Asthey saidinthe
elections of Delhi, the Government would re-
move unemployment. It is only an election
student. One whe contests electionindugesin
stunts and those people who give ears to it
become his supports andafter elections, stunts
are also over.Stuntof templeis over. Earlierthe
stuntontemple issue was Jay Siyaandjay Sita
Ram nowit has been changedtoJay ShriRam.

There has been too much of discussion
here and what | amblae to make out of itis that
loans of rupees tenthousandhave been waived
of. Butthe factremainsthatthis has detiveredno
goodto the poor Harijans, the poor pandits, to
Rajputs orto any othercommunities. The Gov-
ernment is mistaken if it thinks that it has
providedany relieftothe borrowers. Thereliet
is actually enjoyed by the frauds. The reliet
measure of the Government has not benefited
thefarmers at all. twould have given me much
pleasure hadthe people belongingtothe sched-
uledcaste., scheduledtribes orany other poor
community been benefitedby it. Hige amountof
money istaken as loans eventoday andlateron
itis written off. A careful monitoring will reveal
as towhose loanamounts are written off. Itis not
merly matter of petty amounts due tobe paidby
a trader or businessman, as a matter of fact
every Bank has to write off this amount. If the
Government does monitoring and places the
fugues on the table ofthe House only thenthe
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Members of the House willbe aware asto how
much money is actually being written off. The
Governmentis notto speak about t, it cannot
reveal the names of persons since the rules of
the Bank donot per mtit, andthose who consider
there rulestobe wrongcannotsaysofartheyfear
tobe exposed. Without going into any further
details. |wouldprecisely like to submitthat one
haveto check the erosion of s soilin Himachal
Pradesh. The Governmentshould take upthe
workof plantation offruittree in vacantland so
that the people of the area may be economically
uplifted andincident of soil erosion may alsobe
prevented. Affoesrtation work should be prop-
erly doneinalithe hilly areas. People ofthe area
should be allottedplaces of land andthey should
be askedthat now from onwards they are the

owners of those lands and they should take up:

afforestation of plants andfruittrees sothat their
condition may improve and the mission of the
Governmentmay be fuffilled and the nationmay
alsoproper.

Now | conclude thanking youfor givingme
an opportunity to express my views.

SHRI RAJENDRA KUMAR SHARMA
(Ramapur); Mr. Deputy Speaker, Sir, itis natu-
ral to oppose this Budget presented by Dr.
Manmohan Singh. We hadthe expectationthat
the introduction of- the Budget wouldgive anew
directiontothe nation, anew atmosphere would
emerge to ensure development. Crores of un-
employed persons of the country wouid get
relief, rate ofinflation would be containedand the
rising prices would be checked. But nothing of
this kind is there in the Budget. { wouldlike to
referto the speeches madeby our colleagues
belongto the treasury benches whetheritisby

ShriManoranjan Bhakt or by Shri suitanpuriji.

Whenthey start speaking, the initial part of their
speeches is different, butonly alittle laterthere
isnodifferenceinthe contents of their speeches
and in that of ours. This is natural. The truth
comes automatically out of the mouth.

-The situationisironical. Lastyearwhenthe
hon. Minister of Finance had introduced the
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Budget in the House, the condition of Share
Marketandthat of the Stock Exchanges wasno
more hidden to anybody. That time the hon.
Minister of Finance had said inthe House em-
phatically thattheimpactfthe Budget couldbe
seeninthe ShareMarket. Andjust afterone year
the situationis unfortunately just adverse. Any-
body can see the condition of Share Market as
it prevails now. A few days back, he made a
statementthat rate of sharein ourshare market
is more than the rate of shares in the foreign
market. As a result of whichthere was gainafall
in the rate of shares in Share Markets and
consequently nobody is preparedto purchase
the shares of new introduced companies. The
further of the country, and the prospect of
industrialisation are indark. Inthese moments
ofcrisis, the economic experts and the scholars
of Economics should comeforwardto salvage
the country fromthis situation. Otherwise , an
alarming situationis to envelope the country.

Ourhor. Minister of Finance was underthe
influence of Worldbankandt.M.F . atthetime he
assumedhisoffice. Instead of reducing Balance
of Payment and falling underthe influence of
externalagencies, he raisedforeignloans from
Rs. 91thousandcroresto 1 iakh 41thousand
crore through the devaluation of money. The
verytactthatwe hadto pawnfortytones of gold
abroadbe speaks if ourcreditabroad. Scam of
Rs. 5600 crore committed by the major Banks
and big officers is the greatest concembetore
the J.P.C.A There are scandal everywhere,
even in America and Europe. butthe persons
involvedinscandals are not spared of. Butitis
the misfortune of this country thatscandal are
notexposed andthings are concealed. Conse-
quentlyawrongtraditionis laid downandwhich
causes concemforalithe Members. We have
to search ways and means to get rid of such
scandals as are going onfrequently Itaketothe
hon. Minister of Finance to be honest; but i would
like to appeal himthat he shouldry toimprove
the economic condition of the country whichhas
received heavy setbacks due to scandals.

Mr. Deputy Speaker, Sir, as perthe eco-
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nomic survey, the growth rate duringthe 1992-
93 hasbeen reportedtobe 4 percentangasper
Govemment experts itwas 2.5percentduring
1991-92. Butas amatter of factithas notvbeen
reduced to 1.2 per cent. Through this we can
clearly imagine the State ol our financial condi-
tion. The hon . Minister of Finance states thatthe
rate of inflation is around 5-6 per cent. Wheras
thefactremainsthatitis notiessthan 12percent.
Now we can easily imagine about the kind of
economiccrisis thatis tobe tacedbythe country
infuture.

Mr. Deputy Speaker, Sir, it hasbeenstated
that the foreign exchange reserve in the country,
is veryless. the bureaucracy andtheleadership

of the country are to be blamed for such a

misfortune of the country. There was absokuytely
no need for importing wheat last year. The
Govemment deliberately didd notdothe procure-
ment of which leadthe need of importingwheat.
There was a good production of wheat andthe
rate of wheat has been Rs. 300 per quintal this
yearwhere last year wheat was sold atthe rate
of Rs. 5.6 hundred per quintal. To avoidthis sort
of recurrence of unadequate procurement of
wheat. lwouldlike to submitto the hon. Minister
of Finance that should pay attentionto the pro-
curement of wheat from the farmes. The
siutatiobn ofwheat procurementin Uttar Pradesh
is miserable. Wheat is not being purchased
there.

Mr. Deputy Speak, Sir, hon. Minister of
Finance has cited many exam pplestocontain
the rate of inflation butas a matter ot factall the
statistical details presented by himis baseless
and meaningless. To cover the deficit of Rs.
4400 crore the hon. Minister of Finance has
soughtforthe disinvestment of capital, butasa
matter of fact this can be done only by curtailing
th unproductive expenditures. Today the bu-
reaucratsinthe Government offices areindulg-
inginmisuse of funds. The money of the country
is being spent now inthe manner whichis quite
contarany tothe views andthoughtof Mahatma
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Gandhi. There is no concem aboutthe misuse
of Government money. | wonder how the hon.
Minister of Finance wilibe ableto putacheckon
it? °

Mr.Deputy Speaker, Sir, ourhon. Member
Shri Manorajan Bhakt has rightly said thatthe
production of crude oilin Bo mbay High hasfall
down and for which the high officials of the
Govemment are directly responsible. Conse-
quentlytherewas ademandof Rs. 7600 crore
last yearwhichisbeingraisedto Rs. 9thousand
crorethis year itis, however, another, fact that
there has been a fall in the prices of oil after the
war in Irgaq, but in our country oil is being
provided on higher prices. | would, therefore, like
tosubmittothe hon. Minister of Finance that oil
should notbeimported onthe increasedprices
and efforts shouldbe madeto ensure the produc-
tion of oilinthe country through our own process

Sir, many projectsinthe irrigation or Power
Sector are goingonin the country with the help
of WorldBank and IMF butitis ainsfortune be
ofthecountry that the fate of many such projects
is hangingin balance as aresult of whichwe
have not been able to make proper utilisation of
Rs.38thousands croreforthe last many years.
Some projects are pendingbecause ofthe non-
receiptof State Govermment's share andwe are
payinginterest onthis unutilised money. Keep-
ingallthese factories into consideration we can
imagine astowhatkind of administrative ma-
chinery is working in our country. it is question
mark on ourbureaucracy because they are the
maininstruments in the working machinery of
the Government. If proper attention is not paid to
this aspectwe will have a very hadtimeinfuture.
Lastyearswe had a discussioninthe Houseon
the subsidy toagriculture sector. Perhaps there
isnocountryinthe World which does not provide
subsidy tothe farmers, be it Canada, Japanor
any European country. in japan farmers are
provided 60 percentsubsidy. European coun-
tries provide 48 per cent subsidy to their farm-
ers. In Canada it is 41 per cent and in USA
subsidyis 30 percentbutinindiaitisrcent. The
withdrawing of subsidy on fertiliseris agrave
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injustice done to thefarmers inthe countryand
our country will havetoface its consequences
inthe coming years. As we knowthatte price of
a DAP bag was Rs. 180 but now it has been
increasedto Rs. 425 perbag. Itisboundtogive
aserious setbackto our agricuttural production.
Onthe one hand we areimportingwheat and on
the other we are giving setbackto our agricul-

tural production by withdrawing subsidy. There-

is no coordination between the two. Therefore, |
would like to say that subsidy to the farmers
should be restored andtheir demands shouldbe
reconsidered.

Sir, Our hon. Finance Minister referredto
econormic developmentin his speech and said
that in our country it is possible only through
agricultural development. Youmightbe remem-
bering that one day when the entire House was
demanding a reply from Shri Sangma asto how
the Govemnment would sotve the worsning prob-
lem of unemployment, he had to admit that
agricultural sectoristhe only answerto solve the
unemployment problem of the country. i donot
have properwords tocondemn the Govermment's
policy in this regard which is clear from the tact
that there was 4.2 per centtotal plan outlay for
“agriculturalin 1992-93 and 3.8 percentfor 1993-
94. Agricuttural is a vast subject which also
includes animal Husbandry, Poultry, Dairy, Fish-
eries etc. We have 8000 Kmcoastal area from
Karachito Bangiadeshitis such a productive
area that you can give work to lakhs of people
there. Our friend from Meghalaya, who was
presentinthe House some time back, is notin
the House now. There are tea gardens in
Meghalaya also onbout 55 thousands hectares
of land similar to the land in Darjeeling@nd a
good quality of tea can be develapedtheretoo.
Similarly, we can eam wealth worth hundreds of
crores of rupees in Garhwel and Kumayun
ragions of Uttamchalin Uttar Pradesh andcan
provide work to lakhs of people there. Butwecan
pay attention towards these thing only if we spare
time from ourinfighting for the chair.

Sir, the Finance Minister has said onlyone
thingaboutit. He has ignoredtheimportance of
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making investment in agricultural sector for
increasing production and providing employ-
ment. He has notgiven any assurance inthis
regardanrdhas made no reference of any kind of
tinanciaf supportto this sector.

Sir, the modem industrialist, may be an
Indian or a foreigner, thinks of eaming more
profit and that profit is earned by promoting
unemployment. All industrialists have same
thinking. The way muttmational companies are
beinginvitedto ourcountry our small and rural
industries will gradually eliminat. That wiltbe
black day forthe country when smallindustries
willbe etiminated completely in out country. it
was saidin the Ptanning Commission that 27

, lakh and 50 thousand persons wouldbe given

employmentinsmafl scale sector during 1992-
93. Butunderthe new policy 40 percent of small
scale units wouldbe dlosed as result of whichthe
unemployment problem in the country willbe
aggravatedfurther. Indigenous industries are
today facingthe problem of their very existence.

Sir, the budget has been prepared onthe
direction of World bank to benefit multinational
companies. itis beyond yourimagination that
how it will cause abig setbackto oursmall scale
sector and our internal systemin future.

Sir, the exemptions of Rs. 3272 crore on
custom duty and non-availability of any work-
planfor giving encouragementto indigenous
industries are the clear indications of the future
our industries. Sir, the slow economic progress
canbe adjudged from the bureaucracy working
in the name of socialism. ltwas admitted by late
Prime Minister Shri Rajiv Gandhi. That out of
one rupee 80 paise of the allocation made of
different development work were embezzied by
the Govemment machinery but our new politi-
caland economic experts have not made any
efforts to think over . sir, the entire House has
demandedthatincome tax limit for the salaried
class shouldbe rassedto Rs. 60thousand. Some
Members are talking of the promise made by
Shri Rajesh Khana butthere is no needtotalk of
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the Finance Minister had himself said that what
Rajesh Khanawas saying, he would féififl that.
lis matter of redgret that despic his asgurance

the hon . Finance Minister has not fulfilied it
which he should have done.

Sir, | will conclude after making special
submission on two-three points and | would like
thatthe hon. Minister should notethemandbring
them intothe notice ofthe Fiancee Minister., Sir,
in or country Finance Commissions are con-
sulted and at present 10th Finance commis-
sionsis working. The main duty of the Commis-
sion is to decide about the preparation of alloca-
tionto be distributed among different States all
eovrthe country. Population, backwardness
andsore other factors are take into consider-
ation for taking into consideration for taking
decision on distribution of Funds. all the hon.
Members presentinthe House would agree with
me about the miserable conditions of our distric.
The allocations are confinedto the districts from
where the Chief Minister influential Minister,
MPs. orMLAbelongandotherdistricts remain
neglected. The practice shouldbe stoppedhence
forth and a committee should be constituted
under Finance Commission to make through
study of different districts, their backwardness
andto collect other nbcessary information on
the basis of which the Commission may take
nght decisions.

Sir, a forceful demand was made in the
House thai Rs. two crores shouldbe spenton
construction of roads etc. in each constituency
through the concemed member ( Interruptions)
What canbedone with Rs. twolakh, notevena
‘Chabutra’ can be constructed withthatamount.
it was two crore and not two lakh. Mr. Deputy
Speaker, Sir, | would iike to demand, as also
requestedby the hon. Speaker, onthatday, that
keepingin view the sentiments of the House, the
hon. Finance Minister should definitely take
some concrete steps in this direction.
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00.00hrs(22-4-93)

, The hon. Minister of Finance did not give

the reply expected of himandinstead gave the
bureaucratic reply that | will take up the matte;
withthe Planning Commissionandalso discuss
through which agency thejob couldbe gotdone.
Asfarastheissue of agencyisconcemed, inthe
States many an agency is functioning which
constructroads. Underthe Jawahar Rozagar
Youjanaa sum of Rs. 3300 crore was allocated
by the Govemment. However, Mostof the hon.
Members and| are ofthe view thatthe moneyis
being wasted. | urge upon the government to
ponderover allthis and give the scheme anew
shape. Twenty per cnetofthe money allocated
is going down the drain but even then we allfind
ourselves helpless tocheck this waste.

00.01 hrs (23-4-93)

Sir, Iwouldlike toraise a very portantissue
betore concludingmy speech. The Department
ot Health did make any arrangementsfor health
care of the pooreven inextreme circumstances
otinquryetc. Therefore, | would like to put forth
my personal viewpointthatinsurance scheme
may be startedinthe Department of Healthand
the amount (premium) shouid be met by the
Central Govemment, the state Governments
andthe person concemed,. Rural people aiso
fallilandhave to spend 4,5-10thousand rupees
ontreatment. So, the Govemmentshould seri-
ously ponder overthis and start the scheme on
experimental basis on a limited scale.

Mr. Deputy Speaker, Sir, | would like to
make a pointregarding telecommunications.
Though 12 new units are goingto be setupinthe
country, yetcontrary tothe Govemment's policy
adecisionisgoingtothe taken. Therefore, lurge
the hon. Minister of Finance and my friend Shri
Murthy to seriously take this issue. There are
two categones of units inthe country. One type
is which will indigenously manutacture
telecommunitcations parts while the others will
willimportthe spare parts and assemble them
inthe country. Much high duty witl be leviedon
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the domestically manfactured equipments while.
tow rales of duly wilibe chargedontne spare

partsimportedfor assembly within the country.

Theretore, the Government should seriously

ponder overthisissue.

Sir, withintwo minutes [ would like to read
outthis to make the picture clear. '

Isthe hon. Minister of Finance aware that
while there is no counterveiling duty in his
Budget proposals on the telecom equipments
imported in the finished form, the parts and
accessories of equipments attractcounterveiling
duty and are further subjectto usual Excise ad
Sales Tax when developedintoa final product?

Is the hon. Minister aware that with the
implementation of above proposals relating to
telecom sector, it willbe cheapertoimportan
equipmentfrom abroad ratherthan developitin
India?

Is the hon . Minister conscious of the facts
thatthe scheme of duties andtaxes proposedby
him willannihilate indigenous manufacturersin
the telecome sectorandmake the countrytotalty
dependentonforeign suppliers foralltimes?

And will the hon. finange Minister kindly
have are—ookintothe Budgetproposalsinthe
light of the difficulties expressedby the indig-
enous telecome industry and be pleased to
suitably m’odify his proposals soasto remove
the disadvantage to which the indigenous manu-
facturers will be outto as a result of his Budget
proposals?

SHRILAETAUMBREY (Arunachal Fast):
Insetosupportthe Budget 1393-94. The Budget
ot the genius Dr. Manmohan Singh as pleased
almost allindians except very few selfish poli-
ticians. itis afurther steptowardsthe Singh's
quest formodemity, dignity and self-respect of
ourlndians. Dr. Singh'sthird Budgetis of course
the boldest one as it has allowed the rupee to.
fioats totally free. The Finance Minister has
gifted the nation unprecedented huge cutsin
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customs and excise duties. The Budgethas also
further liberalised the licensing systemto do
away with the unnecessary delay and formali-
ties. '

The 5udgetary provision of 62 per cent
increase inrural development, 60 per centin
heatth, 37.6 percenttin education, 36 per cent
inagriculture, animal and husbandry will defi-
nitely push forwardthe economy in abigway.

Much has been said for the against the
Budget. | wili try my best to confine to the north
eastandtomy own State's problems.

The granting of 5 years tax holiday to the
North East States and other industrially back-
wardareasisawelcome step. But, Heelthis step
alaone will not attract the industrialists to the
region unless proper infrastructural facilities
are made available. Particularly in the North
EastStatesexceptAssam, al other hilly States
do nothave basic pre-requisites forsettingup
industnes like power, raitways. waterways, air-
ways etc. The absentofcreditfacility is another
drawback. The otherinstitutions like NABARD,
TRIFED, etc., which are expectedtoplayavery
vital role in the economic development of the
region are aimostnotknowntothe pecple of the

region.

inmy State Arunachal Pradesh, thereisno
waterways, no airways, no railways. Evenroad
and telecommunications services are notreli-
ably andinadequate. Tocite an example, my
District Hg. Anini was linked by road in early
1990. atthe instance of late Rajive Gandhi. Itis
almost abandoned due to paucity otfund. The
districtis fed with Indian Airforce helicopters
servicesatthemoment. So. abag of cement at
Aninicosts morethan Rs. 1200. There are only
two S.B.|. Branches inthe whole ofthe district.
So. underthe circumstances how can one ex-
pecttocomeinsetupindustry purely on sociai
service.

The Vayudoot Services nitially startedto
Iink North East E atates have beentotally stopped
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inmy State Arunachal reasons bestiknowntothe
Vayudoot authority alone. "

TheNH-52, proposedtoconnettNH-37in
Assam via three districts of my constituency
has been given the leastimportance andas per
the information received from the Defence
Ministry, the road will be thorough only in the
next enquiry. That means Dibang Districtand
Lohit district of my constituency will have no
connectiontothe Indian mainiand evenby road
inthis country.

Whereas, Arunachal is abundant with
nature's gifts. The landis very fertilia and the
climate is suitable for tea, apple, pineapple,
orange, potato, rice, maize, cilseeds and vari-
ous ather crops and fruits.

85. lakhs population in 84000 sq. km. area
with 63 per cent under forest coverage is also
idealfor dairy and animal husbandry develop-

ment.

The State is rich in mineral deposits too.
There are oil, uranium, mica, kmestone, coal,
etc. deposits. The State has so far surveyed
potentialof generating 30, 000 MW of power from
many big and small perennial tributaries of
Brahmaputra

As justifiable claimed by the Finance
Ministér the nation had leftbehind the phase of

Thefiscal deficitis broughtdowntofive per
centotthe GDP. thas peggeddownto Rs. 4314
crores whichtums outto be less than five per
cent. The Budget deficit is the lowest ever
touchedinthe lastten years. These are pointers
tothe projects ot correction ot fiscalimbalance.

The reduction of annual rate of inflation
from 17 percentin 1991 to seven percentis
evidently afollow up measure. The economic
strategy of resting on the pillars of fiscal disci-
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pline and structural reform is intune with the
anticipation of growth rate of four peace cent
fromthe 1.2 percentlevel of 1991-92. lowering
¢/ inflation rate may in its trail bring about a
reductionininterest rates. As emphasizedby
theMinister, this )

Asfaras Arunachal'stourist scenic beauty
is concemed. | can bet with any body thatiitis
oneofthe best touristspats of the country. There
istremendous scopeforadventurous aswell as
conventionaltourism.

Sofarasnatural resources are concemned,
Arunachalis one of the richestinthe country,
butit has been compeliedtobegthe Centerfor
everypaisa.

Theterronstand sceessionist activitiesin
the North— Eastemnregion are the result of the
gross negligence forover 46 years ofindepen-
dence. So, before it is too late, Arunachal
should get adequate attention for its infrastnuc-
ture development. Otherwise, the educated
unemployment continue to increase alarm-
ingly atthis stage may cause major social and
political problems as witnessed in the other
North—Eastem States.

Even otherwise, Arunachal Pradesh be-
ing anisland of peace in the ocean of turmoil
North—Eastem region, deserves a reward for
not onfy maintaining peace and tranquility but
alsoforguarding the long international border
with China, Myamer and Bhutan. Therefore, |
eamestly request the Hon Finance Ministerthat
if he is keen to bridge the regional economic
imbalance, he willhavetotake furtherstepsin
this direction. The public sector undertakings
cantake the iead with the new materials avail-
ableintheregion.

There are tew small and medium size
forest-basedindustries in Arunachal Pradesh.
But the capital and transport subsidies are not
paidto himfor the lasttew years. The Central
Govemmentis tellingthe State Govemmentto
pay upthe amountand getit reimbursedwithout
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understandingthe resource constraintandother
importantfactors. Therefore this accumulated
amountshould also be immediately paid up.

Themainobstacles inthe touristdevelop-
mentin the regionis the Protected Area Act.
This shouldalsobeliftedimmediately toerase
theteeling of step- motherlytreatmentfromthe
minds of the people of the North-—Eastem re-
gion.

Toconciude, i congratulate the hon. Fi-

- nance Minister forthe growth oriented Budget

andthereforms undertaken.

Lastly, | pray the Almighty Godto shower
biessings with a good monsoon, and | begthe
more mightier god, the Opposition parties.
particularly the BJP torestrainthemselves, to
build our india — a Ram Rajya of Mahtma
Gandhi’sdream.

i Translation)

DR. P.R. GANGWAR: (Pilibhit}: Mr.
Deputy speaker, Sir, the Budgetwitharevenue
deficit of Rs. 36,959 crore has been prosented
oy the hon. Minister of Finnce under the pressue
othe Wertd Bank andth IMP. The Budgetgives
us a hint of path to slavery as it will result in
unemployment and increased foreignm
borroiwings and will also aopenthe dorrs ofthe
country for foreigncompanies. this Budget is
anti-farmers, anti-labiurers and anti-nations

and will only serve heinterests of big industni- |

alists, smugglers andforeign companies. This
Budget will do tremendous harmtothe persons
engaged in flour mills, theeshing, spelour,
potteryy andcarpentary. The foreign companeis
will fully take over the rural markets. This
Budgetis a sugar-coatedposion. therefoe, we
. oppose this Budget. India is predimidtty an
agraian country. 80 per cent ;3opulation ofthe
countryis engagedin agriculture. Atlocations
foragricyulture has, howevermbeenincreased
fromRs, 2099crorsto Rs. 2436 croe. If welook

2
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atthe percentage wise allocation, thenithas
comedownfrom 4.2percentinthelast Budget
to3.8percent. Yesterday ShruiP.G_Naryanan
submitted thal this Budget might beneift the
farmers.However, the prices of alithe agricul-
turalimplements have goneupandunemploy-
menthastouched high. seed, powertariff cook-
ing gas price andirrigation tariff have allgone
upandfertiliserprice hastouched anew rocord
figure. Prices offertilisers have risen alomost
3times while in other countries subsidy given
bythe Stateis more thanwhatis givenin India.
Subsidy givenin India is just 6 per centwhile
isjapanitis 68 percent, in Eurpe 48 percent,
inCanada41 percent, in America 30 percent
and in Australia 11 per cent. though India is
predominatly agr. sian country, yetthisis the
State of affairs here.

Onthe basis of the formula of 10 per cent
whensugarprice wasjncreasedby Rs. 140 per
quintal, then the prices of sugartcane shouid
havebeenincreasedby Rs. 14 perquintal. The
Government is laying emphasis on imple-
menting the Dunkel proposais. As perthe pro-
posais, the Indianfarmers cannotproduce seeds
tortheirownuse. Bothfees, as perthe patent
rights of the USA, and royalty will have tobe
paidbytammersto Americafor producingseeds.
in all the villages primary schools are not
tunctioning and even if functioning, they are
without schoots buildings. Unemployment is
onetherise inthe rural areas in the absence ot
hospitals roads, bridges and industries..

Yesterday Shri Akbar Pasha submitted
thatthe hon. Minister of Finance had work like
amagician’s wand by bringing down prices of
all the commodities, some one commented
thatthe Budgetis u»recedented. Of course, he
hasworkedli<e amu sician’s wandforieaders, .
industrialists smugglers, actors andthe cor-
ruptsothathuge sums couldbe coliectedinthe
name of the party fund for reducing the prces
ofluxury items like cars, colourtelevision sets
andrefnigerators etc. However, the prices of
items used by the common man like agricui-
tural implements, cement, cycle and B&W
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Television sets have beenincreaded.

L)

Yesterday Shri Prithiraj P.chawan called
the Budget to be historic. Undoubtedly his
staternent correct because this Budgetis a
symbol of slavery and starvation conditions.
Foreigncompanies have been invited by way
giving relief in excise duty of Rs. 4522 as a
result of which the country will incurraloss of
Rs. 5200 crore. ltwill ruin ourdomestic indus-
tnes and aggravate, unemploymenttrouble and
alithe money of the country will be takentothe
foreigncountries. Atthe time of Independence
on 15th August 1974, India had capital of Rs.
3452 crore. During the last 45 years your party
hadbeeninpower. Duringthe regime of Smt.

indira Gandhi a foan was taken in 1980-81

whichwastobereceivedin three instaliments.
She accepted twoinstallments, but refusedto
take third one, because she felt thatthe country
will be ruined it they go on receiving loansin this
way. Butthereafter;herson andthe successor
Prirme Ministers wentupon takingloans from

eachandevery source. Today, wetopthelist -

ofdebtorsin Asia and our numberis fourthin the
World. Today, in Indiaevenanewbom childhas
adebtifRs. 3180 onhim. Indiahas aforeign debt
to the tune of Rs. 2,43, 314 crore, on which
annualinterest cometoRs. 4,863 crore. india
has become somuchindebtedthattodayithas
totake loantopaybacktheinterestonthe debt.
Today, proceedings of Parliament are Being
shownonT.V., Leaders actors smugglers and
industrialists are enjoyinglife eating fish, egg,
meat and wine. Eventheir dogs travel incars.
The nich and bigpeopletalk about the 18 calorie
diet, butdonotsee people dyingof hunger. What
totalk of 18 calorie diet, one can see children
and women eating refuge atrailway stations.

Even parenas are sellingtheir childrenfor Rs. -

20outofto hunger. Some parents who cannot
see their children dying for want of food, kill
them and commit suicide later on and here we
are sad in this luxurious life. |
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*SHRIK.H. MUNIYAPPA ( KOLAR):Mr.
Deputy Speaker, Sir,  rise to support the Bud-

'get (General)forthe 1993-94. Thisisaverywell

plannedBudgetand|the Budget. Dr. Manmohan
Singh fully deserves our hearty congratula-
tions. This is one of the best Budgets after
Independence.

inthis Budget, all sections of our society
have received concessions. But, strangely the
rural masses have not gotthe impetus to our
satisfaction. The farmers are the backbone of
oureconomy and hence | had expected more
benefits to them in this Budget. | have repre-
sentedtothe Hon'ble Prime Ministerandthe
Hor'ble Finance Minister to give more conces-
sionstothe farmers.

The prices of fertilizers have almost
double andthere by the agricultural production
has gone down by about 25%. Ifthe prices of
fertilizers do notcome down, amafraid that the
agricultural production may geta setback and
itmay go down by 50% as ithappenedinthe
year 1960. Hence | urge upon the Hor'ble
Minister of State for Finance Shri M.V.
Chandrashekara Murthy to give maximum
subsidy to fertilizers, insecticides and pesti-
cides .

Qur Government should give top prionty
toirngation programme. irrigationis the only
solution for the progress assistance and pros-
perity of our nation. World Bank may be availed
for providing irngation facilities toour farmers.
Unnecessary expenditure on some unimpor-
tant projects shouldbe stopped forthwith. Sev-
eralthousand crores of rupees are losteach
yearby some of the public sector undertakings.
The Budgetary supporttothese loss making
PSUs s continuing. Sick industrial units are
also gettingfinancial assistance fromthe Cen-
ter. Bothmanagementandemployees ofthese
sick units are getting financial help. | have
mentioned these points in the Standing Com-
mittee (IndustryP |, therefore, appeal to the

“Translation of the speech origanally delevered.
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Centerto encourage those industries which
canflounshinthe future and provide employ-
mentto lakhs of unemployedyouths.

Inthis Budget only 800 crores of rupees

have beenallocatedto Social Welfare Ministry.
|urge upon ShriMurthy, the Hon'ble Ministerto
raise this amount to at least 2000 crores of
rupees. Similarly more fund should be allo-
cated to the Ministry of Human Resource De-
velopment.

Bharat Gold Mines in Kolarisincurring a

" loss of 30 Crores of rupees every year. A
decision hadbeentakenduringthe year 1990
by the then Prime Minister Shri V.P.Singhto
close down all mines in KGF area. Gold is
available in the KGF mines accordingto the
reports of 1988,1991 and 1992. Hence itis not
advisable to close the mines. For another 50
years these minies cab continuetofunctionand
extract Gold. urgeuponthe Center nottoclose
these mines under any circumstances. The
Management of the Bharat Gold Mines should
be changedimmediately. Infact, |have made
this suggestion to the Hon'ble Prime Minister

and the Hon’able Minister of Mines several -

times. About 301akh people are dependent
upon KGF Gold Mines for their livelihood,.
Thereare morethan 10,000employees inthese
nmines. Hencethe mines shouldbe aflowedto
function without any hurdles.

Accordingtothe 1988 Reportif exploration
goes deep 500feetgood per centof Goldcanbe
obtained. InFact, the percentageis about6.7.
accordingto thatreport. Inthis connection also
thave writtenthree letters to the Hon’ble min-
ister of Mines.  amyettogetareply fromhim.

Gold is also avaulable upto 50K.M. from

KGF towards north according to experts and

-»technical directors. They say that exploration

" can continue in that new area for about 100
years.

Silkindustry has gota setbackin Indiain
the recent times. 80% ofthe silkin the country
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is producedin Karnataka. Duetoliberalization,
the Silk producers are in the dark. Unless the
Center takesmmediate steps to stop this
import, the future of Silk Industry will be jeop-
ardized. Chinais exporting its Silk to India. This
alsoshouldcometoanend. We haveto encour-

- ageourowrindustries. About 30iakh famities

areintrouble due tothis import Silk. Last year,
therate of Silkk cocomwas rupees 15010 180per
kilogram Today, the rate is sixty rupees only
perkilogram. Underthese circumstances, how
canthe Silk growers survive. Hon'bie Minister
ShriMurthy ids very well aware of his serious
problem. He too hails from a farmer's family.
His are is also popular for Silk production.
Hence | hope thathe would discuss this matter
withMr. Manmohan Singhandtake necessary
steps inthis direction. An all party delegation
hadcome to Delhitostress the problem of Silk
import. Hon'ble Minister was leading the del-
egationonthatoccasion.

Once again | congratulate toHon’ble Fi-
nance Minister Shri Manmohan \singh the
Hon'ble minister of State Shri M.V.
Chandrashekara Murthuy and Hon’ble Minis-
ter Shri Abrar Ahemedfor presentinganexcel-
lent Budgetto the people of our country. Sir, |
thank you very much for the opportunity given
tometospeak onthe Budget and withthese
words | conclude my speech. ’

[ Translation]

SHRI VIRENDRA SINGH (MIRZAPUR
)} Mr. Deputy Speaker, Sir, from the views
expressed by the Members of treasurybenches
aswellas of oppositionthis thing has definitely
becomeclearthat all are equally womedforthe
development of villages andfarmers. Memers
of ruling party praisedthe budget out of flattery.
itisrightalso, as flattery has become the part
of Congressculture. From the budget prepared
by the Finance Minister under the directions of
foreign companies, it appears thatthe future of
India is very bleak and dark. it may be Con-
gress, BUP or any other party in power, budget
prepared underthe directions of foreign compa-
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nies will definitely push the pebple and the
culture of this country towards glavery. Our
friends have comectly expressed theirconcem
that the supremacy of foreign companies is
increasing in every sphere ofindustry, whether
itis village industry, small industry or the big
industry. Some hon. Members have said that
foreign companies shouid be allowedtocome

to the country because we have lack or re-"

sources. butldonotthinkthatthese companies
willwork here when there is alack of resources.
Actually these companies are comingto our
country foreaming profitandforthe reasonthat
there is abundance of natural resources. They
wili notcame here for wasting theirmoney. East
india Company inthe beginning usedtotake
taw material from the country and sendfinished
goodsto India. itcompeliedthe peopletobuy its
finished goods. This made our contry slave.
Todayask, the reasonforindia’s slavery wilibe
the arrival of foreign companies inthe country.
The agnculturaliaborers and agricultural sec-
tor 1s getting totally ruined. Todaythe agricul-
tural labourers are migrating and the maimn
reason behindthisis that even after working
very hard at their native place their income
remains paltry. Therefore, the rural people are
migratingto cities. No provision hasbeenmade
tocheck intendency in the Budget.

Regional Imbalance has attained such

heights that | can claim that as the Prime
Minister belongstothe state of Ahdhra Pradesh
therefore much of the funds wouild go forthe
development of that State. During Freedom
struggle Eastem Uttar Pradesh and Biharpar-
ticipated withmuch cooperation. | am notmak-
ing this distinction just because of any politics
butthis much | would like to say thatthe pace
of developmentshould be balanced and bud-
getary allocation should be made forthis. To-
day allthe projects and powerplants are being
installedin Andhra Pradesh. Thereisjustone
bridge-Chhotone-Bagha Bridge to link Uttar
Pradesh and Biharanditwas dismantiedbythe
Britishers during freedomstruggle andthathas
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notbeen reconstructedtilltoday. Shri George
Femades hadstarted thisworkbutagainitwas
stopped. | would like to know whether any
provision can be made in this regard in the
Budget. Governmenttalks of national unityand
integrity butwould ittake up the job of linking
Uttar Pradeshto Bihar or Assam? itwould have
notcreatedanyproblems. |donotnow whether
the Budget planners of the country paid any
attentiontowards this or not?

Me. Deputy Speaker Sir, before conclud-
ing! wouldlike to draw your attention towards
anothermajorissuei.e. rural sports. Noprovi-
sion has beenmadeinthis regardinthe Budget.
Throughyou. | would like to state that when India
hastotace disgraceful defeat in sports meets
either in Olympics or Aside,, the .matter is
discussed vigorously. India hadto face a dis-
graceful deteat in the Barcelona Olympics and
the matter was very much discussed in the
contrary. | raised the matterinthe House that
why itsc happened? Being a sportsman my-
self, | would like to point out the neglect, the
spons persons have to tace. Till today, no.
provision has been made forthe development
of sports. it is a matter of regret and very
surpasingthatsince 1952 no Govemmentcared
for the development of rural games in the
budgets. The basic reasonforthisis that the
selection of the sportsmen s not done in a
propermanner. Butwhenwe havetoface deteat
we only express our grief and admit that the
standard of games is not ising. China, which
aftained independence afterus resolved thatup
to when the standered of sports in that country
will not rise to the world standard, it wili not
participate in any international competition.
You would be surprised to know that China
started participatingin games afterten years of
its independence andwon applauds all overthe
world. Their sports persons are of world stan-
dard. Itis an evidence of their national sport.
when the players of a country prepare them-
selvesto compete at world level, they are not
only inspire by a spinit of nationalism but also
develop courage and determinationamongthe
countrymen. Those is my personal experi-
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ence. | would like to request the Minister to
make provisions for sports in the budget.

Mr. Deputy Speaker Sir when aworker of
afectoryworks hard and helpstoincrease the )
production, he works forthe nation but he does
not get due wages. When he does not getdue
wages. When he retires he does not get any
pensionand other benefits. Like thatthe a player
livinginthe village be heis a District level, state
level or national level player he does get an
remuneration for his performance in sports
events and his future is quite bleak.. He leads
amiserable lite when his days of glory passes
away. He can not hope for any pension. It
creates a felling in the mind of player of the
village thata sportsman cannot lead a happy

life. Thatis way good sportsman spiritis not -

buildingupinthe conuntaryandthe standard of
sports is declining day by day. Therefore, |
would like to request the Minister of Finance to
pay attention towards this. I sportsman spiritis
inspired in the country, it would arouse spint of
nationalism amongthe youthand thisintum
would promote nationalism. Japanisthe living
example of this fact. Bombardment had de-
stroyed the country fully. But the sense of
nationalism was so much strong there that
today Japan occupies aprominentplaceamong
the powerful nations of the worid today. There-
fore,inorderto strengthen the nationalist pow-
ers. there is a need to inspire sense of seif-
respect, sense of determinism and courage.
Sportsman spirit can only arise out of such

people.

Mr. Chairman Sir, | would like to submit
that unemploymentis rising in villages. The
occupations like that of Bilacksmith,
Carpenter.dhobt and poter have aimost fin-
ished. Tatasymbolizes the occupationoflohar, |
Bata symbolies the occupation of lohar, and
Birla symbolises the occupation of Kumar.
foreign multinationals have takentheirplace.
soiwould like tourge the Ministerthat the goods
manufactured by ruralindustries andcottage
industries should notbe allowedtobe manutac-
ture by the multinational companies.
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Mr. Chairman, Sir a lot of discussion is
goingon the Dunkel propopsal. | would like to
say that Dunkel propsals are black proposals
for India and it had not been rejected in this
BudgetSession. Itisa matter of great regret that
ontheonehand, one Minister, SriJakharjisays
that Dunkefproposals areblack propels while
onthe otherhandanother Minister ShriPranah
Mukharjee says that there are good proposals
forthe development of farmers. | don’t know
whatsort of Ministers are there in this Govemn-
ment. One Minister says somethingand the
other says somethingdifferent. | don’t know
what statement the Hon. Prime Minister will
make andafterthat what his relatives and other
willsay. But | hope thatthe Finance Minister will
make correctstatement.. Atthe sametime | will
ask him to at least instruct his Ministers to
speakinonetone.

Me Chairman, \Sir, Eastem Uttar Pradesh
and Bhar have been the states of revolutionar-
ies. Recently asurvey revealedthatthe Gangetic
plains are the mostfertile plainsinthe world, but
there is no proper facility of irrigation. If facility
forirruptionis provided the Gangetic plains of
Eastern Uttar Pradesh and Bihar can prove
more fertile than the plains of Punjab and
Haryana.

Irequestthatifthe Government provides
proper irnigation facility there the Gangetic
plains of Eastern Uttar Pradesh and Bihar wil
certainly become most fertile plains in the
world. i request the Government make such
arrangements and if there 1s no provision forit
in the budget. the Government should make
necessary cahges init.. | will again requestfor
developmentof rural areas. | wouid again say
that Dunkel proposalblack proposal. for India
and if Government does not come forward with
aproposaltorejecttheinthe Budget Session
the tarmer of the country will rise in resuit
againstit. fyougothrough history of indepen-
dence andpeasantsrevolution, youwiltfindthat
when the farmers rise in anger against the
conspiracy beinghatchedto enslave the coun-
try. theirwrath reduces everythingto ashes. No
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one, howsoeverheisbogorpowerful,canface

the wrath ofthe farmers. | hopthe Government
will pay attentionto it. | conclude withthe hope
thatthe Government will pay atténtionto the
developmentofrural areas. '

SHRI K.THULASIAH VANDAYAR
(Thanjavur): Mr. Deputy-Speaker, Sir, I rise or
support 1993-94 Central Budget. This Union
Budget is designed to promote a consumer
society. ltis an age of plastic money heredin
through the credit-cardrevolution. The objec-
tives forthe creation of a consumer society is
supplied by the Gandhiconcept ‘plainlivingand
highthinking'. The succinct message of this
Budget seems to be 'spend more save less’
particularly applicabletothe middie class. The
Budgetis growth-orientedand aims atgivinga
‘demand push’to the economy. ltis aimed at
pulingout the economy out of its ‘currentphase
of recession’ . As justifiably claimed by the

Finance Ministerthe nation hadleftbehindthe

phase of crisis managementand well sentto
move ahead.

Thefiscal deficitis brought downto five per
centofthe GDP. Ithas peggeddowntofive per
centofthe GDP. ithaspeggeddowntoRs. 4314
crores whichturns outto be less thanfive per
net. The Budget deficitisthelowest overtouched
inthe lasttenyears. These are pointers to the
prospects of correction of fiscalimbalance.

The reeducation of annual; rate of inflation
from 17 percentin 1991 to seven percent is
evidently afoliow up measures. Theeconomic
strategy of resting on the piitars of fiscals
discipline andstructural reform is in tune with
the anticipation of growth rate of four percent
fromthe 1.2 percentlevel of 1991-92. Lowering
of inflation rate may in its trail bring about a
reductionininterestrates. Asemphasised by
the Minister, this 1s perfectly logical since
availability of adequate credit willleadtoindus-
trial rejuvenation.
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The full convertibility of rupee is a much
debated question. While the moves ofthe Re-
serve Bank in this direction will be caretully
watchedin stock and money marketcircles, it
is now being speculatedinindustry andforeign
exchange market circles how the rupee rate for
the dollarwill fluctuate with the Union Finance
Ministry andthe Reserve Bank opting for full
overtibility of the rupee. The opportunity for
unlising the entire foreign exchange eamings
by exporters and those sending remittances
will be welcomed as a larger amount can be
realisedin indian currency for the same quan-
tum of foreign exchange. There wouldbe two
sided variationsinthe openmarketrate for the
dollar - in the absence of the availability im-
provement of foreignexchange resources the
rupee rate maytendtoraiseifthereis arush for
buying available foreign resources.

Whateverbethe nature of developments on
the exportfront, industral enterprise havinga
sizable proportion of exports intotal sales and
not depending on imports to an y significant
export for their requirements of raw material
andcomponents, will be tangibly be benefited,
if the rupee rate was also higher than the
averageif 1992-93

Manufactures in a positionto maximise ex-
ports canimprove their profitability substan-
tially. There may be anincrease in the cost of
imported raw materials. This may affect a
section who depend excessively on foreign
excahgne for imponts. It is, however, to be
noticed that there may be amoderatinginflu-
ence aresult of declineinimport duties. There
mightbe competitionfromimports of electronic
roducts. Butthis competion cannotbe a strain
as excise dutices on related Indian Prodcuts
havebeenconsiderably reduced. There seems
tobe keep disappointment overthe absence of
any relief in direct taxes. Consequntly, the
rection of the stock market has not been
favourbale. Itis hoped that small gestiures
would be made by the Minister during the ~
course of reply tothe Budget debate so that
indiviual assesses may bée benefitedto some
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extent. The Budgetisinnovativeandinteliigent.
There is wide-spread disappointmentamidst
fixedicnome earn errs sicne the Finance Min-
ister had notcome up witha handsome reduc-
tion on persoinalincome-tax. The corporate
sectoralsohad hopedforconsiderable taxrelief
interms of the Chelliah Committee recommen-

dations probably resolurce limitationhad been

the cosntraint.
1.hrs (23.4.93)

Thetax-payingfraternity is still relatively
small. The Finance Minister's apathy is under-
standable when we remember that we are
experiencing ‘Economic Transition’.

The efforttowoo the private sector invest-
mentin power generation anddistribution, tele-
communications and road laying etc. iswel-
come. This should be made more fruitiul and
practical.

Ihave afew suggestions to make. Service
Cooperatives should be utilized for the supply
of credit seeds andfertilisers andthe marketing
of agricultural produce by the farmers shouldbe
entertainedforreasonable andprofitable price.

Underemployment falls heavily on the

landlesslabopurers. This is the sectionwhich

bearsthe brunt of the burden of rural poverty.
irrigation facilities, soil conservation
programmesmust be launched. Millions who
neversleptonabedortakenacooked meal, for
million dirt and vernal as their natural environ-
ment, deprivation of the many and affluent for
the few. These words of Sarvepalli
Radhakrishnanis ablandtruthaboutthe present
society. Wehave water . but nowater manage-
ment; we have manpower butwe lack to utilise
the wealth of ourlabour.

Now the time has come to see that we
buckle up our joins and see that Panchayat
systemisiaunchedin our country andthatisthe
only panaceatowipe outourcountry’s poverty.
As ShriRajiv Gandhisaid, if every rupee given
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by the Union Government has to reach the
village, then the Panchayat systemwill woke.
The Govemmentis committed tomaintenance
offullemployment. '

»

with these few words, Sir. [thank you.
*

[Transiation]

SHRI DATTATRAYA BANDARU
(Secunderabad): Mr. Deputy Speaker, Sir, 1
rise to opposethe budget proposals. Thisbud-
getis meantforrich people andis against the
interests of farmers, advises and Harijans and
is very disappointing. Today, workersin India
are livinginasituation of unrest and suspicion.
Accordingto sub-component plans under the
Five Year Plans 16 per cent fund should be
allocatedfor Schedule Casteswelfare schemes
and 6 per cent for Scheduled Tribes welfare
schemes. | have to say with great regretthat
only2-3percentfund had been allocated for
theseshamesinallthe Five Year Plans. Six per
centallocation was made only ionthe Seventh
Five Year Plan. Now, the hon. Finance Minister
is sitting here. | request him to make at least
22 5percent allocationin the Eighth plan. But
only Rs. 800 crores have been allocated for
harijans and backwardclasses in this budget.
Keepingin view the population of Scheduied
Castes, Schedued Tribes, OBCs and minori-
ties, Inthank thatthe allocation of Rs. 800 crore
isinadequate. Therefore, as my collage from
Kamataka ShriMuniyppa has saidthatatleast
Rs. 2000 crore should be allocated for welfare
schemes of these people. There are number of
backwardclasses, who still do.not have any
facility. A number of persons belonging to
backwardclasses, harijans donotgetloanfrom
NFDCand NABARD.etc.

Dr. Abrar Ahmed s sitting here. | request
him that these people have to face a lot of
difficulties intakingioan underweffare schemes.
In my own constituency, even one hundred
persons, ouwt of one thousandpersons, whohad
applied for loans tc purchase auto-rikshwa
have notsofarbeen givenany loan. ! request
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the hon. Ministerto instructthe bank officials to
undertakentore andmore programmes of wel-
fare. When a person goes to oktain loan to
purchase auto-riskshwa, heis asked to submit
ano objectioncertificate from all bankstothe
effectthat he has nottaken loan from any bank
and afterthatheistoldthat he wili getloan only
nextyear andnotthis year. These small restric-
tions must be done away with.

The Govemmentcannotprovidejobstoall
butitcan atleastprovidedioanto apersonto
eam his livelihood. The stone crusher should

be exempted from electricity charges andex-

cise duty. Butthe Govemmenttries tofine them
by charging more bills. itis notproper.

No provision has been made for unem-
ployed youthinthis budget and sufficient atlo-
cation has notbeen made forbackwardclasses.
Today, the farmers are in great difficulty, par-
ticularty, in Andhra Pradesh. Progressive cul-
tivation is®one in Andhra Pradesh

Lastyear price of cotton was Rs. 1400-
1500, butthis year nobodyis ready topurchase
itatRs. 800. Pepperis producedat late scale
in Andhra Pradesh. Lastyearits price was Rs.
1200 per quintal but this year nobody is ready
topurchaseit at Rs. 400 perquintal. Groundnut
is alsoproducedthere. Lastyearits price was
rangingfrom Rs.800to Rs. 1200perquintal but
this yearits pnces registered asharp decline
therefore the farmers are in great difficulty.

Prices of agriculture produce havefalien
which is highly discomforting the farmers.

Farmers are not tobe benefited. Several hon. -

Members have already spoken about fertilizer
subsidy, so |, would notiike to repeatit.

{English]
Fertilizer subsidy is amustforthe farmers.
[ Translation]

The Govemmenthas made no planning. If
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the production of foodgrains in India goes down
by five million tonnes. There wouldthenbe a
complete chaosin the country anditwouldbe

, difficult forthe Government to ruin. The Gov-
emmentisnotserious aboutit. Thereis already
much trouble due to fall in production of
toodgrains by one milliontonnes. Whatever
you are providingtothe farmers fertilizer sub-
sidy orioan. .

[English]

Itis aninvestmenmt inthe national prop-
erty: itis notonly exemption forindustries.

[Translation]

The Governmentshould assess whatever
investmentitis making. The present Budgetis
anti-farmers and anti-workers. Famrmers are not
getting remunerative prices.

The D.B.R. Mills in our area has been
closed down. Thousands of labors have come
onthereads. Labourers have notbeenrehabili-
tated.

[English]

Atieast, there are 500010 6000 workersin
one industry andthey are off raid of the Govem-
ment policy.

[Transiation]

You should hold the meeting near the fac-
toryitselfinstead of holdingitin Delhiwould like
to submittothe hon. Minister of Finance whois
presence here atthe moment that he shoutd
holdtalks with themanagement, workers, tech-
nicians of those factories that are closed down.
TheB.1.F.R passes orders from Delhi. Ali are
in trouble due to it. The money set apart for
farmers and workers goes waste. There are
[.T.D.A. schemes in Andhra Pradesh forthe
people belonging to Scheduled Castes and
Schedule Tribes. Once | visited the villages
alongwithan1.A.S Officer. Wemade alistofthe



873  GeneralBudget, 1993-94 VAISAKHA 2, 1915 (SAKA)

benefits ofthatscheme. Thefirstnameinthe list
was of on Shri Radhiah Naik while the second
name was of Shri Ram Naik. That was aist of
15persons. Wecontactedthe Sarpanchaofthe
village andshowed himthe list. The Sarpancha
calied the Villagers. Accordingtothelist, these
twopersonshadtakenaioanofRs. 15thousand
each forconstructing wells. They toldus that
. there was no well in the whole of the village.
Signatures are obtained by giving rupees two
thousand. Like thatthere are crores of rupees
spent on paper. | had raised this issue inthe
meeting of the Consultative Committee ofthe
Ministry of Wetfare. ShriMuniyappajihadalso
raised the sameissue. | supporthis view.

[English]

Fifty per cent of the amount should be

investedin education.
[Transiation]

There are 36 Ashram Pathshalas (Resi-
dential Schools) in Andhra Pradesh. Those
schools are for the Scheduled Castes and the
Scheduled Tribes.

{English]

80 percent of the students pass in first
class. Nobodyfailin schools. Butthe Planning
Commission is not giving permission. [tsays
that all social measures should be taken. We
also want that all social measures shouldbe
taken. Butthe upiiiment of the weaker sections
depends onthe elimination oftheirignorance.

[ Transiation]

There shouldbe proper arrangementfor

their studies andthey shouldbeuplifted. lwould -

like to submit that there should be maximum
allocationin Budget foreducation. | submitto
the Government to create a feeling of confi-
dence amongthepeople, particularly in present
circumstances. When Shri P.V. Narasimha
Rao had just assumed the office of Prime
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Minister, people thought, as was beingsaid by
ourcolleague, that several new projects would
beinitiatedin Andhra Pradesh. People thought
itsince they knewthat the hon. Prime Minister
belonggto Andhra Pradesh. But i wouldliketo
say that not even a single project has been
started in our State during his tenure, which is
afactihave to submit with distress. Only one
new railway fine hasbeen constructedin Andhra
PradeshafterindependencebetweenBibinagar
and Naducodawhen Shrimati Indira Gandhi
was inpower. Notevenasingle railwayline is
constructed there but the maximum numberof
rail accidents have taken places in Andhra
Pradeshbecause the tracks are oldandnotin
aproper condition.

Further, i wouldlike to say thatthe Centre
has not set up even a single industry
AndhraPredesh. Bauxite ore is produced in
greater quantity in Vijayanagar and
Vishakhapattanam, but iastyear three Alumi:
nunyindustries were setup in Orissa while our
State has notbeen given a singleindustry. Our
colleague was just sayingthatseveralprojects
areproposed to be setupin Andhra Pradesh.
Iwouldwelcome, if it is so, the fact, however,
remainsthat noindustry has sofarbeensetup
inthe State. Not even a single major irrigation
projectcould getclearance ever since the hon.
Prime Minister has assumedoffice. The Telugu
Ganga Project has also notbeen cleared. So,
the hon. Prime Minister shouldcreate aseems
of confidence amongpeople asShriLalBahadur
Shastri had done by giving the slogan, “Jai
Jawan Jai Kishan'. Today, the people. the
workers, the farmers are totally in a State of
incertaintly about their future. How will the
Governmentrunin this situation. People are
developingafeelingthatthereis athreatto our
federal structure and our sovereignty.

Since this Budgetis againsttheinterests
of the back-ward class people, Girijans,
Harihans, andthe people of weaker sections,
my heart does not allow me to support this
Budgetatall. ithere fore, oppose this Budget
shortly and conclude.
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SHRI ANAND AHIRWAR (Sagar): Mr.
Speaker, Sir, firstof all, lwouldliketothank you
for giving me a opportunity to express my
views. | would further like to thank the hon.
Minister of Finance Shri Manmohgn Singh

who, while presentingthe Budgetfor 1993-940n

27th February, has said that he has bizen able
to pit the economic condition of the country
under control duringthe last 20 months even
though scores of majorincidents had occurred
duringthe period. Balance of paymentposition
has also been kept normal. ShriManmohan
Singh has provedhimself an efficientMinister
of Finance and the other Ministers under his

Ministry have alsoproved themselves efficent. -

At present, the Budget may beconsideredtobe
abalanced Budgetbecause evenintheface of
limited economic resources, every aspect of
ourtinancial system has beenfuily takencare
of. Due allocations for social important
programmes like poverty eradication, Rural
Development, Educationand Healthhave been
madeinthe Budgetfor 1993-94.

Ourlivelihood and weltare depend on ag-
ricutture | would, therefore, like to submitthat
the prices of fertilizer should be reduced be-
cause oragricultural production depends onit.

Seli-reliance interms of foodgrainsis the only *

meaningful way out. Job opportunities forthe
youths can be created by paying more attention
to the agriculture sector. Agriculture sectorhas
tobe encouragedin orderto make it beneficial.
Inthis context, | would like to submit that the
loans outstanding against mediumand lower
category of farmers should be waived. More-
over, there are incidents when the crops of
tarmers are destroyed due to downpour of
hailstorm. Such tarmers haveto sufferagreat
loss. Farmers dependent on monsoon, who
feedthe nation, starvethemselves. Such farm-
ersshouldbe providedimmediate relief as well
as Finacial assistance. Special provision
shouldbe made forthemin the Budget. Betelis
growninourcountry whichis, as per Ayurvedic
systemof medicine, beneficialfor health. Betel
worth, hundreds of rupees while inthe field, is
protected under wooden shades is destroyed
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by heat-wave or by a slightestflash of match-
sticks. There is a provision td provide them
immediatefinancial assistance. But, of course,
the amount of allocation forthis purpose should
be raisedin the Budget. The announcement
regardingthe recovery of loans and settingup
of a tribunal must have been made as per
decision ofthe Govemment. Iwouldliketo draw
the attention of the Govemmenttothat. Farm-
ersare harassedand humiliated while making
recoveries of Bankloans. Moreover, the Gov- -
emment has plans to uplift the farmers belong-
ingto Scheduled Castes, Scheduled Tribes
and Backward classes as well as the farmers
livingbelowthe poverty line. Alarge number of
schemes areimplemented with a viewtoben-
efitingthem, butbeen with the agriculturalloans
they cannotrise above, the poverty line. Such
loans ofthe farmers shoulid not be recovered
and NE waived off. More-over, the Bankem-
ployees andofficersalsoindulge incorruption.
While sanctioning loansthey getan opportunity
to indulge in corruption. As such, or farmers
sufferlosses. Eventhe process oftodaytaking
loans from Banks is cumbersome. Bankem-
ployees and officers first determine their own
shareandonly thenprovide loans forwhatever
purpose itis taken. Therefore, whatis required
mostinthe countryis nottodeprive them ofthe
loans. The Govemmentis nottoto be benefited
by these utility schemes. Whatis requiredis to
constitute a national level committeeto monitor
the functioning of the Banks and to consider
complaints. This is because the system of
bankingis so thecomplicated thatitbecomes
difficultto trace out the culprits. They are so
expertthatthey obtainsignature onthe foan
torms even before the repayment ofloans is
made and only then they release the loan
amount. They have actuailyto show that such
and such amount is due to be credited in the
account. Severalsuchcases have occurredin
my area, so | have agoodexpenence ofit. The
stateGovernmentandthe union govemmentdo
intend to benefit the people through their
schemes, butthe officers and employees do
comeinbetweento determine their share arbi-
trarily and consequentlythe moneyis misused.



877 GeneralBudget, 1993-94 VAISAKHA 2, 1915 (SAKA)

Insuch a situation the requirement for which
money is provided remains asiitis.

The Government has takeninitiative to
imparttrainingto 3.5lakh ruralyouths underthe
Self-Employment Scheme for rural develop-
ment. lwelcomeit. Here lwouldliketodrawthe
attention of the Governmentthatthe trainees
should also be given the guarantees of Bank
+ loans so thatthey may set up their business
underthe self-employment scheme. Sme spe-
cial provision should also be made in the
Budgetforthis purpose. Moreover, there should

beatargetforimpartingtrainingtotheyouthand '

ladies. | would further like to thank the hon.
Minister for making special provision in the
Budgetfor Education. Asthe standard of edu-
cation inthe country would go up, the rate of
modemisation would also befasterand subse-
quently ourcounty would become seff-refiantin
comparison to other countries. On the one
hand, our Government is trying to provide
education to the illiterates under literacy
programme while, onthe otherhand, itis not
shouidering its responsibility to make their
future prosperous.

Oneteachertakes classesfromiststan-
dardto Sthstandard. Atpresentthe standard of
educationin ourcountry has fallentosuchan
extentthata studentof 6th standardleams what
alststandard studentleamt earlier. There are
noschoolbuildings. When ourfoundation is
weak, how can we expectabetterfuture. There
should be sufficientaliocation for educationno

cutinits provision. We can acquit ourselvesin -

a befitting manner and adequate funds are
providedto the Ministry of Human Resource
Development Ministry.

Sir, if given proper education the new
generationwhichis also tuture citizens of the
country will play animportant role inthe devel-
‘opment and progress of the country. Good
education will also prevent the youth frombeing
misled and persuade them oppose the anti-
developmental activities. Good education di-
rectly helps increation of good family, agood
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society, agoodcountry, a good politician and
above all national integration and ensuring
development ata rapid pace. | representthe
youth andstudents communities which s fac-
inga majorproblem ofunemployment. Educa-
tion shouldbe job oriented, butthe job opportu-
nities atvresentare notsufficientforthe number
otunemployedpersons. the Govemment should
create more job opportunities in order not to
allow the youth gowayward.

Sir, Iwelcomethe provisionof increasing
funds for health services in the Budget. The
Govemment should make separate provisions
inthe budgetfor openingHealth centres and sub
centresin Scheduled Castes and Scheduled
Tribes dominatedbackward areas. Withthata
separate provisionshoukdbe madeforderieaded
diseases andforthe eradication ofintemationlly
knowndisease AIDS.

Sir, ourHon. Prime Ministerhas made a
resolvetodo away with the practice of carying
night soil on heads by the Safaiwalas withina
period offiveyears. in orderto achieve this we
should make provisions inthe budgetaccord-
ingly. The hon. Minister made a mention or
makingfreshinvestments in some States but
he has notincluded Madhya Predesh among
them. Through you, | wouid like to state that
Madhya Pradesh is a very backward State.
Although areawiseitis very large butitis amost
backward State in terms of industries. | would
urge the hon. Minister to include Madhya
Pradeshinthe listof States selectedfor making
freshinvestment.

Sir, lwouldlike to thank you for abolishing
excise duty ontea, coffee, vegetable oils. But
the pnce of sugar should also the brought down
as everybody usesitalike. Now | would like to
say something about coking gas. A policy
regarding cooking gas should be framed in
suchamannerwhereby evenapersonbelong-
ingto lower classes can use it. Till date. 85 per
centpopulationofthe country depend onforests
for its fuel needs. it is directly aftecting our
environment. We are spendingalot onsuch
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programmes. Using wood as fuel results in
deforestation at arapidpace. Therefore, cook-
ing gas should be made available atcheaper
rates and its production shouldbeincreasedso
thatitis easily available to people. It should
specially be made available in the rural areas
asmost of the deforestation takes place in rural
areas only. itwill ot only preventdetorestation’
butalso prove beneficial for the country.

Itis ourfirst andformats duty todefend our
country andfor this we need latest weaponry for
ouramedforces. Therefore, anincrease has
been madein the Budget. It was inevitable. |
wish to congratulate the hon. Minister of Fi-
nance for this. This budget will certainly give
momentum to the Eighth Five Year Plan.

Afaltinthe rate of inflationby 7 percentis '

apositive sign. In order to reduce the rate of
inflation and budgetary deficitas well, we should
cutdown ournon-plan expenses.

| would also like to say one thing to my
colleagues in opposition. They have always
been opposing the good policies of the Govern-
ment. ltisnotagoodtrend. | requestthemtogive
up this practice. They should make rather a
constructive approach and contribute towards
the unity, integrity and development of the
nation so that outcountry as well as oursociety
couldmakeprogress.

Finally, | hope that out policy of liberal
economy andeconomic retorms would provide
strength to our economy. with these words, |
support this Budget.

SHRIJANARDANMISRA (Sitapur): Mr.
Deputy Speaker, Sir, | feelithatthe Budgettor
1993-94, presented by the Minister of Finance
is meantfor 14 percent population of the coun-
try. 86 or cent people of this country are not
goingto benefit by this Budget. Thisis clear
trom a line of para 6 of the speach of hon.
Minister of Financeri which he has stated that
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the policy made by them does notin any sense
affecttheircommitmentto work for the welfare -
of poor and deprived ones. Itclearly givesthe
impression that this Budget is not going to
behefitthe poorinany sense.

The Minister of Finance has triedto play
an economic wonderby not puttingthe strain
directly on the common people in this Budget.
Evenafter givingconcessions, minimisingthe
budgetary deficitof 1990-91 from 8.4 percent
to 5 percentis nothingbut amiracle also. ltis
alsoamiracle toincrease plan expenditure by
33 per cent and a hefty rise in the financial
provisions for education and rural development
without imposing any new tax. Much before
announcingthe Budget the Government mobi-
lized an amount of Rs. 4000 crore by way of
makinganincrease in the prices of coal, steel
andfooditems and sugaretc. which are gener-
ally distributed by Fair Price shops and alsoby
raising railway fares andfreightcharges . The
Minister of Finance has announced a relief of
Rs. 4522 crores oncustoms and excise after
puttingthis burden on people.

Hadthe preference thatis being givento
industries in the agriculture dominating country
like India, been givento agnculture, it would
have contributed in the development of the
country. Butthe Minister of Revanuce has said
nothing about giving special facilities to agri-
culture except making a mention aboutit. in
India, which is primarily an agricultural coun-
try, thefarmeris the backbone of ruraleconomy.
But the Ministry of Finance has ignored the
agricultural sector which provides foodgrains,
oilseeds, vegetables and otheressentialitems.
They have evolved a strategy inthis Budgetin
orderto bringindia at par with other countnes
inthe international market. While doing this
they have totally ignored the point that Indian
technology is not of intemational standard.
While linkingthe country with the economy of
developingcountries the country willhave to
beartwo resultant effects of the foreigninvest-
ment and also of encouraging the exposrton-
entedindustries. The developedtechnology
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will increase the production cost which will
resultin soaring prices andlesserjob opportu-
nities. If we analyse the increasein the cost of

agricultural productionwe may find thatpro-

duction has increased but with that the cost of
fertilizers, electricity, seeds andwaterhas also
gone up. Previously, subsidy was given to
" lower this costbut now this subsidy has been
withdrawn. These things do not affectthe ma-
jority of population in this country. Newindus-
trialand economic policies are playing havoc
withthe future of lakhs of workers. If 1990-91is
takenas abaseyearthenin 1993-94 theforeign
loanhasincreased by 75percent. The domes-
ticloanhas risenby 25.34 percentin 1992-93
incomparison to 1990-91. 25 percent of the
budgetwillbe paid as loans repayment. When
aloan-laden economy cuts down its income
sources then itbecomes clear that this Budget
hasbeen preparedunderthe directives of LM.F.
and the World Bank. No provision has been
made initto pay foreign debt. The Minister of
Finance has justmentionedthe point of effect-
ingcutsinthe expenses. Anincrease of 1.13
crores has been made this year as compared
to 1992-93. The claimmade by the Govemment

thatthere has beenareductioninthe expenses -

has totally been proved wrong. The point of
making a cut in the expenses of the Central
Govemmenthasalsobeenleftout. Likewise by
taking loans from foreign contries an effortis
being made toimpose Dunkei proposal on the
agricultural system of the country. Thisis a
blacklaw and the famers of the country are not
goingto acceptit. | would like to recall that on
the call of Pt. Nehru and Lal Bahadur Shastri,
the scientist could being green revolytioninthe
country. Before that we used tobegfoodgrains
from othercountries. | would like to state that
instead of implementing Dunke! proposal by
takingforeign loans, we should rather encour-
age our scientists to increase agricultural pro-
duction.

Inviting multinational companies and pro-
moting theirinterests may ruin the economy.
Crores of youthin the country are unemployed.
Cottage industries needbe given ali encour-
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agement and jobs maybecreatedinthe agri-
culture related areas. However, with the open-
ingup of the country forthe multinational com-
panies colage andsmall scale industries love
nearly ruined. To help out these industries
multinational companies should not be pro-
moted andinstead prevented from producing
commodities like soaps, oilandtoothpaste etc.
These commodities may be reservedfor small
scale industries only. There is also need to
encourage daring and sericulture inthe rural
areas.

Monopoly of multinational companies in
the pharmaceutical industries also posinga
danger. By putting life saving drugs inthe (c)
category theirpnces arebeingincreased indis-
criminately. it is a matter of concern for the
country. Commonman cannotpurchase these
costly medicines. Therefore, | urge the hon.
Minister of Financeto discontinue exemption
being givento the multinational companies for
the manufacture of (c) category drugs.

Need for encouraging food processing
industry has been undenrined but willitbe done
only through Pepsi Food Corporation? Since
notmany jobs will be created by these compa-
nies,, therefore, they must be prevented form
joining the arena of food processing. Therefore,
effective steps may be taken to prevent the
entry oif such companies inthis field.

inthe end l would like to make one more
submission that the Government should re-
store subsidy on fertilisers and agricultural

. products, which was withdrawn earlier. At

present mitlion wells scheme is being imple-
mented in the country anditis totally useless.
The officials are exploiting the situation. There-
fore, instead tubewelisboring schemeneedbe
started for providing imgation for the develop-
ment of agnculture. lurge the hon. Minister of
Finance to make arrangements for the boring of
tubewells in place of the million wells scheme.

The hon. Minister of Finance has given
preferential treatment to the ‘Jamdani’ sarees
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of Bangladesh by with-drawingimportduty on
these sarees. However, 'Jamdani’ sarees are
purchase not by ordinary women butby the
upper class women. Had the hon. Minister
givenrelieftotheweavers of india, twouldhave
been better and the sarees weaved in India
would have become more popularinstead of
withdrawingimport duty on ‘Jamdani’ sarees.

_ Ifailtounderstand the reasons for withdrawing -

importduty on’Jamadani’ sarees.

withthesewords | conclude andalsothank
you forgivingme the timeto speak.

SHRISANTOSH KUMAR GANGWAR
(Bareilly). Mr. Deputy Speaker., Sir, | do not
wantto getentangledinstatistical jugglery and
empty premises, which serve no purpose. The
people of India aspire for food, clothing and
shelterand means of livelihood. if achildwho
claimto be studyingallthe year round, fails, it
willbepresumedthatheis aliar. whathasthe
country gotduringthe last44 years? All this s
evidentinthe Budgettoo. Haif of the country’s
populationis illiterate and 30 crore people are
suffering from disease in the country. Unem-
ployment is increasing at a fast pace. It is
mentionedthat each year we add population
thatis equaltothat of Italy. Proportionately to
populationunemploymentis also increasing.

Eventhen weclaimthatthe Budgetis good. Ido

not know how to justify this?

Mr. Deputy Speaker, Sir, one of my ac-
quaintance recently visited Germany. On re-
tum he dwelt atlength onrural areas there since
he hails from a village. He statedthatin Ger-
many there is not much of adifference between
urban and rural areas. Even Germans toldhim
thatthere is no difference betweenurbanand
rural areas, butitis the opposite here in india.
Except for helipads there is no difference in
Gemnanybetweenthe urbanandtherural areas
butin indiaseenario is entirely different. in India
inrural areas there is no electricity, water and
roads and eventhenwe claimto be progressing
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alongwith the world. In the matter of develop-
ment we draw solace by looking at the more
bacleward countries. The countries destroyed
inWorld War-1l are developingfast. Have we
followedthem? Japanesetake prideinworking
for Japan, but what have we done for India
during the last 44 years? Many of my hon.
Colieges dwelt at length, but did not make a
mention of 3-4 years of the reign of the opposi-
tion. We remember ShriLal Bahadur Shastri.
In very Limited time he accomplished many
things in all the fields whether it be war or
guiding the nation. This concept was under-
stood by the people during the life of Pt.
Jawaharlal Nehru. When people were askedto
make donation for defendingthe borders of the
countrywomen liberally donated theirjewelry.
However, it is not prudent to raise it at this
juncture as many hon. Members have already
raisedtheissue. | would like to only submitthat
we must discuss it. We talk of the World Bank.
ltis correctthat all these things willbe detrimen-
taltoIndia. Every nationhas got its own peculiar
problems. If we donottakea properperspective
of our problems then how will the country
progress?

Mr. Deputy Speaker, Sir, Chinatoo had
population problembut ithas checked popula-
tion growth. Probably our population wilkbe
morethat of China within 20 years. Shri Sanjay
Gandhi is held in high esteem by all of us.
Pieaseimplement his ideals. Family planning
needtobe made mandatory. This will solve the
problem. The Governmentlacks will toimple-
ment it for solving the problem. You are just

.concerned with the popularity of B.J.P. and

accuse them of banking on the votes in the -
name of Templeissue. Yourparty has always
been concerned about its own votes? In no
country exceptindia did it happenthatthe party
whose Prime Minister was uilled by her own
security guards is retumedpower. Only in India
the corrupt carve outaniche forthemseivesin
politics. In other countries it an incidence of
corruption whichtook pleace even tenyears
ago comes to light the person cocemned quits
politics. However, our norms are different.
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Mr. Deputy Speaker, Sir, | would like to
make a submission regarding the priorities
before the country atthis juncture. { was born
after Independence. A lady hon. Member
mentiomed that at thattime, hermotherbunt
foreginclothes. However, what are we doing
now? This nation does notneedthe Budget of

‘Shri Manmohan Singh but of Mohandas
Karamchand Gandhi. Have we everthoughton
those lines? Agriculture has become as
unremunerative engagement? Smallfarmers
canneverprosper andnordowe talk of their
welfare. Now -a-days lands of small farmers
are beingpurchasedbytherichpeople. render-
ingthe farmers either unemployed or as agri-
culturallabourers. We never pay attention to-
wards theirplight. Though wetalk of ourwelfare
andimportof sarees, whose name ! amforetting,
yet we never talk of two square meals and
clothing for the rural people. We never talk
aboutthese things. Onavisitto vilages you will
find that the roofs (made of grass) are not
replaced for 3-4 years. Within two minutes |
would like to relate a story which Ireadina
newspaper. Two angelsfromheaven visited
earthandheardthe cries of aperson. They tried
to locate him and langed in India. The cnes
become louder whenthey reacheda village of
aparticularhouse. They knocked at the door.
The lady of the house told them that she has got
nothing to repay their debt When they told her
thatthey ahd notcome to recover debtbut to
hearherwoes buttohearherwoes house. She
toldthe angels that only those knock at her door
who have torecovermoney. Suchisthe senario
intherural areas that peope knock at the doors
ofthe poor foronly recovering debt. Thenthe
twopangels!old herthatthey hadcametoknow
herwaes. They broughitin the best doctor but

still they could not know why was the man .

suffering?

Thenthe angels sought the assistance of
God Dhanvantaributhe alsofailedto diagnose
his disease. Then he applied his spirtual power
andwas astonishedto see thatthemanwas not
sufferingfromany of the diseases ratherhe was
compelled to bear the burden of the entire
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countryandhe wasunabletodoit, thoiswasthe
worry whichwas eating him up. lam surprised
jhowthe Indianfarmersuirvives.
o
We di\scuss many athings, butwe have
nevertalken concrete stepforthe upliftment of

" famers, we couldnotdoanythingtoleadthem

to right direction. We set up before us many
ideals and aimsbut | feelthatwe have notbeen
doing anything concrete to fulfill the actual
target. i wouldlike the Governmenttothink in
thin regard and tak such measures as may
provide benefits particularly to the two third of
the populationiivinginruralareas. Thereare no
roofsinthe schoolsinrural areas. iInMoradabad
itself the roof of a school collapsed and about
50-60childrendied. In alf single political leader
condoledthe happening. Inall other fatalacci-
dents, compensation of abouttwo lakhrupees
is provided, butnocompensationin this case
has been provided. this is ail just a matter of
votes. All decisions are motivated by politics.
I have readsomewhere that Kamal Pashawas
the ruler of Turkey. He took an immediate
decision to enforce his mother tongue as an
officialianguage. But we could neither enforce
Hindi as an official language norcouldtake any
otherconcrete decision in this regard, We are
indulgedonly inourdisputes.

Mr. Deputy Speaker, Sir, thereis alotto
say, butsinceitis already down, l wouldtake
upjustafew matters. | would notlike to discuss
the matter of secunty scam whichis anissue
underdiscussionhere. Anotherprofessionthat
has been becoming more and more popularin
Uttar Pradeshis that of lottery and ifimmediate
attentionis not pap toit, t~en the poorcommon
man would be rendered in a deplorable condi-
tion. Securities scam had caused loss to middie
class persons butin thelottery protession. the
victims are the poor labourers who eam a
meager wages daily nut purchase tickets wo. th
of Rs. 100/- andthe Government has notbeen
checking this practice. The Government of
Madhya Predesh had imposed restrictions with
regardtothe sale of lotteries and with regardto
the Govemment of Uttar Pradesh! am proudto
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saythat Kalyan Singh govemmenttook many

commendable measurestoimprove tie life of
rural people whetherthe matteris concemed
with checking on cheatingor thatof givingland
two ruralpeople. However, the Central Govern-
ment hasnotbeen payingany attentiontoit. We
doonly that work forwhich a pressuris laidon
us.We have sitnessedthe situationin the coun-
tries like Brazil, Columnbi, Peru, Equivador,
Mexico etc. People ofthese countries are dying
due to starvation and epidemics. The only
reasonbehind itwas thatthese countriesbowed
to the condition laid down by the IMF and the
World Bankto such an extentthatthey hadto
curtailtheir expenditure even on the projects of
dnnkingwater, health andsanitation. They had
evento exporttheirfoodgrainstopay the debt;
as a result of whifh 80 per cent of their total
children became the victims of starvationand
malnutrition. Our country is also moving to-
wardsthe same direction. We are concerned
neither aboutthe flood situation in the country
nor aboutthe starvation deaths. We are neglect-
ing as to what happened in Kalahandiand at
otherplaces. Neitherwe are payingattentionto
restore proper supply of drinkingwaterto urban
rural areas nortothe sanitation system. The
Govemment has reduced more that half of the
funds allocatedin thois regard. Our expenditure
onitemsin this regardwhichis Rs. 2000 crores
is much less. This is all beingdone underthe
pressure of the World Bank andthe IMF.

| would like the hon. Ministerto refute my
statement and affirm that the project of dying
wells and installing tubewells with the esti-
matedcostrof about Rs 350 crores has notbeen
canceiled. He should make itclearin his reply
that the project to this effect has not been
cancelied under any pressure, howeverk | do
knmow that itis just not popssible forthe hon.
Minister to do so. Whatis the prevailling situ-
ation in the country? As | have already submit-
ted that about 30 crore people in the country

havce been suffering from one or the other.

physical ailment whether it is Tuberculosis,
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blindness, goitre, malaria or cancer and the
Government has allocatted a very meagre
amout of Rs 200 crore forthis purposeinthe

Buaget.

Jutnow, one ofourcolleagues wasreter-
ring to Aids; The number of victims of this
disease may hardly 300-400throughoutthe
country. But adequate funds of about Rs. 220
crore have been allocatedfor itin the budget -
it means that the Government wants this dis-
easetospreadinthecountry. ltistheiroyotfate
thatnoarrangements for adequate funds are
beingmade forthe diseases whichreally need
to be checkedand it is only due to external
pressures. The Govemmentis paying attention
tounimportantmatters.

My submission is that Governments do
come and gobut people remember eventoday
Razia Sultan and Vikramaditya tor their good
administration and jehangir for providing im-
mediate justice. Now the present Government
should considerforitself asto howandinwhat
shape it would be remember by the future
generation. if BJP is supposedtoa bad admin-
istrator | do not know as to which party will be
considered goodin future. | do know that the
people of Uttar Pradesh pancularly those in
rural areas appreciate the admimistration of
BJP eventoday because we took important
decisionsin the field of education there.

Today, the Governmentvery muchneeds
astrong determination to take congrete deci-
sions., it would be fatai for the country if the
Govemmentfails to take wise decisionin time
andforget the principles of Gandhiji. Today, we
need persons like Sardar Patel andto follow his
policies to runthe administration of the country.
Iwould like to submit that if the Govermment
foregets Sardar Patel and his ideals and poli-
cies, it would certainy to destruction and it
would be solely held responsible for this de-
struction.

With these words | hope that the present
Govemment would review theirpolicies... (in-
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erruptions) Atpresentthe congress Govern-
nent is in power and it should take some
soncretemeasures in orderto maintain its good
eputation infuture whenitis nomorein power.
am of the opinion that in view of the
yovernment’s conduct and policies it will not
‘etumtopoweragain. The policies ofthe present
Gpvernment will create only two classes of
people-firstthat of the masters and secondthat
ofthe servants, the ratio of which wouid be 15
and 85 repectively. 85percentof the servants
wouldberenderedonly toflatterthe masters.
The Government does not want the middle
classeitherto existorto remainhonest. ltwants
them to be dishonest that is why it is not
increasing the income tax limit.

02.00hrs

The Govemment may make promises but
cannot movetowards nghtdirection. Mr. Deputy
Speaker, Sir, tamthankfulto youfor givingme
an opportunitu to speak with a hope that the
Government wouldreview the matterandtold
aconcrete decisioninthe regard.

[Translation]

SHRI BHAGWAN SHANKER RAWAT
(Agra): Sir, Ishallconclude within five minutes.
lunderstandthe time limit.

Mr. Deputy Speaker, Sir, thereis nodirec-
tioninthis Budget. ithas not culture of its own.
Noexemptionhas beengiveninijncometaxin
this Budgfet. Exemption has been given in
income tax in this Budget. Exemptionshouldbe
givenindirecttaxes because itwas neededin
“ew of devaluation of rupees and a fall in
_rchasingpower. Protection should have been
giventoH.U.F . butithas notbeen gibveninthis

Budagfet. The second point | would fike tomake -

1s that the Government is accepting Dunkel
Proposals indirectly through this Budget and
otherprovisions, while no memberofthe Coun-
cil of Ministers has displayed moral courage in
sayingthatthe Governmentis disagreeableto
the Dunkel proposals. in spite of having ex-
aressedtheir disagreement, the Government
s accepting Dunkelproposais indirectly and
heresultofsuchaccpetanceisthatthe Dunkel
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proposals have suggested only a 30 percent
concessionis customs duty butthe Govern-
menthas given more concession thatit. The
concession giveninthe Budgetearlierincus-
toms duty onfertilizers was givenonthe basis
ofthe Dunkel proposals. The conspiracy being
hatchedtoincreases electricity chargesis also
inaccoundance with Dunkelpropors. Mr. Deputy
speaker, Sir,the Govemmenthas opened doors
inthe countryu for multinational copaies to set
upindustries which has adversely affected our
smalland mediumindustries. Now, 30 per cent
small and medium industries are sick in the
country.

Allthis has been for new industrial policy
which has been farmed in accordance the
Dunkel proposals. Not only this, the Govern-
menthas made liberal provision afteramend-
ing FERA law to allow foreingcompaniesto set
up induistries with 100 per centequity shares
which are also inaccordance with the Dunkie
proposals. The differentkinds of concessions
provided rto multi-national companiesto enter
the consumerindustriesis alsoinaccordance
with Dunkel proposals. The copy Right Billis
pending. lts provcision are the same as di-
rectedin Dunkel proposals. Theprovisions of
the Trade Mark Bill, presented yesterday, are
also identicial withthe dircctions given by Mr.
Dunkelin Dunkelproposals. Therefore | submit
that this Budget reflects a shadow and full
influence of Mr. Dunkel. The Government s
adopting double standards.

Mr. Deputy Spealer. Sir. comparatively
lessconcession hasbeen givenin excise duty
as aresultof which indegenious industries are
onthe verge of closudre. Concession givento
multi-national compainiesandtechnicians on
importof raw matenal willincrease unemploy-
ment in the country and affect economy ad-
versely. Inthis Budget consumensmhas been
encouraged andtendency of saving hasbeen
discouraged. We should take pledgeforadebt-
freeIndia andcreate awarenessfor achieving
self-reliance. The Budgert does not reflectg
such pledge. | fail to understand as to what
would happentooureconomy. Now, the situa-
tionis that we are dependent onforeigncoun-
tries and on the money deposited by non-
residentindians as well as onloan taken from
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other countries and yet, we bsast of asoiund

economy inthe countgry. There has notbeen
desiredgrowth in agricultural production. There

isonlya2.8percentgrowthwhilethe population .

griwth is much more than that. Therefore,
agriultural productionshould have been givcen
disired encouragements whoich has not been
given in this Budget. There is a wide gap
betweenimportandexportands duetothatgap
thereis adangertoouteconomy andthereisno
solutiontoitinthe Budget. R.P.A.countries with
whichtrade was doneinrupee, are still running
inloss andno effective steps have been sug-
gested inthisbudget.

Mr. Deputy Speaker, Sir, there is world-
widerecession. Noweli planned effort ordirecti
has beenmade inrthis Budget aboutthe prob-
lem of industriealistof the countryastohowcan
he getridsich recession and howthe trade is
improvced.

Mr. Deputy Speaker, Sir, apart from it.
thereisnoindicationinthe Budgettotacklethe
growing unempioyment in the countruy be-
czuse the number of unemployed persons,
which was there atthe commencement opfthe
Eighth Five YearPlan, willincrease attheend

ofthe plan. Thereis aiso noproveisioninitfor

giving jobs and unemplouyment allowance to
the unemployed youthinthe couhntry. Thereis
no provision for social securituy inthis Budget.
This Budget does not give birthto hope.

The last point | wouid like to make about
Uttar Pradesh. There is acute crisis of water
and electicity in Uttar Pradesh. The Govern-
rment of Uttar Pradesh had submitted a project
opf power ge beration to centre but it has not
been approved and Uttar Pradesh has been
neglected inrespect of water.

The Government has failedto meke any
arrangement to provide basic facilities like
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drinking water and electicity. As has been |
announced, the secoind phase of the Ganga
Action Planhas been approved. Aschemeto
constructbarrage andweiron Yamunain Agra
shouldalso be chalked out

The Governmenthas approved to con-
structabarrage on Ganga at Karanpur underthe
Ganga Action Plan, Phase-i. The Government
hasnotyetmade any annoucementto construct’
abarrage andweirat Agra, where watertable -
is going down. Abarrage andaweirshould be
costructed at Agra and water crist should be
removed.

Since the Budget presented by the Gov-
ernmentis disappointing, lopposeit.

MR. DEPUTY SPEAKER: Thank youy
very much forthe excellent cooperationthat
youhaveextended.

THEMINISTEROF STATE IN THE MIN-
ISTRY OF HUMANRESOURCE DEVELOP-
MENT (DEPARTMENT OF YOUTHAFFAIRS
AND SPORTS)ANDMINISTEROF STATE
IN THE MINISTTY OF PARLIAMENTARY
AFFAIRS (SHRIMUKUL WASNIK): Sir, Be-
foreweadjourn, | would like tothankyouforthe
tremendous patience which you have exhib-
ited. Youhave conductedthe whole discussion
today. Allthe Members from all sides, whoever
wanted to particiate in the discussuion,

_partcipatedtoday. | aisothank the Members

who participated in the disucssion

MR. DEPUTY-SPEAKER : The House
stands adjournedto meetagaintoday, friday,
the 23 April, 1993at 11. A M.

02.07hrs {23.4.93)

The Lok Sabhathen adjourned till eleven of
the Clock on Friday, April23, 1993/vaisakha
3, 1915(Saka)
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